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Priority claimed from 28/05/2014; Application No. : 012917837 ;European Union 

2930739    26/11/2014
[International Registration No. : 1234877]
BUFFET CRAMPON
5, rue Maurice Berteaux F-78711 Mantes La Ville France

Proposed to be Used
IR DIVISION
Cl.9;Software for downloading, transmission, reception, extraction, decoding and reading of audio/visual files and data; 
software for downloading and streaming of audio/visual content via the Internet, mobile devices, wireless Internet 
networks or systems and other computer and electronic communication networks.

Cl.42;Application service provider (ASP) services featuring software to be used for searching, extracting, programming,
selecting and listening to digital audio/video files; audio/visual content recognition and identification services.
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2931312    02/12/2014
[International Registration No. : 1210114]
PARITYS
23 rue des Peupliers, Z.A., B.P. 708 F-92007 NANTERRE Cedex France

Proposed to be Used
IR DIVISION
Cl.23;Yarns and threads for textile use; elastic thread and yarn for textile use; rubber thread for textile use; fiberglass 
thread for textile use; spun wool; spun silk.

Cl.24;Fabrics; bed and table covers; fabrics for textile use; elastic woven material; velvet; bed linen; household linen; 
table linen not of paper; bath linen (except clothing).

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers; 
haberdashery (except thread and yarn); false beards, hair or moustaches; lace trimmings; wigs; fastenings or clasps for 
clothing; hair ornaments.
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Priority claimed from 14/05/2014; Application No. : 012874251 ;European Union 

2931431    13/11/2014
[International Registration No. : 1235130]
EchoVista GmbH
Seligenstädter Straße 82 63500 Seligenstadt DE

Proposed to be Used
IR DIVISION
Cl.6;Windows of metal; screens of metal; window coverings of metal; doors of metal; parts and fittings for the aforesaid 
goods.

Cl.9;Transducers; protective headgear; helmets; protective visors; eyewear; goggles; spectacles; sunglasses; screens; 
screens for protection against injuries; parts and fittings for the aforesaid goods.

Cl.12;Boats; seacraft; aeroplanes; motor vehicles; doors, windows and windscreens for boats, seacraft; aeroplanes 
and motor vehicles; parts and fittings for the aforesaid goods.

Cl.19;Non-metallic windows; window and door screens, not of metal; window coverings, not of metal; non-metallic 
doors; parts and fittings for the aforesaid goods.
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Priority claimed from 23/05/2014; Application No. : 012900742 ;European Union 

2931470    06/11/2014
[International Registration No. : 1235142]
PS Automation GmbH Gesellschaft für Antriebstechnik
Philipp-Krämer-Ring 13 67098 Bad Dürkheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Driving motors other than for land vehicles, and machine tools; motors and engines (except for land vehicles); 
machine coupling and transmission components (except for land vehicles); actuators, namely parameterisable actuators, 
linear actuators, quarter-turn actuators and multi-turn actuators, in particular electrical actuators for valves; hydraulic and 
pneumatic explosion-proof control apparatus and control devices; control apparatus and control devices with mechanical 
energy stores for emergency control functions.

Cl.9;Electronic control apparatus and control devices, in particular electronic positioners, position indicators, wired and 
wireless fieldbuses and processors, all being in particular for process monitoring and control; electronic explosion-proof 
control apparatus and control devices; control apparatus and control devices with electronic energy stores for emergency
control functions; control apparatus and control devices with local control devices.

Cl.37;Installation, servicing, maintenance and repair of driving machines, machine tools, motors and engines, machine 
coupling and transmission components; installation, servicing, maintenance and repair of actuators, in particular 
electrical actuators for valves; installation, servicing, maintenance and repair of hydraulic, pneumatic and electronic 
control apparatus and control devices, in particular electronic positioners, position indicators, wired and wireless 
fieldbuses and processors.
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2931496    25/11/2014
[International Registration No. : 1235159]
Supfina Grieshaber GmbH & Co. KG
Schmelzegrün 7 77709 Wolfach Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for surface treatment; machine tools; trueing machines; machines for treating surfaces; machines and 
apparatus for polishing (electric); finishing machines; attachments for the aforesaid machines, included in this class; 
machine parts for the aforesaid machines, included in this class.

Cl.40;Treatment of materials; machining of surfaces; contract manufacturing, for others, of workpieces of metal, in 
particular rolling bearing parts, camshafts, crank shafts.
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Priority claimed from 11/11/2014; Application No. : 0961614 ;Benelux 

2931931    20/11/2014
[International Registration No. : 1235179]
TradeTracker International B.V.
De Strubbenweg 7 NL-1327 GA Almere

Address for service in India/Agents address:
LEX ORBIS.
709/710,TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001.

Proposed to be Used
IR DIVISION
Cl.9;Recorded computer programs; computer hardware; software including so-called tracking software; publications in 
electronic form, in particular downloadable through websites.

Cl.35;Advertising; business management advice; business administration; computerised file management; online 
marketing; consultancy regarding business organisation and business economics; research regarding business 
organisation and business economics; provision of commercial information; organisation of exhibitions and trade fairs 
for business and promotional purposes; compilation of statistics; marketing, market research, market analysis; 
management of archive- and information files; coming up with concepts and strategies for marketing, advertising, public 
relations, corporate communications, and on the commercial management of matters, including in connection with the 
business, and to promote communication with third parties and the distribution of products and services; consultancy 
with regard to commercial business management, in support of the commercialization of products and services; public 
relations; computerised file management for the purpose of digital archives.

Cl.42;Software development; updating of software; consultancy in the field of computers; computer programming; 
designing, developing and maintaining websites; design and maintain a digital archive.
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Priority claimed from 21/05/2014; Application No. : 659838 ;Switzerland 

2932547    13/11/2014
[International Registration No. : 1235245]
GIVAUDAN SA
Chemin de la Parfumerie 5 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used for the manufacture of perfumes and fragrances, perfuming and aromatic preparations; 
chemical products for use in industry also containing fragrant or aromatic substances of natural or synthetic origin; 
chemical products used for the manufacture of compositions for perfumery, cosmetics, soaps, detergents, deodorants for 
personal use and deodorizers other than for personal use; chemical products used for the manufacture of foodstuffs and 
beverages also containing fragrant or aromatic substances of natural or synthetic origin; chemical products for 
preserving foodstuffs and beverages also containing fragrant or aromatic substances of natural or synthetic origin.

Cl.3;Perfumery products, perfumes, essential oils, cosmetics, soaps, detergents, deodorants for personal use.

Cl.5;Air purifying products; deodorants other than for personal use.

Cl.16;Printing products; printed publications.

Cl.30;Fragrances and aromatic compositions of natural or synthetic origin; natural aromatic preparations other than 
essential oils for foodstuffs and beverages; spices also containing aromatic substances or fragrances of natural origin; 
sauces (condiments).

Cl.35;Advertising, marketing consulting in the field of design, development and promotion of perfumes and aromas; 
promotion of perfumes and aromas; market studies.

Cl.42;Research, design and development of perfumes and aromas; technical regulatory advice in the field of the aroma 
and fragrance industry.
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Priority claimed from 30/04/2014; Application No. : 30 2014 002 971.5/11 ;Germany 

2932550    28/10/2014
[International Registration No. : 1235358]
ALD Vacuum Technologies GmbH
Wilhelm-Rohn-Str. 35, 63450 Hanau (Germany) 

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; lifting and hoisting equipment; 
pumps; compressors, especially for recovering and recycling refrigerant gases; engines for circulating fluids; fans being 
parts of engines; industrial installations for tempering, hardening, carbonitriding, case hardening, brazing, sintering by 
chemical processes; industrial installations for metal, metalloid and metal alloy processing; transferring machines; 
machines for production of protective gases (compressor); conveyor installations; vacuum pumps; all mentioned goods 
including their parts and fittings in this class.

Cl.11;Fittings in class 11, especially for industrial furnaces and machines for production of protective gases; industrial 
installations in class 11, namely industrial installations for crystal growth, machines for production of protective gases as 
control and safety apparatus, gas cleaners and purifiers, furnaces, gas quenching installations (cooling) and adsorption 
apparatuses; industrial furnaces, especially electrically, gas, oil, or induction heated industrial furnaces; industrial 
treatment installations; furnaces for metal treatment, especially for the treatment of metal or alloy parts; industrial ovens 
and furnaces [not for food or beverages], especially for vacuum heat treatment; vacuum furnaces; prefabricated furnace 
elements; stokers for use with industrial furnaces; burners, especially oil and gas burners; remelting installations, 
especially for steal and superalloys; industrial installations for melting, carbonization, gas quenching, sintering (in 
furnaces) and/or annealing, especially of metals, metalloids or metal alloys; furnaces for metallurgy; vacuum furnaces for 
use in recycling processes; drying facilities for metal treatment; tempering installations; installations, apparatuses and 
machines for heating; installations for conveying exhaust gases; chamber furnaces incorporating quenching tanks; 
vacuum chamber furnaces; cooling apparatuses; cold storage rooms; cooling elements; heating elements; heating 
apparatus for furnaces; heat exchangers; all mentioned goods including their parts and fittings in this class.
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2932552    08/08/2014
[International Registration No. : 1235330]
Raymond O'Hora
P.O. Box 213217 Dubai AE

Address for service in India/Attorney address:
K & S PARTNERS
K & S PARTNERS, Intellectual Property Attorneys, 109, Sector 44, Gurgaon 122003, National Capital Region

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for storing, recording, transmitting and reproducing sound and/or images; videotapes, video discs, 
videocassettes, laser discs and digital versatile discs (DVD), CD-ROMS and other media formats featuring musical 
performances, motion picture films, television series, game shows, reality based shows, animation; recorded magnetic 
tapes with sounds and/or images; sound recordings; phonograph records and compact discs; magnetic and fiber-optical 
data carriers; multi-media discs and publications; multi-media recordings and publications; digital recordings; media 
bearing, or for recording, sound and/or video and/or data and/or information; computer games and computerized 
amusement programs; electrical and video apparatus and instruments for recording and/or reproducing sound and/or 
video and/or information; holograms; video images for wireless mobile communication devices; video games software; 
cinematographic films; animated cartoons; film strips; movies; magnetic recordings; optical recordings; magneto-optical 
recordings; solid-state recordings; audio-visual teaching apparatus; electronic books and publications; laser-readable 
discs; video publications; all of the aforesaid goods relating to, being in association with, incorporating content from or 
being endorsed by any or all of music talent competitions, associated and/or related events and activities and/or their 
respective contestants or participants; computer programs; photographic cameras, digital cameras; sunglasses; mobile 
telephones; computers; software to enable uploading, posting, showing, displaying, tagging, blogging, sharing or 
otherwise providing electronic media, entertainment or information over the Internet or other communications networks; 
interactive computer systems; data communications apparatus and instruments; telephones; mobile phones; chargers; 
hands-free apparatus for mobile phones; mobile phone games; karaoke machines; instructional and teaching materials in 
the form of apparatus and instruments; parts and fittings for all the aforesaid goods.

Cl.16;Paper; cardboard; paper articles; cardboard articles; printed matter; books; annuals; publications; comic books; 
song books; sticker books; magazines; newsletters; newspapers; albums; periodicals; journals; catalogues; manuals; 
maps; pamphlets; leaflets; posters; stationery; labels; office requisites; drawing and painting materials, apparatus and 
instruments; writing instruments; instructional and teaching materials; book binding materials; book covers; book marks; 
printing sets; drawings; paintings; photographs; prints; pictures; calendars; pens; pencils; pencil top ornaments; 
paintbrushes; paint kits; tags; gift wrap; gift wrap cards; gift wrap tissue; gift boxes; wrapping paper; note pads; 
decalcomanias; paper napkins and other decorative paper items; paper party goods and paper party decorations; paper 
tablecloths and table covers; paper place mats and paper table mats; paper party streamers; embroidery patterns; 
decorative transfers; rulers; erasers; greetings cards; stickers; paper signs; banners; charts; models made of paper or 
cardboard; parts and fittings for all the aforesaid goods.

Cl.25;Articles of clothing; footwear; boots, shoes, slippers, sandals; socks, hosiery; trainers; headgear; hats, caps, 
scarves, gloves, mittens, belts (being articles of clothing).

Cl.28;Games; all relating to, being in association with, incorporating content from or being endorsed by any or all of 
music talent competitions, associated and/or related events and activities and/or their respective contestants or 
participants; toys and playthings; electronic toys and hand held electronic games; slot machines and gaming devices; 
dolls and dolls' clothing; soft toys; toy models; playing cards; instructional and teaching materials in the form of games; 
parts and accessories for all the aforesaid goods; amusement apparatus and instruments adapted for use with television 
receivers; interactive games adapted for use with television receivers; digital games adapted for use with television 
receivers; electronic games.

Cl.38;Broadcasting; television broadcasting; radio broadcasting; satellite television broadcasting; cable television 
broadcasting; music broadcasting; broadcasting services in the form of uploading, posting, showing, displaying, tagging, 
blogging, sharing or otherwise providing electronic media or information over the Internet or other communications 
network; wireless transmission of sound, music and/or video images, information, and news via a global computer 
network; webcasting services; providing access to a video sharing portal; electronic communication services; 
transmission of messages, data and content via the Internet and other computer and communications networks; 
providing access to online forums, online voting, chat rooms, journals, blogs, and listservers for the transmission of 
messages, comments and multimedia content among users; transmission of electronic media, multimedia content, 
videos, music, performances, movies, pictures, images, text, photos, games, user-generated content, audio content, and 
information via the Internet and other computer and communications networks; providing online forums for users to post, 
search, watch, share, critique, rate, and comment on music, videos, and other multimedia content; providing digital 
program distribution of audio and video broadcasts over a global computer network; providing access to online, 
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interactive programs featuring music and performances; providing access to a video sharing portal for entertainment and 
education purposes; communications by telephone; interactive telephone services; telephone messaging services; 
communication services by means of radio waves, telephones, the Internet, the world wide web, cable, satellite, 
microwaves and electricity grid; telephony and online communications for voting purposes; telephony for entertainment 
purposes.

Cl.41;Entertainment services; education and entertainment services all relating to television, cinema, radio, 
competitions, talent shows and theatre; entertainment services, namely, providing entertainment multimedia content or 
information over the Internet and (or) other communications networks; entertainment and educational services featuring 
electronic media, multimedia content, music, videos, movies, pictures, images, text, photos, games, user-generated 
content, audio content, and related information via computer and communications networks; digital video, audio and 
multimedia entertainment publishing services; production and presentation of radio and television programmes, films and
live shows; education by or relating to television and radio; entertainment by or relating to television and radio; 
organization of competitions, musical performances, live performances and events; interactive telephone competitions; 
publishing; production of films, shows and programmes to be shown on television or via the Internet; provision of 
entertainment by means of radio, television, satellite, cable, telephone, the worldwide web and the Internet; organization 
of shows, competitions and live performances; rental of sound recordings and of pre-recorded shows, films, radio and 
television performances; production of video tapes and video discs; provision of game shows; television entertainment 
services involving telephonic audience participation; interactive entertainment for use with a mobile phone; provision of 
Internet based games.
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Priority claimed from 21/05/2014; Application No. : 302014047691.6/01 ;Germany 

2932554    13/11/2014
[International Registration No. : 1235357]
Wacker Chemie AG
Hanns-Seidel-Platz 4 81737 München Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical, biochemical and biotechnological products used in industry, science, agriculture and forestry; organic 
acids and their derivatives for industrial purposes, phenols and their derivatives for industrial purposes, antioxidants for 
production purposes, proteins for human nutrition (raw materials), chemical agents for the food industry and chemical 
additives for the food industry; organic acids and their derivatives for cosmetic purposes, phenols and their derivatives 
for cosmetic purposes, antioxidants for cosmetic purposes.

Cl.3;Cosmetic creams, cosmetic lotions, cosmetic emulsions and cosmetic dispersions for tanning, sun protection, skin
regeneration, skin bleaching, age protection and lipid replenishment of the skin.

Cl.5;Pharmaceutical and veterinary preparations, dietetic substances adapted for medical and veterinary use, dietetic 
foodstuffs and nutritional supplements adapted for medical and veterinary use; organic acids and their derivatives 
adapted for medical and veterinary use; phenols and their derivatives adapted for medical and veterinary use; 
antioxidants adapted for medical and veterinary use, antioxidants used as nutritional supplements adapted for medical 
and veterinary use; food for babies; nutritional supplements; nutritional supplements containing phenols and their 
derivatives; nutritional supplements containing antioxidants.

Cl.29;Complexed edible oils and fats; dietetic foodstuffs, not for medical use, based on proteins, fats, vegetable 
proteins; dietetic foodstuffs, not for medical use, based on proteins, fats, vegetable proteins containing phenols and their 
derivatives as well as antioxidants.

Cl.30;Dietetic foodstuffs, not for medical use, based on carbohydrates; coffee, tea, cocoa and artificial coffee, rice, 
tapioca and sago, flour and preparations made from cereals, bread, pastry and confectionary, edible ices; sugar, honey, 
treacle; yeast, baking-powder; salt, mustard, vinegar, sauces (condiments), spices, ice.
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2932561    04/08/2014
[International Registration No. : 1234476]
Mitsubishi Cable Industries, Ltd.
4-1, Marunouchi 3-chome, Chiyoda-ku Tokyo 100-8303 Japan

Proposed to be Used
IR DIVISION
Cl.6;Metal pulleys, springs and valves [not including machine elements]; metal junctions for pipes; metal flanges; metal 
packings; metal o-rings.

Cl.17;Gaskets; junctions for pipes [not of metal]; packings; rubber [raw or semi-worked]; plastic semi-worked products;
metal gaskets.
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Priority claimed from 17/10/2014; Application No. : 62260/2014 ;Switzerland 

2932585    13/11/2014
[International Registration No. : 1234879]
Velinor AG
c/o Dr.iur. Adrian von Segesser, Kapellplatz 1 CH-6004 Luzern Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; dietetic substances and foods for medical use; dietetic supplements for human 
beings; plasters, materials for dressings.

Cl.10;Medical and surgical apparatus and instruments; diagnostic apparatus for medical use.

Cl.16;Printing products; promotional, instructional and teaching material; books, booklets, pamphlets, leaflets, 
magazines; stationery products.

Cl.36;Financial services; credit and lending services; arranging financing for commercial companies; provision of 
financing to health care companies; venture capital financing; fundraising services; financial sponsorship of activities 
and events.

Cl.41;Educational services provided in the medical field; medical training and teaching; teaching services relating to 
pharmaceutical products and medical conditions; arranging and conducting of courses, seminars, workshops, 
conferences, symposiums in the field of medicine and medical science; editing of medical publications; teaching services 
in the field of medicine.

Cl.42;Scientific and technological services as well as research and design relating thereto; research and development 
services in the pharmaceutical field; conducting clinical trials; provision of information relating to medical and scientific 
research in the field of pharmaceutical products and clinical trials.

Cl.44;Medical information services; provision of information in the medical field to health professionals and patients.
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Priority claimed from 30/04/2014; Application No. : 30 2014 002 968.5/11 ;Germany 

2932588    28/10/2014
[International Registration No. : 1234881]
ALD VACUUM TECHNOLOGIES GMBH
Wilhelm-Rohn-Str. 35, 63450 Hanau (Germany)

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001
Used Since :31/12/2001

IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; lifting and hoisting equipment; 
pumps; compressors, especially for recovering and recycling refrigerant gases; engines for circulating fluids; fans being 
parts of engines; industrial installations for tempering, hardening, carbonitriding, case hardening, brazing, sintering by 
chemical processes; industrial installations for metal, metalloid and metal alloy processing; transferring machines; 
machines for production of protective gases (compressor); conveyor installations; vacuum pumps; all mentioned goods 
including their parts and fittings in this class.

Cl.11;Fittings in this class, especially for industrial furnaces and machines for production of protective gases; 
industrial installations in this class, namely industrial installations for crystal growth, machines for production of 
protective gases as control and safety apparatus, gas cleaners and purifiers, furnaces, gas quenching installations 
(cooling) and adsorption apparatuses; industrial furnaces, especially electrically, gas, oil, or induction heated industrial 
furnaces; industrial treatment installations; furnaces for metal treatment, especially for the treatment of metal or alloy 
parts; industrial ovens and furnaces (not for food or beverages), especially for vacuum heat treatment; vacuum furnaces; 
prefabricated furnace elements; stokers for use with industrial furnaces; burners, especially oil and gas burners; 
remelting installations, especially for steel and superalloys; industrial installations for melting, carbonization, gas 
quenching, sintering (in furnaces) and/or annealing, especially of metals, metalloids or metal alloys; furnaces for 
metallurgy; vacuum furnaces for use in recycling processes; drying facilities for metal treatment; tempering installations; 
installations, apparatuses and machines for heating; installations for conveying exhaust gases; chamber furnaces 
incorporating quenching tanks; vacuum chamber furnaces; cooling apparatuses; cold storage rooms; cooling elements; 
heating elements; heating apparatus for furnaces; heat exchangers; all mentioned goods including their parts and fittings 
in this class.
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Priority claimed from 07/08/2014; Application No. : 1293909 ;Benelux 

2932590    12/12/2014
[International Registration No. : 1234898]
Alter Domus Luxembourg S.à.r.l.
5, Rue Guillaume Kroll L-1025 LUXEMBOURG

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; business administration of 
companies; accounting; social secretariat (secretarial services); personnel management; calculation of salaries and 
wages; personnel recruitment; support for the administration of wages and salaries; tax preparation; administrative 
services as regards corporate domiciliation; account auditing; assistance regarding business organization and 
management; business research and investigations; invoicing; business administration for licensing of goods and 
services for others; book-keeping; administrative services for assistance regarding fiscal and tax planning; administrative 
services relating to tax payment processing; computerized accounting for tax assessment preparation; accounting in the 
framework of assistance services relating to taxes; administrative assistance services regarding planning for companies; 
administrative services for the preparation of annual tax returns and financial reports for commercial companies; 
business management assistance in the context of company creation and/or during the establishment of business 
entities; assistance services relating to business management of companies in connection with social structure issues; 
assistance services relating to company organization in the framework of financial restructuring.

Cl.36;Insurance underwriting; financial affairs; monetary affairs; real estate affairs; fiscal valuations; mutual funds, fund
investment, financial management; fiscal assessments; trusteeship; financial assistance and information; capital 
investment; financial affairs in the context of company liquidation; financial assistance relating to fiscal planning or 
taxation issues; financial services for fiscal planning.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; organization and conducting of 
colloquiums, conferences, seminars, training workshops and symposiums; education information.

Cl.45;Legal assistance; assistance regarding social legislation and labor law; copyright management; legal research; 
assistance regarding intellectual property licensing; legal assistance services relating to company creation and 
registration.
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Priority claimed from 29/05/2014; Application No. : 012921284 ;European Union 

2932596    02/07/2014
[International Registration No. : 1235295]
The Glenlivet Distillers Limited
Chivas House, 72 Chancellors Road London W6 9RS United Kingdom

Proposed to be Used
IR DIVISION
Cl.32;Preparations for making beverages; non-alcoholic beverages; waters; juices; preparations for making aerated 
water; syrups for beverages; syrups for making non-alcoholic beverages; beer.

Cl.33;Alcoholic beverages (except beer).
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Priority claimed from 02/04/2014; Application No. : 012595724 ;European Union 

2932605    31/07/2014
[International Registration No. : 1235307]
Rovio Entertainment Ltd
P.O. Box 65 FI-02151 Espoo FI

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.3;Essential oils and aromatic extracts; toiletries; perfumery and fragrances; body cleaning and beauty care 
preparations; cleaning and fragrancing preparations.

Cl.9;Animated cartoons; audio recordings; audio visual recordings; digital music downloadable provided from a 
computer database or the internet; non-printed publications; electronic publications, downloadable; instruction manuals 
in electronic format; cinematographic films; pre-recorded audio tapes; exposed films; digital music downloadable 
provided from MP3 internet web sites; holographic images; digital music downloadable provided from the internet; weekly
publications downloaded in electronic form from the internet; recorded discs bearing images; downloadable graphics for 
mobile phones; downloadable publications; downloadable musical sound recordings; downloadable music files; musical 
video recordings; talking books; records [sound recordings]; recorded discs bearing sound; musical sound recordings; 
musical recordings in the form of discs; pre-recorded videos; tape recordings of music; printed publications in machine-
readable form; printed publications in optically recorded form; printed publications in electronically readable format; 
animated cartoons in the form of cinematographic films; podcasts; computer documentation in electronic form; electronic 
publications recorded on computer media; training manuals in the form of a computer program; sensitized films, 
exposed; photosensitive media [films, exposed]; cinematographic film, exposed; video recordings; recorded data files; 
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games software; recorded content; media content; software; databases (electronic); computer games programmes 
downloaded via the internet [software]; downloadable electronic game programs; downloadable computer game 
programs; downloadable video game programs; software programs for video games; programmed video games 
contained on cartridges [software]; recorded computer game programs; computer games; video game programs; 
computer programmes stored in digital form; computer software in the field of electronic publishing; personal computer 
application software for managing document control systems; computer software downloaded from the internet; 
interactive computer software; interactive multimedia computer programs; computer software that permits games to be 
played; application software; education software; computer software downloadable from global computer information 
networks; children's educational software; computer software concerned with children's education; data recorded 
electronically; audio cassettes; compact discs; DVDs; electronic data carriers; pre-recorded compact discs; information 
technology and audiovisual equipment; computer operating system software.

Cl.14;Jewellery; jewellery boxes and watch boxes; gemstones, pearls and precious metals, and imitations thereof; 
ornaments, made of or coated with precious or semi-precious metals or stones, or imitations thereof; statues and 
figurines, made of or coated with precious or semi-precious metals or stones, or imitations thereof; key rings [trinkets or 
fobs]; trinkets coated with precious metal; key fobs [rings] coated with precious metal.

Cl.16;Paper decorations and paper art materials; adhesives for stationery or household purposes; printed matter; paper
and cardboard; books; stationery and educational supplies; works of art and figurines of paper and cardboard, and 
architects' models; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; drawing 
materials; drawing paper; artists' materials for use in arts, crafts and modelling.

Cl.18;Walking sticks; luggage, bags, wallets and other carriers; umbrellas and parasols.

Cl.21;Cosmetic and toilet utensils and bathroom articles; brushes and brush-making articles; statues, figurines, 
plaques and works of art, made of materials such as porcelain, terra-cotta or glass, included in this class; tableware, 
cookware and household containers; glasses, drinking vessels and pitchers; services [dishes]; dishes [household 
utensils].

Cl.24;Fabrics; textile goods, and substitutes for textile goods; linens for household purposes; textiles made of flannel; 
textile tissues; household textile articles; handkerchiefs; furnishing fabrics; textiles for furnishings.

Cl.25;Footwear; headgear; clothing; sports shirts with short sleeves; men's wear; casual shirts; casual trousers; 
leisurewear; layettes [clothing]; swimming trunks; sports clothing [other than golf gloves]; sportswear; tops [clothing]; 
jackets and socks; tee-shirts; sweatpants; socks; shorts; slipovers; blousons; long jackets; long sleeve pullovers; printed 
t-shirts; shirts; loungewear; outerclothing for men; short-sleeve shirts; short-sleeved or long-sleeved t-shirts; trousers for 
children; clothing for children; skirt suits; gloves; collared shirts; running suits; hooded sweatshirts; hooded tops; pants 
(Am.); skirts; denim jeans; sweat shirts; sweat suits; denim jackets; sun hats; peaked headwear; caps with visors; 
bonnets; children's headwear; bonnets [headwear]; sun visors [headwear]; sun visors; caps [headwear]; pumps 
[footwear]; football boots; footwear [excluding orthopedic footwear]; footwear for men; canvas shoes; espadrilles; 
basketball sneakers; gym boots; children's footwear; running shoes; sports shoes; leather shoes; footwear for women; 
slip-on shoes; booties; slippers; shoes with hook and pile fastening tapes; sandals; infants' footwear; beach shoes; 
cycling shoes; casual footwear.

Cl.28;Fairground and playground apparatus; festive decorations and artificial Christmas trees; toys, games, playthings 
and novelties; sporting articles and equipment; video game apparatus; balloons; fabric toys; carnival caps; face masks 
being playthings; children's multiple activity toys; children's bicycles [other than for transport]; board games; kites; toy 
hats; toy tableware; playing balls; toy sporting apparatus; toy vehicles with transforming parts; toys; toys simulating 
objects used by adults in day to day activity; fancy dress outfits being children's playthings; teddy bears; dolls; battery 
operated toys; toy figurines; playing cards; scale model vehicles; miniature car models [toys or playthings]; inflatable 
toys; building games; sports games; children's playthings.

Cl.30;Processed grains, starches, and goods made thereof, baking preparations and yeasts; ice, ice creams, frozen 
yogurts and sorbets; coffee, teas and cocoa and substitutes therefor; bakery goods, confectionery, chocolate and sugars, 
natural sweeteners, sweet coatings and fillings; salts, seasonings, flavourings and condiments; pastries, cakes, tarts and 
biscuits (cookies); chocolates; bakery goods; foodstuffs containing cocoa [as the main constituent]; confectionery in 
frozen form.

Cl.32;Non-alcoholic beverages; preparations for making beverages; flavoured carbonated beverages; energy drinks; 
other non-alcoholic beverages; non-alcoholic cordials; orange squash.

Cl.41;Publishing and news reporting services; education, entertainment and sports; translation and interpretation; 
news reporters services; news programme services; publishing of stories; publication of printed matter; publication of 
the editorial content of sites accessible via a global computer network; publishing of electronic publications; providing 
electronic publications; providing on-line electronic publications, not downloadable; publication of texts; on-line 
publication of electronic books and journals (non-downloadable); providing online non-downloadable comic books and 
graphic novels; providing on-line non-downloadable general feature magazines; music publishing and music recording 
services; music publishing services; on-line publishing services; publication and editing of printed matter; publication of 
printed matter relating to education; publication of educational books; publication of educational teaching materials; 
publication of instructional literature; publication of printed matter and printed publications; publication of newspapers, 
periodicals, catalogs and brochures; publication of books; consultation services relating to the publication of books; 
publishing services for books and magazines; publication and edition of books; publication of electronic books and 
journals online; electronic desktop publishing; publication of books relating to entertainment; electronic text publishing 
services; on-line publication of electronic books and journals; provision of electronic publications (not downloadable); 
publication of electronic magazines; live band performances; arranging of visual entertainment; arranging of visual and 
musical entertainment; organisation of recreational activities; provision of recreational events; providing recreational 
areas in the nature of play areas for children; provision of information relating to entertainment online from a computer 
database of the internet; entertainment services in the nature of an amusement park show; entertainment; provision of 
entertainment services through the media of video films; provision of entertainment services through the media of 
publications; amusement centers; production of shows; entertainment, education and instruction services; video 
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entertainment services; exhibition of video films; provision of recreational activities; leisure services; sporting and 
cultural activities; computer and video game amusement services; providing information on-line relating to computer 
games and computer enhancements for games; providing on-line information in the field of computer gaming 
entertainment; television entertainment; theme park services; theatre entertainment; theatre services; theatre 
productions; adventure playground services; popular entertainment services; provision of games by means of a 
computer based system; providing games; provision of on-line entertainment; provision of on-line computer games; on-
line gaming services; providing on-line computer database in the field of computer games; musical entertainment; 
musical entertainment services; performing of music and singing; live entertainment services; children's adventure 
playground services; organisation of events for cultural, entertainment and sporting purposes; organization of balls; on-
line game services, non-downloadable; electronic game services provided by means of the internet; electronic game 
services and competitions provided by means of the internet; amusement park services; entertainment services; 
amusement and theme park services; amusement park and theme park services; organising of shows for entertainment 
purposes; film distribution; cinematographic entertainment services; distribution of motion pictures; rental of motion 
pictures; live entertainment; movie showing; electronic games services provided from a computer database or by means 
of the internet; electronic games services, including provision of computer games on-line or by means of a global 
computer network; entertainment services in the form of television programmes; entertainment services in the form of 
motion pictures; entertainment services for producing live shows; entertainment services in the form of cinema 
performances; provision of entertainment services through the media of audio tapes; provision of entertainment services 
through the media of television; providing entertainment services in the form of recorded music; provision of 
entertainment services through the media of cine-films; entertainment, sporting and cultural activities; electronic online 
publication of periodicals and books; arranging of games; organisation of games and competitions; adult training; 
electronic data processing training; education and instruction; conferences, exhibitions and competitions; audio and 
video production, and photography; training in electronics; provision of education courses relating to electronics; 
English language education services; training; education services for imparting language teaching methods; provision of 
language schools and language courses; organisation of language courses; language tuition; provision of information 
relating to training; professional consultancy relating to education; educational advisory services; organising of 
educational games; advisory services relating to education; providing computer-delivered educational testing and 
assessments; provision of day-care [educational] units; educational testing; provision of training and education; training 
consultancy; provision of education courses; providing of education; education; training and further training 
consultancy; organisation of training courses; provision of training courses; development of educational materials; 
dissemination of educational material; arranging teaching programmes; provision of training facilities; education services 
relating to the development of childrens' intellectual faculties; education services relating to computers; education 
services relating to computer systems; conducting courses, seminars and workshops; educational services provided for 
children; educational services provided for teachers of children; training in the operation of software systems; training in 
the development of software systems; training in the design of software systems; training of teachers; teacher training 
services; education in the field of data processing; education in the field of computing; school courses relating to study 
assistance; training in the use of data processing programs; provision of instruction relating to data processing; training 
services relating to computer-aided design; providing computer assisted courses of instruction; instruction in the use of 
computers; instruction in the development of computers; services for the provision of training in the use of computers; 
provision of computer related training courses; provision of education courses relating to computers; organisation of 
computer related training courses; training services relating to computers; computer education training; training in the 
operation of computerised systems; training services relating to computer systems; computer training; computer training 
services; training in the development of computer programs; training in the operation of computer programs; training in 
the design of computer programs; provision of instruction relating to computer programming; training in computer 
programming; computer education training services; computerised training in career counselling; training relating to 
computer techniques; provision of courses of instruction in the management of information technology; training services 
relating to the use of information technology; educational services relating to information technology; sporting education 
services; sporting and recreational activities; sporting services; sports tuition, coaching and instruction; recreation and 
training services; services for the production of entertainment in the form of film; film production for entertainment 
purposes; production and distribution of motion pictures; production of entertainment in the form of television 
programmes; production of entertainment in the form of sound recordings; animation production services; creating 
animated cartoons; production of animated programmes for use on television and cable; audio, film, video and television 
recording services.

Cl.43;Services for providing food and drink; temporary accommodation; restaurant services; cafeterias; ice cream 
parlour services; hotels, hostels and boarding houses, holiday and tourist accommodation; provision of nursery and day-
care centers for the elderly; accommodation bureaux services.
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Priority claimed from 11/02/2014; Application No. : BO2014C000178 ;Italy 

2933255    05/03/2014
[International Registration No. : 1234535]
Caffe Aiello SRL di Emilio Aiello e Guerino Aiello
Via Botticelli, 49 I-87036 Rende (CS) Italy

Proposed to be Used
IR DIVISION
Cl.16;Folders for papers/jackets for papers; catalogues; paper coffee filters; bottle wrappers of cardboard or paper; 
plastic film for wrapping; bags [envelopes, pouches] of paper or plastics, for packaging; boxes of cardboard or paper.

Cl.21;Bottle openers, electric and non-electric; drinking glasses; cups of paper or plastic; menu card holders; napkin 
holders; boxes for dispensing paper towels; coffee services [tableware]; cups; cabarets [trays].

Cl.30;Coffee, tea, cocoa and artificial coffee, rice, tapioca and sago, flour and preparations made from cereals, bread, 
pastry and confectionery, ices; sugar, honey, treacle, yeast, baking powder, salt, mustard; vinegar, sauces (condiments), 
spices, ice.
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Priority claimed from 14/05/2014; Application No. : 2014-038113 ;Japan 

2933276    06/11/2014
[International Registration No. : 1234651]
KB Tsuzuki K.K.
11-31, Sakae 3-chome, Naka-ku, Nagoya-shi Aichi 460-0008 Japan

Proposed to be Used
IR DIVISION
Cl.20;Indoor window blinds; oriental single panel standing partition [tsuitate]; oriental folding partition screens 
[byoubu].

Cl.22;Raw textile fibers.

Cl.23;Threads and yarns [for textile use].

Cl.24;Woven fabrics; knitted fabrics; woven textile goods for personal use; mosquito nets; bedsheets; futon quilts; 
futon and quilts cases [linen]; futon ticks [unstuffed futon]; pillowcases; blankets; table napkins of textile; seat covers of 
textile; wall hangings of textile; curtains; table cloths [not of paper]; draperies [thick drop curtains].

Cl.25;Clothing; footwear [other than special footwear for sports]; clothes for sports; special footwear for sports.

Cl.27;Floor coverings; wall hangings [not of textile]; wallpaper.

Cl.40;Treatment or processing of cloth, clothing or fur [including drying].
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Priority claimed from 03/02/2014; Application No. : 012556701 ;European Union 

2933287    29/07/2014
[International Registration No. : 1235263]
CHAMBRE DE COMMERCE INTERNATIONALE
33-43 avenue du Président Wilson F-75116 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Computer software and mobile applications for education and business support; publications, e-books, audio and 
visual presentations, and films, in electronic form, recorded on data carriers, or downloadable on-line from a computer 
database or the Internet; all the aforesaid in the fields of international trade and business, of policy development, self-
regulatory rules, codes, and guidelines for business and international trade, and of alternative dispute resolution.

Cl.16;Printed matter; printed publications, namely books, magazines, newsletters, bulletins, posters, reports, guides, 
codes, rules, policy papers, research papers; photographs, instructional and teaching materials; all the aforesaid in the 
fields of international trade and business, of policy development, self-regulatory rules, codes, and guidelines for business 
and international trade, and of alternative dispute resolution.

Cl.35;Business advisory and consulting services in the fields of international trade and business, of policy 
development, self-regulatory rules, codes, and guidelines for business and international trade, and of alternative dispute 
resolution; administrative services relating to customs clearance; retail store services, available through catalogues and 
via a global computer network, featuring prints and publications, software programs and recordings of text and 
multimedia presentations relating to international business, to policy development, self-regulatory rules, codes, and 
guidelines for business and international trade, and to alternative dispute resolution; computer database compilation; 
services for provision of business information using databases of businesses and business services; business database 
services to facilitate the forming of business relationships online or using the internet; organisation of exhibitions for 
business and trade purposes; business surveys, opinion polls, economic forecasts; market studies and research; 
business investigation and business information services relating to commercial crime (including fraud, piracy, 
counterfeiting, cybercrime), and relating to products and services to detect and protect against commercial crime; 
business information services relating to international trade and business, to policy development, self-regulatory rules, 
codes, and guidelines for business and international trade, and to alternative dispute resolution.

Cl.36;Rental and leasing of offices; rental and leasing of rooms (real estate); customs guarantee and customs bond 
services.

Cl.41;Educational and training services (including distance learning and on-line education and training services); 
providing seminars, courses and conferences, organisation of examinations and certification of education and training, 
organisation of competitions, prizes and awards, all relating to the promotion of international trade and business, to 
policy development, self-regulatory rules, codes, and guidelines for business and international trade, and to alternative 
dispute resolution; production of audio, video and film recordings; writing and publication of books, journals and texts, in 
any medium, including in electronic form; providing on-line electronic publications (not downloadable); news reporter 
services.
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Cl.42;Accreditation services, namely setting and providing standards for companies, business associations and 
Chambers of Commerce for the purpose of accreditation; services for the authentication of documents; computer 
software and mobile applications development in the fields of international trade and business, of policy development, 
self-regulatory rules, codes, and guidelines for business and international trade, and of alternative dispute resolution.

Cl.45;Alternative dispute resolution, conciliation, arbitration, and mediation services; consulting services relating to 
legal issues in the field of policy development and promotion for business, and in development of self-regulatory rules, 
codes and guidelines for business and international trade; private and legal investigation services relating to commercial 
crime (and including fraud, piracy, counterfeiting, cybercrime); collecting and distributing information and advice relating 
to legal issues in the fields of international trade and business, of policy development, self-regulatory rules, codes, and 
guidelines for business and international trade, and of alternative dispute resolution; intellectual property licensing 
services.
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2933294    31/07/2014
[International Registration No. : 1235305]
DELPHARM
LE POVERSY, bâtiment B, 6-8 rue du Quatre Septembre F-92130 ISSY LES MOULINEAUX France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, creams and lotions for body, face or hair care; dentifrices.

Cl.5;Food for babies; food supplements for humans and animals; materials for dressings; disinfectants; plasters; 
products for destroying vermin; fungicides; all these goods relating to the pharmaceutical sector; pharmaceutical 
products, particularly pharmaceutical products made or packaged for others; veterinary products, particularly veterinary 
products made or packaged for others; sanitary products for medical purposes; dietetic substances for medical use; 
medicated baths; material for dental fillings and dental impressions.

Cl.39;Packaging of pharmaceutical products for use in therapeutics for others; packaging of veterinary products for 
use in animal therapy for others; packaging of sanitary products for others.

Cl.40;Manufacturing services for others in connection with pharmaceutical, veterinary and sanitary products

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; research services in the medical, pharmaceutical and biological fields; development of pharmaceutical,
veterinary and sanitary products; development of new pharmaceutical products for use in therapeutics for others; 
development of new veterinary products for use in animal therapy for others; development of new sanitary products for 
others.
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2933295    16/10/2014
[International Registration No. : 1235336]
Noa Potions AB
Artemisgatan 49C SE-115 42 STOCKHOLM Sweden

Proposed to be Used
IR DIVISION
Cl.5;Vitamin drinks; dietary supplemental drinks; aquatic herbicides.

Cl.32;Aloe vera drinks, non-alcoholic; other non-alcoholic beverages; other preparations for making beverages; 
powders for effervescing beverages; pastilles for effervescing beverages; beverages consisting principally of fruit juices; 
non-alcoholic beverages; beverages containing vitamins; fruit-flavoured beverages; whey beverages; essences for 
making beverages; fruit-based beverages; fruit juice for use as a beverages; vegetable juices [beverages]; vegetable 
juices [beverages]; non-alcoholic honey-based beverages; non-alcoholic beverages; non-alcoholic honey-based 
beverages; carbonated non-alcoholic drinks; non-alcoholic malt free beverages [other than for medical use]; isotonic 
drinks; isotonic beverages [not for medical purposes]; tonic water [non-medicated beverages]; kvass [non-alcoholic 
beverage]; mineral water [beverages]; squashes [non-alcoholic beverages]; flavoured carbonated beverages; waters 
[beverages]; still water; sparkling water; sparkling water; flavoured waters; waters; table waters; bottled water; seltzer 
water; sherbets [beverages].
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Priority claimed from 14/08/2014; Application No. : 86366887 ;United States of America 

2933296    24/09/2014
[International Registration No. : 1235323]
4Life Trademarks, LLC
9850 South 300 West Sandy UT 84070 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Protein supplement and nutritional supplement shakes; dietary and nutritional supplements; vitamin, mineral and 
herbal supplements; immune factor preparations intended to enhance and stimulate the immune system; processed food 
supplements in the form of capsules containing cow colostrums and egg yolk; processed food supplements in the form 
of capsules containing a blend of processed herbs; processed food supplements in the form of capsules containing a 
blend of processed fruit extracts; dietary supplements formed and packaged as bars; vitamins and minerals formed and 
packaged as bars; nutritional supplement and protein supplement energy bars; dietary and nutritional drink; dietary 
supplements, vitamins, minerals, herbal supplements, and concentrated dietary supplements for nutritional drinks; 
dietary supplement drink mixes; dietary supplement drinks; dietary supplement drinks in the nature of vitamin and 
mineral beverages; nutritional supplement in the nature of a nutrient-dense, protein-based drink mix; powdered nutritional
supplement drink mix and concentrate; nutritional protein supplement and nutritional supplement shakes; nutritional 
supplement protein capsules, powders, shakes and bars intended to support muscle building, fat burning and exercise 
recovery; dietary supplement protein bar; protein supplement shakes for supporting muscle building; dietary 
supplements in the form of powders; powder preparations for providing additional protein and protein concentrate; and 
dietary supplements in the form of capsules containing protein.

Cl.29;Dairy-based processed foods, namely, dairy based food beverages containing whey protein, dairy-based powders 
containing whey protein and dairy based bars containing whey protein; protein whey-based bars containing cocoa; 
protein whey-based bars containing brown rice syrup.
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Priority claimed from 25/09/2014; Application No. : 013295431 ;European Union 

2933299    08/12/2014
[International Registration No. : 1235360]
Glythera Limited
Inex Herschel Annex, Kings Road Newcastle upon Tyne NE1 7RU United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science; chemical products for use in industry and science; reagents for use in 
scientific apparatus for chemical or biological analysis; reagents for medical research; in-vivo diagnostic reagents; 
chemical preparations for scientific and industrial processes; enzymes; cell cultures for use in scientific research.

Cl.16;Paper; cardboard; printed matter; bookbinding material; photographs; stationery; instructional and teaching 
material (except apparatus); publications; publications for the medical profession.

Cl.42;Scientific research; industrial analysis and research services; biological research; providing medical and 
scientific research information in the field of pharmaceuticals and clinical trials; clinical trials; clinical trial design for 
vaccines and gene therapy; scientific research for medical purposes; scientific research for medical purposes in the area 
of cancerous diseases.
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Priority claimed from 11/03/2014; Application No. : 30 2014 026 758.6/42 ;Germany 

2933313    03/07/2014
[International Registration No. : 1234784]
SENVION GmbH
Überseering 10, 22297 Hamburg (Germany) 

Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.7;Wind-powered machines; turbines, in particular wind turbines (except for land vehicles); parts and accessories 
(included in this class) for such wind-powered machines, in particular rotor blades, rotor consoles, blade hubs, machine 
housings, yaw rings, yaw gears, brakes, main drive shafts, universal joints, gears, gear boxes, couplings, motors, 
mechanical rotor adjusters, electric generator, emergency power generators.

Cl.9;Switch cabinets (electric installation material) as well as therein contained electrical and electronic instruments and
apparatus for recording, processing, storage and transmission of data; switch cabinets (electric installation material) as 
well as therein contained electrical and electronic control apparatus and instruments; electrical and electronic regulating 
apparatus; electrical and electronic regulating, checking (supervision), control and monitoring apparatus and 
instruments; data processing equipment; computers; computer software; interface apparatus and interface programs for 
computers; voltage surge protectors; vibration sensors; watt-hour meters; inverter units (electric converters); electric 
transformers; all afore-mentioned goods for wind power plants and wind farms.

Cl.35;Professional business consultancy with regard to wind power plants and wind farms.

Cl.37;Building construction in the field of wind power plants; installation services; maintenance services, rebuilding 
machines that have been worn or partially destroyed; maintenance and repair of wind power plants; assembly services 
relating to the installation of rotor blades for others.

Cl.40;Production of energy using wind power; production of electricity using wind power.

Cl.42;Remote maintenance (remote control and remote monitoring) through computerised retrieval of wind power 
plants and wind farms, in particular via the Internet; conducting technical measurements, inspections and calculations in 
the range of wind power plants and wind farms; electronic data storage; surveying within the scope of data analysis in the 
range of wind power plants and wind farms; design and development of computer software in the field of wind power 
plants and wind farms; technical planning and development as well as technical project management and consultancy 
therefor in the field of of wind power plants; engineering services for calculation, dimensioning and design of rotor 
blades; technical research for wind power plants and wind farms; providing technical information about the development 
of wind power plants and wind farms; technical condition monitoring of rotor blades.
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Priority claimed from 04/07/2014; Application No. : 013055793 ;European Union 

2935458    18/07/2014
[International Registration No. : 1234779]
Grimaldi Industri AB
Hovslagargatan 5B SE-111 48 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Helmets, cycling helmets; cyclists' glasses; eye glasses; sunglasses, sun visors (glasses); cases and bags 
adapted for glasses; cycle meters, speed meters, cycle computers; parts and fittings for all the aforementioned goods 
included in the class.

Cl.10;Pulse meters for sporting purposes.

Cl.12;Vehicles; apparatus for locomotion by land; bicycles; prams (baby carriages); motors and engines for bicycles; 
electric engines for land vehicles; motors and engines for land vehicles; bags for bicycles; bicycle frames; saddles for 
bicycles or motorcycles; saddle covers for bicycles; saddle posts; seat clamps; handlebars; handlebar stems; handlebar 
grips; bar ends; brakes for cycles; brake levers for cycles; brake cables and wires; brake pads; cycle forks with parts and 
fittings; air valves for for vehicle tires; wheel hubs; tires; inner tubes; spokes; rims for bicycle wheels; mudguards; gears; 
gear cables; gear levers; sprockets; multiple freewheel cassettes; pedal cranks; crank sets; pedals; bottom bracket 
cassette; pedal straps; toe clips straps; pedal cleats; bicycle boards; bicycle chains and specially designed cleaning 
devices for bicycle chains; chain guards; luggage carriers for vehicles; pumps for bicycles; kick stands; bicycle bells; 
bag carriers for cycles; baskets adapted for cycles; carriers for cycles for use on vehicles; chain wheels for cycles; 
bicycle safety flags; direction indicator signals for cycles; saddle covers for cycles; horns for bicycles; bottle holders to 
be mounted on cycle frames and specially designed bottle thereto; wheels for cycles; valve accessories for inner tubes; 
repair outfits for inner tubes; puncture preventive materials; children's seats; cycle trailers; pedal trailers; bicycle bags 
(saddle bags); parts and fittings for all the aforementioned goods included in the class.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes, 
namely necklaces, bracelets, cufflinks, tie pins, pins; jewellery, precious stones; horological and chronometric 
instruments.

Cl.18;Leather and imitations of leather; wallets; animal skins, hides; trunks and travelling bags; bags; backpacks, 
handbags, wheeled bags, traveling bags, garment bags (for travel); wallets, card cases, purses, briefcases, traveling sets, 
key cases; bags and pouches for packaging (made of leather or imitation leather); parts and fittings for all the 
aforementioned goods included in the class.

Cl.25;Clothing, headgear; clothing, footwear and headgear for cycling including jerseys, cycle shorts, helmet liners 
[headwear], cycle caps, headbands, cycle gloves, socks, shoe covers, cycle/training shoes, cycle shirts, wind and rain 
jackets, winter jackets, rainwear; parts and fittings for all the aforementioned goods included in the class.

Cl.35;Advertising, including on-line advertising; business management; business administration; business advisory 
service relating to franchising services; administration of the business affairs of franchises; advice in the running of 
establishments as franchises; business advisory services relating to the establishment of franchises; business advice 
related to franchising; providing consumer product information via the internet; sales promotion (for others) and 
marketing; retail services, relating to helmets, cycling helmets, cyclists' glasses, eye glasses, sunglasses, sun visors 
(glasses), cases and bags adapted for glasses, cycle meters, speed meters, cycle computers, pulse meters for sporting 
purposes; retail services, relating to vehicles, apparatus for locomotion by land, bicycles, prams (baby carriages), motors 
and engines for bicycles, electric engines for vehicles, motors and engines for vehicles, bags for bicycles, bicycle frames, 
saddles, saddle blankets; retail services, relating to saddle posts, seat clamps, handlebars, handlebar stems, handlebar 
grips, bar ends, brakes for cycles, brake levers for cycles, brake cables and wires, brake pads, cycle forks with parts and 
fittings; retail services, relating to reflectors, air valves, wheel hubs, tires, inner tubes, spokes, rims for bicycle wheels, 
mudguards, gears, gear cables, gear levers, sprockets, multiple freewheel cassettes, pedal cranks, crank sets, pedals, 
bottom bracket cassette, pedal straps, toe clips straps; retail services, relating to pedal cleats, bicycle boards, chains and 
specially designed cleaning devices for chains, chain guards, carriers, pumps, kick stands, bicycle bells, bag carriers for 
cycles, baskets adapted for cycles, carriers for cycles for use on vehicles, chain wheels for cycles, safety streamer, 
direction indicator signals for cycles, saddle covers for cycles, horns for bicycles; retail services, relating to bottle 
holders to be mounted on cycle frames and specially designed bottle thereto, wheels for cycles, valve accessories for 
inner tubes, puncture repair kits, puncture preventive materials, children's seats, cycle trailers, pedal trailers, leather and 
imitations of leather, animal skins; retail services, relating to hides, trunks and travelling bags, bags, backpacks, 
handbags, wheeled bags, traveling bags, garment bags (for travel), wallets, card cases, purses, briefcases, traveling sets, 
key cases, bags and pouches for packaging (made of leather or imitation leather), bicycle bags (saddle bags); retail 
services, relating to clothing, footwear, headgear, clothing, footwear and headgear for cycling, games and playthings, 
gymnastic and sporting articles, machines and appliances for physical exercise, stationary exercise bicycles, spin bikes 
(stationary); retail services, relating to models of vehicles, protective paddings (part of sport suits), cookware, household 
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or kitchen utensils and containers, glassware, porcelain and earthenware, precious metals and their alloys and goods in 
precious metals or coated therewith, jewellery, precious stones, horological and chronometric instruments; retail services 
on-line and via electronic trade, relating to helmets, cycling helmets, cyclists' glasses, eye glasses, sunglasses, sun 
visors (glasses), cases and bags adapted for glasses, cycle meters, speed meters, cycle computers, pulse meters for 
sporting purposes; retail services on-line and via electronic trade, relating to vehicles, apparatus for locomotion by land, 
bicycles, prams (baby carriages), motors and engines for bicycles, electric engines for vehicles, motors and engines for 
vehicles, bags for bicycles, bicycle frames, saddles, saddle blankets; retail services on-line and via electronic trade, 
relating to saddle posts, seat clamps, handlebars, handlebar stems, handlebar grips, bar ends, brakes for cycles, brake 
levers for cycles, brake cables and wires, brake pads, cycle forks with parts and fittings; retail services on-line and via 
electronic trade, relating to reflectors, air valves, wheel hubs, tires, inner tubes, spokes, rims for bicycle wheels, 
mudguards, gears, gear cables, gear levers, sprockets, multiple freewheel cassettes, pedal cranks, crank sets, pedals, 
bottom bracket cassette, pedal straps, toe clips straps; retail services on-line and via electronic trade, relating to pedal 
cleats, bicycle boards, chains and specially designed cleaning devices for chains, chain guards, carriers, pumps, kick 
stands, bicycle bells, bag carriers for cycles, baskets adapted for cycles, carriers for cycles for use on vehicles, chain 
wheels for cycles, safety streamer, direction indicator signals for cycles, saddle covers for cycles, horns for bicycles; 
retail services on-line and via electronic trade, relating to bottle holders to be mounted on cycle frames and specially 
designed bottle thereto, wheels for cycles, valve accessories for inner tubes, puncture repair kits, puncture preventive 
materials, children's seats, cycle trailers, pedal trailers, leather and imitations of leather, animal skins; retail services on-
line and via electronic trade, relating to hides, trunks and travelling bags, bags, backpacks, handbags, wheeled bags, 
traveling bags, garment bags (for travel), wallets, card cases, purses, briefcases, traveling sets, key cases, bags and 
pouches for packaging (made of leather or imitation leather), bicycle bags (saddle bags); retail services on-line and via 
electronic trade, relating to clothing, footwear, headgear, clothing, footwear and headgear for cycling, games and 
playthings, gymnastic and sporting articles, machines and appliances for physical exercise, stationary exercise bicycles, 
spin bikes (stationary); retail services on-line and via electronic trade, relating to models of vehicles, protective paddings 
(part of sport suits), cookware, household or kitchen utensils and containers, glassware, porcelain and earthenware, 
precious metals and their alloys and goods in precious metals or coated therewith, jewellery, precious stones, horological 
and chronometric instruments; arrangement of trade fairs and exhibitions for commercial or advertising purposes.
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Priority claimed from 24/01/2014; Application No. : 14 4 063 456 ;France 

2935526    07/07/2014
[International Registration No. : 1234275]
ECOTITANIUM
Tour Maine Montparnasse - 33 avenue du Maine F-75015 PARIS France

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; alloys of titanium, chrome, cobalt, iron, hafnium, iridium, manganese, 
molybdenum, nickel, niobium, osmium, palladium, platinum, rhenium, rhodium, ruthenium, tantalum, technetium, 
tungsten, vanadium, zirconium,; cold or hot forged, drawn or rolled parts made of alloys as indicated above, in the form of 
powder, semi-manufactured products, billets, bars, ingots, profiles, rollers, crowns, plates, rods, strips, (scraps), 
fragments, spills, waste, residues, turnings, shavings.

Cl.35;Advertising; business management; business administration; office functions.

Cl.40;Retrieval, processing, sorting, treatment and recycling of raw materials, common metals and their alloys.
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2935537    23/09/2014
[International Registration No. : 1234300]
BioCer Entwicklungs-GmbH
Ludwig-Thoma-Str. 36c 95447 Bayreuth Germany

Proposed to be Used
IR DIVISION
Cl.5;Surgical implants of living tissue; surgical implants, mainly consisting of living tissue, coated with living tissue; 
bone cement for medical purposes; bone cement for surgical and orthopaedic purposes; bone substitute materials for 
medical purposes, included in this class; bone substitute materials for surgical and orthopaedic purposes, included in 
this class; proteins for medical purposes; matrices of proteins for medical purposes; haematogen; styptic preparations; 
adhesive bands for medical purposes; adhesive tapes for medical purposes; radiological contrast substances for medical 
purposes; steroids; moulding wax for medical purposes; moulding wax for surgical and orthopaedic purposes; bone wax, 
included in this class; synthetic bone substitute materials for surgical and orthopaedic purposes; bone wax substitute 
materials, included in this class.

Cl.10;Products for medical purposes, included in this class; surgical implants of artificial materials; synthetic coated 
surgical implants of artificial materials; surface modified hernia nets of polypropylene for medical purposes; surgical 
sponges; artificial limbs.
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Priority claimed from 09/07/2014; Application No. : 86332488 ;United States of America 

2935567    15/07/2014
[International Registration No. : 1234312]
J. Crew International, Inc.
770 Broadway New York NY 10003 United States of America

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.14;Necklaces; bracelets; earrings and rings; jewelry, namely arm cuffs; cuff links; bangles; brooches; jewelry; 
watches; watch bands and straps; tie clips; tie bars; ornamental lapel pins.

Cl.24;Bedding and beach towels, baby blankets, bath towels, bed sheets.

Cl.35;Retail catalog services in the fields of clothing, headgear, swimwear, footwear, bags, fashion accessories, 
eyewear, sunglasses, jewelry, watches, personal care products, perfumes, fragrances, toys, games, sporting goods, 
books, paper stationery, and playthings; online store, retail outlet store, and retail store services in the fields of clothing, 
headgear, swimwear, footwear, bags, fashion accessories, eyewear, sunglasses, jewelry, watches, personal care 
products, perfumes, fragrances, toys, games, sporting goods, books, paper stationery, and playthings; online store, retail 
outlet store, and retail store services featuring men's, women's, children's, and baby's clothing, headgear, swimwear, 
footwear, bags, fashion accessories, eyewear, sunglasses, jewelry, watches, personal care products, perfumes, 
fragrances, toys, games, sporting goods, books, paper stationery, and playthings; online stores and retail stores featuring
a wide variety of consumer goods of others; retail department store services; on-line retail department store services; 
promoting public awareness of socially responsible business practices; providing information practices.

Cl.36;Issuing gift certificates which may then be redeemed for goods or services.
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Priority claimed from 14/07/2014; Application No. : 2014-058803 ;Japan 

2936402    27/08/2014
[International Registration No. : 1235056]
FUJI CHEMICAL INDUSTRIAL CO., LTD.
3-5, Uchihiranomachi 2-chome, Chuo-ku, Osaka-shi Osaka-fu 540-0037 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; chemical coatings used in the manufacture of printed circuit boards; adhesives not for stationery or 
household purposes; adhesives used in the manufacture of printed circuit boards; unprocessed plastics [plastics in 
primary form]; detergents for use in manufacturing processes; synthetic resins, unprocessed.

Cl.2;Coatings [paints]; printing ink; surface protective paints used for electronic components.

Cl.17;Electrical insulating materials; electrical insulating paints.
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Priority claimed from 27/05/2014; Application No. : 86291909 ;United States of America 

2936412    09/10/2014
[International Registration No. : 1235093]
The M. K. Morse Company
P.O. Box 8677 Canton OH 44711 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Electric saws, namely, circular saws and chop saws; power saw blades and accessories.

Cl.8;Hand tools, namely, saws, hack saw frames and blades, and jab saws.
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2936419    09/10/2014
[International Registration No. : 1234384]
Brock Beauty Inc.
840 Oak Harbor Blvd. Slidell LA 70458 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated skin care preparations; non-medicated skin care preparations, namely, creams, lotions, gels, 
toners, serums, cleaners and peels; cosmetic preparations; cosmetics; hair care preparations; hair shampoos and 
conditioners; cosmetic oils; essential oils; hair oils; oils for toiletry purposes; body and beauty care cosmetics; soaps for 
body care; facial cleansers; non-medicated serums for use on eyelash enhancement.

Cl.5;Hair vitamin supplement; skin vitamin supplements; medicated bath preparations; medicated cosmetics; medicated
skin care preparations.
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Priority claimed from 17/06/2014; Application No. : 013005392 ;European Union 

2936428    28/11/2014
[International Registration No. : 1234429]
Marshall Amplification Plc
Denbigh Road, Bletchley, Milton Keynes Buckinghamshire MK1 1DQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Sound recording, manipulating, amplifying, reproducing and transmitting apparatus; electrical and electronic 
apparatus and instruments, all for audio amplification, for the graphic equalisation of sound signal frequencies, for mixing
sound tones, altering sound tones, or effecting echo, delay and other effects; sound amplifiers; amplifiers for sound 
reproducing equipment and for use with musical instruments; amplifiers complete with loudspeakers and cabinets; valve 
and digital guitar amplifiers; loudspeakers; horn-type speakers, loudspeaker cabinets; foot pedals and foot switches for 
processing, amplifying or distorting sound for use in connection with sound amplifiers; foot switches and effects pedals 
for use in connection with sound amplifiers; sustain pedals, expression pedals, delay pedals, all being electronic effects 
pedals for use with sound amplifiers.

Cl.15;Musical instruments; guitars; drums; parts and fittings for musical instruments; foot pedals and foot switches for 
processing, amplifying or distorting sound for use with musical instruments; foot switches and effects pedals for use with
musical instruments; sustain pedals, expression pedals, delay pedals, all being electronic effects pedals for use with 
musical instruments.
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Priority claimed from 04/11/2014; Application No. : 666645 ;Switzerland 

2936441    27/11/2014
[International Registration No. : 1234463]
Syngenta Participations AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Priority claimed from 12/06/2014; Application No. : 2014-048610 ;Japan 

2936455    04/08/2014
[International Registration No. : 1234475]
Mitsubishi Cable Industries, Ltd.
4-1, Marunouchi 3-chome, Chiyoda-ku Tokyo 100-8303 Japan

Proposed to be Used
IR DIVISION
Cl.6;Metal pulleys, springs and valves [not including machine elements]; metal junctions for pipes; metal flanges; metal 
hardware; metal packings; metal o-rings.

Cl.17;Gaskets; junctions for pipes [not of metal]; packings; electrical insulating materials; rubber [raw or semi-worked]; 
plastic semi-worked products; metal gaskets.
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Priority claimed from 06/10/2014; Application No. : 013334941 ;European Union 

2937550    07/10/2014
[International Registration No. : 1234388]
SEWARD SAS
39 rue Madame F-75006 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery, perfumes, perfumery products, essential oils, cosmetics, hair lotions; dentifrices, cosmetic 
preparations for baths, shampoos, cosmetic sets, cosmetic creams, toilet water, incense, incense sticks; cleansing milk 
for toilet use, toiletries, lotions for cosmetic use, make-up products, shoe polish.

Cl.9;Spectacles (optics), sunglasses, goggles for sports, spectacle cases, optical goods, magnetic data media, sound 
recording disks; compact disks, DVDs and other digital recording media.

Cl.14;Precious metals and their alloys not included in other classes; earrings made of precious metals; cuff links of 
precious metal; watch straps; jewelry, chains (jewelry); precious stones; key rings (trinkets or fobs); fashion jewelry; 
brooches (jewelry), ornaments, rings, watch cases, chronometers, tie pins, tie clips, wristwatches; watch chains, watch 
springs, watch glasses, timepieces and chronometric instruments.

Cl.18;Leather and imitations of leather, goods made of these materials not included in other classes, namely purses, 
wallets, card cases, key cases (leather goods), traveling trunks, vanity cases; document holders; trunks, suitcases 
(carrying cases), purses not of precious metals, backpacks, work bags, shopping bags, leisure bags, leather shoulder 
straps, handbags, shoulder bags, bags for climbers, school bags, travel bags, beach bags, garment bags (for travel), 
briefcases (leather goods); travel sets (leather goods); animal skins; trunks and suitcases; umbrellas, parasols and 
walking sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 25/03/2014; Application No. : 86231375 ;United States of America 

2938401    25/09/2014
[International Registration No. : 1234592]
Compuware Corporation
One Campus Martius Detroit MI 48226 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, downloadable computer software for discovering, modeling, analyzing, diagnosing, 
monitoring, collaborating, testing, tracing, inferring, detecting, alerting, classifying, visualizing and reporting on the 
performance, availability, service-level, health, visits, virtualization, user-experience, devices, change, topology, 
dependencies, causation, functionality, behavior, business impact, fault-domain, root-cause, failures and content of 
software applications and networked systems.

Cl.42;Providing temporary use of non-downloadable computer software for discovering, modeling, analyzing, 
diagnosing, monitoring, collaborating, testing, tracing, inferring, detecting, alerting, classifying, visualizing and reporting 
on the performance, availability, service-level, health, visits, user-experience, devices, change, topology, dependencies, 
causation, functionality, behavior, business impact, fault-domain, root-cause, failures and content of software 
applications and networked systems.
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Priority claimed from 16/05/2014; Application No. : 1289661 ;Benelux 

2938582    20/06/2014
[International Registration No. : 1234563]
EnergyICT, afgekort EICT, naamloze vennootschap
Spinnerijstraat 101 B-8500 Kortrijk BE

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Software in the field of smart meters and energy management for use in energy audits, energy management, data 
collection, data processing, data management and analysis of energy consumption, energy use and energy management; 
data communication apparatus; software for voice, data and image transmission and wireless electronic communication 
for the follow-up and control of energy consumption.

Cl.38;Telecommunication; telecommunication services for the exchange of data in electronic form; communication by 
computer terminals; telecommunication by electronic mail systems; rental of telecommunication apparatus and 
instruments; providing access to electronic communication networks for remote data management purposes; providing 
access to platforms and portals on the Internet, electronic communication networks and electronic databases, all the 
aforesaid services only in the field of smart metering and energy management.

Cl.42;Rental of checking and measuring instruments and apparatus in the field of electronic devices, namely meters, 
submeters and data concentrators for measuring, detecting and managing energy consumption; rental of electronic 
apparatus for energy management; rental of electronic apparatus for energy measuring; rental of electronic apparatus for 
measuring and managing specific energy circuits; measurement services, namely measuring energy and measuring 
energy use; research in measurement technology; providing online nondownloadable software in the field of smart 
meters and energy management for use in energy measuring, energy audits, energy management, data collection, data 
processing, data management and analysis of energy consumption, energy use and energy management; providing 
software on platforms related to energy meters, data collection and management; creation (conception) and development 
of control programs (software) for conducting, switching, transforming, accumulating, regulating or controlling electricity 
in the field of smart meters and energy management; consultancy services relating to energy management and energy 
measuring in favour of energy efficiency; engineering services, namely data measurement for recording data relating to 
energy consumption.
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Priority claimed from 23/07/2014; Application No. : 661770 ;Switzerland 

2939260    20/11/2014
[International Registration No. : 1234930]
SEVENFRIDAY AG
Staffelstrasse 10 CH-8045 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.8;Hand-operated hand tools and implements; cutlery, forks and spoons; side arms, other than firearms; razors.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; mechanisms for coin-operated apparatus; cash 
registers, calculating machines, equipment for data processing and computers; extinguishers.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printing products (printed 
matter); bookbinding material; photographs; stationery; adhesives (glues) for stationery or household purposes; artists' 
materials; paintbrushes; typewriters and office requisites (except furniture); instructional or teaching material (except 
apparatus); plastic materials for packaging (not included in other classes); printing type; printing blocks.

Cl.18;Leather and imitation leather, goods made of these materials not included in other classes; animal skins; trunks 
and suitcases; umbrellas, parasols and walking sticks; whips, harness and saddlery.

Cl.20;Furniture, mirrors, picture frames; goods, not included in other classes, of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games, toys; gymnastic and sporting articles not included in other classes; decorations for Christmas trees.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.43;Services for providing food and drink; temporary accommodation.
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Priority claimed from 12/02/2014; Application No. : 012591401 ;European Union 

2939285    31/07/2014
[International Registration No. : 1234950]
Rovio Entertainment Ltd
P.O. Box 65 FI-02151 Espoo FI

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.3;Essential oils and aromatic extracts; toiletries; perfumery and fragrances; body cleaning and beauty care 
preparations; cleaning and fragrancing preparations.

Cl.9;Animated cartoons; audio recordings; audio visual recordings; digital music downloadable provided from a 
computer database or the internet; non-printed publications; electronic publications, downloadable; instruction manuals 
in electronic format; cinematographic films; pre-recorded audio tapes; exposed films; digital music downloadable 
provided from MP3 internet web sites; holographic images; digital music downloadable provided from the internet; weekly
publications downloaded in electronic form from the internet; recorded discs bearing images; downloadable graphics for 
mobile phones; downloadable publications; downloadable musical sound recordings; downloadable music files; musical 
video recordings; talking books; records [sound recordings]; recorded discs bearing sound; musical sound recordings; 
musical recordings in the form of discs; pre-recorded videos; tape recordings of music; printed publications in machine 
readable form; printed publications in optically recorded form; printed publications in electronically readable form; 
animated cartoons in the form of cinematographic films; podcasts; computer documentation in electronic form; electronic 
publications recorded on computer media; training manuals in the form of a computer program; sensitized films, 
exposed; photosensitive media [films, exposed]; cinematographic film, exposed; video recordings; recorded data files; 
games software; recorded content; media content; software; databases (electronic); computer games programmes 
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downloaded via the internet [software]; downloadable electronic game programs; downloadable computer game 
programs; downloadable video game programs; software programs for video games; programmed video games 
contained on cartridges [software]; recorded computer game programs; computer games; video game programs; 
computer programmes stored in digital form; computer software in the field of electronic publishing; personal computer 
application software for managing document control systems; computer software downloaded from the internet; 
interactive computer software; interactive multimedia computer programs; computer software that permits games to be 
played; application software; education software; computer software downloadable from global computer information 
networks; children's educational software; computer software concerned with children's education; data recorded 
electronically; audio cassettes; compact discs; DVDs; electronic data carriers; pre-recorded compact discs; information 
technology and audiovisual equipment; computer operating system software.

Cl.14;Jewellery; jewellery boxes and watch boxes; gemstones, pearls and precious metals, and imitations thereof; 
ornaments made from or coated with precious metals, semi-precious metals, precious stones or semi-precious stones or 
imitations thereof; statues and figurines made from or coated with precious metals, semi-precious metals, precious 
stones or semi-precious stones or imitations thereof; key rings [trinkets or fobs]; trinkets coated with precious metal; key 
fobs [rings] coated with precious metal.

Cl.16;Paper decorations and paper art materials; adhesives for stationery or household purposes; printed matter; paper
and cardboard; books; stationery and educational supplies; works of art and figurines of paper and cardboard, and 
architects' models; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; drawing 
materials; drawing paper; artists' materials for use in arts, crafts and modelling.

Cl.18;Walking sticks; luggage, bags, wallets and other carriers; umbrellas and parasols.

Cl.21;Cosmetic and toilet utensils and bathroom articles; brushes and brush-making articles; statues, figurines, 
plaques and works of art, made of materials such as porcelain, terra-cotta or glass, included in this class; tableware, 
cookware and household containers; glasses, drinking vessels and pitchers; services [dishes]; dishes [household 
utensils].

Cl.24;Fabrics; textile goods, and substitutes for textile goods; linens for household purposes; textiles made of flannel; 
textile tissues; household textile articles; handkerchiefs; furnishing fabrics; textiles for furnishings.

Cl.25;Footwear; headgear; clothing; sports shirts with short sleeves; men's wear; casual shirts; casual trousers; 
leisurewear; layettes [clothing]; swimming trunks; sports clothing [other than golf gloves]; sportswear; tops [clothing]; 
jackets and socks; tee-shirts; sweatpants; socks; shorts; slipovers; blousons; long jackets; long sleeve pullovers; printed 
t-shirts; shirts; loungewear; outerclothing for men; short-sleeve shirts; short-sleeved or long-sleeved t-shirts; trousers for 
children; clothing for children; skirt suits; gloves; collared shirts; running suits; hooded sweatshirts; hooded tops; pants 
(Am.); skirts; denim jeans; sweat shirts; sweat suits; denim jackets; sun hats; peaked headwear; caps with visors; 
bonnets; children's headwear; bonnets [headwear]; sun visors [headwear]; sun visors; caps [headwear]; pumps 
[footwear]; football boots; footwear [excluding orthopedic footwear]; footwear for men; canvas shoes; espadrilles; 
basketball sneakers; gym boots; children's footwear; running shoes; sports shoes; leather shoes; footwear for women; 
slip-on shoes; booties; slippers; shoes with hook and pile fastening tapes; sandals; infants' footwear; beach shoes; 
cycling shoes; casual footwear.

Cl.28;Fairground and playground apparatus; festive decorations and artificial Christmas trees; toys, games, playthings 
and novelties; sporting articles and equipment; video game apparatus; balloons; fabric toys; carnival caps; face masks 
being playthings; children's multiple activity toys; children's bicycles [other than for transport]; board games; kites; toy 
hats; toy tableware; playing balls; toy sporting apparatus; toy vehicles with transforming parts; toys; toys simulating 
objects used by adults in day to day activity; fancy dress outfits being children's playthings; teddy bears; dolls; battery 
operated toys; toy figurines; playing cards; scale model vehicles; miniature car models [toys or playthings]; inflatable 
toys; building games; sports games; children's playthings.

Cl.30;Processed grains, starches, and goods made thereof, baking preparations and yeasts; ice, ice creams, frozen 
yogurts and sorbets; coffee, teas and cocoa and substitutes therefor; bakery goods, confectionery and chocolate; sugars, 
natural sweeteners, sweet coatings and fillings; salts, seasonings, flavourings and condiments; pastries, cakes, tarts and 
biscuits (cookies); chocolates; bakery goods; foodstuffs containing cocoa [as the main constituent]; confectionery in 
frozen form.

Cl.32;Non-alcoholic beverages; preparations for making beverages; flavoured carbonated beverages; energy drinks; 
other non-alcoholic beverages; non-alcoholic cordials; orange squash.

Cl.41;Publishing and news reporting services; education, entertainment and sports; translation and interpretation; 
news reporters services; news programme services; publishing of stories; publication of printed matter; publication of 
the editorial content of sites accessible via a global computer network; publishing of electronic publications; providing 
electronic publications; providing on-line electronic publications, not downloadable; publication of texts; on-line 
publication of electronic books and journals (non-downloadable); providing online non-downloadable comic books and 
graphic novels; providing on-line non-downloadable general feature magazines; music publishing and music recording 
services; music publishing services; on-line publishing services; publication and editing of printed matter; publication of 
printed matter relating to education; publication of educational books; publication of educational teaching materials; 
publication of instructional literature; publication of printed matter and printed publications; publication of newspapers, 
periodicals, catalogs and brochures; publication of books; consultation services relating to the publication of books; 
publishing services for books and magazines; publication and edition of books; publication of electronic books and 
journals online; electronic desktop publishing; publication of books relating to entertainment; electronic text publishing 
services; on-line publication of electronic books and journals; provision of electronic publications (not downloadable); 
publication of electronic magazines; live band performances; arranging of visual entertainment; arranging of visual and 
musical entertainment; organisation of recreational activities; provision of recreational events; providing recreational 
areas in the nature of play areas for children; provision of information relating to entertainment online from a computer 
database of the internet; entertainment services in the nature of an amusement park show; entertainment; provision of 
entertainment services through the media of video films; provision of entertainment services through the media of 
publications; amusement centers; production of shows; entertainment, education and instruction services; video 
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entertainment services; exhibition of video films; provision of recreational activities; leisure services; sporting and 
cultural activities; computer and video game amusement services; providing information on-line relating to computer 
games and computer enhancements for games; providing on-line information in the field of computer gaming 
entertainment; television entertainment; theme park services; theatre entertainment; theatre services; theatre 
productions; adventure playground services; popular entertainment services; provision of games by means of a 
computer based system; providing games; provision of on-line entertainment; provision of on-line computer games; on-
line gaming services; providing on-line computer database in the field of computer games; musical entertainment; 
musical entertainment services; performing of music and singing; live entertainment services; children's adventure 
playground services; organisation of events for cultural, entertainment and sporting purposes; organization of balls; on-
line game services, non-downloadable; electronic game services provided by means of the internet; electronic game 
services and competitions provided by means of the internet; amusement park services; entertainment services; 
amusement and theme park services; amusement park and theme park services; organising of shows for entertainment 
purposes; film distribution; cinematographic entertainment services; distribution of motion pictures; rental of motion 
pictures; live entertainment; movie showing; electronic games services provided from a computer database or by means 
of the internet; electronic games services, including provision of computer games on-line or by means of a global 
computer network; entertainment services in the form of television programmes; entertainment services in the form of 
motion pictures; entertainment services for producing live shows; entertainment services in the form of cinema 
performances; provision of entertainment services through the media of audio tapes; provision of entertainment services 
through the media of television; providing entertainment services in the form of recorded music; provision of 
entertainment services through the media of cine-films; entertainment, sporting and cultural activities; electronic online 
publication of periodicals and books; arranging of games; organisation of games and competitions; adult training; 
electronic data processing training; education and instruction; conferences, exhibitions and competitions; audio and 
video production, and photography; training in electronics; provision of education courses relating to electronics; 
English language education services; training; education services for imparting language teaching methods; provision of 
language schools and language courses; organisation of language courses; language tuition; provision of information 
relating to training; professional consultancy relating to education; educational advisory services; organising of 
educational games; advisory services relating to education; providing computer-delivered educational testing and 
assessments; provision of day-care [educational] units; educational testing; provision of training and education; training 
consultancy; provision of education courses; providing of education; education; training and further training 
consultancy; organisation of training courses; provision of training courses; development of educational materials; 
dissemination of educational material; arranging teaching programmes; provision of training facilities; education services 
relating to the development of childrens' intellectual faculties; education services relating to computers; education 
services relating to computer systems; conducting courses, seminars and workshops; educational services provided for 
children; educational services provided for teachers of children; training in the operation of software systems; training in 
the development of software systems; training in the design of software systems; training of teachers; teacher training 
services; education in the field of data processing; education in the field of computing; school courses relating to study 
assistance; training in the use of data processing programs; provision of instruction relating to data processing; training 
services relating to computer-aided design; providing computer assisted courses of instruction; instruction in the use of 
computers; instruction in the development of computers; services for the provision of training in the use of computers; 
provision of computer related training courses; provision of education courses relating to computers; organisation of 
computer related training courses; training services relating to computers; computer education training; training in the 
operation of computerised systems; training services relating to computer systems; computer training; computer training 
services; training in the development of computer programs; training in the operation of computer programs; training in 
the design of computer programs; provision of instruction relating to computer programming; training in computer 
programming; computer education training services; computerised training in career counselling; training relating to 
computer techniques; provision of courses of instruction in the management of information technology; training services 
relating to the use of information technology; educational services relating to information technology; sporting education 
services; sporting and recreational activities; sporting services; sports tuition, coaching and instruction; recreation and 
training services; services for the production of entertainment in the form of film; film production for entertainment 
purposes; production and distribution of motion pictures; production of entertainment in the form of television 
programmes; production of entertainment in the form of sound recordings; animation production services; creating 
animated cartoons; production of animated programmes for use on television and cable; audio, film, video and television 
recording services.

Cl.43;Services for providing food and drink; provision of food and drink; temporary accommodation; restaurant 
services; cafeterias; ice cream parlour services; hotels, hostels and boarding houses, holiday and tourist 
accommodation; provision of nursery and day-care centers for the elderly; accommodation bureaux services.
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2939856    03/07/2014
[International Registration No. : 1235032]
Marc Marquez Alentà
C/ Santa Coloma de Queralt, 25 E-25200 Cervera (Lleida) Spain

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; all these services and sales 
services relating to soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, industrial oils and greases, 
lubricants, fuels (including motor spirit) and illuminants, dietetic substances for medical use, food for babies, plasters, 
materials for dressings, material for dental fillings and dental impressions, disinfectants, products for destroying vermin, 
fungicides, herbicides, pharmaceutical and veterinary products, sanitary products for medical purposes, hand-operated 
hand tools and implements, cutlery, forks and spoons, side arms, other than firearms, safety razors, apparatus for 
recording, transmission or reproduction of sound or images, scientific, nautical, surveying, photographic, 
cinematographic, optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and 
instruments, apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity, cash registers, calculating machines, data processing equipment and computers, automatic distribution 
machines and mechanisms for coin-operated apparatus, magnetic recording media, sound recording disks, optical 
goods, apparatus for locomotion by land, air or water, vehicles, jewelry articles, jewelry, precious stones, timepieces and 
chronometric instruments, precious metals and their alloys, and goods made of these materials or coated therewith, 
trunks and suitcases, leather and imitation leather, whips, harness and saddlery, umbrellas, parasols and walking sticks, 
animal skins, clothing, footwear, headgear, decorations for Christmas trees, articles for gymnastics and sports, games 
and toys, mineral and aerated waters and other non-alcoholic beverages, fruit beverages and fruit juices, beer, syrups and 
other preparations for making beverages.

Cl.41;Sporting and cultural activities; education; training; entertainment services.
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2939862    10/07/2014
[International Registration No. : 1235042]
Home Credit B.V.
Strawinskylaan 933 NL-1077 XX Amsterdam NL

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.9;Facsimile machines; cinematographic apparatus; cameras; computer software; alarms; radios; satellites for 
scientific purposes; calculators; animated cartoons; apparatus for editing cinematographic film; animated cartoons in the 
form of cinematographic films; exposed film; sensitized films, exposed; cinematographic films; central processing units; 
wireless telephones; digital phones; speakerphones; mobile phones; telephones incorporating intercommunication 
systems; tri-band telephones; public telephones; video phone; satellite telephones; digital cellular phones; 
intercommunication apparatus, specially adapted covers for telephones; car telephones; mobile telephones for use in 
vehicles; mechanical or luminous billboards; printed publications in machine readable form; printers.

Cl.35;Business information; business appraisals; payroll preparation; publicity columns preparation; market research; 
marketing services; business auditing; book-keeping; commercial information agencies; auctioneering services; 
economic forecasting; cost price analysis; personnel recruitment; rental of advertising time on communication media; 
public relations services; business management of hotels; office machines and equipment rental; rental of advertising 
space; secretarial services; business information and inquiries; business and market research; market opinion polling 
studies; advertising; advertising agencies; business management consultancy; commercial or industrial management 
assistance; exhibitions for commercial or advertising purposes; business management of performing artists; data search 
in computer files for others; clerical services for the taking of sales orders; administrative data processing; office 
functions for the handling of enquiries; business organisation; advisory service for organizational issues and business 
administration, with and without the help of electronic data bases; systemization of information into computer databases; 
commercial administration of the licensing of the goods and services of others.

Cl.41;Electronic desktop publishing; organization of exhibitions for cultural or educational purposes; boarding 
schools; club services; party planning [entertainment]; booking of seats for shows; news reporters services; recording 
studios; publication of electronic books and journals on-line; publication of texts; amusement park services; providing 
sports facilities; publication of books; modelling for artists; theatre productions; photography; providing golf facilities; 
providing casino facilities (gambling); operating of lotteries; translation and interpretation; provision of tuition; education, 
entertainment and sports; health and fitness club services; health club services [health and fitness training]; organization 
of shows [impresario services]; organization of competitions [education or entertainment]; organising of sporting events, 
competitions and sporting tournaments; organisation of games and competitions; arranging and conducting of 
conferences; conferences, exhibitions and seminars; conferences, exhibitions and competitions; presentation of live 
performances; production of cinematographic films; movie studios; production of shows; production of television and 
radio programs; news syndication reporting; photographic reporting; publishing and reporting.
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Priority claimed from 25/09/2014; Application No. : 013295522 ;European Union 

2940619    08/12/2014
[International Registration No. : 1235199]
Glythera Limited
Inex Herschel Annex, Kings Road Newcastle upon Tyne NE1 7RU United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science; chemical products for use in industry and science; reagents for use in 
scientific apparatus for chemical or biological analysis; reagents for medical research; in-vivo diagnostic reagents; 
chemical preparations for scientific and industrial processes; enzymes; cell cultures for use in scientific research.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; instructional and teaching 
material (except apparatus); publications; publications for the medical profession.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; biological research; providing medical and scientific research information in the field of pharmaceuticals and 
clinical trials; clinical trials; clinical trial design for vaccines and gene therapy; scientific research for medical purposes; 
scientific research for medical purposes in the area of cancerous diseases.
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Priority claimed from 23/05/2014; Application No. : 86290130 ;United States of America 

2940650    07/07/2014
[International Registration No. : 1234253]
HYPERCUBE RESEARCH
Immeuble Le Galilée, 51 ESP du Général de Gaulle F-92800 PUTEAUX France

Proposed to be Used
IR DIVISION
Cl.9;Data mining software using artificial intelligence.

Cl.35;Advertising; online advertising on a computer network, dissemination of advertising material (leaflets, 
prospectuses, printed matter, samples); commercial and/or industrial business consultancy in the field of data analysis 
technology; services provided by professional consultants relating to commercial and/or industrial business for business 
management in the field of data analysis technology; assistance in the management of industrial and/or commercial 
companies; services provided by consultants regarding commercial and/or industrial company management and 
organization; consultancy relating to management of information systems for companies, namely consultancy relating to 
compilation of mathematical or statistical data on computer media; information technology management consulting, 
namely consulting in connection with transcription and compilation of mathematical or statistical data in computer 
databases; market survey, analysis and research services; commercial research and surveys, namely market research 
and consumer research; economic forecasting services; efficiency expert services in the field of commercial and 
industrial business.

Cl.42;Evaluations, assessments and research in the fields of science and technology provided by engineers; design 
and development of computers and software; technical project studies; development (design), installation, maintenance, 
updating or rental of software; programming for computers; conversion of computer programs and data (other than 
physical conversion); scientific research for medical purposes.
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Priority claimed from 07/11/2014; Application No. : 666291 ;Switzerland 

2940652    18/11/2014
[International Registration No. : 1234270]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.29;Vegetables and potatoes (preserved, frozen, dried or cooked), fruit (preserved, frozen, dried or cooked), 
mushrooms (preserved, dried or cooked), meat, poultry, game, fish and seafood, all these goods in the form of extracts, 
soups, jellies, spreads, preserves, cooked, deep-frozen or dehydrated dishes; jams; eggs; milk, cream, butter, cheese and 
dairy products; milk substitutes; milk beverages where milk is predominating; milk-based desserts and cream-based 
desserts; yogurts; soya milk (milk substitute), preserved soya beans for human consumption; edible oils and fats; protein 
preparations for human consumption; coffee and/or tea whiteners (cream substitutes); sausages; charcuterie, peanut 
butter; soups, concentrated soups, broths, stock cubes, stock, consommés (soups).

Cl.32;Still waters, aerated or carbonated waters, treated waters, spring waters, mineral waters, flavored waters; fruit-
flavored beverages and fruit-based beverages, fruit juices and vegetable juices, nectars, lemonades, soda water and other 
non-alcoholic beverages; syrups, extracts and essences and other preparations for making non-alcoholic beverages 
(excluding essential oils); beverages based on milk ferments; soya-based beverages; malt-based beverages; isotonic 
beverages.

7251



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 31/10/2014; Application No. : 666132 ;Switzerland 

2940656    14/11/2014
[International Registration No. : 1234269]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Dietetic substances and foodstuffs for medical and clinical use; formulated milks, food and food substances for 
babies; foodstuffs and food substances for medical use for children and patients; foodstuffs and food substances for 
pregnant women and nursing mothers for medical use; nutritional and dietetic supplements for medical use; vitamin 
preparations, mineral-based preparations; protein food supplements.

Cl.44;Advisory services in the field of health, food and nutrition; medical services and provision of information in the 
medical field; diagnostic services for medical use; dietetic consulting and consulting in the field of food in general; 
planning and monitoring of weight loss programs; information on consulting and advisory services in the field of 
medicine and psychology and in connection with changing eating habits and physical exercises; fitness (health) clinics; 
medical and nursing services; sanatoriums; rest homes; clinics.
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Priority claimed from 10/02/2014; Application No. : 144067309 ;France 

2940660    07/11/2014
[International Registration No. : 1212933]
C.W.F. Children Worldwide Fashion
Zone Industrielle du Bois-Joly, Avenue des Sables F-85500 Les Herbiers France

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather; leather goods; camping, hiking, beach and travel bags; animal skins; trunks and 
suitcases; umbrellas, parasols and walking sticks; suitcases (carrying cases); handbags; travel bags; backpacks, 
wheeled bags; garment bags for travel; vanity cases; vanity cases (empty); empty toiletry sets; satchels; tote bags; 
shoulder bags; baby-changing bags; bags and sling bags for carrying infants; school bags; tag holders of leather or 
imitation leather for luggage; cases, empty cases and empty bags for holding cosmetics; purses (coin purses); wallets; 
card cases; document holders; passport holders.

Cl.25;Children's clothing, children's footwear, children's headgear.
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2940677    11/11/2014
[International Registration No. : 1235399]
noonee SA
Joweid Zentrum 1 CH-8630 Rüti Switzerland

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth, orthopedic 
articles; suture material.

Cl.20;Furniture, mirrors, picture frames; goods, included in this class, of wood, cork, reed, cane, wicker, horn, bone, 
ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics.
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Priority claimed from 30/04/2014; Application No. : MC2014C000162 ;Italy 

2940987    26/06/2014
[International Registration No. : 1236262]
FINPROJECT S.P.A.
Via San Gabriele, 96 I-62010 MORROVALLE (MC) Italy

Proposed to be Used
IR DIVISION
Cl.1;Plastics, unprocessed; unprocessed plastic materials in powder, liquid or paste form; unprocessed plastics for 
industrial purposes; acrylic resins, unprocessed; artificial resins, unprocessed; synthetic resins, unprocessed.

Cl.9;Spectacles [optics]; sunglasses; goggles for sports; spectacle cases; spectacle frames; pince-nez; pince-nez 
cases; eyeglass cords; eyeglass frames; life buoys; life saving apparatus and equipment; flotation vests; personal 
flotation devices; swim floats for safety purposes.

Cl.12;Head-rests for vehicle seats; vehicle seats; bicycle saddles; saddles for motorcycles; saddles for bicycles, cycles 
or motorcycles; upholstery for vehicles; door panels for land vehicles; fenders for ships; cup holders for vehicles; roof 
racks for automobiles; saddlebags adapted for bicycles.

Cl.14;Bracelets [jewellery, jewelry (Am.)]; watch straps; watch chains; jewelry cases [caskets]; necklaces [jewellery, 
jewelry (Am.)]; jewelry; ornaments [jewellery, jewelry (Am.)]; watches; key rings [trinkets or fobs]; cases for clock- and 
watchmaking.

Cl.17;Plastic substances, semi-processed; rubber, raw or semi-worked; synthetic resins [semi-finished products]; 
rubber and goods made from these materials and not included in other classes.

Cl.18;Saddlery; vanity cases, not fitted; trunks [luggage]; travelling trunks; bags; sling bags for carrying infants; beach 
bags; bags for sports; all-purpose carrying bags; purses; handbags; school bags; collars for animals; moleskin [imitation 
of leather]; umbrella covers; imitation leather; pouch baby carriers; muzzles; pocket wallets; music cases; haversacks; 
travelling bags; bags for climbers; valises; suitcases; attaché cases; rucksacks.

Cl.20;Benches [furniture]; cushions; stadium cushions; chair cushions; seat cushions; garden furniture; garden 
furniture of plastic; outdoor furniture; furniture; armchairs; chairs [seats]; easy chairs; portable bath seats; shower seats; 
stools; sofas; tables.

Cl.25;Waterproof clothing; motorists' clothing; cyclists' clothing; clothing for gymnastics; dresses; clothing; bandanas 
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[neckerchiefs]; bibs, not of paper; braces for clothing [suspenders]; corsets [underclothing]; shirts; belts [clothing]; 
money belts [clothing]; bathing suits; beach clothes; gloves [clothing]; ski gloves; wet suits for water-skiing; trousers; 
ear muffs [clothing]; tee-shirts; combinations [clothing]; uniforms; hats; visors [headwear]; non-slipping devices for 
footwear; welts for footwear; tips for footwear; inner soles; soles for footwear; heels; footwear uppers; galoshes; 
footwear; boots for sports; slippers; sandals; bath sandals; shoes; bath slippers; gymnastic shoes; beach shoes; football 
shoes; sports shoes; ski boots; half-boots; boots; wooden shoes.

Cl.27;Anti-slip floor coverings for use on staircases; mats; non-slip mats; gymnasium mats; carpets; non-slip floor 
mats for use under apparatus; non-slip mats for baths; rubber mats; bath mats of rubber; bath mats of plastic; carpets for 
automobiles.

Cl.28;Arm floats for swimming; swimming belts; water wing swim aids for recreational use; kickboard flotation devices 
for recreational use; swim floats for recreational use; foam floats for swimming; water wings; floats for fishing; toys; toys 
for domestic pets; swimming jackets; swim boards for recreational use; swimming kick boards.

Cl.35;Import-export agencies; commercial administration of the licensing of the goods and services of others; business 
management assistance; commercial or industrial management assistance; business management consultancy; 
demonstration of goods; distribution of samples; direct mail advertising; provision of commercial and business contact 
information; providing business information via a web site; business information; commercial information and advice for 
consumers [consumer advice shop]; layout services for advertising purposes; marketing; negotiation and conclusion of 
commercial transactions for third parties; organization of exhibitions for commercial or advertising purposes; 
organization of trade fairs for commercial or advertising purposes; presentation of goods on communication media, for 
retail purposes; sales promotion for others; advertising; on-line advertising on a computer network; advertising by mail 
order; radio advertising; television advertising.
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2943164    21/10/2014
[International Registration No. : 1236306]
Vetrotech Saint-Gobain (International) AG
Bernstrasse 41-43 CH-3175 Flamatt Switzerland

Proposed to be Used
IR DIVISION
Cl.12;Window panes for land vehicles, watercraft and aircraft; fire protection glass panes, insulating glass panes and 
safety glass panes for land vehicles, watercraft and aircraft; safety doors, safety windows, safety facades and safety 
partition walls for land vehicles, watercraft and aircraft; laminated glass panes partly consisting of polycarbonate for land 
vehicles, watercraft and aircraft; window panes of polycarbonate for land vehicles, watercraft and aircraft.

Cl.19;Glass panes for building; fire protection glass for building; insulating glass and safety glass for building; safety 
doors, safety windows, safety facades and safety partition walls for building; laminated glass panes and tempered glass 
panes for building; laminated glass panes partly consisting of polycarbonate for building; polycarbonate glazing for 
building.

Cl.21;Glass panes for land vehicles, watercraft and aircraft (semi-finished); fire protection glass, insulating glass and 
safety glass (semi-finished); safety doors, safety windows, safety facades and safety partition walls for land vehicles, 
watercraft and aircraft (semi-finished); laminated glass panes partly consisting of polycarbonate for land vehicles, 
watercraft and aircraft (semi-finished); glazing of polycarbonate for land vehicles, watercraft and aircraft (semi-finished).

Cl.42;Architectural consultancy; technical service, namely technical project planning, implementation of technical 
measurement and checks; checking of merchandise, testing of materials.

7257



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

2943546    26/09/2014
[International Registration No. : 1236308]
Guizhou Dr Lee Industrial Co., Ltd
Building 9, Academy of Science, No. 9, east Yan'an road, Yunyan district, Guiyang city Guizhou province China

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.
52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-25

Proposed to be Used
IR DIVISION
Cl.6;Cermets; gates of metal; monuments of metal; safes [strong boxes]; works of art of common metal; tanks of metal.

Cl.14;Ingots of precious metals; precious metals, unwrought or semi-wrought; boxes of precious metal; jewellery cases 
[caskets]; tie clips; key rings [trinkets or fobs]; clocks, wristwatches; necklaces [jewellery, jewelry].

Cl.16;Printed matter; chaplets; ink stones [ink reservoirs]; steel pens; writing instruments.

Cl.21;Bowls [basins]; glassware; porcelain ware; pottery; statuettes of porcelain; terra-cotta or glass; crystal crafts; 
vases; combs; tea services; crystal [glassware].

Cl.25;Trousers; outerclothing; sports jerseys; layettes [clothing]; shawls; neckties; scarfs; veils [clothing]; bathing 
suits; raincoat (rain cap); shawl, footwear; caps [headwear]; hosiery; gloves [clothing]; football shoes; girdles.
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Priority claimed from 20/05/2014; Application No. : 012889481 ;European Union 

2943653    06/11/2014
[International Registration No. : 1236345]
QlikTech International AB
Scheelevägen 24-26 SE-223 63 Lund Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software for accessing, analyzing and combining database information from variant relational databases 
in the field of business intelligence; computer software for reporting, online analytical processing, analytics, data mining, 
business performance management, benchmarking, text mining, and predictive analytics, all in the field of business 
intelligence; computer software that provides real-time, integrated business management intelligence by combining 
information from various databases and presenting it in an easy-to-understand user interface; computer software to 
manage, analyze, retrieve, monitor, maintain, report on, structure, model, forecast, present and display data and 
information from computer databases, applications and the internet; computer software applications to manage, monitor, 
track and organize data used in connection with business intelligence software; computer software for business 
intelligence analytics, modeling, planning, forecasting, reporting, interactive visualization, and predictive analysis; 
computer software for data mining, data query, and data analysis.

Cl.35;Input, processing, control, and/or retrieval of business information in databases for others; processing and/or 
control of computerized business information; retrieval of computerized business information; data processing services, 
namely, processing computerized data, databases, and data file management relating to business management; 
computerized retrieval of business information; providing business intelligence services; business management services, 
namely, providing business intelligence and analytics management services; business management consulting services 
relating to business intelligence, analytics, and reporting; providing general information of interest to the fields of 
business intelligence and analytics via a website.

Cl.42;Computer programming; programming, design, development, analysis, implementation, installation, integration, 
maintenance, updating and repair of computer programs, software and mobile applications for others; deployment, 
namely, design and development of computer programs, software and mobile applications for others for distribution of 
multimedia contents; leasing and rental of computer software; technical support services for computer software, namely, 
problem troubleshooting; computer database development services; design of computer software for business 
intelligence; research, consultation and development services in the field of computer software, mobile applications, new 
business software products and systems for business intelligence and for storing, combining, managing, tracking, 
analyzing, creating reports and sharing data; computer systems analysis; software as a service, SAAS, services featuring 
software for secure, cloud-based file storage, transfer, and sharing; providing temporary use of on-line non-downloadable 
software and cloud computing featuring software for storing, combining, managing, tracking, creating reports and sharing
data.
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2944282    21/10/2014
[International Registration No. : 1235469]
ZHEJIANG ELEGANT PROSPER GARMENT CO., LTD.
No. 966, West Dongsheng Road, Jiaxing Zhejiang China

Proposed to be Used
IR DIVISION
THE CHINESE CHARACTER APPEARING ON THE MARK REPRESENT THE WORDS YA YING

Cl.18;Animal skins; pocket wallets; umbrellas; walking sticks; harness fittings; gut for making sausages; trimmings of 
leather for furniture; leather laces; handbags; travelling trunks.

Cl.25;Clothing; layettes [clothing]; swimsuits; waterproof clothing; masquerade costumes; gymnastic shoes; shoes; 
hats; hosiery; gloves [clothing]; neckties; straps for clothing; wedding dresses.

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; commercial administration of 
the licensing of the goods and services of others; marketing; import-export agencies; compilation of information into 
computer databases; organization of fashion shows for promotional purposes; personnel management consultancy; 
organization of exhibitions for commercial or advertising purposes; sales promotion for others.
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Priority claimed from 06/10/2014; Application No. : 013334446 ;European Union 

2947092    02/12/2014
[International Registration No. : 1236370]
Technoform Caprano + Brunnhofer GmbH
Friedrichsplatz 8 34117 Kassel Germany

Proposed to be Used
IR DIVISION
Cl.6;Building and construction materials and elements of metal; structures and transportable buildings of metal; doors, 
gates, windows and window coverings of metal; window frames of metal; aluminium windows; in particular components 
and parts of metal for windows and facades.

Cl.19;Building and construction materials and elements, not of metal; doors, gates, windows and window coverings, 
not of metal; structures and transportable buildings, not of metal; in particular components and parts of plastic for 
windows and facades.
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Priority claimed from 02/09/2014; Application No. : 013220884 ;European Union 

2947093    01/12/2014
[International Registration No. : 1236371]
Siemens Healthcare GmbH 
Henkestraße 127 91052 Erlangen DE

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, in particular computer software for medical information systems, computer software for the 
reproduction, transmission and processing of medical data, images and scans, communications software for hospitals 
and other medical institutions.

Cl.10;Medical apparatus and instruments; medical imaging apparatus; medical apparatus for the display of 
tomographic data; magnetic resonance ct apparatus.
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Priority claimed from 24/09/2014; Application No. : 302014060880.4/01 ;Germany 

2948086    07/11/2014
[International Registration No. : 1236175]
Hoechst GmbH
65929 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.
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2948670    21/10/2014
[International Registration No. : 1236179]
Vetrotech Saint-Gobain (International) AG
Bernstrasse 41-43 CH-3175 Flamatt Switzerland

Proposed to be Used
IR DIVISION
Cl.12;Window panes for land vehicles, watercraft and aircraft; fire protection glass panes, insulating glass panes and 
safety glass panes for land vehicles, watercraft and aircraft; safety doors, safety windows, safety facades and safety 
partition walls for land vehicles, watercraft and aircraft; laminated glass panes partly consisting of polycarbonate for land 
vehicles, watercraft and aircraft; window panes of polycarbonate for land vehicles, watercraft and aircraft.

Cl.19;Glass panes for building; fire protection glass for building; insulating glass and safety glass for building; safety 
doors, safety windows, safety facades and safety partition walls for building; laminated glass panes and tempered glass 
panes for building; laminated glass panes partly consisting of polycarbonate for building; polycarbonate glazing for 
building.

Cl.21;Glass panes for land vehicles, watercraft and aircraft (semi-finished); fire protection glass, insulating glass and 
safety glass (semi-finished); safety doors, safety windows, safety facades and safety partition walls for land vehicles, 
watercraft and aircraft (semi-finished); laminated glass panes partly consisting of polycarbonate for land vehicles, 
watercraft and aircraft (semi-finished); glazing of polycarbonate for land vehicles, watercraft and aircraft (semi-finished).

Cl.42;Architectural consultancy; technical service, namely technical project planning, implementation of technical 
measurement and checks; checking of merchandise, testing of materials.
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Priority claimed from 17/03/2014; Application No. : 144076513 ;France 

2948713    17/09/2014
[International Registration No. : 1236220]
COMPAGNIE DES SALINS DU MIDI ET DES SALINES DE L'EST
92-98 boulevard Victor Hugo F-92115 Clichy Cedex FR

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery, cosmetics, dentifrices; cosmetics in the form of cream, milk, oil, emulsion, fluid, lotion; 
cosmetics in the form of aerosols and gels for the face, body and hands; anti-wrinkle creams, non-medical vitalizing and 
tonifying creams, day creams, night creams; perfumed body milks, perfumed body creams; perfumed body lotions; 
moisturizing creams and lotions; cosmetic scrubs in cream form; scented bath and shower products; exfoliating balms 
for the body; non-medical preparations for the care of the skin of the body, face, eyes, lips, neck, bust, hands, legs and 
feet; masks for cosmetic use, namely masks for face care and beauty masks; moisturizing masks, anti-shine masks and 
anti-wrinkle masks; cosmetic products for bathing and showering; sun care products for cosmetic use; sunscreens 
[cosmetic preparations for skin tanning]; toiletries, namely hair masks, bath salts (not for medical use), bath and shower 
gels, foam baths, toilet soaps and cakes of soap; shampoos; hair lotions; products for hair treatment, care and 
beautification for cosmetic use; cosmetic products for foot, hand and leg care; essential oils; oils for perfumes and 
scents; make-up removing preparations, namely waters for cleansing purposes, foaming cleansing gels, cleansing foams, 
make-up removing creams, make-up removing wipes and make-up removing lotions for the eyes; seaweed-based 
cosmetic preparations and cosmetic preparations for slimming; perfumery products, namely perfumes, eau de parfum, 
eaux de Cologne, toilet water, deodorants for personal use and scented body care products; shaving products and after-
shave lotions; air fresheners, namely scented stones, scented wood, potpourris (fragrances) and incense; sachets for 
perfuming linen; home perfuming products excluding vaporizers; cosmetic make-up products; bleaching preparations 
and products and other substances for laundry use; cleaning, polishing, degreasing and abrasive preparations. 
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Priority claimed from 16/05/2014; Application No. : 30 2014 003 332.1/07 ;Germany 

2948764    07/11/2014
[International Registration No. : 1236388]
Arntz Beteiligungs GmbH & Co. KG
Corveyer Allee 15 37671 Höxter Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.7;Components for drive systems (except for land vehicles), in particular for power transmission, including all types 
of belts including all types of open ended, joined and/or welded endlessly and endless belts exemplarily power 
transmission belts, drive belts, v-belts, hexagonal v-belts, variable speed belts, v-ribbed belts, double section v-ribbed 
belts, timing belts, double timing belts, synchronious belts, flat belts, composite belts, cluching belts, link belts, conveyor 
belts, lifting belts (for machines) and all types of joined belts, pulleys, bushings, tensioning components, tensioning 
plates, cam for belts, hubs, tubing, tensioning idlers and return idlers, connectors, also plate connectors and connectors 
and hinge connectors; winding cutting machines.

Cl.12;Components for drive systems for vehicles and/or apparatus for transportation by land, air and/or water, in 
particular for power transmission including all types of belts including all types of open ended, joined and/or welded 
endlessly and endless belts exemplarily power transmission belts, drive belts, v-belts, hexagonal v-belts, variable speed 
belts, v-ribbed belts, double section v-ribbed belts, timing belts, double timing belts, synchronious belts, flat belts, 
composite belts, cluching belts, link belts, conveyor belts, lifting belts (for vehicles) and all types of joined belts, pulleys, 
bushings, tensioning components, tensioning plates, cam for belts, hubs, tubing, tensioning idlers and return idlers, 
connectors, also plate connectors and hinge connectors. 
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2948774    31/10/2014
[International Registration No. : 1181700]
SDSR - SPORTS DIVISION SR, S.A.
Rua João Mendonça, Nº 505 P-4464-503 SENHORA DA HORA, MATOSINHOS Portugal

Proposed to be Used
IR DIVISION
Cl.25;Clothing, shoes.

Cl.28;Balls for sport, shin guards and knee pads for athletic use, goalkeepers gloves.
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2948929    01/12/2014
[International Registration No. : 1221348]
D.B.W.
23, rue Jean Jaurès L-1836 LUXEMBOURG

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; creams, lotions, masks, serums, 
massage oils, bath oils; hair coloring preparations; wipes, cleansers for the face and body; self-tanning wipes.

Cl.5;Pharmaceutical, veterinary and sanitary products; dietetic substances for medical use; food for babies; plasters, 
materials for dressings; material for dental fillings and dental impressions; disinfectants; products for destroying vermin; 
fungicides; herbicides; foodstuffs included in this class,namely food supplements and dietetic products and dietary 
sanitary; food supplements in the form of beverages and dietetic beverages not for medical use made from products 
included in this class,namely beers, mineral and aerated waters, non-alcoholic beverages and preparations for making 
beverages (except those based on coffee, tea or cocoa and milk drinks).

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; syrups, fruit drinks and fruit juices; syrups 
and other preparations for making beverages.
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Priority claimed from 30/04/2014; Application No. : 30 2014 002 970.7/11 ;Germany 

2954303    28/10/2014
[International Registration No. : 1235860]
ALD Vacuum Technologies GmbH
Wilhelm-Rohn-Str. 35, 63450 Hanau (Germany) 

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; lifting and hoisting equipment; 
pumps; compressors, especially for recovering and recycling refrigerant gases; engines for circulating fluids; fans being 
parts of engines; industrial installations for tempering, hardening, carbonitriding, case hardening, brazing, sintering by 
chemical processes; industrial installations for metal, metalloid and metal alloy processing; transferring machines; 
machines for production of protective gases (compressor); conveyor installations; vacuum pumps; all mentioned goods 
including their parts and fittings in this class.

Cl.11;Fittings in class 11, especially for industrial furnaces and machines for production of protective gases; industrial 
installations in class 11, namely industrial installations for crystal growth, machines for production of protective gases as 
control and safety apparatus, gas cleaners and purifiers, furnaces, gas quenching installations (cooling) and adsorption 
apparatuses; industrial furnaces, especially electrically, gas, oil, or induction heated industrial furnaces; industrial 
treatment installations; furnaces for metal treatment, especially for the treatment of metal or alloy parts; industrial ovens 
and furnaces [not for food or beverages], especially for vacuum heat treatment; vacuum furnaces; prefabricated furnace 
elements; stokers for use with industrial furnaces; burners, especially oil and gas burners; remelting installations, 
especially for steal and superalloys; industrial installations for melting, carbonization, gas quenching, sintering (in 
furnaces) and/or annealing, especially of metals, metalloids or metal alloys; furnaces for metallurgy; vacuum furnaces for 
use in recycling processes; drying facilities for metal treatment; tempering installations; installations, apparatuses and 
machines for heating; installations for conveying exhaust gases; chamber furnaces incorporating quenching tanks; 
vacuum chamber furnaces; cooling apparatuses; cold storage rooms; cooling elements; heating elements; heating 
apparatus for furnaces; heat exchangers; all mentioned goods including their parts and fittings in this class.
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2959851    11/11/2014
[International Registration No. : 1231111]
noonee SA
Joweid Zentrum 1 CH-8630 Rüti Switzerland

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth, orthopedic 
articles; suture material.

Cl.42;Electric and mechanical engineering services.
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Priority claimed from 09/04/2014; Application No. : 012778478 ;European Union 

2961031    25/09/2014
[International Registration No. : 1231259]
PRIORITY FREIGHT HOLDINGS LTD
6-7 Menzies Road, Port Zone, Whitfield Dover, Kent CT16 2H United Kingdom

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.35;Administrative services relating to customs clearance.

Cl.39;Transportation services; freight services; cargo services; freight and cargo services by air, sea, road or rail; 
freight forwarding services; freight warehousing; distribution of goods; pre-packing of goods for transport; transport, 
refrigeration and storage of goods; freight brokerage; courier services; tracking by means of the electronic position 
location of goods; providing information on-line regarding movement and delivery of freight and cargo.
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Priority claimed from 27/07/2015; Application No. : 15 4 199 577 ;France 

3342776    22/01/2016
[International Registration No. : 1295013]
REVOL PORCELAINE S.A.
3 rue Hector Revol F-26240 SAINT-UZE France

Proposed to be Used
IR DIVISION
Cl.21;Utensils and containers for household or kitchen use (neither of precious metal nor coated therewith); kitchen 
utensils and containers made of glass, porcelain and earthenware; unworked or semi-worked glass (except building 
glass); glassware, porcelain and earthenware, namely plates, small long and fine dishes, pie plates, tart plates, gratin 
dishes, trays, butter dishes, bowls, bottles, candy boxes, pitchers, saucepans, pot covers, pot lids, pots, egg cups, cups, 
dish covers, creamers, mugs, vegetable dishes, molds and particularly molds for pies, tarts, cakes, muffins, mustard pots,
mugs, jugs, boards, plates, dishes, trays, pots, knife rests, sponge holders, soap dishes, towel racks, ramekins, small 
dishes, crumb trays, salad bowls, gravy boats, sugar bowls, tureens, tajines, cups and saucers, terrine dishes, teapots, 
pie dishes, vases, glasses (containers).

Cl.35;The bringing together, for the benefit of others, of tableware products and in particular those mentioned above in 
class 21 (not including their transport) enabling consumers to conveniently view and purchase those goods through Web-
based sites; advertising and advertising communication for the promotion of goods mentioned in class 21.
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3342958    17/02/2016
[International Registration No. : 1295417]
Saint-Gobain Abrasives, Inc.
One New Bond Street Worcester MA 016150008 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Coated abrasive sheets, discs, and rolls.

Cl.7;Coated abrasive sheets, discs, and rolls, for use with power-operated machinery.

Cl.8;Coated abrasive sheets, discs, and rolls, for use with hand-operated machinery.
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3349150    29/09/2015
[International Registration No. : 1297434]
Huahe Heavy Industries Co., Ltd
Libei Village, Jinqing Town, Luqiao District, Taizhou City 318058 Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.7;Agricultural implements other than hand-operated; shredders [machines] for industrial use; woodworking 
machines; papermaking machines; printing presses; machines for the textile industry; dyeing machines; tea processing 
machines; food preparation machines, electromechanical; mills [machines]; beverage preparation machines, 
electromechanical; embossing machines; sewing machines; bicycle assembling machines; engraving machines; 
apparatus for manufacturing batteries; straw mat weaving machines; processing machines for local specialty products; 
packing machines; kitchen machines, electric; washing machines; embossing machines; glass working machines; 
fertilizer distributors; electromechanical machines for chemical industry; mineworking machines; iron casting machines; 
machines and machine equipment for oil development and refinement; railroad constructing machines; elevating 
apparatus; electric hammers; foundry machines; fittings for engine boilers; internal combustion engines, other than for 
land vehicles; wind power equipment; machine tools; hand-held tools, other than hand-operated; electronic industry 
device mainly used for loading and unloading, elevating and electric welding; gas liquefying equipment; painting 
machines; dynamos; valves [parts of machines]; pumps [machines]; compressed air machines; bearings [parts of 
machines]; welding machines, electric; washing apparatus; filtering machines.

Cl.12;Vehicles (electric-); vehicles for locomotion by land, air, water or rail; cycle cars; fork lift trucks; tilting-carts; 
aerial conveyors; trolleys; sleighs [vehicles]; tyres for vehicle wheels; amphibious airplanes; boats; upholstery for 
vehicles.
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Priority claimed from 04/12/2015; Application No. : 86839191 ;United States of America 

3354397    21/01/2016
[International Registration No. : 1298457]
American Chemical Society
1155 Sixteenth Street, N.W. Washington DC 20036 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic journal in the fields of chemistry and sciences that involve chemistry.

Cl.41;Providing non-downloadable electronic journal in the fields of chemistry and sciences that involve chemistry.
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Priority claimed from 27/08/2015; Application No. : 86739502 ;United States of America 

3356059    23/02/2016
[International Registration No. : 1299648]
Albert Houllou
3925 Bedford Avenue Brooklyn NY 11229 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Online retail store services featuring a wide variety of consumer goods; computerized on-line ordering services 
featuring a wide variety of consumer goods; providing a searchable on-line advertising guide featuring the goods and 
services of other on-line vendors; providing a web site featuring the ratings, reviews, and recommendations on products 
and services for commercial purposes posted by users (terms too vague in the opinion of the International Bureau – Rule 
13(2)(b) of the Common Regulations).

Cl.39;Import and export cargo handling services; import and export handling services, namely, in the field of consumer 
electronics and luxury electronic brands (terms too vague in the opinion of the International Bureau – Rule 13(2)(b) of the 
Common Regulations); import and export services, namely, transportation of the merchandise of others in the nature of 
consumer electronics.

Cl.42;Providing a web-based non-downloadable internet-based software application for retail and ordering services for 
a wide variety of consumer goods; providing a web-based non-downloadable internet-based software application for 
creating and accessing user-posted ratings, reviews, and recommendations on products and services for commercial 
purposes.
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Priority claimed from 05/08/2015; Application No. : 3573916 ;Spain 

3362356    03/02/2016
[International Registration No. : 1301559]
ALVISA ALCOHOL GROUP, S.L.
C/Numància, 187 2°2ª E-08034 BARCELONA Spain

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit-based beverages and fruit juices; 
syrups and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers); wines and sparkling wines; liqueurs; spirits [beverages].
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Priority claimed from 29/09/2015; Application No. : 1990 2015 ;Slovakia 

3387950    11/03/2016
[International Registration No. : 1306281]
Advokátska kancelária Patajová Pataj s.r.o.
J. Chalupku 8 SK-974 01 Banská Bystrica Slovakia

Proposed to be Used
IR DIVISION
Cl.38;Transmission of videos, movies, photos, images, text, games, user-generated content, audio content and 
information via the Internet; providing online facilities for real-time interaction with other computer users; providing user 
access to platforms on the Internet; providing user access to portals on the Internet; providing Internet chat rooms.

Cl.42;Computer software design; updating of computer software; recovery of computer databases; hosting websites; 
providing search engines for the Internet; software as a service (SaaS); electronic data storage; hosting digital content on 
the Internet; hosting of multimedia and interactive applications; providing online non-downloadable software for use in 
communication; interactive hosting services which allow the users to publish and share their own content and images on-
line; providing temporary use of online non-downloadable software.

Cl.45;On line social networking services; Internet-based social networking services; Internet-based dating services; on-
line social introduction services.
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Priority claimed from 29/03/2016; Application No. : 015282882 ;European Union 

3387952    11/04/2016
[International Registration No. : 1306671]
King.com Limited
Aragon House Business Centre, Dragonara Road St. Julians STJ 3140

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; electronically recorded data (downloadable); information technology 
and audiovisual equipment; magnets, magnetizers and demagnetizers; optical devices, enhancers and correctors; safety, 
security, protection and signalling devices; diving equipment; navigation, global positioning system tracking and location 
devices; downloadable electronic maps; measuring, detecting and monitoring instruments, indicators and controllers; 
educational apparatus and simulators; computer games (software); computer game software; computer game 
entertainment software; downloadable software; downloadable electronic games; video game software; interactive 
multimedia computer game programs; games software for use on mobile phones, tablets and other electronic mobile 
devices; games software downloadable to mobile phones, tablets and other electronic mobile devices; software for use 
on mobile phones, tablets and other electronic mobile devices; software downloadable to mobile phones, tablets and 
other electronic mobile devices; applications software featuring computer games; cases and covers for mobile phones, 
tablets, laptop computers and netbooks, portable media players, cameras and other photographic equipment; laptop 
bags; lanyards (straps) for mobile phones; eyewear; eye glasses; summer glasses; sunglasses; mobile phone covers; 
radios incorporating alarm clocks; excluding applications or game applications which interact with or allow interaction 
with electronic cards (other than electronic ordinary playing cards), printed cards or printed puzzles.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publishing and reporting 
services; translation and interpretation; electronic games services, including provision of computer games on line, on 
social networks, or by means of a global computer network; providing electronic games for use on mobile phones, tablets 
and other electronic mobile devices; providing enhancements within online computer and electronic games; providing 
electronic games for download to mobile phones, tablets and other electronic mobile devices; providing interactive single 
and multi-player electronic games via the internet, electronic communication networks or via a global computer network; 
publishing of computer game software, electronic games and video game software; excluding applications or game 
applications which interact with or allow interaction with electronic cards (other than electronic ordinary playing cards), 
printed cards or printed puzzles.
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Priority claimed from 21/09/2015; Application No. : 30 2015 106 254 ;Germany 

3388346    18/03/2016
[International Registration No. : 1306848]
Beckhoff Automation GmbH
Eiserstrasse 5 33415 Verl Germany

Proposed to be Used
IR DIVISION
Cl.7;Synchronous motors [except for land vehicles]; drives and drive systems, namely, servo drives, synchronous 
servomotors, linear servomotors and stepper motors [except for land vehicles]; all aforementioned goods only to be used 
in industrial and/or automation machines and/or for building and home automation.

Cl.9;Electric, electronic and optical measuring, signalling, checking (supervision), regulating and control apparatus, 
instruments and installations; electric, electronic, optical measuring, signalling, checking (supervision), regulating and 
control apparatus, instruments and installations for industrial, building and home automation; data processing apparatus; 
computers; industrial, building and home automation networks; industrial, building and home automation network 
components and industrial, building and home automation network interfaces; electrical plugs; cable connectors; 
electrical cabling; electronic cables; data transmission cables; power cables; electric power units; electric and electronic 
components; data processing programs; computer software for the control, regulating, optimizing and diagnosing of 
machines and installations; network-based computer programs; data processing programs recorded on data carriers; all 
the aforementioned goods not for construction and mining equipment, diesel generator sets, natural gas generator sets 
and industrial gas turbines.
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Priority claimed from 03/12/2015; Application No. : 30 2015 108 624 ;Germany 

3389970    28/04/2016
[International Registration No. : 1307033]
Groz-Beckert KG
Parkweg 2 72458 Albstadt Germany

Proposed to be Used
IR DIVISION
Cl.7;Parts and assemblies of textile machines, in particular needles, sewing machine needles, tufting needles, felting 
needles and knitting needles, system components for knitting machines, guide needles, sinkers and needle-like parts, 
weaving accessories, in particular weaving healds and heald frames (machine parts), card clothing, revolving flats with 
flexible card clothing or with card wire (machine parts); stationary carding elements, flexible card clothing and service 
tools for the mounting of card clothing (machine parts).

Cl.26;Needles; knitting- and warp knitting machine needles, in particular latch needles and slider needles as well as 
sliders as parts of slider needles; sewing machine needles, tufting needles, felting needles.
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Priority claimed from 02/09/2014; Application No. : 013221734 ;European Union 

3390069    11/05/2016
[International Registration No. : 1267012]
TENGI LIMITED
First Floor, Thavies Inn House, 3-4 Holborn Circus London EC1N 2HA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Software and software applications to enable transmission, access, organization, and management of text 
messaging, instant messaging, online blog journals, text, weblinks, and images via the internet and other 
communications networks; downloadable software via the internet and wireless devices for accessing, sending, and 
receiving information on a global computer network; downloadable software for computers, portable digital electronic 
communication devices, mobile devices, and wired and wireless communication devices for facilitation of communication 
and data transmission in the field of social networking; downloadable software in the nature of a mobile application for 
social networking; downloadable software in the nature of a mobile application for real-time delivery of data, messages, 
location, photographs, links, text and other data related thereto; computer software used to enhance the capabilities and 
features of other software and non downloadable online software; downloadable software to facilitate online advertising, 
business promotion, connecting social network users with businesses and for providing strategy, insight, marketing, and 
predicting consumer behavior.

Cl.35;Advertising and marketing; advertising services; online advertising and marketing services; promotional 
services; business data analysis; online advertisements, online marketing and online ordering services for connecting 
social network users with businesses; business monitoring and consulting services, namely, providing strategy, insight, 
marketing guidance, and for analyzing, understanding and predicting consumer behavior and motivations, and market 
trends; business networking.

Cl.41;Entertainment, namely in the form of sweepstakes and free draws.
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3390556    17/05/2016
[International Registration No. : 1206413]
PBO Group ApS
Brunbjergvej 5 DK-8240 Risskov Denmark

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas, parasols and walking sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 10/12/2015; Application No. : 014899281 ;European Union 

3391133    27/05/2016
[International Registration No. : 1306406]
Gilead Sciences, Inc.
333 Lakeside Drive Foster City, California 94404 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; anti-viral pharmaceutical preparations; pharmaceutical preparations for the treatment
and prevention of infectious diseases; pharmaceutical preparations for the treatment of immune dysfunction; 
pharmaceutical preparations for the treatment and prevention of human immunodeficiency virus infection.

Cl.16;Printed matter; publications; flyers; pamphlets; brochures; posters; printed educational and informational 
materials in the field of pharmaceuticals, clinical trials, diseases and medical conditions and treatments.

Cl.44;Information and advisory services relating to pharmaceuticals, diseases and medical conditions and treatment, 
including such services provided on-line from a computer network or the Internet; providing information and advisory 
services regarding the diagnosis and treatment of diseases and medical disorders.
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3391626    14/04/2016
[International Registration No. : 1307279]
Simply Do Ideas Limited
Innovation Centre of Enterprise, Britannia House, Caerphilly Business Park, Van Road Caerphilly CF83 3GG United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Data processing; business information services.

Cl.41;Training; education.

Cl.42;Industrial analysis and research services; design, development and programming of computer software; 
computer hardware development.
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Priority claimed from 18/08/2015; Application No. : AM 52118/2015 ;Austria 

3391985    18/02/2016
[International Registration No. : 1307166]
voestalpine Stahl GmbH
voestalpine-Straße 3 A-4020 Linz Austria

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances, chemical materials and chemical preparations; plastics, unprocessed; industrial chemicals 
for the manufacture of lacquers; chemical additives for varnishes; industrial adhesives; adhesive melts; industrial 
adhesives for use in electronics industry; adhesives for industrial purposes in the nature of coatings.

Cl.2;Coatings; lacquers; lacquers in the nature of a coating; colourants, dyestuffs and pigments; pigments for baking 
enamels; baking enamels (hot welt varnishes).

Cl.6;Metals and metal alloys; building materials of metal; sheets of metal, bands of metal and coils of metal bands; 
bands of metal and coils of metal bands, coated with adhesive melts; electrically insulated sheets of metal, bands of metal
and coils of metal bands; sheets of metal, bands of metal and colls of metal bands coated with baking enamels.

Cl.40;Treatment of metals and metal parts; surface treatment of metal parts, namely sheets of metal, bands of metal 
and coils of metal bands; coating of metal parts, namely sheets of metal, bands of metal and colls of metal bands; coating 
of sheets of metal, bands of metal and coils of metal bands with adhesive melts; coating of sheets of metal, bands of 
metal and coils of metal bands with baking enamels.
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3392037    20/04/2016
[International Registration No. : 1190711]
SICER S.P.A.
Via della Chimica, 48 Frazione Spezzano FIORANO MODENESE (MODENA) Italy

Proposed to be Used
IR DIVISION
Cl.1;Ceramic glazings; colour-brightening chemicals for industrial purposes; industrial chemicals; salts of precious 
metals for industrial purposes.

Cl.2;Ceramic paints; paints for use in the manufacture of ceramics; gold paints for ceramics; silver paints for ceramics; 
glazes [paints, lacquers]; pigments; printing ink; printers' pastes [ink]; printing compositions [ink].

Cl.42;Chemical research; chemical analysis; scientific laboratory services; material testing; quality control; research 
and development of new products for others.
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Priority claimed from 07/10/2015; Application No. : 014652002 ;European Union 

3392056    23/03/2016
[International Registration No. : 1307591]
Siemens Aktiengesellschaft
Wittelsbacherplatz 2 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for actuating industrial installations, infrastructure installations, in particular for health care, energy 
production and distribution, traffic and transport.

Cl.9;Computer hardware and software for the operation of industrial installations, infrastructure installations, in 
particular for health care, energy production and distribution, traffic and transport (all being in particular for process, 
product and service optimisation).

Cl.35;Professional business consultancy and analysis of business data relating to the planning and operation of 
industrial installations, infrastructure installations, in particular for health care, energy production and distribution, traffic 
and transport.

Cl.37;Installation, maintenance, repair and modernisation of industrial installations, infrastructure installations, in 
particular for health care, energy production and distribution, traffic and transport.

Cl.42;Collection and analysis of technical data for planning and operation of industrial installations, infrastructure 
installations, in particular for health care, energy production and distribution, traffic and transport; design and 
development of computer hardware and software for collection and analysis of data for planning and operation of 
industrial installations, infrastructure installations, in particular for health care, energy production and distribution, traffic 
and transport; cloud computing and technological consultancy for the operation of industrial installations, infrastructure 
installations, in particular for health care, energy production and distribution, traffic and transport; technological services 
for optimising the operation of industrial installations, infrastructure installations, in particular for health care, energy 
production and distribution, traffic and transport.
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Priority claimed from 04/09/2015; Application No. : 30 2015 105 802 ;Germany 

3392079    01/03/2016
[International Registration No. : 1307578]
Arthrex GmbH
Erwin-Hielscher-Straße 9 81249 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Teaching devices, teaching apparatus.

Cl.41;Education; provision of training and education; arranging and conducting of conferences, congresses, 
symposiums, workshops and training courses; all the aforesaid services in particular for medical personnel, including 
doctors, and in particular for the use and application of medical instruments and implants; training in the field of medical 
services.
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Priority claimed from 01/04/2016; Application No. : UK00003157603 ;United Kingdom 

3392260    05/04/2016
[International Registration No. : 1307604]
Techtonic Global Limited
10 John Street London WC1N 2EB United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business administration; business management; business management support services; business 
consultancy, monitoring and advisory services, including providing management, strategy, insight, market and marketing 
guidance; professional business consultancy related to business restructuring; business strategic planning services; 
strategic market analysis for new product development; customer segmentation; office functions; recruitment services; 
accountancy, book keeping and auditing; accounting consultancy services; administrative data processing; marketing, 
advertising and promotional services; marketing forecasting; distribution of advertising, marketing and promotional 
materials; business and commercial information services; advertising, promoting and marketing the goods and services 
of others through communication networks, including through the Internet, websites, social media, search engines, 
mobile devices, blogs and other communication channels; business analysis, research and information services; market, 
marketing, business and advertising research, analytics and information services; providing statistical information; online
video advertising services; online publication of advertising texts; rental of advertising space on online platforms, 
including websites and digital applications; production and dissemination of video recordings for advertising, 
promotional or marketing purposes; video advertising services; promotion of products and services of third parties 
through electronic communications networks, mobile applications and television broadcasting; arranging and conducting 
of trade shows, promotional and marketing events, exhibitions, all for business purposes; collection and systemisation of 
business data; information services relating to business matters; compilation, management, updating and maintenance of 
data in computer databases; systemisation of data in computer databases; compilation and analysis of statistical data; 
organisation, arrangement and conducting of events and exhibitions for commercial or advertising purposes; business 
networking services; online business networking services for connecting social network users with businesses; 
information, advisory and consultancy services relating to any of the aforementioned services; including all the aforesaid 
services provided through communication networks, including provided online from a computer, a computer database, 
the Internet, websites, social media, search engines, digital applications, mobile devices, blogs or other communication 
channels.

Cl.36;Financial affairs; financial services; financial consultancy services; financial advisory services; financial analysis 
services; financial information services; financial management services; asset management; financial assistance, advice, 
consultation, information and research services; financial advisory services relating to insolvency; financial management, 
consulting and analysis services; monetary affairs; real estate affairs; fundraising services; financial sponsorship 
services; venture capital fund services; corporate finance services; capital investment services; investment, investment 
fund, investment dealing, investment holding, investment management, investment planning and investment trust 
services; financial incubation services; raising, management and administration of funds; private equity investment 
services; private equity financing services; information, advisory and consultancy services relating to any of the 
aforementioned services; including all the aforesaid services provided through communication networks, including 
provided on-line from a computer, a computer database, the Internet, Internet portals, websites, email, instant messaging, 
social media platforms, social networks, search engines, mobile applications, mobile devices, blogs, forums, computer or 
other communication channels.
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Priority claimed from 17/09/2015; Application No. : 1317226 ;Benelux 

3392274    28/01/2016
[International Registration No. : 1307577]
CRC INDUSTRIES EUROPE BVBA
Touwslagerstraat 1 B-9240 ZELE

Proposed to be Used
IR DIVISION
Cl.1;Detergents for industrial use; chemicals used in industry, science and photography, as well as in agriculture, 
horticulture and forestry; unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; 
tempering and soldering preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives 
used in industry; degreasing solvents and preparations for use in manufacturing; chemical cleaning solvents and 
preparations for industrial use and industrial processes; anti-static agents other than for household purposes and anti-
static preparations for industrial purposes; de-watering chemical agents; freezing and cooling chemical agents and 
sprays; pattern and mould release agents; chemical anti-stick compositions and sprays; mould cleaning agents for 
industrial use; silicones, silicone emulsions, silicone resins; chemical sealing compositions;  adhesives for industrial 
use; weld splatter release agents [chemicals]; leak and flow detector chemical compositions; desoldering agents; 
preparations for curing silicone rubbers, adhesives and sealants; catalysts for curing silicone and silicone rubbers and 
elastomers; silicon fluids; hydraulic fluids; dielectric fluids anti- foaming agents and compositions; unprocessed liquid 
resins for electrical insulation coating; chemical soaking agents and compositions; damp proofing preparations; 
dispersing agents; cold galvanising compositions; weld splatter release agents (chemicals); anti-static preparations, 
other than for household purposes, refrigerating preparations, non-stick preparations being chemicals to prevent the 
adhesion of dust and dirt.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists; protective insulating agents 
(paints); coatings [paints]; corrosion inhibiting agents and compositions; primers; resins for coating purposes; paints; 
varnishes; lacquers; water repellent paints for masonry and other surfaces; preservatives against corrosion; 
waterproofing products (paints).

Cl.4;Lubricants, oils and greases; dust absorbing, wetting and binding compositions; dust wetting compositions; dust 
removing preparations; de-watering lubricants; silicone greases; polytetrafluoroethylene lubricants; silicone oils; fuser 
oils for photocopiers; oil compositions for use in cable removing; lubricants for sewing machines; ejector pin lubricants; 
belt dressings; metal curing lubricants; silicone fluid and silicone emulsion lubricants; protective lubricants; lubricating 
oils; machine oils; penetrating oils; chain oils; switch and contact lubricants; weld splatter release agents (oils).
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3392363    22/03/2016
[International Registration No. : 1307615]
Chemische Werke Kluthe GmbH
Gottlieb-Daimler-Strasse 12 69115 Heidelberg Germany

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals, in particular base materials, raw materials, auxiliary materials and active substances for 
manufacturing metalworking liquids, cooling lubricants and cooling lubricant concentrates, metal mordants, including 
preparations for removing rust, protective preparations for metals, preservatives for surface protection and lubricants; 
metal annealing preparations; chemical additives for oils; chemical preservatives for surface protection, in particular for 
metal parts and for vehicle surfaces; metalworking fluids.

Cl.4;Refrigeration lubricants, cooling lubricant concentrates; metalworking oils having lubricating properties; all-
purpose lubricants; drawing oils, drawing greases with a mineral and synthetic base, lubricants, lubricating oils, 
metalworking oils, forming oils, cutting oils; oils for paints, preserving oils, oils for industrial use; industrial grease.
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Priority claimed from 29/10/2015; Application No. : UK00003133857 ;United Kingdom 

3392481    24/03/2016
[International Registration No. : 1307914]
Cath Kidston Limited
2nd Floor, Frestonia, 125-135 Freston Road London W10 6TH United Kingdom

Proposed to be Used
IR DIVISION
Cl.8;Hand tools and implements (hand-operated); cutlery; razors; manicure sets; scissors; tweezers; nail clippers; 
emery boards; nail files; side arms; knives, cutters (pizza, cake), hair straighteners (electric).

Cl.12;Vehicles; apparatus for locomotion by land, air or water; pushchairs; strollers; prams; bicycles; baskets adapted 
for bicycles; pumps for bicycle tyres; saddlebags adapted for bicycles; bicycle handlebar grips; water bottle holders for 
bicycles; bicycle bells; bicycle seat covers; aprons for prams, pushchairs and strollers.

Cl.14;Jewellery; horological and chronometric apparatus and instruments; watches; clocks; alarm clocks; earrings; 
necklaces; bracelets; bangles; badges of precious metal; pin badges; brooches; jewellery boxes; lanyards for keys; key 
rings, key fobs; beads for making jewellery; parts and fittings for the aforesaid goods.

Cl.20;Furniture, mirrors, picture frames; inflatable furniture; inflatable seats; inflatable headrests; sleeping bags; 
furniture for camping; garden furniture; pet beds; stools; chairs; tables; sofas; pet cushions; pillows; cushions; seat 
pads; kneeling cushions; door stops, not of metal or rubber; neck pillows; clothes hangers; interior window blinds.

Cl.21;Household and kitchen utensils and containers; laundry hampers; laundry baskets; waste baskets; domestic 
bread baskets; picnic baskets; glassware, porcelain and earthenware; china; household ceramics; cups; mugs; crockery; 
trays; mixing bowls; flour shakers; rolling pins; pie funnels; worktop savers; spatulas; kitchen containers in the form of 
storage tins, jars and boxes; plates; bowls; teapots; cake stands; salt/pepper shakers; jugs; egg cups; bento boxes; 
 coasters; dishes; toast racks; biscuit tins; bottles; flasks; sippy cups; picnic sets; piggy banks; money boxes; clothes 
pegs; tableware; ironing board covers; tea cosies; oven gloves; napkin rings; wash bags; make-up brushes; statuettes of 
porcelain, ceramic, earthenware or glass; brushes; combs; soap dispensers; cool bags; baking tins; baking utensils; 
baking dishes; chopsticks, whisks non electric, food mixers non-electric, bread bins, cutters (pastry, cookie, sandwich, 
food).

Cl.24;Tea towels, towels, napkins, sheets, bed linen, pillowcases, duvet covers, quilts, cushion covers, fabrics, textiles 
and textile goods; table coverings; curtains; shower curtains; place mats; blankets; throws; rugs; bedding sets; 
handkerchiefs; muslin; face cloths.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers; sewing 
baskets, sewing boxes, sewing kits; hair bobbles; needle cases; needle boxes; needle cushions; pin cushions; thimbles; 
badges; pin badges; hair accessories, hair slides, clips, bands, pins, ties; haberdashery; beads, not for making jewellery; 
patches for decoration of textile articles; buttons; lanyards being cords for wear; laces; shoe laces; cross stitch kits.

Cl.27;Wallpaper; carpets, rugs and matting; wall hangings; bath mats; carpet tiles; tiles made of linoleum for fixing to 
existing floors; floor coverings.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; educational and instruction 
services relating to arts, crafts, flower arranging, fashion, packing, home furnishing, interior design, baking, hair care, 
styling; face painting; entertainment and recreational services, namely organizing and conducting workshops and events 
relating to arts, crafts, knitting, crocheting, sewing, origami, face painting, photography, nail care; organisation of parties, 
events, entertainment, competitions.

Cl.43;Services for providing food and drink; temporary accommodation; advice concerning cooking recipes; 
information in the field of recipes, cooking and baking provided via a website.
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Priority claimed from 08/12/2015; Application No. : 1322664 ;Benelux 

3393230    19/02/2016
[International Registration No. : 1307851]
TOYOTA JIDOSHA KABUSHIKI KAISHA (also trading as TOYOTA MOTOR CORPORATION)
Toyota-cho, Toyota-shi 1 471-8571 Aichi-ken Japan

Proposed to be Used
IR DIVISION
Cl.9;Electric locks for vehicles; electronic keys for vehicles; safety locking devices (electric); measuring apparatus; 
electrical instruments and apparatus for control and testing of vehicles; sensors [measurement apparatus], other than for 
medical use; apparatus for testing brakes for vehicles; apparatus for testing transmissions for vehicles; electric power 
distribution machines and apparatus; electric power control apparatus; rotary converters; phase modifiers; battery 
charging devices for electric vehicles; electrical power supplies for vehicles; solar cells; fuel cells; electric double layer 
capacitors; electrical cells and batteries; electric batteries for vehicles; batteries for electric bicycles; electric cables and 
wires; cable harnesses for vehicles; radar apparatus; electrical communication machines and instruments; 
telecommunication machines and devices for use in assisting in improving safety of car driving; global positioning 
system navigation devices; audio equipment; car stereos; car televisions; incar telephone handset cradles; electronic 
control apparatus and instruments for vehicles; electronic display units for vehicles; electronic cruise control apparatus; 
computer hardware and software; navigation computers for cars; electric safety monitoring apparatus; safety apparatus 
for the prevention of accident; motor vehicle adaptive cruise control devices; electronic controllers for motor vehicle 
braking; motor vehicle cameras and sensors for detecting road lane markers, pedestrians, objects outside of the vehicle, 
and relative distance thereof from a vehicle; lane departure warning alarm systems for motor vehicles; electronic motor 
vehicle steering systems for assisting vehicles to stay on course near the center of a lane; front collision warning alarm 
systems for motor vehicles; motor vehicle lighting systems to automatically activate and deactivate high beam headlights 
upon sensing oncoming vehicle.

Cl.12;Automobile engines; engines for land vehicles; gasoline engines for land vehicles; diesel engines for land 
vehicles; internal combustion engines for land vehicles; motors for land vehicles; jet engines for land vehicles; turbines 
for land vehicles; transmissions for land vehicles; idling pulleys for land vehicles; belt pulleys for land vehicles; clutch 
mechanisms for land vehicles; hydraulic circuits for motor cars; gearboxes for land vehicles; torque converters for land 
vehicles; reversing gears for land vehicles; reduction gears for land vehicles; speed change gears for land vehicles; 
gearing for land vehicles; automobile chains; roller chains for land vehicles; brakes for vehicles; brake cylinders for 
vehicles; brake segments for vehicles; brakes for motor cars; brake shoes for motor cars; brake segments for motor cars; 
brake linings for motor cars; brake discs for land vehicles; brake facings for land vehicles; brake systems for land 
vehicles; brake pads for land vehicles; electric motors for land vehicles; electric vehicles; electric three wheelers; buses; 
trucks; ambulances; racing cars; amphibious vehicles; snowmobiles; armored vehicles; fork lift trucks; camping cars; 
tractors; trailers; trolley buses; hearses; automobiles and structural parts therefor; structural parts for buses; structural 
parts for trucks; automobile bodies; automobile bonnets; automobile bumpers; automobile chassis; automobile 
dashboards; automobile doors; automobile door handles; automobile hoods; automobile horns; automobile seats; 
automobile seat covers; automobile sunroofs; automobile tires; automobile wheels; spokes for automobile wheels; inner 
tubes for automobile tires; automobile wheel rims; rearview mirrors for automobiles; automobile windows; automobile 
windscreens; automobile windshields; automobile convertible tops; safety belts for automobile seats; safety harnesses 
for automobile racing; safety harnesses for automobile seats; security harness for automobile seats; steering wheels for 
automobiles; steering wheel covers for automobiles; air bags [safety devices for automobiles]; seat belt pre-tensioners 
for automobiles; brake pedals for land vehicles; direction signals for automobiles; leather upholstery for vehicle seats; 
leather upholstery for vehicles; cigar lighters for automobiles; automobile covers [shaped]; mudguards for automobiles; 
luggage carriers for automobiles; spare wheel holders for automobiles; automobile roof racks; headlight wipers; 
windscreen wipers; windscreen wiper blades; motor vehicle brake control systems for applying emergency braking at low 
vehicle speeds; electronic brake control apparatus for automobiles; two-wheeled motor vehicles and structural parts 
therefor; bicycles and structural parts therefor.
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Priority claimed from 02/05/2016; Application No. : 530825 ;Czech Republic 

3393413    02/05/2016
[International Registration No. : 1308284]
Devotion s.r.o.
Na Malé Šárce 801 CZ-164 00 Praha 6 - Nebušice Czech Republic

Proposed to be Used
IR DIVISION
Cl.25;Wedding dresses; evening wear.

Cl.35;Retail, wholesale and on-line sale of wedding dresses.
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3394129    09/05/2016
[International Registration No. : 1307830]
BOLY MEDIA COMMUNICATIONS (SHENZHEN) CO., LTD.
2/F, Shanshui Building A.B, Yungu Innovation Industrial Park, No.1183 Liuxian Blvd, Taoyuan Jiedao, Nanshan District 518055 
Shenzhen, Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Monitoring apparatus, electric; cameras [photography]; camcorders; cordless telephones; cell phones / cellular 
phones; mobile telephones; tablet computers;  photocopiers [photographic, electrostatic, thermic]; fluorescent screens; 
screens [photography]; data processing apparatus; computers; television apparatus; computer software, recorded; 
notebook computers; computer programs [downloadable software]; laptop computers; smartphones.

Cl.42;Computer software design; consultancy in the design and development of computer hardware; maintenance of 
computer software; installation of computer software; data conversion of computer programs and data [not physical 
conversion]; computer software consultancy; software as a service [saas]; providing information on computer technology 
and programming via a website; cloud computing; computer programming; computer system design; computer 
technology consultancy.

Cl.45;Personal body guarding; night guard services; guard services; security consultancy; fire-fighting; monitoring of 
burglar and security alarms; baggage inspection for security purposes; inspection of factories for safety purposes; 
licensing of intellectual property; on-line social networking services.
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Priority claimed from 09/10/2015; Application No. : 014656946 ;European Union 

3394593    24/03/2016
[International Registration No. : 1307864]
Siemens Aktiengesellschaft
Wittelsbacherplatz 2 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for actuating industrial installations, infrastructure installations, in particular for health care, energy 
production and distribution, traffic and transport.

Cl.9;Computer hardware and software for the operation of industrial installations, infrastructure installations, in 
particular for health care, energy production and distribution, traffic and transport (all being in particular for process, 
product and service optimisation).

Cl.35;Professional business consultancy and analysis of data relating to the planning and operation of industrial 
installations, infrastructure installations, in particular for health care, energy production and distribution, traffic and 
transport.

Cl.37;Installation, maintenance, repair and modernisation of industrial installations, infrastructure installations, in 
particular for health care, energy production and distribution, traffic and transport.

Cl.42;Collection and technical analysis of data for planning and operation of industrial installations, infrastructure 
installations, in particular for health care, energy production and distribution, traffic and transport; providing of computer 
hardware and software for collection and analysis of data for planning and operation of industrial installations, 
infrastructure installations, in particular for health care, energy production and distribution, traffic and transport; cloud 
computing and technical consultancy for the operation of industrial installations, infrastructure installations, in particular 
for health care, energy production and distribution, traffic and transport; technological services for optimising the 
operation of industrial installations, infrastructure installations, in particular for health care, energy production and 
distribution, traffic and transport.
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3394601    03/05/2016
[International Registration No. : 1307875]
Service-Bund GmbH & Co. KG
Friedhofsallee 126 23554 Lübeck Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter.

Cl.29;Meat, fish, fruit and vegetable based foodstuffs; meat; frozen meat; fish; processed fruits and vegetables; poultry 
and game; meat extracts; meat, fish, vegetable, mushroom and fruit preserves, including pickled; potato fries; preserved 
meat, fish, fruit and vegetable delicatessen salads; dried and cooked fruits and vegetables; meat, fish, fruit and vegetable 
jellies; tomato puree; jams; eggs; dried pulses for food; milk and milk products, namely butter, cheese, cream, yoghurt, 
dried milk for food, milk preserves, condensed milk; edible soya oils; edible oils and fats; margarine;  frying oil; pickles; 
gelatine for food.

Cl.30;Coffee; tea; cocoa; sugar; rice; tapioca; sago; coffee substitutes; flour and preparations made from cereals 
(except animal feed); semolina; oat flakes; maize kernel powder for food; bread-crumb flour baking yeast, sweets and 
chocolate articles; pasta; tarts; rusks; bread; biscuits; cakes; pastries and cookies; edible ices; honey; treacle; yeast; 
baking powder; puddings in powdered form; table salt; mustard; pepper; vinegar; sauces (except salad dressings); 
spices; ice (except cryogenic preparations).
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3394604    09/02/2016
[International Registration No. : 1307899]
Sontech International AB
Energivägen 6 SE-196 37 Kungsängen Sweden

Proposed to be Used
IR DIVISION
Cl.6;Ironmongery, small items of metal hardware; common metals and their alloys; vibration-damping metal plates, 
panels, laminates and surfaces; laminated discs of common metals with surfaces of non-metallic material for use in 
machinery, dishwashers for household and industrial purposes, vehicles, exhaust pipes, motors and engines, hoods, 
soundproof hoods, construction and building materials, ventilation systems, boats and robotic systems; metal ventilation 
channels; ducts of metal for housing ventilation pipes; parts of metal pipes and hoses including valves; metal ventilation 
grilles.

Cl.17;Polymeric and laminated foam in the form of sheets; acoustic insulation articles and materials; acoustic 
absorbent boards; materials for control and absorption of acoustic energy; packing, stopping and insulating materials 
and articles; structures (not of metal) for sound absorption and noise reduction (insulation, soundproofing); sound-
absorbing strips (not of metal); shock-absorbing buffers (not of metal); sound-absorbing coatings for walls and roofs; 
sound-absorbing underlay for floors, shock-absorbing materials; vibration dampers, namely, rubber stoppers; thermal 
insulation articles and materials; sound-absorbing metal plates, discs and panels; sound-insulating metal structures; 
sound-suppressing metals; sound-retarding steel; metal profiles and plates for thermal insulation purposes; sound-
absorbing structures of metal.

Cl.35;Advertising; marketing and sale of products for ventilation; marketing and sale of products for absorption, 
damping, control and insulation of sound, airborne noise, shocks, acoustics, noise and vibrations; marketing and sale of 
products for thermal insulation; marketing and sale of products for use in exhaust pipes.

Cl.42;Product research and product development; measurement services; measurement evaluation services; technical 
consultancy services relating to structural engineering; technical research and development relating to products for 
absorption, damping, control and insulation of sound, airborne noise, shocks, acoustics, noise and vibrations; 
technological consultancy relating to reducing vehicle noise; technological consultancy relating to thermal insulation 
products; technical consultancy relating to silencing of exhaust pipes; technological consultancy relating to ventilation 
products.
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Priority claimed from 04/11/2015; Application No. : 86809268 ;United States of America 

3394626    25/04/2016
[International Registration No. : 1308200]
TIBCO Software Inc.
3303 Hillview Avenue Palo Alto CA 94304 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, computer software for application integration, application development, secure 
delivery of information, data, software, and network services between software applications and systems, business 
process management, data management, systems monitoring and management, event processing, data analysis and 
visualization, and business intelligence.

Cl.37;Installation, maintenance and upgrading of computer hardware.

Cl.41;Educational services, namely, providing classes, seminars, conferences, and workshops in the field of computer 
software.

Cl.42;Software design services, namely, design strategy, architecture, development, and implementation services; 
installation, maintenance and updating of computer software; technical support services, namely, monitoring network 
systems and troubleshooting of computer hardware and software problems; application service provider (ASP) services 
featuring computer software, namely, computer software for application integration, application development, secure 
delivery of information, data, software, and network services between software applications and systems, business 
process management, data management, event processing, data analysis and visualization, and business intelligence.
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Priority claimed from 16/12/2015; Application No. : 302015000083792 ;Italy 

3394632    29/03/2016
[International Registration No. : 1308228]
PICSTORY S.R.L. SEMPLIFICATA
Via Malatesta, 19 I-52037 SANSEPOLCRO (AREZZO) Italy

Proposed to be Used
IR DIVISION
Cl.9;Downloadable image files; computer software; downloadable musical sound recordings; application software; 
computer software applications; downloadable software; downloadable software for instant messaging and electronic 
mail services; electronic publications; electronic publications provided from databases or Internet.

Cl.38;Multimedia messaging services [MMS]; video messaging; web messaging; short message services [SMS]; voice 
mail services; providing on-line chatrooms for social networking; mobile media services in the nature of electronic 
transmission of entertainment media content.

Cl.42;Programming of customized web pages featuring user-defined information; industrial analysis and research 
services; programming of customized web pages featuring personal profiles and user-defined information; design and 
development of computer hardware and software; creation, design and maintenance of web sites; computer system 
design; scientific and technological services and research and design relating thereto.
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Priority claimed from 26/11/2015; Application No. : 014839617 ;European Union 

3394634    14/04/2016
[International Registration No. : 1308208]
Siemens Aktiengesellschaft
Wittelsbacherplatz 2 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.35;Professional business consultancy and analysis of data relating to the planning and operation of industrial 
installations, infrastructure installations, in particular for health care, energy production and distribution, traffic and 
transport; collating of data into computer databases for the planning and operation of commercial and industrial 
installations, infrastructure facilities, in particular for health care, energy production and distribution, traffic and transport.

Cl.42;Analysis of technical data for the planning and operation of commercial and industrial installations, infrastructure 
facilities, in particular for health care, energy production and distribution, traffic and transport; providing of computer 
hardware and software for collection and analysis of data for planning and operation of industrial installations, 
infrastructure installations, in particular for health care, energy production and distribution, traffic and transport; cloud 
computing and technical information technology (IT) consultancy for the operation of industrial installations, 
infrastructure installations, in particular for health care, energy production and distribution, traffic and transport; 
technological services for optimising the operation of industrial installations, infrastructure installations, in particular for 
health care, energy production and distribution, traffic and transport; software development; computer security services 
for protection against illegal network access; professional consultancy relating to network security.
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Priority claimed from 17/07/2015; Application No. : 302015046476 ;Germany 

3394646    06/01/2016
[International Registration No. : 1308244]
Waldemar Link GmbH & Co. KG
Barkhausenweg 10 22339 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metallic construction materials; metallic portable constructions; materials of 
metal for railway tracks; non-electric cables and wires of common metal; metallic locksmith's products and ironmongery; 
metallic tubes; safe boxes; ores.

Cl.10;Surgical, medical, dental and veterinary instruments and apparatus; artificial limbs, eyes and teeth [in particular 
endoprotheses, implants, prosthesis, implants of artificial materials, artificial acetabular cups and hip joint prostheses], 
also made of precious and common metals and their respective alloys; orthopaedic articles, surgical suture material.

Cl.14;Precious metals and their alloys; jewellery, precious stones; horological and chronometric instruments.
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3394667    07/01/2016
[International Registration No. : 1307852]
Growth Company ApS
Flaesketorvet 68 DK-1711 Copenhagen V Denmark

Proposed to be Used
IR DIVISION
Cl.16;Paper; cardboard; goods made of paper and cardboard not included in other classes; glue for stationery or 
household use; teaching materials (except apparatus); printing blocks; plastic materials for packaging (not included in 
other classes); printed matter; printing type; bookbinding materials; photographs; paper stationary.

Cl.35;Advertising; business management assistance; clerical services assistance.

Cl.41;Education and instruction; training and instruction; entertainment.
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Priority claimed from 07/09/2015; Application No. : MU/M/2015/21342 ;Mauritius 

3395216    11/02/2016
[International Registration No. : 1307798]
International Business Machines Corporation 
New Orchard Road Armonk NY 10504 US

Proposed to be Used
IR DIVISION
Cl.16;Instructional and teaching material (except apparatus); documentation and publications about computers and 
computer programs; manuals [handbooks]; printed publications; books; magazines; periodicals; newspapers; printing 
products (printed matter); printed matter relating to computer equipment, software and related services; manuals, 
pamphlets, magazines, information bulletins, inserts for newspapers, booklets, all in connection with software, 
computers, computer system hardware, equipment for networks, telecommunications, information technology, word 
processing, database management, multimedia, entertainment and e-commerce equipment.

Cl.38;Telecommunication services; electronic message delivery services; communication by computer terminals; 
electronic mail; news and information agencies; telecommunication and electronic messaging services via computer 
networks; computer-aided transmission of data; telecommunication services enabling commercial interaction over a 
global computer network.

Cl.42;Computer programming; computer services for information management; data management information services;
cloud computing; software design, updating and maintenance; computer software and hardware design for third parties, 
and support services concerning computers provided by computer specialists, computing services, namely the creation, 
design and maintenance of web sites for third parties; analysis of computer systems, integration of computer networks 
and databases, computer programming for others, all these services intended for commercial interactions on global 
computer networks; technical support services, namely, repair of operating systems and computer programs by 
computer technicians; design of computer and software interconnection systems, namely: electronic interconnection of 
computers and software; testing of computer programs (software) and hardware (quality control and technical control); 
technical project studies in the field of computer hardware and software; computer consulting in connection with 
computer hardware, namely consulting in computer research and development; computer system analysis; computer 
advice and assistance concerning Internet use; rental of computers and software; scientific and industrial research, 
namely research and development of new products, biological research, bacteriological research, chemical research, 
cosmetology research, mechanical research, geological research, technical research, pharmaceutical research, scientific 
research for medical purposes.
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Priority claimed from 21/07/2015; Application No. : 30 2015 046 918 ;Germany 

3396026    05/01/2016
[International Registration No. : 1309177]
Ecolab Deutschland GmbH
Ecolab-Allee 1 40789 Monheim Germany

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; sterile medical devices; medical syringes; 
needles for medical purposes; protective clothing for medical and surgical use including caps, gowns, footwear, masks, 
face shields, overboots; surgical masks; gloves, sterile gloves, all for medical purposes; tubing handles for medical use; 
tubing for medical use; slings of silicone for medical purposes; surgical drapes; protective covers for medical operations; 
clamp covers for medical purposes; tip shields (accessories for medical apparatus and instruments); dispensing 
apparatus, sprayers, all for medical use; containers especially adapted for the disposal of medical instruments, syringes 
and other contaminated medical waste; sterile medical clips; sterile spill mats for medical purposes.

Cl.16;Sterile marker pens for medical use.
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3396161    07/03/2016
[International Registration No. : 1309196]
"ONIPKO GROUP" Limited Liability Company
13 Semashka Str., office 211 Kyiv 03142 Ukraine

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic 
vending machines; 3D printers; acetylene cleaning apparatus; adhesive bands for pulleys; adhesive tape dispensers 
[machines]; aerating pumps for aquaria; aerocondensers; aeronautical engines; aeroplane engines; agitators; agricultural 
elevators; agricultural implements other than hand-operated; agricultural machines; air brushes for applying colour; air 
condensers; air cushion devices for moving loads; air pumps [garage installations]; air suction machines; alternators; 
anti-friction bearings for machines; anti-pollution devices for motors and engines; apparatus for aerating beverages; 
apparatus for aerating water; apparatus for drawing up beer under pressure; aprons [parts of machines]; automatic 
grapnels for marine purposes; axles for machines; ball-bearings; ball rings for bearings; basket presses; bearing brackets
for machines; bearings for transmission shafts; bearings [parts of machines]; beaters, electric; beating machines; beer 
pumps; bellows [parts of machines]; belt conveyors; belts for conveyors; belts for machines; belts for motors and 
engines; bending machines; beverage preparation machines, electromechanical; bicycle assembling machines; bicycle 
dynamos; binding apparatus for hay; bitumen making machines; blade holders [parts of machines]; blade sharpening 
[stropping] machines; blades [parts of machines]; blenders, electric, for household purposes; blowing machines; blowing 
machines for the compression, exhaustion and transport of gases; blowing machines or fans for the compression, 
sucking and carrying of grain; bobbins for weaving looms; boiler tubes [parts of machines]; bookbinding apparatus and 
machines for industrial purposes; bottle capping machines; bottle filling machines; bottle sealing machines; bottle 
stoppering machines; bottle washing machines; boxes for matrices [printing]; braiding machines; brake linings other than
for vehicles; brake pads other than for vehicles; brake segments other than for vehicles; brake shoes other than for 
vehicles; bread cutting machines; brewing machines; brushes, electrically operated [parts of machines]; brushes [parts of
machines]; bulldozers; butter machines; calenders; can openers, electric; capstans; carbon brushes [electricity]; 
carburetter feeders; carburetters; card clothing [parts of carding machines]; carding machines; carriages for knitting 
machines; cartridges for filtering machines; catalytic converters; central vacuum cleaning installations; centrifugal 
machines; centrifugal mills; centrifugal pumps; chaff cutter blades; chaff cutters; chain saws; chisels for machines; 
chucks [parts of machines]; churns; cigarette machines for industrial purposes; cinder sifters [machines]; clack valves 
[parts of machines]; cleaning appliances utilizing steam; clippers [machines]; clutches other than for land vehicles; coal-
cutting machines; coffee grinders, other than hand-operated; coin-operated washing machines; compressed air engines; 
compressed air guns for the extrusion of mastics; compressed air machines; compressed air pumps; compressors for 
refrigerators; compressors [machines]; concrete mixers [machines]; condensing installations; connecting rods for 
machines, motors and engines; control cables for machines, engines or motors; control mechanisms for machines, 
engines or motors; converters for steelworks; conveyors [machines]; cord making machines; couplings other than for 
land vehicles; cowlings [parts of machines]; cranes [lifting and hoisting apparatus]; crankcases for machines, motors and 
engines; crank shafts; cranks [parts of machines]; cream/milk separators; crushers for kitchen use, electric; cultivators 
[machines]; current generators; curtain drawing devices, electrically operated; cutters [machines]; cutting blow pipes, 
gas-operated; cutting machines; cylinder heads for engines; cylinders for machines; cylinders for motors and engines; 
dairy machines; darning machines; de-aerators for feedwater; degreasers [machines]; derricks; die-cutting and tapping 
machines; die-stamping machines; diggers [machines]; dishwashers; disintegrators; distribution machines, automatic; 
ditchers [ploughs]; dividing machines; door closers, electric; door closers, hydraulic; door closers, pneumatic; door 
openers, electric; door openers, hydraulic; door openers, pneumatic; drainage machines; drill chucks [parts of 
machines]; drilling bits [parts of machines]; drilling heads [parts of machines]; drilling machines; drilling rigs, floating or 
non-floating; driving chains other than for land vehicles; driving motors other than for land vehicles; drums [parts of 
machines]; dust exhausting installations for cleaning purposes; dust removing installations for cleaning purposes; 
dyeing machines; dynamo belts; dynamo brushes; dynamos; earth moving machines; ejectors; electrical apparatus for 
sealing plastics [packaging]; electric arc cutting apparatus; electric arc welding apparatus; electric hammers; electric 
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hand drills; electric welding apparatus; electrodes for welding machines; electromechanical machines for chemical 
industry; electroplating machines; elevating apparatus; elevator belts; elevator chains [parts of machines]; elevator 
operating apparatus; elevators [lifts]; embossing machines; emergency power generators; engine mounts other than for 
land vehicles; engines for air cushion vehicles; engines for boats; engraving machines; excavators; exhaust manifold for 
engines; exhausts for motors and engines; expansion tanks [parts of machines]; extractors for mines; fan belts for 
motors and engines; fans for motors and engines; feeders [parts of machines]; feeding apparatus for engine boilers; 
filling machines; filtering machines; filter presses; filters for cleaning cooling air, for engines; filters [parts of machines or 
engines]; finishing machines; fittings for engine boilers; fleshing machines; flour mill machines; flues for engine boilers; 
fodder presses; food preparation machines, electromechanical; food processors, electric; forge bellows; foundry 
machines; freewheels other than for land vehicles; friezing machines; fruit presses, electric, for household purposes; fuel 
conversion apparatus for internal combustion engines; fuel dispensing pumps for service stations; fuel economisers for 
motors and engines; galvanizing machines; garbage [waste] disposals; gas-operated blow torches; gear boxes other than 
for land vehicles; gears for weaving looms; gears, other than for land vehicles; generators of electricity; glass-working 
machines; glaziers' diamonds [parts of machines]; glow plugs for Diesel engines; glue guns, electric; grain husking 
machines; grain separators; grating machines for vegetables; grease boxes [parts of machines]; grease rings [parts of 
machines]; grinding machines; grindstones [parts of machines]; guides for machines; guns [tools using explosives]; hair 
clipping machines for animals; hammers [parts of machines]; hand-held tools, other than hand-operated; handling 
apparatus for loading and unloading; handling machines, automatic [manipulators]; hangers [parts of machines]; 
harrows; harvesting machines; heat exchangers [parts of machines]; hemming machines; high pressure washers; hoists; 
holding devices for machine tools; hoppers [mechanical discharging]; hosiery looms; housings [parts of machines]; 
hydraulic controls for machines, motors and engines; hydraulic engines and motors; hydraulic turbines; igniting devices 
for internal combustion engines; igniting magnetos; incubators for eggs; injectors for engines; inking apparatus for 
printing machines; ironing machines; jacks [machines]; jet engines other than for land vehicles; joints [parts of engines]; 
journal boxes [parts of machines]; journals [parts of machines]; kick starters for motorcycles; kitchen grinders, electric; 
kitchen machines, electric; kneading machines; knitting machines; knives, electric; knives for mowing machines; knives 
[parts of machines]; labellers [machines]; lace making machines; lasts for shoes [parts of machines]; lathes [machine 
tools]; lawnmowers [machines]; leather paring machines; leather-working machines; lifting apparatus; lifts, other than 
ski-lifts; loading ramps; looms; loom shafts; lubricating pumps; lubricators [parts of machines]; machine fly-wheels; 
machines and apparatus for carpet shampooing, electric; machines and apparatus for cleaning, electric; machines and 
apparatus for polishing [electric]; machines and apparatus for wax-polishing, electric; machines for making pasta; 
machines for processing plastics; machines for the production of mineral water; machines for the production of sugar; 
machines for the textile industry; machine tools; machine wheels; machine wheelwork; matrices for use in printing; meat 
choppers [machines]; mechanized livestock feeders; metal drawing machines; metalworking machines; milking 
machines; milling machines; mills for household purposes, other than hand-operated; mills [machines]; millstones; mine 
borers; mineworking machines; mixers [machines]; mixing machines; molding machines; molds [parts of machines]; 
mortising machines; motorized cultivators; motors, electric, other than for land vehicles; motors for boats; motors, other 
than for land vehicles; moving pavements [sidewalks]; moving staircases [escalators]; mud catchers and collectors 
[machines]; mufflers for motors and engines; net hauling machines [fishing]; notchers [machine tools]; oil refining 
machines; ore treating machines; packaging machines; packing machines; painting machines; paper feeders [printing]; 
paper machines; papermaking machines; parquet wax-polishers, electric; pedal drives for sewing machines; peeling 
machines; pepper mills other than hand-operated; piston segments; pistons for cylinders; pistons for engines; pistons 
[parts of machines or engines]; planing machines; ploughs; ploughshares; pneumatic controls for machines, motors and 
engines; pneumatic hammers; pneumatic jacks; pneumatic transporters; pneumatic tube conveyors; potters' wheels; 
power hammers; presses [machines for industrial purposes]; pressure reducers [parts of machines]; pressure regulators 
[parts of machines]; pressure valves [parts of machines]; printing cylinders; printing machines; printing machines for use 
on sheet metal; printing plates; printing presses; printing rollers for machines; propulsion mechanisms other than for 
land vehicles; puddling machines; pulleys; pulleys [parts of machines]; pulverisers [machines]; pump diaphragms; 
pumps for heating installations; pumps [machines]; pumps [parts of machines, engines or motors]; punches for punching 
machines; punching machines; rack and pinion jacks; racket stringing machines; radiators [cooling] for motors and 
engines; rail-laying machines; railroad constructing machines; rakes for raking machines; raking machines; rams 
[machines]; reapers; reapers and binders; reapers and threshers; reduction gears other than for land vehicles; reeling 
apparatus, mechanical; reels, mechanical, for flexible hoses; reels [parts of machines]; regulators [parts of machines]; 
rinsing machines; riveting machines; road making machines; road sweeping machines [self-propelled]; robots 
[machines]; roller bearings; roller bridges; rolling mill cylinders; rolling mills; rotary printing presses; rotary steam 
presses, portable, for fabrics; satinizing machines; sausage machines; saw benches [parts of machines]; saw blades 
[parts of machines]; saws [machines]; scale collectors for machine boilers; scissors, electric; sealing machines for 
industrial purposes; self-oiling bearings; self-regulating fuel pumps; separators; sewage pulverizers; sewing machines; 
shaft couplings [machines]; sharpening machines; sheaf-binding machines; shears, electric; shock absorber plungers 
[parts of machines]; shoe polishers, electric; shovels, mechanical; shredders [machines] for industrial use; shuttles 
[parts of machines]; sieves [machines or parts of machines]; sifters; sifting installations; sifting machines; sizing 
machines; slide rests [parts of machines]; smoothing presses; snow ploughs; soldering apparatus, electric; soldering 
blow pipes, gas-operated; soldering irons, electric; soldering irons, gas-operated; soldering lamps; sorting machines for 
industry; sowers [machines]; sparking plugs for internal combustion engines; speed governors for machines, engines 
and motors; spin driers [not heated]; spinning frames; spinning machines; spinning wheels; spray guns for paint; springs 
[parts of machines]; stalk separators [machines]; stamping machines; stands for machines; starters for motors and 
engines; stators [parts of machines]; steam condensers [parts of machines]; steam engine boilers; steam engines; 
steam/oil separators; steamrollers; steam traps; stereotype machines; stitching machines; stone-working machines; 
stuffing boxes [parts of machines]; suction machines for industrial purposes; superchargers; superheaters; swaging 
machines; tables for machines; tambours for embroidery machines; taps [parts of machines, engines or motors]; tarring 
machines; teat cups [suction cups] for milking machines; tedding machines; thermic lances [machines]; threading 
machines; threshing machines; tilt hammers; tobacco processing machines; tools [parts of machines]; torque converters 
other than for land vehicles; transmission chains other than for land vehicles; transmissions for machines; transmission 
shafts, other than for land vehicles; transmissions, other than for land vehicles; trimming machines; truck lifts; trueing 
machines; turbines other than for land vehicles; turbocompressors; turf removing ploughs; tympans [parts of printing 
presses]; typecasting machines; type-setting machines [photocomposition]; type-setting machines [printing]; 
typographic machines; typographic presses; universal joints [cardan joints]; vacuum cleaner attachments for 
disseminating perfumes and disinfectants; vacuum cleaner bags; vacuum cleaner hoses; vacuum cleaners; vacuum 
pumps [machines]; valves [parts of machines]; vibrators [machines] for industrial use; vulcanisation apparatus; washing 

7308



apparatus; washing installations for vehicles; washing machines [laundry]; waste compacting machines; water heaters 
[parts of machines]; water separators; weeding machines; welding apparatus, gas-operated; welding machines, electric; 
whisks, electric, for household purposes; whitewashing machines; winches; window closers, electric; window closers, 
hydraulic; window closers, pneumatic; window openers, electric; window openers, hydraulic; window openers, 
pneumatic; wind turbines; wine presses; winnowers; woodworking machines; wrapping machines; wringing machines for 
laundry.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; analysis for oil-field exploitation; architectural 
consultation; architectural services; authenticating works of art; bacteriological research; biological research; calibration 
[measuring]; cartography services; chemical analysis; chemical research; chemistry services; clinical trials; cloud 
computing; cloud seeding; computer programming; computer rental; computer software consultancy; computer software 
design; computer system analysis; computer system design; computer technology consultancy; computer virus 
protection services; construction drafting; consultancy in the design and development of computer hardware; 
consultancy in the field of energy-saving; conversion of data or documents from physical to electronic media; cosmetic 
research; creating and maintaining web sites for others; data conversion of computer programs and data [not physical 
conversion]; design of interior decor; digitization of documents [scanning]; dress designing; duplication of computer 
programs; electronic data storage; energy auditing; engineering; geological prospecting; geological research; geological 
surveys; graphic arts design; handwriting analysis [graphology]; hosting computer sites [web sites]; industrial design; 
information technology [IT] consultancy; installation of computer software; land surveying; maintenance of computer 
software; material testing; mechanical research; meteorological information; monitoring of computer systems by remote 
access; off-site data backup; oil-field surveys; oil prospecting; oil-well testing; outsource service providers in the field of 
information technology; packaging design; physics [research]; providing information on computer technology and 
programming via a web site; providing search engines for the internet; provision of scientific information, advice and 
consultancy in relation to carbon offsetting; quality control; quality evaluation of standing timber; quality evaluation of 
wool; recovery of computer data; rental of computer software; rental of web servers; research and development of new 
products for others; research in the field of environmental protection; scientific laboratory services; scientific research; 
server hosting; software as a service [SaaS]; styling [industrial design]; surveying; technical project studies; technical 
research; technological consultancy; telecommunications technology consultancy; textile testing; underwater 
exploration; updating of computer software; urban planning; vehicle roadworthiness testing; water analysis; weather 
forecasting; web site design consultancy.

7309



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

3396174    19/02/2016
[International Registration No. : 1308589]
SUKOV s.r.o.
Hustenovice 402 CZ-687 03 Hustenovice Czech Republic

Proposed to be Used
IR DIVISION
Cl.6;Metals and their alloys, products from metals and alloys listed in this class.

Cl.7;Agricultural machines and devices and their parts.

Cl.40;Metal treating.
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Priority claimed from 18/03/2016; Application No. : 1759778 ;Australia 

3396218    06/04/2016
[International Registration No. : 1308582]
e2Interactive, Inc.
Suite M-100, 250 Williams Street, Atlanta, GA 30303 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Magnetic and/or encoded cards, tokens of value, and tokens of exchange, including telephone calling cards, value 
cards, gift cards, debit cards, credit cards, prepaid cards and stored value cards; computer terminals and other hardware 
and apparatus for use with magnetic and/or encoded cards and tokens of value or exchange, including for the purposes 
of activating, deactivating and reading cards, and performing other transactions, including at point of sale; point of sale 
apparatus and terminals; game software; downloadable publications, including those consisting of or containing audio, 
visual and multimedia material; downloadable audio, visual and multimedia recordings.

Cl.16;Non-magnetic and/or encoded cards and tokens of value or exchange, including telephone calling cards, value 
cards, gift cards, debit cards, credit cards, prepaid cards and stored value cards; downloadable publications, including 
those consisting of or containing audio, visual and multimedia material; paper and cardboard: printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; 
paintbrushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging; printers' type; printing blocks.

Cl.36;Issuing and distributing tokens of value or exchange, including telephone calling cards, value cards, gift cards, 
debit cards, credit cards, prepaid cards, stored value cards, vouchers, tickets and coupons; electronic services for 
performing financial transactions involving prepaid debit cards and stored value cards, using a computer-based network; 
collection and processing of payments.
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Priority claimed from 04/03/2016; Application No. : 15178321 ;European Union 

3396221    18/04/2016
[International Registration No. : 1308600]
CÁNDIDO VIÑUALES TABOADA
C/ Príncipe de Viana 51-53 E-25004 LLEIDA Spain

Proposed to be Used
IR DIVISION
Cl.5;Preparations containing amino acids, vitamins, trace elements and minerals for human consumption; vitamin 
preparations; mineral food supplements; dietetic beverages, foodstuffs and substances for medical purposes; nutritional 
and dietetic supplements for medical purposes; preparations for pharmaceutical purposes for enhancing physical 
endurance, reflexes, attention span and physical capabilities; pharmaceutical products, preparations for medical and 
veterinary purposes; sanitary products for medical use; food for babies; food supplements for humans or animals; 
plasters, material for dressings; teeth filling and dental impression materials; disinfectants; products for destroying 
vermin; fungicides, herbicides; dietetic nutritional supplements made with flours, cereals, rice, tapioca and sago for 
human consumption; nutritional supplements made with flours, cereals, rice, tapioca and sago for human consumption, 
including supplements containing vitamins, minerals, trace elements and/or essential fatty acids; dietary nutritional 
supplements not for medical purposes made from plant extracts.

Cl.30;Royal jelly for human consumption; energy bars made from cereals; energy bars made from cereals containing 
nutritional supplements; food preparations and meal substitutes not for medical use made with coffee, tea, cocoa, sugar, 
flours, cereals, rice, tapioca, sago, for stimulating muscle development; food supplements made from cereals; 
substances, supplements and extracts made from cereals for dieting, namely processed cereals; savory ready-to-eat 
foods consisting in extruded corn; savory food preparations made of potato flour; coffee, tea, cocoa and artificial coffee; 
rice; tapioca and sago; flour and preparations made from cereals; bread, pastry and confectionery products; edible ices; 
sugar, honey, golden syrup; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); spices; ice.

Cl.32;Energy drinks; isotonic beverages and sports drinks; aloe vera drinks and juices, beverages made from cola, fruit 
and vegetable juices, concentrated fruit juices and fruit nectars (beverages); syrups, preparations and essences for 
preparing non-alcoholic beverages (excluding essential oils); preparations in liquid, powder or concentrate form for 
making beverages; soda waters, whey beverages; whey-based preparations for making beverages, soy-based beverages; 
preparations for making soy-based beverages; beers; mineral waters and other non-alcoholic beverages; fruit-based 
beverages and fruit juices; syrups and other preparations for making beverages.
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3396223    05/04/2016
[International Registration No. : 1308610]
EOLE WATER SAS
Zone Artisanale, Les Bastides Blanches F-04220 SAINTE-TULLE France

Proposed to be Used
IR DIVISION
Cl.7;Motors and engines (other than for land vehicles); suction machines for industrial use; pumps (machines); steam 
condensers (parts of machines); electricity generators (electric generators); machine coupling and transmission 
components for power generation (except for land vehicles); wind power turbines; compressors (machines); air 
compressors (machines); water capacitors (parts of machines); turbines other than for land vehicles; rotors for wind 
turbines; wind for energy production.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; distribution boxes (electricity); electric accumulators; condensers (capacitors).

Cl.11;Apparatus for lighting, heating, steam production, refrigerating, drying, ventilating and water supply; air or water 
purifying apparatus and machines; water distribution installations; water conduits installations; water purification 
installations; water cooling installations; installations for condensing water, steam; apparatus for water heating; air 
generators (except machine parts); dehumidifiers; heat accumulators; steam accumulators.
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Priority claimed from 14/12/2015; Application No. : 302015000082787 ;Italy 

3396229    21/12/2015
[International Registration No. : 1309179]
Elica S.p.A.
Via Ermanno Casoli, 2 I-60044 Fabriano (AN) Italy

Proposed to be Used
IR DIVISION
Cl.7;Compressors; refrigerant compressors for heating installations; compressors for air conditioning apparatus; 
refrigerant compressors for cooling installations; air condensers [compressors]; air suction machines; motors, other than 
for land vehicles; gasoline engines not for land vehicles; kerosene engines, not for land vehicles; internal combustion 
engines for power generation; internal combustion motors [other than for land vehicles]; internal combustion engines for 
power generation, other than for land vehicles; alternating current motors for jet engines; alternating current motors; axial
flow blowers; fans for compressors; suction valves for air compressors; heat pumps [parts of machines]; pumps 
[machines]; pumps [parts of machines, engines or motors]; gas turbine engines; driving devices for machines; engines 
for the generation of electricity; engines for compressors; linear motors, other than for land vehicles; linear motors; 
hydraulic motors for excavators; rotary hydraulic motors [other than for land vehicles]; engines for air cushion vehicles; 
diesel engines not for land vehicles; diesel engines for machines; hydraulic engines and motors; fractional horsepower 
electric motors; submersible electric motors [other than for land vehicles]; electric motors for machines with a digital 
servo drive controller; electric motors for heating installations; electric driving motors for machines; motors, electric, 
other than for land vehicles; geared electric motors, other than for land vehicles; electric motors; direct current motors; 
gas engines; jet engines; combustion engines for machines; combustion engines for industrial machines; turboprop 
engines [not for land vehicles]; steam engines, other than for land vehicles; steam pressure variation engines; vibrators 
[machines] for industrial use; compressed air engines; planetary gear motors; starters for motors and engines; electric 
motors, and their parts, not for land vehicles; driving motors other than for land vehicles.

Cl.11;Lighting fittings; lamp casings; lighting apparatus and installations; lighting apparatus; light bars; light-emitting 
diodes [LED] lighting apparatus; luminous tubes for lighting; spotlights; cooking appliances; cooking apparatus and 
installations; range hoods; exhaust hoods [cooker hoods]; exhaust hoods for kitchens; ventilation hoods for stoves; 
vapour extractor hoods for kitchen stoves; oven ventilator hoods; ovens; cooking rings; cookers; installations for 
cooking; kitchen machines (gas -) for cooking; cooking hobs; air filters; filters for use with apparatus for ventilating; 
filters for use with apparatus heating; filters for use with lighting apparatus; filters for exhaust extractors [parts of 
household or industrial installations]; filters for fume extractors; filters for gas extractors; filters for air extractor hoods; 
filters for cleaning air; air cleaning filters [parts of air cleaning machines or installations]; filters for cleaning gases [parts 
of household or industrial installations]; air dryers; refrigerating apparatus; cooling appliances and installations; air 
freezing installations; air freezing apparatus; aeration apparatus; space heating apparatus; mobile ventilation apparatus; 
air recirculation apparatus; extractors [ventilation or air conditioning]; ventilating hoods for steam; ventilating hoods for 
smoke; hoods for ventilating apparatus; fume destructing hoods; hoods incorporating extractor fans; air distribution 
units; installations for airing; ventilating installations; apparatus for ventilating; extractor units [ventilation]; air treatment 
equipment; deodorising apparatus; apparatus for regenerating air; air purifying apparatus and machines; filter hoods, 
ventilation hoods, all being for kitchens; filters; ventilating fans; parts and fittings for the aforesaid goods, included in this
class; apparatus and installations, all being for air conditioning, air filtering and ventilation.
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Priority claimed from 06/05/2016; Application No. : 687813 ;Switzerland 

3396230    18/05/2016
[International Registration No. : 1308635]
Läderach (Schweiz) AG 
Bleiche 14 CH-8755 Ennenda CH

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery products; ices for food; sugar, honey, golden syrup; yeast, baking powder; salt; mustard; 
vinegar, sauces (condiments); spices; ice for refreshment; all the aforesaid goods are of Swiss origin.

Cl.35;Advertising; company management; business administration; office functions; retail sale of cocoa, cocoa 
extracts for food and of beverages, chocolate beverages, chocolate, chocolate pastes and chocolate coatings, chocolate 
bars, chocolate products, chocolate sauces, sugar confectionery, marzipan, marzipan substitutes, chocolates, also filled 
with liquids, particularly wines and spirits, pastry and confectionery, ice cream, ice cream powder, candy, also filled with 
liquids, jams, cookies and biscuits; on-line retail sale in connection with cocoa, cocoa extracts for food and beverages, 
chocolate beverages, chocolate, chocolate pastes and chocolate coatings, chocolate bars, chocolate products, chocolate 
sauces, sugar confectionery, marzipan, marzipan substitutes, chocolates, also filled with liquids, particularly wines and 
spirits, pastry and confectionery, ice cream, ice cream powder, candy, also filled with liquids, jams, cookies and-biscuits; 
organization of exhibitions for advertising services, organization of exhibitions for commercial purposes; business advice 
relating to franchising.

Cl.43;Services for providing food and drink.
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Priority claimed from 06/05/2016; Application No. : 687812 ;Switzerland 

3396231    18/05/2016
[International Registration No. : 1308637]
Läderach (Schweiz) AG 
Bleiche 14 CH-8755 Ennenda CH

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery products; ices for food; sugar, honey, golden syrup; yeast, baking powder; salt; mustard; 
vinegar, sauces (condiments); spices; ice for refreshment; all the aforesaid goods are of Swiss origin.

Cl.35;Advertising; company management; business administration; office functions; retail sale of cocoa, cocoa 
extracts for food and of beverages, chocolate beverages, chocolate, chocolate pastes and chocolate coatings, chocolate 
bars, chocolate products, chocolate sauces, sugar confectionery, marzipan, marzipan substitutes, chocolates, also filled 
with liquids, particularly wines and spirits, pastry and confectionery, ice cream, ice cream powder, candy, also filled with 
liquids, jams, cookies and biscuits; on-line retail sale in connection with cocoa, cocoa extracts for food and beverages, 
chocolate beverages, chocolate, chocolate pastes and chocolate coatings, chocolate bars, chocolate products, chocolate 
sauces, sugar confectionery, marzipan, marzipan substitutes, chocolates, also filled with liquids, particularly wines and 
spirits, pastry and confectionery, ice cream, ice cream powder, candy, also filled with liquids, jams, cookies and-biscuits; 
organization of exhibitions for advertising services, organization of exhibitions for commercial purposes; business advice 
relating to franchising

Cl.43;Services for providing food and drink.
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3396233    25/04/2016
[International Registration No. : 1308615]
GRANGER Maurice
17 Rue Marcel Pagnol F-42270 SAINT-PRIEST EN JAREZ France

Proposed to be Used
IR DIVISION
Cl.39;Distribution of energy, distribution of electricity.

Cl.40;Production of energy, production of electricity.

Cl.42;Scientific and technological services in the production of energy, production of electricity; technical support 
services, technical project studies, technical expertise.
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3396293    03/04/2016
[International Registration No. : 1309069]
Ningbo Evergreat Imp. & Exp. Co., Ltd
5-6, 7 Room, No. 10, 11, 8 Alley, Dongjiao Road, Jiangdong District, Ningbo Zhejiang China

Proposed to be Used
IR DIVISION
Cl.2;Dyes; colorants; bactericidal paints; earth (sienna-); pigments; powder form (metals in-) for painters, decorators, 
printers and artists; food dyes; printing ink; paints; anticorrosive agent.

Cl.16;Printed matter; stationery; stamps [seals]; writing instruments; marker pen (stationery); glue for stationery or 
household purposes; drawing materials; writing chalk; pastels [crayons]; modelling paste.

7318



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

3396356    18/04/2016
[International Registration No. : 1253264]
OZON PLUS LLC
ul. Strelbishenskaya, 12, pom. 13 RU-192102 Saint-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.4;Anthracite; perfumed candles; beeswax; benzene; benzine; benzol; wood briquettes; combustible briquettes; 
lignite; petroleum jelly for industrial purposes; industrial wax; wax [raw material]; gas for lighting; solidified gas [fuel]; 
gasoline; kerosene; producer gas; lamp wicks; wicks for candles; lubricating graphite; methylated spirit; wood spills for 
lighting; charcoal [fuel]; diesel oil; additives, non-chemical, to motor-fuel; firewood; electrical energy; ethanol [fuel]; 
petroleum ether; lubricating grease; grease for leather; illuminating grease; tallow; oil for the preservation of leather; 
grease for arms [weapons]; moistening oil; coal; coal naphtha; coal naphtha; coal dust [fuel]; coal briquettes; carnauba 
wax; castor oil for industrial purposes; bone oil for industrial purposes; coke; xylene; xylol; lanolin; ligroin; mazut; 
lubricants; lubricating oil; cutting fluids; mineral fuel; carburants; motor oil; naphtha; petroleum, raw or refined; 
combustible oil; oil-gas; nightlights [candles]; ozocerite; oleine; oils for releasing form work [building]; oil for the 
preservation of masonry; oil for the preservation of leather; oils for paints; fuel gas; fuel; fuel with an alcoholic base; 
paper spills for lighting; paraffin; belting wax; grease for belts; dust laying compositions; dust removing preparations; 
dust binding compositions for sweeping; non-slipping preparations for belts; fish oil, not edible; rape oil for industrial 
purposes; firelighters; lighting fuel; illuminating wax; candles; tapers; vaporized fuel mixtures; soya bean oil preparations 
for non-stick treatment of cooking utensils; sunflower oil for industrial purposes; alcohol [fuel]; stearine; textile oil; 
industrial grease; industrial oil; peat [fuel]; blocks of peat [fuel]; tinder; ceresine; Christmas tree candles.

Cl.7;Vacuum pumps [machines]; blowing machines; welding machines, electric; soldering apparatus, gas-operated; 
compressors [machines]; compressors for refrigerators; compressed air pumps; air condensers; soldering irons, gas-
operated; soldering blow pipes, gas-operated; air suction machines; air pumps [garage installations]; heat exchangers 
[parts of machines]; central vacuum cleaning installations.

Cl.8;Tube cutting instruments; tube cutters [hand tools].

Cl.11;Carbon for arc lamps; gas condensers, other than parts of machines; freezers; heating elements; brackets for gas 
burners; burners; gas burners; cooling installations and machines; refrigerators; refrigerating apparatus and machines; 
refrigerating chambers; cooling appliances and installations; refrigerating appliances and installations; refrigerating 
cabinets.
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Priority claimed from 14/12/2015; Application No. : 014902779 ;European Union 

3396639    02/05/2016
[International Registration No. : 1308877]
SZ DJI Technology Co., Ltd.
6/F, HKUST SZ IER Building, No. 9, Yuexing 1st Road, South District, Hi-Tech Park Shenzhen 518057 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Aircraft landing guidance apparatus; alarms; altimeters; antennas and aerials as components; audio- and video-
receivers; automatic pilots; azimuth instruments; balancing apparatus; batteries, electric; camera mounts; cameras 
[photography]; cases especially made for photographic apparatus and instruments; chargers for batteries; 
communications equipment; computer memory devices; computer peripheral devices; computer programs [downloadable
software]; computer software; computers; data processing apparatus; detectors; downloadable image files; 
downloadable music files; downloadable video files; electro-dynamic apparatus for the remote control of signals; 
electronic navigational and positioning apparatus and instruments; navigation, guidance, tracking, targeting and map 
making devices; flash memory card; flight controlling apparatus; flight simulators for aircraft; gps navigation device; 
inertial navigational instruments; integrated circuits; laser detectors; lasers; measurement apparatus; measuring 
apparatus; memory cards for cameras; naval signalling apparatus; navigational instruments; optical lenses; printed 
circuits; radar apparatus; remote control apparatus; satellite navigational apparatus; sensors and detectors; signal 
lanterns; software for gps navigation systems; sonars; sound recording apparatus; speed checking apparatus for 
vehicles; stands for photographic apparatus; stereoscopes; tilting heads [for cameras]; tripods for cameras; vehicle 
radios; video cameras; x-ray apparatus not for medical purposes.

Cl.12;Vehicles for locomotion by land, air, water or rail; air vehicles; aircraft; aircraft fuselages; aircraft landing gear; 
aircraft landing gear wheels; airplanes; drone; civilian drones; electric vehicles; electrically powered aircraft; gyrocopters;
helicopters; parachutes; propeller blade protectors for aircraft; propellers for air vehicles; remote control vehicles, other 
than toys; rotor blades for helicopters; screw-propellers; structural parts for airplanes; structural parts for gliders; 
structural parts for helicopters; tilt rotor aircraft; tires, solid, for vehicle wheels; unmanned aerial vehicles [UAVs]; vehicle 
chassis; vehicle wheels.

Cl.42;Conversion of data or documents from physical to electronic media; surveying; electronic data storage; computer
programming; installation of computer software; updating of computer software; computer software design; maintenance 
of computer software; computer software consultancy; consultancy in the design and development of computer 
hardware; technical research; weather forecasting; providing search engines for the Internet; creating and maintaining 
web sites for others; off-site data backup; hosting of digital content on the Internet; hosting platforms on the Internet; 
development and testing of computing methods, algorithms and software; design and development of navigation 
systems.
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Priority claimed from 25/01/2016; Application No. : m 2016 00974 ;Ukraine 

3396906    07/04/2016
[International Registration No. : 1309101]
DEZEGA HOLDING UKRAINE
vul. Zhylianska, 146 Kyiv 01032 Ukraine

Proposed to be Used
IR DIVISION
Cl.7;Winches; pneumatic jacks; drainage machines; emergency power generators; compressors [machines]; 
compressed air pumps; lifting apparatus; guns [tools using explosives].

Cl.9;Accumulators, electric; acoustic couplers; antennas; testing apparatus not for medical purposes; gas testing 
instruments; smoke detectors; bells [warning devices]; breathing apparatus, except for artificial respiration; spark-
guards; computer programs [downloadable software]; optical lanterns; intercommunication apparatus; speaking tubes; 
air analysis apparatus; data processing apparatus; respirators, other than for artificial respiration; respiratory masks, 
other than for artificial respiration; respirators for filtering air; life saving apparatus and equipment; safety tarpaulins; life 
belts.

Cl.35;Market studies; demonstration of goods; economic forecasting; marketing; marketing research; presentation of 
goods and services and the bringing together, for the benefit of others, of a variety of goods and services of the 
aforementioned classes 7, 9 and 35, excluding the transport thereof, enabling customers to conveniently view and 
purchase those goods and services in retail or wholesale stores, in Internet-shops or in the company store; presentation 
of goods and services and providing consumer information via a global computer network, relating to a variety of goods 
and services of the aforementioned classes 7, 9 and 35, enabling customers to conveniently view and purchase those 
goods and services, via the Internet, web pages and web sites.
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3396939    18/04/2016
[International Registration No. : 1309240]
SANDVIK INTELLECTUAL PROPERTY AB
SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.7;Power operated metal working tools, including turning, parting, grooving, threading, milling, drilling, boring and 
reaming tools and tool holders, and inserts for such tools.

Cl.9;Computerized electric control systems for metal working machines and tools; computer software for calculation of 
data collected in connection with machine working machines and tools; computer software for increased machine 
working tool productivity, logistics, accessibility and identification.

Cl.37;Installation, maintenance and repair of metal working machines, tools and related software; reconditioning of 
metal working machines, tools and inserts.

Cl.38;Computer aided transmission of information and images concerning metal working.

Cl.40;Recycling of metal working machines, tools and inserts; metal coating services.

Cl.41;Educational services in the field of metal working.

Cl.42;Services relating to the design and development of machine tooling systems and machines, and the selection of 
metal working machines and tools; design, development and programming of technical solutions for improving 
performance of metal working machines and tools.
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Priority claimed from 08/04/2016; Application No. : 30 2016 210 288 ;Germany 

3396946    22/04/2016
[International Registration No. : 1308926]
ABP Induction Systems GmbH
Kanalstrasse 25 44147 Dortmund Germany

Proposed to be Used
IR DIVISION
Cl.7;Foundry machines.

Cl.12;Casting cars.
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Priority claimed from 18/09/2015; Application No. : 014574487 ;European Union 

3397160    17/03/2016
[International Registration No. : 1308459]
OMICRON electronics GmbH
Oberes Ried 1 A-6833 Klaus Austria

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for signal production, signal capture and signal processing, especially making use of 
electrical engineering methods; data-processing apparatus and connecting elements and apparatus attached thereto; 
electronic measurement, testing and analysis equipment; measurement, testing and analysis software and databases for 
connection to the aforesaid measurement, testing and analysis software; the afore-mentioned goods in particular for 
manipulating, operating, monitoring, developing, maintaining and putting into service electronic devices; the afore-
mentioned goods in particular used in testing, analyzing, monitoring, developing, maintaining and putting into service of 
electronic devices for power supply systems and power supply components; electric meters, electronic meters, meters 
for capturing electronic parameters, meters for use in development and research laboratories, meters for industrial 
applications, meters for university training; computer programs; data programs for describing characteristics of power 
supply systems and power supply components, in particular electrical protection devices for power supply systems, 
current converters, transducers and transformers, voltage converters; data programs for describing the test of power 
supply systems and power supply components, in particular electrical protection devices for power supply systems, 
current converters, transducers and transformers, voltage converters; apparatus for the computer administration of 
power supply systems and power supply components.

Cl.37;Repair, installation, maintainance and putting into service of electronic devices, in particular of electronic devices 
for power supply systems and power supply components.

Cl.42;Computer software development; development and design of electrical engineering systems; design and 
development of electronic measurement, testing and analysis equipment; designing and developing measurement, 
testing and analysis software and data bases, including those for connection with the afore-mentioned measuring, testing 
and analysis software; the afore-mentioned services in particular for testing, analyzing, monitoring, developing, 
maintaining and putting into service of electronic devices for power supply systems; providing services of testing, 
analyzing, monitoring, developing of electronic devices, including those for power supply systems and power supply 
components, to third parties; computer administration of power supply systems and power supply components.
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3397424    22/03/2016
[International Registration No. : 1309223]
Chemische Werke Kluthe GmbH
Gottlieb-Daimler-Strasse 12 69115 Heidelberg Germany

Proposed to be Used
IR DIVISION
Cl.1;Preservatives for surface protection of iron and steel parts, and vehicle surfaces.

Cl.2;Preservatives for surface protection, namely rustproofing greases, anti-corrosive products for metals, namely anti-
corrosion oils and anti-rust oils.
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Priority claimed from 23/11/2015; Application No. : 40201520576P ;Singapore 

3397434    19/05/2016
[International Registration No. : 1309284]
Ecommerce Enablers Pte. Ltd.
10 Anson Road, 26-04 International Plaza Singapore 079903 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business administration; office functions; business referrals services; discount services (retail, 
wholesale, or sales promotion services); business organization and management of discount services; business 
promotion services; organisation, operation and supervision of sales and promotional incentive schemes; sales 
promotions through customer loyalty programmes (for others).

Cl.36;Financial affairs; monetary affairs; discount factoring; invoice discounting services; issuing of tokens of value in 
relation to incentive schemes; cash disbursement services; issuing of cash vouchers; issuing of vouchers or tokens of 
value in relation to the supply of benefits for customer loyalty and frequent buyer schemes; electronic funds transfer; 
monetary and financial services offered online.
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Priority claimed from 04/03/2016; Application No. : 86929298 ;United States of America 

3397450    15/03/2016
[International Registration No. : 1308380]
Exxon Mobil Corporation
5959 Las Colinas Boulevard Irving TX 75039 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Consultation services in the field of petrochemical technology,  engineering and technological consultancy 
support services for licensee in the field of petrochemical technology, industrial design services and providing technical 
assistance and support in the implementation and operation of petrochemical technology.

Cl.45;Licensing of intellectual property.
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Priority claimed from 26/01/2016; Application No. : 40201601473X ;Singapore 

3397451    11/03/2016
[International Registration No. : 1308875]
ONE ANIMATION PTE LTD
305 Alexandra Road 03-02 Vantage Automotive Centre Singapore 159942 Singapore

Proposed to be Used
IR DIVISION
Cl.3;After-shave lotions; air fragrancing preparations; aloe vera preparations for cosmetic purposes; antiperspirant 
soap; antiperspirants [toiletries]; aromatics [essential oils]; balms other than for medical purposes; bath salts, not for 
medical purposes; bath preparations, not for medical purposes; breath freshening sprays; breath freshening strips; cake 
flavourings [essential oils]; cake flavorings [essential oils]; cakes of toilet soap; cakes of soap; canned pressurized air for 
cleaning and dusting purposes; cloths impregnated with a detergent for cleaning; colour brightening chemicals for 
household purposes [laundry]; color-brightening chemicals for household purposes [laundry]; colour-brightening 
chemicals for household purposes [laundry]; cosmetic preparations for baths; cosmetic kits; cosmetic pencils; cosmetic 
creams; cosmetic preparations for skin care; cosmetics; cotton swabs for cosmetic purposes; cotton sticks for cosmetic 
purposes; cotton wool for cosmetic purposes; decorative transfers for cosmetic purposes; denture polishes; deodorant 
soap; deodorants for human beings or for animals; detergents other than for use in manufacturing operations and for 
medical purposes; disinfectant soap; dry shampoos; eau de cologne; ethereal oils; essential oils; extracts of flowers 
[perfumes]; fabric softeners for laundry use; false nails; flavourings for beverages [essential oils]; flavorings for 
beverages [essential oils]; food flavourings [essential oils]; food flavorings [essential oils]; hair lotions; hair spray; hair 
conditioners; incense; joss sticks; laundry bleach; laundry bleaching preparations; laundry soaking preparations; 
preparations for soaking laundry; laundry preparations; lip glosses; lipstick cases; lipsticks; lotions for cosmetic 
purposes; make-up preparations; make-up; medicated soap; mouthwashes, not for medical purposes; musk [perfumery]; 
nail varnish; nail polish; nail care preparations; nail art stickers; oils for cosmetic purposes; oils for perfumes and scents; 
oils for toilet purposes; perfumery; perfumes; petroleum jelly for cosmetic purposes; potpourris [fragrances]; make-up 
powder; make-up removing preparations; sachets for perfuming linen; scented water; shampoos; shampoos for pets; 
shaving soap; shoe polish; skin whitening creams; cream for whitening the skin; soap; starch for laundry purposes; 
laundry starch; sun-tanning preparations [cosmetics]; sunscreen preparations; talcum powder, for toilet use; teeth 
whitening strips; tissues impregnated with cosmetic lotions; tissues impregnated with make-up removing preparations; 
toilet water; toiletries; washing soda, for cleaning; windscreen cleaning liquids; windshield cleaning liquids.

Cl.14;Alarm clocks; amulets [jewellery, jewelry (am.)]; badges of precious metal; beads for making jewellery; beads for 
making jewelry; boxes of precious metal; bracelets [jewellery, jewelry (am.)]; brooches [jewellery, jewelry (am.)]; chains 
[jewellery, jewelry (am.)]; charms [jewellery, jewelry (am.)]; trinkets [jewellery, jewelry (am.)]; clocks; clocks and watches, 
electric; clockworks; coins; copper tokens; earrings; figurines [statuettes] of precious metal; statuettes of precious metal; 
hat ornaments of precious metal; jewellery; jewelry; jewellery boxes; jewelry boxes; key rings [trinkets or fobs]; key 
chains [trinkets or fobs]; lockets [jewellery, jewelry (am.)]; medals; necklaces [jewellery, jewelry (am.)]; ornamental pins; 
ornaments [jewellery, jewelry (am.)]; paste jewellery [costume jewelry (am.)]; paste jewellery; paste jewelry [costume 
jewelry]; pins [jewellery, jewelry (am.)]; presentation boxes for watches; presentation boxes for jewellery; presentation 
boxes for jewelry; rings [jewellery, jewelry (am.)]; shoe ornaments of precious metal; split rings of precious metal for 
keys; statues of precious metal; stopwatches; sundials; tie clips; watch bands; straps for wristwatches; watch straps; 
watch chains; watch cases [parts of watches]; watches; wristwatches.

Cl.16;Absorbent sheets of paper or plastic for foodstuff packaging; address stamps; address plates for addressing 
machines; addressing machines; adhesive tape dispensers [office requisites]; adhesive tapes for stationery or household 
purposes; adhesive bands for stationery or household purposes; adhesive [glues] for stationery or household purposes; 
advertisement boards of paper or cardboard; albums; scrapbooks; announcement cards [stationery]; arithmetical tables; 
calculating tables; artists' watercolor [watercolour] saucers; artists' watercolor saucers; artists' watercolour saucers; 
watercolor [watercolour] saucers for artists; atlases; bags [envelopes, pouches] of paper or plastics, for packaging; bags 
for microwave cooking; balls for ball-point pens; banknotes; bibs of paper; binding strips [bookbinding]; biological 
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samples for use in microscopy [teaching materials]; blackboards; blotters; blueprints; plans; bookbinding material; 
bookbinding apparatus and machines [office equipment]; bookbindings; bookends; booklets; bookmarkers; books; bottle 
envelopes of cardboard or paper; bottle wrappers of cardboard or paper; boxes of cardboard or paper; cabinets for 
stationery [office requisites]; calendars; canvas for painting; carbon paper; cardboard; cardboard tubes; cards; charts; 
cases for stamps [seals]; catalogues; chalk for lithography; chalk holders; charcoal pencils; chart pointers, non-
electronic; clipboards; clips for offices; staples for offices; cloth for bookbinding; bookbinding cloth; coasters of paper; 
comic books; compasses for drawing; conical paper bags; copying paper [stationery]; cords for bookbinding; 
bookbinding cords; correcting fluids [office requisites]; correcting ink [heliography]; correcting tapes [office requisites]; 
covers [stationery]; wrappers [stationery]; cream containers of paper; desk mats; document files [stationery]; document 
holders [stationery]; drawer liners of paper, perfumed or not; drawing pads; drawing pins; thumbtacks; drawing boards; 
drawing materials; drawing instruments; drawing sets; drawing pens; drawing rulers; drawing squares; elastic bands for 
offices; embroidery designs [patterns]; engraving plates; engravings; envelopes [stationery]; erasing products; fabrics 
for bookbinding; face towels of paper; figurines [statuettes] of papier mâché; files [office requisites]; flags of paper; 
flower-pot covers of paper; covers of paper for flower pots; flyers; folders for papers; jackets for papers; folders 
[stationery]; forms, printed; fountain pen; franking machines for office use; postage meters for office use; french curves; 
galley racks [printing]; garbage bags of paper or of plastics; geographical maps; glue for stationery or household 
purposes; pastes for stationery or household purposes; gluten [glue] for stationery or household purposes; graining 
combs; graphic prints; graphic reproductions; graphic representations; greeting cards; gummed tape [stationery]; 
gummed cloth for stationery purposes; gums [adhesives] for stationery or household purposes; handkerchiefs of paper; 
hat boxes of cardboard; holders for stamps [seals]; holders for checkbooks [cheque books]; house painters' rollers; 
index cards [stationery]; indian inks; ink; labels, not of textile; loose-leaf binders; ledgers [books]; letter trays; magazines 
[periodicals]; manuals [handbooks];handbooks [manuals]; marking pens [stationery]; mats for beer glasses; modelling 
clay; modelling wax, not for dental purposes; modelling materials; modelling paste; moisteners [office requisites]; 
moisteners for gummed surfaces [office requisites]; money clips; moulds for modelling clays [artists' materials]; molds 
for modelling days [artists' materials]; apparatus for mounting photographs; musical greeting cards; newsletters; 
newspapers; nibs; nibs of gold; note books; numbering apparatus; numbers [type]; obliterating stamps; office 
perforators; office requisites, except furniture; oleographs; packaging material made of starches; packing [cushioning, 
stuffing] materials of paper or cardboard; pads [stationery]; page holders; paint boxes [articles for use in school]; paint 
trays; paintbrushes; painters' brushes; painters' easels; paintings [pictures], framed or unframed; palettes for painters; 
pamphlets; paper; paper sheets [stationery]; paper clasps; luminous paper; paper tapes and cards for the recordal of 
computer programmes; paper for radiograms; paper ribbons; paper shredders for office use; paper knives [cutters] [office
requisites]; paper cutters [office requisites]; paper knives [office requisites]; paper coffee filters; paper bows; paper-clips; 
paperweights; papier mâché; parchment paper; passport holders; pastels [crayons]; pen clips; pen cases; boxes for 
pens; pen wipers; pencil sharpening machines, electric or non-electric; pencil leads; pencil holders; pencil lead holders; 
pencil sharpeners, electric or non-electric; pencils; penholders; pen [office requisites]; perforated cards for jacquard 
looms; periodicals; photo engravings; photograph stands; photographs [printed]; pictures; placards of paper or 
cardboard; place mats of paper; plastic film for wrapping; plastic bubble packs for wrapping or packaging; plastic cling 
film, extensible, for palletization; plastics for modelling; polymer modelling clay; portraits; postage stamps; postcards; 
posters; printed timetables; printed matter; printed publications; printed coupons; printing blocks; printing sets, portable 
[office requisites]; prints [engravings]; prospectuses; punches [office requisites]; rice paper; rubber erasers; school 
supplies [stationery]; scrapers [erasers] for office; seals [stamps]; self-adhesive tapes for stationery or household 
purposes; sewing patterns; sheets of reclaimed cellulose for wrapping; shields [paper seals]; signboards of paper or 
cardboard; slate pencils; song books; square rulers; stamp pads; stamp stands; stamps [seals]; stands for pens and 
pencil; stationery; steel pens; stencil cases; stencil plates; stencils [stationery]; stencils; stickers [stationery]; stuffing of 
paper or cardboard; table linen of paper; table napkins of paper; tablecloths of paper; tablemats of paper; tags for index 
cards; tailors' chalk; teaching materials [except apparatus]; terrestrial globes; tickets; tissues of paper for removing 
make-up; toilet paper; hygienic paper; towels of paper; tracing patterns; tracing paper; tracing cloth; tracing needles for 
drawing purposes; trading cards other than for games; transfers [decalcomanias]; transparencies [stationery]; viscose 
sheets for wrapping; waxed paper; wood pulp board [stationery]; wood pulp paper; wrapping paper; packing paper; 
writing slates; writing or drawing books; writing chalk; writing materials; writing paper; writing cases [stationery]; writing 
cases [sets]; writing brushes; writing instruments; writing board erasers.

Cl.18;Attaché cases; bags for climbers; bags for campers; bags [envelopes, pouches] of leather, for packaging; 
envelopes, of leather, for packaging; pouches, of leather, for packaging; bags for sports; bags; beach bags; boxes of 
leather or leatherboard; boxes of vulcanised fibre; briefcases; business card cases; card cases [notecases]; cases of 
leather or leatherboard; collars for animals; covers for animals; clothing for pets; credit card cases [wallets]; frames for 
umbrellas or parasols; furniture coverings of leather; garment bags for travel; handbags; hat boxes of leather; 
haversacks; imitation leather; key cases; leather leashes; leather leads; leather laces; leather straps; leather thongs; 
leatherboard; luggage tags; moleskin [imitation of leather]; music cases; net bags for shopping; parasols; pocket wallets; 
pouch baby carriers; purses; randsels [japanese school satchels]; rucksacks; backpacks; school bags; school satchels; 
shopping bags; sling bags for carrying infants; slings for carrying infants; suitcase handles; suitcases; tool bags, empty; 
travelling trunks; travelling bags; travelling sets [leatherware]; trunks [luggage]; umbrella covers; umbrella handles; 
umbrella; vanity cases, not fitted; wheeled shopping bags.

Cl.20;Air pillows, not for medical purposes; air cushions, not for medical purposes; armchairs; baby changing mats; 
bakers' bread baskets; barrels, not of metal; baskets, not of metal; bead curtains for decoration; bed fittings, not of metal; 
bedding, except linen; beds for household pets; beds; benches [furniture]; work benches; binding screws, not of metal, 
for cables; bins, not of metal; chests, not of metal; bolsters; book rests [furniture]; bottle caps, not of metal; bottle 
closures, not of metal; stoppers for bottles, not of glass, metal or rubber; bottle casings of wood; broom handles, not of 
metal; busts of wood, wax, plaster or plastic; cases of wood or plastic; bins of wood or plastic; boxes of wood or plastic; 
chests of drawers; chests for toys; clips, not of metal, for cables and pipes; clothes hooks, not of metal; coat hangers; 
clothes hangers; coat hooks, not of metal; hooks, not of metal, for clothes rails; coat stands; containers, not of metal 
[storage, transport]; corks for bottles; corks; costume stands; cots; bassinettes; cradles; counters [tables]; covers for 
clothing [wardrobe]; crates; cupboards; curtain rings; curtain holders, not of textile material; curtain rollers; curtain rails; 
curtain rods; curtain hooks; curtain tie-backs; cushions; deck chairs; decorations of plastic for foodstuffs; desks; dinner 
wagons [furniture]; dispensers for dog waste bags, fixed, not of metal; display boards; display stands; divans; dog 
kennels; door handles, not of metal; door knockers, not of metal; door stops, not of metal or rubber; doors for furniture; 
dressing tables; easy chairs; fans for personal use, non-electric; figurines [statuettes] of wood, wax, plaster or plastic; 

7329



filing cabinets; fishing baskets; floating containers, not of metal; flower-pot pedestals; flower-stands [furniture]; foot 
stools; stools; furniture; furniture of metal; furniture shelves; garment covers [storage]; hampers [baskets]; hand-held 
mirrors [toilet mirrors]; hat stands; head-rests [furniture]; high chairs for babies; hospital beds; identification bracelets, 
not of metal; indoor window blinds [shades] [furniture]; indoor window shades [furniture]; infant walkers; inflatable 
publicity objects; inflatable furniture; jewellery organizer displays; jewelry organizer displays; keyboards for hanging 
keys; knife handles, not of metal; knobs, not of metal; ladders of wood or plastics; letter boxes, not of metal or masonry; 
lockers; locks, not of metal, for vehicles; locks, other than electric, not of metal; magazine racks; mats for infant 
playpens; mattresses; mirrors [looking glasses]; mobiles [decoration]; mooring buoys, not of metal; mother-of-pearl, 
unworked or semi-worked; nameplates, not of metal; identity plates, not of metal; nesting boxes for household pets; 
nesting boxes; newspaper display stands; number plates, not of metal; registration plates, not of metal; nuts, not of 
metal; office furniture; oyster shells; packaging containers of plastic; paper blinds; pet cushions; picture frames; picture 
frame brackets; picture rods [frames]; pillows; placards of wood or plastics; plaited straw, except matting; plastic key 
cards, not encoded and not magnetic; playpens for babies; racks [furniture]; school furniture; scratching posts for cats; 
screens [furniture]; seats; chairs [seats]; settees; shelves for file cabinets; shelves for storage; shelving units; showcases
[furniture]; sideboards; signboards of wood or plastics; sleeping bags for camping; sleeping pads; sleeping mats; sofas; 
standing desks; statues of wood, wax, plaster or plastic; step stools, not of metal; steps [ladders], not of metal; stoppers, 
not of metal; sealing caps, not of metal; stuffed animals; table tops; tables; tables of metals; tailors' dummies; 
dressmakers' dummies; mannequins; tea trolleys; tea carts; tent pegs, not of metal; interior textile window blinds; tool 
boxes, not of metal, empty; tool chests, not of metal, empty; towel dispensers, fixed, not of metal; towel dispensers, not of
metal, fixed; towel stands [furniture]; trays, not of metal; trolleys [furniture]; trolleys for computers [furniture]; carts for 
computers [furniture]; umbrella stands; wind chimes [decoration]; works of art of wood, wax, plaster or plastic; writing 
desks.

Cl.21;Abrasive pads for kitchen purposes; abrasive sponges for scrubbing the skin; aerosol dispensers, not for 
medical purposes; electric devices for attracting and killing insects; baby baths, portable; baking mats; basins 
[receptacles]; baskets for domestics use; basting spoons [cooking utensils]; basting brushes; beaters, non-electric; beer 
mugs; bird baths; birdcages; blenders, non-electric, for household purposes; boot jacks; boot trees [stretchers]; bottle 
openers, electric and non-electric; bottles; bowls [basins]; basins [bowls]; boxes for dispensing paper towels; boxes of 
glass; bread baskets, domestic; bread boards; bread bins; brooms; brush goods; material for brush-making; brushes; 
brushes for footwear; electric brushes except parts of machines; make-up brushes; buckets; pails; buckets made of 
woven fabrics; busts of porcelain, ceramic, earthenware or glass; butter dishes; butter-dish covers; buttonhooks; 
cabarets [trays]; cages for household pets; cake molds [moulds]; candelabra [candlesticks]; candle rings; candle 
extinguishers; candle jars [holders]; candy boxes; boxes for sweetmeats; car washing mitts; cauldrons; ceramics for 
household purposes; chamois leather for cleaning; buckskin for cleaning; skins of chamois for cleaning; cheese-dish 
cover; china ornaments; chopsticks; cleaning instruments, hand operated; closures for pot lids; cloth for washing floors; 
clothes-pegs; clothes-pins; coasters, not of paper and other than table linen; cocktail shakers; cocktail stirrers; coffee 
services [tableware]; coffee filters, non-electric; coffee percolators, non-electric; coffeepots, non-electric; comb cases; 
combs for animals; combs; electric combs; confectioners' decorating bags [pastry bags]; containers for household or 
kitchen use; cookery molds [moulds]; cookie [biscuit] cutters; cookie jars; cooking pot sets; cooking skewers of metal; 
cooking pins of metal; cooking pots; cooking utensils, non-electric; corkscrews, electric and non-electric; cosmetic 
utensils; cosmetic spatulas; cotton waste for cleaning; cruet sets for oil and vinegar; cruets; crumb trays; crushers for 
kitchen use, non-electric; crystal [glassware]; cups; cups of paper or plastic; cutting boards for the kitchen; decanters; 
deep fryers, non-electric; demijohns; carboys; deodorizing apparatus for personal use; dish covers; covers for dishes; 
dishes; dishwashing brushes; disposable table plates; drinking troughs; drinking vessels; drinking horns; drinking 
bottles for sports; drinking glasses; dripping pans; drying racks for laundry; dustbins; garbage cans; refuse bins; trash 
cans; dusting apparatus, non-electric; dusting cloths [rags]; earthenware; crockery; earthenware saucepans; egg cups; 
enamelled glass, not for building; epergnes; feather-dusters; figurines [statuettes] of porcelain, ceramic, earthenware or 
glass; statuettes of porcelain, ceramic, earthenware or glass; flasks; flat-iron stands; floss for dental purposes; flower 
pots; flower-pot covers, not of paper; covers, not of paper, for flower pots; fly swatters; fly traps; food steamers, non-
electric; fruit cups; fruit presses, non-electric, for household purposes; frying pans; funnels; furniture dusters; gardening 
gloves; garlic presses [kitchen utensils]; glass bulbs [receptacles]; glass vials [receptacles]; glass flasks [containers]; 
glass jars [carboys]; glass stoppers; glass caps; glass bowls; glass, unworked or semi-worked, except building glass; 
glass wool other than for insulation; glass incorporating fine electrical conductors; glass for vehicle windows [semi-
finished product]; glasses [receptacles]; glove stretchers; gloves for household purposes; glue-pots; graters for kitchen 
use; grills [cooking utensils]; griddles [cooking utensils]; heat-insulated containers for beverages; heat-insulated 
containers; heaters for feeding bottles, non-electric; hip flasks; holders for flowers and plants [flower arranging]; hot 
pots, not electrically heated; ice cube molds [moulds]; ice cube molds; ice cube moulds; ice buckets; coolers [ice pails]; 
ice pails; indoor terrariums [plant cultivation]; indoor aquaria; tanks [indoor aquaria]; indoor terrariums [vivariums]; 
insulating flasks; vacuum bottles; ironing board covers, shaped; ironing boards; isothermic bags; jugs; pitchers; kettles, 
non-electric; kitchen grinders, non-electric; kitchen containers; kitchen utensils; knife rests for the table; lamp-glass 
brushes; large-toothed combs for the hair; lazy susans; litter boxes [trays] for pets; litter trays for pets; lunch boxes; 
menu card holders; mess-tins; mills for domestic purposes, hand-operated; mixing spoons [kitchen utensils]; mop 
wringers; mop wringer buckets; mops; mosaics of glass, not for building; moulds [kitchen utensils]; molds [kitchen 
utensils]; mugs; nail brushes; napkin rings; napkin holders; nest eggs, artificial; noodle machines, hand-operated; oven 
mitts; barbecue mitts; kitchen mitts; painted glassware; paper plates; pastry cutters; pepper mills, hand-operated; pepper 
pots; perfume burners; perfume vaporizers; perfume sprayers; fitted picnic baskets, including dishes; pie servers; tart 
scoops; pig bristles; piggy banks; pipettes [wine-tasters]; wine tasters [siphons]; plate glass [raw material]; plates to 
prevent milk boiling over; plungers for clearing blocked drains; polishing leather; polishing apparatus and machines, for 
household purposes, non-electric; polishing materials for making shiny, except preparations, paper and stone; polishing 
gloves; porcelain ware; non-electric portable cold boxes; non-electric portable coolers (am.); pot lids; potholders; pots; 
pottery; poultry rings; powder puffs; powder compacts; powdered glass for decoration; rags [cloth] for cleaning; cloths 
for cleaning; rags for cleaning; rat traps; refrigerating bottles; make-up removing appliances; rings for birds; rolling pins, 
domestic; salad bowls; salt cellars; salt shakers; saucepan scourers of metal; saucers; scoops [tableware]; scouring 
pads; pads for cleaning; scrubbing brushes; services [dishes]; shaving brushes; shaving brush stands; stands for 
shaving brushes; shoe trees [stretchers]; shoe horns; sieves [household utensils]; sifters [household utensils]; 
signboards of porcelain or glass; siphon bottles for carbonated water; ski wax brushes; smoke absorbers for household 
purposes; soap boxes; soap dispensers; soap holders; dishes for soap; soup bowls; spatulas [kitchen utensils]; spice 
sets; sponge holders; sponges for household purposes; make-up sponges; spouts; sprinklers; statues of porcelain, 
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ceramic, earthenware or glass; steel wool for cleaning; stew-pans; strainers for household purposes; strainers; straws for 
drinking; drinking straws; sugar bowls; syringes for watering flowers and plants; sprinklers for watering flowers and 
plants; table plates; tableware, other than knives, forks and spoons; tankards; tar-brushes, long handled; tea caddies; tea 
services [tableware]; tea infusers; tea balls; tea strainers; tea cosies; teapots; thermally insulated containers for food; tie 
presses; toilet brushes; toilet cases; fitted vanity cases; toilet paper dispensers; toilet sponges; toilet utensils; toilet 
paper holders; toothbrushes; toothbrushes, electric; toothpick holders; toothpicks; tortilla presses, non-electric [kitchen 
utensils]; towel rails and rings; rails and rings for towels; trays for domestic purposes, of paper; trays for domestic 
purposes; trivets [table utensils]; trouser presses; utensils for household purposes; vases; vegetable dishes; vessels of 
metal for making ices and iced drinks; waffle irons, non-electric; washing boards; washtubs; waste paper baskets; water 
apparatus for cleaning teeth and gums; watering devices; sprinkling devices; watering cans; whisks, non-electric, for 
household purposes; window-boxes; works of art of porcelain, ceramic, earthenware or glass.

Cl.24;Adhesive fabric for application by heat; banners; bath linen, except clothing; bath mitts; bed covers; bedspreads; 
coverlets [bedspreads]; quilts; bed covers of paper; bed linen; bed clothes; bed blankets; blankets for household pets; 
bunting; canvas for tapestry or embroidery; cloth; cloths for removing make-up; coasters [table linen]; cotton fabrics; 
covers [loose] for furniture; loose covers for furniture; covers for cushions; curtain holders of textile material; curtains of 
textile or plastic; diaper changing cloths for babies; diapered linen; door curtains; eiderdowns [down coverlets]; elastic 
woven material; fabric, impervious to gases, for aeronautical balloons; fabric of imitation animal skins; fabric; fabric for 
footwear; fabrics for textile use; face towels of textile; felt; flags, not of paper; furniture coverings of plastic; coverings of 
plastic for furniture; furniture coverings of textile; handkerchiefs of textile; hat linings, of textile, in the piece; household 
linen; labels of cloth; linen cloth; lining fabric for shoes; linings [textile]; mattress covers; moleskin [fabric]; mosquito 
nets; net curtains; non-woven textile fabrics; oilcloth for use as tablecloths; pillow shams; pillowcases; place mats, not of 
paper; plastic material [substitute for fabrics]; printed calico cloth; sheets [textile]; shower curtains of textile or plastic; 
sleeping bag liners; table runners; table linen, not of paper; table napkins of textile; serviettes of textile; tablecloths, not 
of paper; tablemats, not of paper; fitted toilet lid covers of fabric; towels of textile; traced cloths for embroidery; traced 
cloth for embroidery; travelling rugs [lap robes]; upholstery fabrics; wall hangings of textile; tapestry [wall hangings], of 
textile; woollen cloth; woollen fabric.

Cl.25;Ankle boots; aprons [clothing]; ascots; babies' pants [underwear]; bandanas [neckerchiefs]; bath sandals; bath 
slippers; bath robes; bathing caps; bathing trunks; bathing drawers; bathing suits; swimsuits; beach clothes; beach 
shoes; belts [clothing]; berets; bibs, not of paper; boas [necklets]; bodices [lingerie]; boot uppers; boots; boots for 
sports; boxer shorts; brassieres; breeches for wear; camisoles; cap peaks; caps [headwear]; chasubles; clothing; 
clothing for gymnastics; clothing of imitations of leather; clothing of leather; coats; collars [clothing]; combinations 
[clothing]; corselets; corsets [underclothing]; cuffs; wristbands [clothing]; cyclists' clothing; detachable collars; dress 
shields; dresses; dressing gowns; ear muffs [clothing]; esparto shoes or sandals; fishing vests; fittings of metal for 
footwear; football shoes; football boots; foot muffs, not electrically heated; footwear; footwear uppers; fur stoles; furs 
[clothing]; gabardines [clothing]; galoshes; goloshes; garters; girdles; gloves [clothing]; gymnastic shoes; half-boots; hat 
frames [skeletons]; hats; headbands [clothing]; headgear for wear; heelpieces for stockings; heelpieces for footwear; 
heels; hoods [clothing]; hosiery; jackets [clothing]; jerseys [clothing]; jumper dresses; pinafore dresses; knickers; 
panties; knitwear [clothing]; lace boots; layettes [clothing]; leggings [leg warmers]; leg warmers; leggings [trousers]; 
liveries; maniples; mantillas; masquerade costumes; mitres [hats]; miters [hats]; mittens; money belts [clothing]; 
motorists' clothing; muffs [clothing]; neck scarves [mufflers]; mufflers [neck scarves]; neck scarfs [mufflers]; neckties; 
non-slipping devices for footwear; outerclothing; overalls; smocks; overcoats; topcoats; paper clothing; paper hats 
[clothing]; parkas; pelerines; pelisses; petticoats; pocket squares; pockets for clothing; ponchos; pyjamas; pajamas 
(am.); ready-made clothing; ready-made linings [parts of clothing]; sandals; saris; sarongs; sashes for wear; scarves; 
scarfs; shawls; shirt fronts; shirt yokes; shirts; shoes; short-sleeve shirts; shower caps; ski boots; ski gloves; skirts; 
skorts; skull caps; sleep masks; slippers; slips [undergarments]; sock suspenders; socks; inner soles; soles for 
footwear; spats; gaiters; sports jerseys; sports shoes; sports singlets; stocking suspenders; stockings; studs for football 
boots; stuff jackets [clothing]; suits; suspenders; braces for clothing [suspenders]; sweat-absorbent stockings; sweat-
absorbent underwear; sweat-absorbent underclothing; sweat-absorbent socks; sweaters; jumpers [pullovers]; pullovers; 
teddies [undergarments]; tee-shirts; tights; tips for footwear; togas; top hats; trouser straps; gaiter straps; trousers; 
pants (am.); turbans; underpants; underwear; underclothing; uniforms; valenki [felted boots]; veils [clothing]; visors 
[headwear]; waistcoats; vests; waterproof clothing; welts for footwear; wet suits for water-skiing; wimples; wooden 
shoes.

Cl.29;Albumin milk; protein milk; apple purée; arrangements of processed fruit; bacon; berries, preserved; broth; 
bouillon; broth concentrates; bouillon concentrates; butter; buttercream; candied nuts; charcuterie; cheese; cocoa butter 
for food; compotes; condensed milk; cream [dairy products]; curd; eggs; fat-containing mixtures for bread slices; edible 
fats; fish fillets; flavoured nuts; flavored nuts; fruit, preserved; fruit, stewed; fruit jellies; fruit pulp; fruit salads; fruit peel; 
fruit chips; fruit-based snack food; frozen fruits; fruits, tinned [canned (am.)]; gelatine; ham; jams; jellies for food; kephir 
[milk beverage]; kefir [milk beverage]; kimchi [fermented vegetable dish]; kumys [kumyss] [milk beverage]; koumiss 
[kumiss] [milk beverage]; low-fat potato chips; maize oil; corn oil; margarine; marmalade; meat; meat, preserved; meat 
tinned [canned (am.)]; milk; milk beverages, milk predominating; milk products; milk shakes; milk ferments for culinary 
purposes; milk of almonds for culinary purposes; nuts, prepared; edible oils; olive oil for food; peanut butter; peanut milk 
for culinary purposes; peanuts, prepared; pork; potato crisps; potato chips; potato fritters; potato flakes; poultry, not live; 
powdered milk; prawns, not live; prostokvasha [soured milk]; raisins; rice milk [milk substitute]; ryazhenka [fermented 
baked milk]; salmon, not live; salted meats; sausages; sausages in batter; seaweed extracts for food; seeds, prepared; 
sesame oil; shellfish, not live; shrimps, not live; smetana [sour cream]; preparation for making soup; soups; soya beans, 
preserved, for food; soya milk [milk substitute]; tofu; tomato purée; tomato juices for cooking; tomato paste; vegetable 
soup preparations; vegetable juices for cooking; vegetable salads; vegetable mousses; vegetable marrow paste; 
vegetables, preserved; vegetables, cooked; vegetables, dried; vegetables, tinned [canned (am.)]; whey; whipped cream; 
white of eggs; yoghurt; yogurt; yolk of eggs.

Cl.30;Almond confectionery; aromatic preparations for food; artificial coffee; baking powder; baking soda [bicarbonate 
of soda for cooking purposes]; bicarbonate of soda for cooking purposes [baking soda]; baozi [stuffed buns]; batter 
mixes for okonomiyaki [Japanese savoury pancakes]; batter mixes for okonomiyaki [Japanese savory pancakes]; 
biscuits; cookies; bread; bread rolls; breadcrumbs; buns; burritos; cake powder; cake dough; cake batter; cake frosting 
[icing]; cakes; candy; candy decorations for cakes; caramels [candy]; cereal preparations; cereal bars; cereal-based 
snack food; cheeseburgers [sandwiches]; chewing gum; chips [cereal products]; chocolate; chocolate beverages with 
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milk; chocolate mousses; chocolate decorations for cakes; chocolate-based beverages; chocolated-coated nuts; cocoa; 
cocoa beverages with milk; cocoa-based beverages; coffee flavourings; coffee flavorings; coffee; coffee beverages with 
milk; coffee-based beverages; condiments; confectionery for decorating Christmas trees; confectionery; sugar 
confectionery; cooking salt; corn flakes; maize flakes; corn flour; corn meal; maize flour; maize meal; crackers; custard; 
dessert mousses [confectionery]; dough; dressings for salad; flavourings, other than essential oils, for cakes; flavorings, 
other than essential oils, for cakes; flavourings, other than essential oils, for beverages; flavorings, other than essential 
oils, for beverages; flowers or leaves for use as tea substitutes; fondants [confectionery]; food flavourings, other than 
essential oils; foods flavorings, other than essential oils; fruit jellies [confectionery]; fruit coulis [sauces]; gingerbread; 
high-protein cereal bars; honey; ice cream; ice, natural or artificial; ice for refreshment; iced tea; edible ices; infusions, 
not medicinal; ketchup [sauce]; liquorice [confectionery]; lozenges [confectionery]; pastilles [confectionery]; macaroni; 
macaroons [pastry]; malt biscuits; marinades; marzipan; mayonnaise; meal; flour; meat pies; muesli; mustard; natural 
sweeteners; noodle-based prepared meals; noodles; ribbon vermicelli; nut flours; oat-based food; oatmeal; okonomiyaki 
[Japanese savoury pancakes]; okonomiyaki [Japanese savory pancakes]; palm sugar; pancakes; edible paper; pasta; 
pasta sauce; pastries; pastry dough; pâtés en croûte; peanut confectionery; pepper; peppermint sweets; petit-beurre 
biscuits; petits fours [cakes]; pies; pizzas; popcorn; powders for making ice cream; pralines; puddings; quiches; ramen 
[Japanese noodle-based dish]; ravioli; relish [condiment]; rice; rice cakes; rice pudding; edible rice paper; rice-based 
snack food; sago; sandwiches; sauces [condiments]; seasonings; seaweed [condiment]; sherbets [ices]; sorbets [ices]; 
soya sauces; spaghetti; spices; sugar; sushi; tacos; tarts; tea; tea-based beverages; tomato sauce; vermicelli [noodles]; 
vinegar; waffles; wheat flour; frozen yoghurt [confectionery ices]; frozen yogurt [confectionery ices].

Cl.32;Aerated water; preparations for making beverages; non-alcoholic beverages; non-alcoholic beverages flavoured 
with coffee; non-alcoholic beverages flavored with coffee; non-alcoholic beverages flavoured with tea; non-alcoholic 
beverages flavored with tea; cocktails, non-alcoholic; essences for making beverages; non-alcoholic fruit extracts; non-
alcoholic fruit juices beverages; fruit juices; fruit juice; fruit nectars, non-alcoholic; ginger beer; ginger ale; grape must, 
unfermented; non-alcoholic honey-based beverages; isotonic beverages; kvass [non-alcoholic beverage]; lemonades; 
milk of almonds [beverage]; mineral water [beverages]; preparations for making mineral water; pastilles for effervescing 
beverages; peanut milk [non-alcoholic beverage]; powders for effervescing beverages; protein-enriched sports 
beverages; rice-based beverages, other than milk substitutes; sarsaparilla [non-alcoholic beverage]; seltzer water; 
sherbets [beverages]; sorbets [beverages]; smoothies; soda water; soya-based beverages, other than milk substitutes; 
syrups for beverages; syrups for lemonade; table waters; tomato juice [beverage]; vegetable juices [beverage]; waters 
[beverages]; whey beverages.
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Priority claimed from 12/10/2015; Application No. : 30 2015 055 669 ;Germany 

3397454    16/03/2016
[International Registration No. : 1308416]
Dr. Cordula May
Taufkirchner Straße 59 85662 Hohenbrunn Germany

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, except hair care preparations; washing and bleaching preparations and other substances for laundry 
use; cleaning, polishing, scouring and abrasive preparations; soaps; perfumery products; ethereal oils; dentifrices.

Cl.5;Food supplements; mineral food supplements; vitamin preparations; dietetic food supplements; nutritional 
supplements in the nature of beverages; food for babies; food supplements for non-medical purposes.

Cl.32;Non-alcoholic beverages on basis of probiotic components of processed fruits, nuts and/or vegetables, proteins, 
carbohydrates, vitamins, minerals, trace elements and/or dietary fiber; preparations for the manufacture of non-alcoholic 
beverages.
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3397467    12/03/2016
[International Registration No. : 1308423]
Jerome Nicolas Baudel
4A / 238 The Esplanade Miami QLD 4220 Australia

Proposed to be Used
IR DIVISION
Cl.41;Academies (education); academy education services; adult education; adult education services; arranging of 
exhibitions for educational purposes; association services being the provision of training and education to members of 
the association; charitable services, namely, education and training; conducting of educational conferences; conducting 
of educational courses; conducting of exhibitions for educational purposes; design of educational courses, examinations 
and qualifications; education services; educational institute services; educational instruction; educational research; 
educational seminars; educational services; health education; organization of education services; organization of 
educational events; mentoring (education and training); organisation of exhibitions for cultural or educational purposes; 
providing facilities for educational purposes; provision of education services via an online forum; provision of 
educational courses; provision of educational information; provision of facilities for education; publication of educational 
materials; publication of educational texts; religious educational services; vocational education; arranging and 
conducting of conferences; arranging and conducting of lectures; arranging and conducting of seminars; arranging and 
conducting of workshops (training); arranging group recreational activities; arranging of conferences; arranging of 
conventions; arranging of courses of instruction; arranging of exhibitions for training purposes; arranging of festivals; 
arranging of seminars; conducting instructional courses; conducting of correspondence courses; conducting of 
exhibitions for recreation purposes; conducting of instructional seminars; conducting seminars; conducting training 
seminars; conducting workshops (training); advisory services relating to training; book publishing; charitable services, 
namely, academic mentoring; provision of correspondence courses; provision of courses of instruction; provision of 
training; provision of training courses; provision of training facilities; provision of tuition; publication of books; 
publication of electronic books and journals online; publication of manuals; publication of multimedia material online; 
publication of music; publication of periodicals; publication of texts (other than publicity texts); electronic publication of 
information on a wide range of topics, including online and over a global computer network; education information 
services relating to schools; correspondence courses; production of multimedia recordings, other than for advertising 
purposes; organisation of festivals; organisation of recreational activities; organisation of seminars; organisation of 
teaching activities; organisation of training courses; personal development courses; personal development training; 
preparation of texts for publication; presentation of live performances; production of audio and/or video recordings, other 
than advertising; production of audio recordings, other than advertising; production of audio/visual presentations; 
production of live performances; production of television programs; production of videos; providing courses of 
instruction; providing courses of training; providing online electronic publications (not downloadable); providing online 
videos, not downloadable; publishing by electronic means; publishing of books; publishing of documents; publishing of 
newsletters; publishing of printed matter; setting of training standards; training; vocational training services; writing of 
texts (other than publicity texts); production of films, other than advertising films; production of musical recordings, other 
than advertising; religious training.

Cl.44;Advisory services relating to health; advisory services relating to medical problems; advisory services relating to 
medical services; alternative medical services; alternative medicine services; complementary medical services; health 
care; health centers; health centres; health clinic services; health counselling; healthcare; meditation therapy services; 
provision of health care services; provision of medical information relating to behavioural modification; reiki therapy 
services; therapy services; psychotherapy; remedial therapy services; therapeutic treatment of the body.
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3397473    29/04/2016
[International Registration No. : 1308515]
CLOUDMINDS (SHENZHEN) TECHNOLOGIES CO., LTD.
Room 201, Building A, No. 1 Qianwan First Road, Qianhai Shenhong Cooperation District, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded; identity cards, magnetic; microprocessors; monitors [computer 
hardware]; computer memory devices; computers; data processing apparatus; smart cards [integrated circuit cards]; 
encoded key cards; computer hardware; computer software applications, downloadable; cellular phones; smartphones; 
radios; radiotelephony sets; telephone apparatus; global positioning system [GPS] apparatus; video telephones; vehicle 
radios; intercommunication apparatus; network communication device; sound recording apparatus; camcorders; sound 
alarms.

Cl.10;Surgical apparatus and instruments; medical apparatus and instruments; stethoscopes; apparatus for use in 
medical analysis; traction apparatus for medical purposes; electrocardiographs; physiotherapy apparatus; heart rate 
monitoring apparatus; artificial limbs; artificial eyes.

Cl.35;Advertising; provision of an on-line marketplace for buyers and sellers of goods and services; office machines 
and equipment rental; rental of vending machines; retail or wholesale services for pharmaceutical, veterinary and sanitary 
preparations and medical supplies; medical supplies retail or wholesale services.

Cl.38;Message sending; communications by telephone; telex services; communications by cellular phones; 
communications by computer terminals; computer aided transmission of messages and images; electronic mail; facsimile
transmission; information about telecommunication; paging services [radio, telephone or other means of electronic 
communication]; providing telecommunications connections to a global computer network; providing access to 
databases; streaming of data.

Cl.42;Computer software design; updating of computer software; consultancy in the design and development of 
computer hardware; rental of computer software; recovery of computer data; computer programming; maintenance of 
computer software; computer system analysis; computer system design; duplication of computer programs; hosting 
computer sites [web sites]; installation of computer software; data conversion of computer programs and data [not 
physical conversion]; computer software consultancy; computer virus protection services; providing search engines for 
the internet; monitoring of computer systems by remote access; software as a service [SaaS]; information technology [IT] 
consultancy; server hosting; off-site data backup; electronic data storage; providing information on computer technology 
and programming via a web site; cloud computing; computer technology consultancy.

Cl.44;Chiropractics; medical assistance; physical therapy; nursing, medical; telemedicine services; therapy services; 
medical equipment rental; speech therapy services; health counseling; health centers.
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3397479    04/08/2015
[International Registration No. : 1308533]
RNW Nominees Pty Ltd
703/9 Hamilton Ave Surfers Paradise QLD 4217 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for promotional purposes; communication devices; communication devices for linking 
computer networks; communication installations; communication instruments; communication interface units; 
communication modems; communication routing apparatus; communication routing instruments; communication 
software; communications electronics for computers; communications networks; communications processing computer 
software; communications programmes; communications systems; computer networks for the communication of data; 
computer programs for use in communications; computer programs in the field of communication links; computer 
software for communication between computer processes; connecting elements for communication networks; control 
apparatus for the management of communication installations; control centres being parts of electrical speech 
communications; data communications installations; data communications software; electric communication apparatus; 
electrical communication apparatus for transmitting data; electrical communication installations; electronic data 
communications installations; mobile communication terminals; networks for the interconnection of communication 
systems; personal communication devices.

Cl.35;Advertising; advertising agency services; advertising analysis; advertising services provided over the internet; 
advertising services provided via a data base; advisory services relating to advertising; business advice relating to 
advertising; business consultation relating to advertising; collection of information relating to advertising; consultancy 
relating to advertising; dissemination of advertising material; dissemination of advertising matter; distribution of 
advertising material; electronic advertising services; graphic advertising services; information services relating to 
advertising; layout services for advertising purposes; market research for advertising; online advertising on a computer 
network; organising of prize draws for advertising purposes; pay per click advertising; planning services for advertising; 
preparation of advertising material; production of advertising material; promotion (advertising) of business; promotion 
(advertising) of travel; promotional advertising services; providing information, including online, about advertising, 
business management and administration and office functions; provision of advertising information; provision of 
advertising space; provision of information relating to advertising; rental of advertising space; rental of advertising space 
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on the internet; rental of advertising time on communication media; research services relating to advertising; updating of 
advertising material; writing advertising copy; business promotion services; consultancy relating to business promotion; 
consultancy relating to sales promotions; discount services (retail, wholesale, or sales promotion services); online 
promotion on a computer network; organisation and management of incentive and sales promotion programmes 
(frequent buyer programmes); organising of prize draws for promotional purposes; point of purchase promotions (for 
others); promotional marketing; promotional services; sales promotion (for others); sales promotion services; sales 
promotion through customer loyalty programmes (for others); sales promotions at point of purchase or sale (for others); 
sales promotions through customer loyalty programmes (for others); sponsorship (promotion and marketing services); 
tourism promotions (for others); trade promotional services; conducting of internal business communication surveys; 
presentation of goods on communication media, for retail purposes.

Cl.38;Advisory services relating to communications; advisory services relating to communications equipment; 
audiovisual communication services; cellular communications services; cellular telephone communication; 
communication between computers; communication by computer; communication by electronic mail systems; 
communication by electronic means; communication network consultancy; communication of data by means of 
telecommunications; communication of information by computer; communication of information by electronic means; 
communication services between computers; communication services between data banks; communication services by 
electronic means; communication services for the electronic transmission of data; communication services for the 
electronic transmission of images; communication services for the electronic transmission of voices; communication 
services for the transmission of information; communication services over computer networks; communication services 
provided electronically; communications by computer terminals; communications consultancy; communications services 
for accessing a data-base; communications services for the exchange of data in electronic form; computer 
communication services; computer communications for the transmission of information; computer network 
communication services; computerised communication services; computerised data communications; consultancy 
services relating to communications; consultancy services relating to data communications; data communication by 
electronic means; data communication services; electronic communication service by means of computer; electronic 
communication services; electronic communication services for the transmission of data; electronic communications 
consultancy; electronic communications services for the transmission of data; electronic data communications; 
communication services relating to electronic funds transfer; electronic network communications; electronic 
transmission of written communications; information services relating to electronic communication networks; operating 
of electronic communications networks; operating of electronic communications systems; operation of cellular 
communications systems; point of sale communication services; preparation of reports relating to communications; 
providing on-line communications links which transfer the web site user to other local and global web pages; provision of 
communications between computers; provision of communications by telephone; provision of communications 
information; leasing of electronic communications facilities; provision of electronic communications links; provision of 
information relating to communications; wireless communication services.

Cl.42;Planning relating to communications.
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3398265    27/11/2015
[International Registration No. : 1309434]
Benninghoven GmbH & Co. KG 
Industriegelände 54486 Mülheim/Mosel DE

Proposed to be Used
IR DIVISION
Cl.6;Ironmongery and small items of metal hardware; metal goods, in particular building materials, building elements, 
tanks, storage tanks, bitumen tanks, oil tanks, silos, storage silos, loading silos, buffer silos, containers, transportation 
articles, storage articles, packaging articles, reservoirs, bins, pressure vessels, claddings, cladding panels, cladding 
sheets and plates, pipes, tubes, down pipes, hoses, cables (non-electric), wires (non-electric), pipe bends (other than 
parts of machines), cable channels (non-electric), clips (non-electric), wire rope clips, clips for tubes, chains (except 
jewelry), rings (except jewelry), bushings, buildings, transportable buildings, ladders, staircases, scaffolding, 
balustrading, racks (structures), platform structures (immobile), struts, supporting struts, supporting brackets, fences, 
reinforcement materials, coverings, signs, locks, keys, handles, hand gear, lock bolts, closures, rollers, springs, springy 
units, locking rings, locking pins, cotters, bracings, joists, tracks, guide tracks, ropes, walls, panels, straps, straps for 
handling loads, pallets, nuts, thread inserts, screws, bolts, dowels, discs, shims, fasteners, fixing parts, fastening 
brackets, fish plates, plugs, adjustable collars, pipe clamps, cable clamps, hose clamps, flanges, bands, hinges, strap-
hinges, bungs, lids, hooks (small items of metal hardware), nails, pins (small items of metal hardware), set screws, rivets, 
cotter pins, trellises, gratings, number plates, shelters, protective strips, protective screens, protective grilles, protective 
covers and protective walls; metal structures; steel construction structures; metal couplings and connectors for pipes, 
tubes, hoses and cables; metal screw connections for pipes, tubes and hoses; valves, valve blocks and slide valves of 
metal (other than parts of machines); wire nets and gauzes; spring steel gauzes; unprocessed and semi-processed 
materials of metal (not adapted for specific use); sheets and plates, in particular wear sheets and plates as well as sheets 
and plates for the protection of parts of machines and industrial installations; metal panels, in particular wear panels as 
well as panels for the protection of parts of machines and industrial installations; metal signs and signaling panels (non-
luminous and non- mechanical); model vehicles, machines and installations (ornaments) made of common metal (terms 
considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); parts and fittings for all the 
aforesaid goods, included in this class.

Cl.7;Mechanical equipment for construction, earthmoving, crushing, mixing, processing, mining and agriculture; 
pumps, compressors, generators and fans; air compressors; compressed air machines; feed pumps; centrifugal pumps; 
metering pumps (except for medical purposes); robots; moving and handling equipment; lifting and hoisting equipment; 
machines for treatment of materials and for manufacturing; engines and powertrains (except for land vehicles); generic 
parts of machines; electric motors; machine coupling and power transmission components (except for land vehicles); 
filters, textile filters, filter bags, textile filter bags and filter housings for engines, machines and industrial installations; 
dispensing machines; cleaning, washing and rinsing machines; blowing machines; spin driers (machines); construction 
machines; mechanical, pneumatic, hydraulic and electric construction implements (other than hand- operated); 
processing machines; processing installations for processing asphalt, stone and road surfaces; recycling machines and 
installations, in particular machines and installations for recycling asphalt, stone and road surfaces; demolition 
machines; soil working machines; milling machines; road finishers (construction machines); machines for the making, 
application and removal of road surfaces; remixers and repavers (machines for fusing, detaching, processing and 
relaying of road surfacing); heating machines, in particular for replastifying road surfaces and for heating and boiling 
asphalt, tar, oil and bitumen; melting pots for asphalt, bitumen and tar being parts of machines and industrial 
installations; hoppers (machines); road working machines; machines for road repair; machines for processing road 
surfaces; asphalt finishers (machines); feeders (machines); feeding machines; feeding units for machines and industrial 
installations; separators (machines); compacting machines; compacting implements; compactors; vibrators (machines); 
vibrating machines and installations; spreading machines; spraying, sputtering and nebulizing machines; cutting 
machines; sorting machines (other than for money); crushing machines and installations; comminutors for solid 
materials; crushers (machines); crushers being parts of machines and industrial installations; stone and ore working 
machines; sifting machines and installations; sieves (electric); roller screens (machines); mixing machines and 
installations, in particular concrete and asphalt mixing machines and installations; mobile mixing machines and 
installations, in particular concrete and asphalt mixing machines and installations; separating machines; agitators; 
automatic dispensing machines and installations; filtering machines; machines for loading; transporting machines; 
machines for breaking, separating, classifying, washing, drying, agitating, dispensing, filtering, loading and transporting 
of asphalt, bitumen, concrete, stone, raw materials, valuable materials or waste; processing installations for breaking, 
crushing, sifting, separating, classifying, washing, heating, drying, mixing, agitating, dispensing, cleaning, transporting 
and loading of asphalt, bitumen, concrete, stone, raw materials, valuable materials or waste; processing machines and 
installations for bituminous mixtures; cranes; block and tackle; lifting jacks (machines); machines and installations for 
the making of and working on polymers, bitumen, concrete and asphalt; dust removing machines and installations for 
cleaning purposes; agitators for circulating liquid and solid media; agitator tanks being parts of machines and industrial 
installations; conveyors, in particular belt conveyors; conveying installations, in particular belt conveying installations; 
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bucket conveyors; buckets for bucket conveyors; screw conveyors; screws for screw conveyors; conveyor belts; 
conveyor chains; bucket elevators; elevators; buckets for elevators being parts of machines and industrial installations; 
hopper loaders (machines); winches; lifting platforms; windlasses; pressure transformers; pressure intensifiers 
(machines); parts of machines and industrial installations, namely, tools, tool holders, bits, chisels, chisel holders, mixer 
arms, mixer shovels, shovels, hammers, milling tools, cutting tools, compacting tools, breaking tools, crushing tools, 
spray heads, spray fittings, spraying booms, drums, roller tires, drum housings, barrels, mixing drums, drying drums, 
magnetic separators, steering wheels, hand wheels, undercarriages, chains being part of undercarriages, chassis, bogies, 
heaters for road surfaces, oil coolers, track rollers, bands, belts, belt pulleys, tensioning devices, couplings, 
transmissions, axles, joints, power transmission components, shafts, cranks, crank shafts, mufflers, coolers, burners, 
burner blowers, cookers, loading ramps, vibration and oscillation drives, jets, separators, seals, valves, hydraulic valves, 
dispensing valves, valve blocks, clacks, clack valves, slide valves, regulators, taps, bellows, sun screens, vibrators, 
shakers, rollers, track rollers, push rollers, covers, chains, scraper chains, sprockets, cylinders, pistons, piston rods, 
bearings, bearing housings, bearing inserts, bushings, tracks, transmission shafts, driving chains, auger blades, 
spreading augers, worm wheels, infeed screws, pneumatic distributors, lubricators, lubricating mechanism, oilers, 
compressed air oilers, compressed air conditioners, alarm systems, body parts, steering stands, mirrors, handles, hand 
gear, switches, tanks, bitumen tanks, oil tanks, storage tanks, fuel gauges, silos, storage silos, loading silos, buffer silos, 
bumpers, gutters, pressure bars, guide bars, guide tracks, wheelworks, gear wheels, fly wheels, impellers, bearing 
brackets, springs, springy units, block and tackle, hydraulic plates, vibratory plates (vibrating compactor plates), shock 
absorbers, vibration dampers, brushes, scrapers, breaking and crushing bars, breaking and crushing plates, breaking and
crushing jaws, breaking and crushing cones, hoppers, rotors, flaps, protective flaps, sieves, grilles, trellises, protective 
grilles, chutes, braking systems, brakes, brake cylinders, brake linings, brake calipers and brake shoes; hand-held tools 
(other than hand-operated); tools for machines and industrial installations; power tools; mechanical tools; automatic 
tools; hydraulic tools (other than hand-operated); pneumatic tools (other than hand-operated); mechanical equipment for 
the lifting and lowering of machines, industrial installations or parts thereof; mechanical equipment for dispensing 
material; mechanical, hydraulic and pneumatic control mechanisms; electronic, mechanical, hydraulic and pneumatic 
controls and control systems for engines, machines and industrial installations; adapted tarpaulins for use with 
machines, industrial installations and parts thereof; adapted coverings for use with machines, industrial installations and 
parts thereof; adapted fairings for use with machines, industrial installations and parts thereof; filters for motors; bearing 
brackets for machines and industrial installations; machine wheels; belts for motors; belt pulleys; driving chains and 
transmission shafts (other than for land vehicles); exhausts; mufflers, in particular mufflers for machines, industrial 
installations and burners; radiators and radiator caps for motors; mechanical discharging hoppers; metal loading ramps 
(machines); elevators; air blowers (machines); rotary feeders (dispensing machines); rotary feeders being parts of 
machines and industrial installations; tubes and tube bends being mounted parts of machines and industrial installations; 
tubes and tube bends being fitted parts of machines and industrial installations; oil pumps for engines, machines and 
industrial installations; wear parts, in particular wear sheets and plates, wear panels, wear tiles and wear liners, for 
machines and industrial installations; safety valves and safety couplings being parts of machines and industrial 
installations; attachments for machines and industrial installations; heat exchangers being part of machines; parts and 
fittings for all the aforesaid goods, included in this class.

Cl.9;Scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), control, regulating, life-saving and teaching apparatus and instruments; electronic control apparatus, units 
and systems; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus and instruments for capturing, recording, transmission, reception or reproduction of sound, images 
or data; communications equipment; data carriers for bearing pictures, sound and data; calculating machines; data 
processing equipment; data collection apparatus; computers; computer software and hardware; computer peripherals; 
fire-extinguishing apparatus; recorded data; information technology and audiovisual equipment; magnets, magnetizers 
and demagnetizers; apparatus, instruments and cables for electricity; mains, strands and wires for electricity; screw 
connections for cables; optical devices, equipment, enhancers and correctors; safety, security, protection and signalling 
devices and equipment; navigation, guidance, positioning, tracking, targeting and map making devices; navigational 
instruments; measuring, detecting and monitoring instruments, devices, appliances and controllers; flowmeters; 
temperature meters (not for medical purposes); hygrometers; revolution counters; speedometers; measuring rods; 
holders for measuring rods; electrical indicators; scales; electronic scales; time measuring instruments and apparatus 
(except clocks and watches); temperature regulators; electric and electronic devices and apparatus, as well as equipment 
composed of such goods, for the purposes of telematics, telecommunications and data processing; apparatus, 
instruments, software and hardware for tracking, monitoring, operating, remote controlling and technical testing of 
products of mechanical engineering, steel construction and electrical engineering, products for structural engineering, 
civil engineering and mining, industrial installations, vehicles, apparatus and machines; testing and quality control 
devices; electrical testing instruments; electronic frequency converters for machines and industrial installations; electric 
and electronic apparatus for evaluating the operation of and faults with products of mechanical engineering, steel 
construction and electrical engineering, products for structural engineering, civil engineering and mining, industrial 
installations, vehicles, apparatus and machines; scientific research and laboratory apparatus; filtering units for laboratory 
use; analysing and diagnostic apparatus (not for medical purposes); simulators; dosage devices; laser, infra-red and 
ultrasound devices (not for medical purposes); lasers (not for medical purposes); switches; electric control boxes, switch 
cabinets and control boards; distribution cabinets, panels and boxes (electricity); electric control panels; housings for 
electric apparatus and switches; electronic regulators; joysticks; sensors; detectors; light emitting diodes; horns for 
signalling; signal transmitters; buzzers; sirens; luminous signs; radio transmitting and receiving apparatus; antennas; 
aerials as communications apparatus; transmitters; optical and electrical receivers; signalling apparatus and signalling 
panels of metal (luminous or mechanical); indicator boards; levelling instruments, devices and apparatus; electrostatic 
separators; remote control apparatus; electric and electronic devices for the lifting or lowering of machines, industrial 
installations or parts thereof; oil level indicators; components for electrical circuits; cables and wires (electricity); electric 
connection components; electric cable channels; connectors (electricity); electric plugs; electric relays; fuses; terminals 
(electricity); electrical circuits and circuit boards; semiconductor devices; microelectronic components; microprocessors;
microcontrollers; resistors; electric coils; condensers; transformers; batteries; electric power supplies and mains units; 
electric rectifiers; frequency invertors; audio devices and radio receivers; speakers; graphic equalizers; batteries; battery 
chargers; electrical amplifiers; protective and safety clothing for protection against accident or injury; protective shoes; 
protective helmets; eyeglasses, in particular safety glasses for protecting the eyes and sun glasses; exposed films for 
educational purposes; cinematographic films for educational purposes; key cards (encoded); parts and fittings for all the 
aforesaid goods, included in this class.
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Cl.11;Industrial processing installations; chemical processing installations; apparatus and installations for lighting, 
heating, steam generating, cooking, refrigerating, drying, ventilating and water supply; flues and installations for 
conveying exhaust gases; sanitary installations and appliances; water supply installations; burners, boilers and heaters; 
oil burners; gas burners; coaldust burners; tar burners; burner heads being parts of burners; blowers for burners; 
dehumidifiers (dryers); ovens; furnaces (not for food or beverages); electrical heating elements; fan heaters; air heaters; 
radiators (heating); heating rods; electrically powered air blowers for air-conditioning purposes; ventilators; lighting; 
lighting reflectors; luminaires; headlights; light bulbs; pocket torches; filters for industrial use; air filters; gas filters; 
water filters; dust filters; filter bags, in particular textile filter bags, for filters for industrial use, air filters, gas filters, water 
filters and dust filters; industrial installations for filtering liquids and gases; installations for collecting gases, liquids and 
solids; apparatus and installations for removing impurities from gases, liquids and solids; regulating and safety 
accessories for industrial processing installations, water installations and gas installations; ventilating and air 
conditioning apparatus and installations; apparatus and installations for purifying air, gas and water; apparatus and 
installations for processing air, in particular compressed air; igniters; heaters for oils and greases; cookers; installations 
and apparatus for heating and boiling asphalt, tar, oil and bitumen; melting pots (melting furnaces) for asphalt, tar and 
bitumen; polymerisation installations; dust removal installations for ventilation purposes; heat exchangers not being part 
of machines; irrigation sprinklers; irrigation spray nozzles; taps, in particular for pipes; drying machines; parts and 
fittings for all the aforesaid goods, included in this class.

Cl.17;Seals, sealants and fillers; insulation, damping and barrier materials; sound insulation panels; insulators and 
insulating matters (electricity, thermal, sound); flexible pipes, tubes, hoses, and fittings therefor, including valves; non-
metallic pipes, tubes and hoses (not for building purposes); non-metallic couplings and connectors for pipes, tubes, 
hoses and cables; non-metal screw connections for pipes, tubes and hoses; semi-finished plastic goods; plastics in the 
form of sheets, films, blocks, rods and tubes; unprocessed and semi-processed materials (not adapted for a specific use), 
included in this class, namely, polyester, mineral fibers, flexible plastic films (other than for packaging), semi- processed 
plastics, plastic fibers (not for use in textiles), recycled plastics, elastomers, synthetic and composite materials, namely, 
carbon fibers, cellulose acetate, glass fibers and glass wool, cellulose, fibers impregnated with synthetic resins; finished 
or semi-finished products (adapted for a specific use), included in this class, namely, shock-absorbing materials, 
packaging materials, vibration dampers, statues and works of art, namely, figurines made from rubber and decorative 
plastic films being semi-finished products, anti-dazzle films for windows (tinted), rubber covers for electrical components, 
rubber covers for switches, plastic masking films (other than for packaging), drum coverings of rubber (semi-finished 
products), sealing rings, cylinder jointings, armatures, connectors, spacers (except fasteners for pipes), sealing 
membranes and semi-processed synthetic filtering materials, adhesive tapes, strips, bands and films, clutch linings and 
brake linings, tyre restoration and repair materials, marker tapes, protective rubber articles, rubber bands, rubber rings, 
rubber handles, rubber rests and plastic stoppers; parts and fittings for all the aforesaid goods, included in this class.

Cl.24;Fabrics; textile goods and substitutes for textile goods; textile gauzes; filters, filter bags and filtering materials of 
textile, in particular of textile gauzes; towels; bed covers; table covers; textiles, not included in other classes.

Cl.35;Business management; business administration; advertising; dissemination of advertisements; rental of 
advertising spaces; marketing and sales promotion services; business administration consultancy; business and 
organisational consultancy; business information services; product demonstrations and product presentation services, 
also via the internet; conducting and organization of fairs for commercial and advertising purposes; commercial trading 
and consumer information services, namely auctioneering services, organizing of business contacts, collective buying 
services, evaluations relating to commercial matters, arranging of competitions, agency business services, import and 
export services, negotiation and intermediation services, ordering services, price comparison services, acquisition 
services for third parties, subscription services; business analysis, research and information services; data processing 
(office functions); electronic collecting of data; compilation and systematization of data and information in electronic 
databases; quality management, namely process optimisation through organisational planning; compilation of statistics; 
cost-benefit analysis; cost-price-analysis; business studies concerning capacity utilisation; business project 
management; organisational project management and organisational management of fleets of vehicles, machines and 
industrial installations, and related organisational and business consultancy; business consultancy with regard to the 
purchase and usage of machines, industrial installations and parts thereof; operating an information, complaints and 
emergency hotline, also online, namely taking, collecting and forwarding customer requests or customer complaints by 
telephone or electronic means; import-export agencies services; organisational scheduling of the operating time and 
location of products of mechanical engineering, steel construction and electrical engineering, products for structural 
engineering, civil engineering and mining, industrial installations, vehicles, apparatus and machines; business relocation 
services; sponsorship search; retail and wholesale services, also via the internet, in relation to ironmongery, small items 
of metal hardware, metal goods, in particular building materials, building elements, tanks, storage tanks, bitumen tanks, 
oil tanks, silos, storage silos, loading silos, buffer silos, containers, transportation articles, storage articles, packaging 
articles, reservoirs, bins, pressure vessels, claddings, cladding panels, cladding sheets and plates, pipes, tubes, down 
pipes, hoses, cables (non-electric), wires (non-electric), pipe bends (other than parts of machines), cable channels (non-
electric), clips (non-electric), wire rope clips, clips for tubes, chains (except jewelry), rings (except jewelry), bushings, 
buildings, transportable buildings, ladders, staircases, scaffolding, balustrading, racks (structures), platform structures 
(immobile), struts, supporting struts, supporting brackets, fences, reinforcement materials, coverings, signs, locks, keys, 
key rings, handles, hand gear, lock bolts, closures, rollers, springs, springy units, locking rings, locking pins, cotters, 
bracings, joists, tracks, guide tracks, ropes, walls, panels, straps, straps for handling loads, pallets, nuts, thread inserts, 
screws, bolts, dowels, discs, shims, fasteners, fixing parts, fastening brackets, fish plates, plugs, adjustable collars, pipe 
clamps, cable clamps, hose clamps, flanges, bands, hinges, strap-hinges, bungs, lids, hooks (small items of metal 
hardware), nails, pins (small items of metal hardware), set screws, rivets, cotter pins, trellises, gratings, number plates, 
shelters, protective strips, protective screens, protective grilles, protective covers and protective walls, metal structures, 
steel construction structures, metal couplings and connectors for pipes, tubes, hoses and cables, metal screw 
connections for pipes, tubes and hoses, valves, valve blocks and slide valves of metal (other than parts of machines), 
wire nets and gauzes, spring steel gauzes, unprocessed and semi-processed materials of metal (not adapted for specific 
use), sheets and plates, in particular wear sheets and plates as well as sheets and plates for the protection of parts of 
machines and industrial installations, metal panels, in particular wear panels as well as panels for the protection of parts 
of machines and industrial installations, metal signs and signaling panels (non-luminous and non-mechanical), model 
vehicles, machines and installations (ornaments) made of common metal, mechanical equipment for construction, 
earthmoving, crushing, mixing, processing, mining and agriculture, pumps, compressors, generators, fans, air 
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compressors, compressed air machines, feed pumps, centrifugal pumps, metering pumps (except for medical purposes), 
robots, moving and handling equipment, lifting and hoisting equipment, machines for treatment of materials and for 
manufacturing, engines, powertrains, generic machine parts, electric motors, machine coupling and power transmission 
components (except for land vehicles), filters, textile filters, filter bags, textile filter bags and filter housings for engines, 
machines and industrial installations, dispensing machines, cleaning, washing and rinsing machines, blowing machines, 
drying machines, spin driers (machines), construction machines, mechanical, pneumatic, hydraulic and electric 
construction implements (other than hand-operated), processing machines, processing installations for processing 
asphalt, stone and road surfaces, recycling machines and installations, in particular machines and installations for 
recycling asphalt, stone and road surfaces, demolition machines, soil working machines, milling machines, road 
finishers, machines for the making, application and removal of road surfaces, remixers and repavers (machines for 
fusing, detaching, processing and relaying of road surfacing), heating machines, in particular for replastifying road 
surfaces and for heating and boiling asphalt, tar, oil and bitumen, melting pots for asphalt, bitumen and tar, hoppers 
(machines), road working machines, machines for road repair, machines for processing road surfaces, asphalt finishers 
(machines), feeders (machines), feeding machines, feeding units for machines and industrial installations, separators 
(machines), compacting machines, compacting implements, compactors, vibrators (machines), vibrating machines and 
installations, spreading machines, spraying, sputtering and nebulizing machines, cutting machines, sorting machines 
(other than for money), crushing machines and installations, comminutors for solid materials, crushers, stone and ore 
working machines, sifting machines and installations, sieves (electric), roller screens (machines), mixing machines and 
installations, in particular concrete and asphalt mixing machines and installations, mobile mixing machines and 
installations, in particular concrete and asphalt mixing machines and installations, separating machines, agitators, 
automatic dispensing machines and installations, filtering machines, machines for loading, transporting machines, 
machines for breaking, separating, classifying, washing, drying, agitating, dispensing, filtering, loading and transporting 
of asphalt, bitumen, concrete, stone, raw materials, valuable materials or waste, processing installations for breaking, 
crushing, sifting, separating, classifying, washing, heating, drying, mixing, agitating, dispensing, cleaning, transporting 
and loading of asphalt, bitumen, concrete, stone, raw materials, valuable materials or waste, processing machines and 
installations for bituminous mixtures, cranes, block and tackle, lifting jacks (machines), machines and installations for the 
making of and working on polymers, bitumen, concrete and asphalt, dust removing machines and installations for 
cleaning purposes, agitators for circulating liquid and solid media, agitator tanks, conveyors, in particular belt conveyors, 
conveying installations, in particular belt conveying installations, bucket conveyors, buckets for bucket conveyors, screw 
conveyors, screws for screw conveyors, conveyor belts, conveyor chains, bucket elevators, elevators, buckets for 
elevators, hopper loaders (machines), winches, lifting platforms, windlasses, pressure transformers, pressure intensifiers 
(machines), parts of machines and industrial installations, namely, tools, tool holders, bits, chisels, chisel holders, mixer 
arms, mixer shovels, shovels, hammers, milling tools, cutting tools, compacting tools, breaking tools, crushing tools, 
spray heads, spray fittings, spraying booms, drums, roller tires, drum housings, barrels, mixing drums, drying drums, 
magnetic separators, steering wheels, hand wheels, undercarriages, chains being part of undercarriages, chassis, bogies, 
heaters for road surfaces, oil coolers, track rollers, bands, belts, belt pulleys, tensioning devices, couplings, 
transmissions, axles, joints, power transmission components, shafts, cranks, crank shafts, mufflers, coolers, burners, 
burner blowers, cookers, loading ramps, vibration drives, oscillation drives, jets, separators, seals, valves, hydraulic 
valves, dispensing valves, valve blocks, clacks, clack valves, slide valves, regulators, taps, bellows, sun screens, 
vibrators, shakers, rollers, track rollers, push rollers, covers, chains, scraper chains, sprockets, cylinders, pistons, piston 
rods, bearings, bearing housings, bearing inserts, bushings, tracks, transmission shafts, driving chains, auger blades, 
spreading augers, worm wheels, infeed screws, pneumatic distributors, lubricators, lubricating mechanism, oilers, 
compressed air oilers, compressed air conditioners, alarm systems, body parts, steering stands, mirrors, handles, hand 
gear, switches, tanks, bitumen tanks, oil tanks, storage tanks, fuel gauges, silos, storage silos, loading silos, buffer silos, 
bumpers, gutters, pressure bars, guide bars, guide tracks, wheelworks, gear wheels, fly wheels, impellers, bearing 
brackets, springs, springy units, block and tackle, hydraulic plates, vibratory plates (vibrating compactor plates), shock 
absorbers, vibration dampers, brushes, scrapers, breaking bars, crushing bars, breaking plates, crushing plates, breaking 
jaws, crushing jaws, breaking cones, crushing cones, hoppers, rotors, flaps, protective flaps, sieves, grilles, trellises, 
protective grilles, chutes, braking systems, brakes, brake cylinders, brake linings, brake calipers and brake shoes, hand-
held tools (other than hand-operated), tools for machines and industrial installations, power tools, mechanical tools, 
automatic tools, hydraulic tools (other than hand-operated), pneumatic tools (other than hand-operated), mechanical 
equipment for the lifting and lowering of machines, industrial installations or parts thereof, mechanical equipment for 
dispensing material, mechanical, hydraulic and pneumatic control mechanisms, electronic, mechanical, hydraulic and 
pneumatic controls and control systems for engines, machines and industrial installations, adapted tarpaulins for use 
with machines, industrial installations and parts thereof, adapted coverings for use with machines, industrial installations 
and parts thereof, adapted fairings for use with machines, industrial installations and parts thereof, filters for motors, 
bearing brackets for machines and industrial installations, machine wheels, belts for motors, belt pulleys, driving chains 
and transmission shafts (other than for land vehicles), exhausts, mufflers, in particular mufflers for machines, industrial 
installations and burners, radiators and radiator caps for motors, mechanical discharging hoppers, metal loading ramps 
(machines), elevators, air blowers (machines), rotary feeders, tubes and tube bends being mounted parts of machines and 
industrial installations, tubes and tube bends being fitted parts of machines and industrial installations, oil pumps for 
engines, machines and industrial installations, wear parts, in particular wear sheets and plates, wear panels, wear tiles 
and wear liners, for machines and industrial installations, security and safety devices and equipment for machines and 
industrial installations, attachments for machines and industrial installations, scientific, surveying, photographic, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision), control, regulating, life-saving and 
teaching apparatus and instruments, electronic control apparatus, units and systems, apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity, apparatus and instruments for 
capturing, recording, transmission, reception or reproduction of sound, images or data, communications equipment, data 
carriers for bearing pictures, sound and data, calculating machines, data processing equipment, data collection 
apparatus, computers, computer software and hardware, computer peripherals, fire-extinguishing apparatus, recorded 
data, information technology and audiovisual equipment, magnets, magnetizers, demagnetizers, apparatus, instruments 
and cables for electricity, mains, strands and wires for electricity, screw connections for cables, optical devices, 
equipment, enhancers and correctors, safety, security, protection and signalling devices and equipment, navigation, 
guidance, positioning, tracking, targeting and map making devices, navigational instruments, measuring, detecting and 
monitoring instruments, devices, appliances and controllers, flowmeters, temperature meters (not for medical purposes), 
hygrometers, revolution counters, speedometers, measuring rods, holders for measuring rods, electrical indicators, 
scales, electronic scales, time measuring instruments and apparatus (except clocks and watches), temperature 
regulators, electric and electronic devices and apparatus, as well as equipment composed of such goods, for the 
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purposes of telematics, telecommunications and data processing, apparatus, instruments, software and hardware for 
tracking, monitoring, operating, remote controlling and technical testing of products of mechanical engineering, steel 
construction and electrical engineering, products for structural engineering, civil engineering and mining, industrial 
installations, vehicles, apparatus and machines, testing and quality control devices, electrical testing instruments, 
electronic frequency converters for machines and industrial installations, electric and electronic apparatus for evaluating 
the operation of and faults with products of mechanical engineering, steel construction and electrical engineering, 
products for structural engineering, civil engineering and mining, industrial installations, vehicles, apparatus and 
machines, scientific research and laboratory apparatus, filtering units for laboratory use, analysing and diagnostic 
apparatus (not for medical purposes), simulators, dosage devices, laser, infra-red and ultrasound devices (not for medical 
purposes), lasers (not for medical purposes), switches, electric control boxes, switch cabinets and control boards, 
distribution cabinets, panels and boxes (electricity), electric control panels, housings for electric apparatus and switches, 
electronic regulators, joysticks, sensors, detectors, light emitting diodes, horns for signalling, signal transmitters, 
buzzers, sirens, luminous signs, radio transmitting and receiving apparatus, antennas, aerials as communications 
apparatus, transmitters, optical and electrical receivers, signalling apparatus and signalling panels of metal (luminous or 
mechanical), indicator boards, levelling instruments, devices and apparatus, electrostatic separators, remote control 
apparatus, electric and electronic devices for the lifting or lowering of machines, industrial installations or parts thereof, 
oil level indicators, components for electrical circuits, cables and wires (electricity), electric connection components, 
electric cable channels, connectors (electricity), electric plugs, electric relays, fuses, terminals (electricity), electrical 
circuits and circuit boards, semiconductor devices, microelectronic components, microprocessors, microcontrollers, 
resistors, electric coils, condensers, transformers, batteries, electric power supplies and mains units, electric rectifiers, 
frequency invertors, audio devices, radio receivers, speakers, graphic equalizers, batteries, battery chargers, electrical 
amplifiers, protective and safety clothing for protection against accident or injury, protective shoes, protective helmets, 
eyeglasses, safety glasses for protecting the eyes, sun glasses, exposed films for educational purposes, cinematographic 
films for educational purposes, key cards (encoded), industrial processing installations, chemical processing 
installations, apparatus and installations for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating 
and water supply, flues and installations for conveying exhaust gases, sanitary installations and appliances, water supply 
installations, burners, boilers, heaters, oil burners, gas burners, coaldust burners, tar burners, burner heads, blowers for 
burners, dehumidifiers (dryers), ovens, furnaces (not for food or beverages), electrical heating elements, fan heaters, air 
heaters, radiators (heating), heating rods, electrically powered air blowers for air-conditioning purposes, ventilators, 
lighting, lighting reflectors, luminaires, headlights, light bulbs, pocket torches, filters for industrial use, air filters, gas 
filters, water filters, dust filters, filter bags, in particular textile filter bags, for filters for industrial use, air filters; gas filters, 
water filters and dust filters, industrial installations for filtering liquids and gases, installations for collecting gases, 
liquids and solids, apparatus and installations for removing impurities from gases, liquids and solids, regulating and 
safety accessories for industrial processing installations, water installations and gas installations, ventilating and air 
conditioning apparatus and installations, apparatus and installations for purifying air, gas and water, apparatus and 
installations for processing air, in particular compressed air, igniters, heaters for oils and greases, cookers, installations 
and apparatus for heating and boiling asphalt, tar, oil and bitumen, melting pots for asphalt, tar and bitumen, 
polymerisation installations, dust removal installations for ventilation purposes, heat exchangers, irrigation sprinklers, 
irrigation spray nozzles, taps, in particular for pipes, seals, sealants, fillers, insulation, damping and barrier materials, 
sound insulation panels, insulators and insulating matters (electricity, thermal, sound), flexible pipes, tubes, hoses, and 
fittings therefor, including valves, non-metallic pipes, tubes and hoses (not for building purposes), non-metallic couplings 
and connectors for pipes, tubes, hoses and cables, non-metal screw connections for pipes, tubes and hoses, pipe clamps 
of rubber, semi-finished plastic goods, plastics in the form of sheets, films, blocks, rods and tubes, unprocessed and 
semi-processed materials (not adapted for a specific use), namely, polyester, mineral fibers, flexible plastic films (other 
than for packaging), semi-processed plastics, plastic fibers (not for use in textiles), recycled plastics, elastomers, 
synthetic and composite materials, namely, carbon fibers, cellulose acetate, glass fibers and glass wool, cellulose and 
fibers impregnated with synthetic resins, finished or semi-finished products (adapted for a specific use), namely, shock-
absorbing materials, packaging materials, vibration dampers, statues and works of art, namely, figurines made from 
rubber and decorative plastic films being semi-finished products, anti-dazzle films for windows (tinted), rubber covers for 
electrical components, rubber covers for switches, plastic masking films (other than for packaging), drum coverings of 
rubber (semi-finished products), sealing rings, cylinder jointings, armatures, connectors, spacers (except fasteners for 
pipes), sealing membranes and semi-processed synthetic filtering materials, adhesive tapes, strips, bands and films, 
clutch linings and brake linings, tyre restoration and repair materials, marker tapes, protective rubber articles, rubber 
bands, rubber rings, rubber handles, rubber rests and plastic stoppers, luggage, bags, wallets and other carriers, 
backpacks, umbrellas, parasols, walking sticks, saddlery, glassware, porcelain, earthenware, cleaning instruments, 
cleaning articles, brooms, buckets, pitchers, funnels, steel wool, brushes (not for painting purposes), model vehicles, 
machines and installations (ornaments) made of stone, glass or porcelain, statues, figurines, plaques and works of art, 
unprocessed and semi-processed glassware (not adapted for specific use), household and kitchen utensils, bottle 
openers, combs, sponges, tableware, cookware, containers, cosmetic and toilet utensils, bathroom articles, shoe horns, 
fabrics, textile goods, substitutes for textile goods, textile gauzes, filters, filter bags and filtering materials of textile, in 
particular of textile gauzes, towels, bed covers, table covers, textiles, clothing, footwear, headgear, smokers' articles, 
lighters, ashtrays, matches, as well as parts and fittings for the aforesaid goods; hire, rental and leasing of goods 
associated with the provision of all the aforesaid services, included in this class; consultancy and information services 
relating to all the aforesaid services, included in this class.

Cl.37;Construction; construction supervision; construction consultancy; hire, rental and leasing of construction 
machines, asphalt and concrete mixing machines and installations, mobile asphalt and concrete mixing machines and 
installations, asphalt and concrete making machines and installations, crushing machines and installations, vibrating 
machines and installations, sifting machines and installations, separating machines and installations and processing 
machines and installations, and parts thereof; building, construction and demolition; mining services; earth moving 
services; road construction; canal construction; waste dump construction; structural and civil engineering (included in 
this class); crushing of asphalt, bitumen, concrete and solid building materials; sifting of solids; separating of solids in 
connection with construction services, in particular with asphalt mixing services; mixing of gases, liquids or solids, in 
particular asphalt, in connection with construction services; supervision of crushing, sifting, separating, production and 
mixing services (included in this class); installation, assembly, cleaning, repair and maintenance services with respect to 
mixing machines and installations, asphalt and concrete making machines and installations, crushing machines and 
installations, vibrating machines and installations, sifting machines and installations, separating machines and 
installations, drying machines and installations, processing machines and installations and recycling machines and 
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installations, and parts thereof; installation, assembly, cleaning, repair and maintenance services with respect to 
computer hardware, products of mechanical engineering, steel construction and electrical engineering, products for 
structural engineering, civil engineering and mining, industrial installations, vehicles, apparatus and machines, and parts 
thereof; installation, assembly, cleaning, repair and maintenance of metal structures and steel construction structures; 
rustproofing; application of surface coatings, in particular protective coatings; hire, rental and leasing of goods 
associated with the provision of all the aforesaid services, included in this class; consultancy and information services 
relating to all the aforesaid services, included in this class.

Cl.38;Telecommunication services; communications services for the exchange of data in electronic form; 
communication via digital transmission, radio, computer, internet, satellite, telematics and cable; telematics services 
(included in this class); providing access to electronic databases and electronic communications networks; leasing 
access time to electronic databases and electronic communications networks; leasing access time for enabling the use of 
non-downloadable on-line software; hire, rental and leasing of goods associated with the provision of all the aforesaid 
services, included in this class; consultancy and information services relating to all the aforesaid services, included in 
this class; providing electronic access to position data and satellite correction signals.

Cl.41;Education; instruction; organising, arranging and conducting courses, workshops and seminars; training, in 
particular concerning safety at work, mechanics, electrics, the mixing, making and processing of asphalt and the 
functionality, operation, usage, repair and maintenance of vehicles, apparatus, machines, industrial installations and steel 
construction structures, and parts thereof; provision of club education services; entertainment; organising and 
conducting lotteries, competitions and contests; provision of fan club services in the nature of entertainment, education, 
sporting activities and cultural activities; provision of club entertainment services; sporting and cultural activities; 
publishing and reporting; production of films for educational purposes; hire, rental and leasing of goods associated with 
the provision of all the aforesaid services, included in this class; consultancy and information services relating to all the 
aforesaid services, included in this class.

Cl.42;Scientific and technological services and research; industrial analysis and research services; technical planning 
and consultancy; technical project planning; construction planning; IT services, namely development, programming, 
installation, implementation, updating, maintenance and repair of computer software, development of computer hardware, 
hosting services, software as a service [SaaS], rental of software, rental of computer hardware and facilities, IT 
consultancy, advisory and information services, IT security, protection and restoration services, data duplication and 
conversion services, data coding services, computer analysis and diagnostics, research and development and 
implementation of computers and computer systems, computer programming, computer project management services, 
data mining, computer services, technological services relating to computers, computer network services, updating of 
memory banks of computer systems, data migration services, updating of websites for third parties and monitoring of 
computer systems by remote access; technological services, namely generating, recording and analysing of position data 
and satellite correction signals; testing, authentication and quality control; technical consultancy with regard to products 
of mechanical engineering, steel construction and electrical engineering, products for structural engineering, civil 
engineering and mining, industrial installations, vehicles, apparatus and machines, and parts thereof; technical 
consultancy with regard to the operation of vehicles, apparatus, machines and industrial installations, and parts thereof; 
technical consultancy with regard to construction; technical consultancy with regard to processing, crushing and mixing 
of gases, liquids or solids (included in this class); design services; engineering services; research in the fields of 
mechanical engineering, steel construction, electrical engineering and the mixing, making and processing of asphalt; 
product research and development; development of industrial processes; development of new products and technologies 
for third parties; development of products of mechanical engineering, steel construction and electrical engineering, 
products for structural engineering, civil engineering and mining, industrial installations, vehicles, apparatus and 
machines, and parts thereof; constructional planning and design; safety testing and technical testing (also by remote 
access) of computer hardware, computer software, products of mechanical engineering, steel construction and electrical 
engineering, products for structural engineering, civil engineering and mining, industrial installations, vehicles, apparatus 
and machines, and parts thereof; troubleshooting and fault diagnosis regarding computer hardware, computer software, 
products of mechanical engineering, steel construction and electrical engineering, products for structural engineering, 
civil engineering and mining, industrial installations, vehicles, apparatus and machines, and parts thereof; remote 
controlling, remote monitoring, remote maintenance and electronic tracking of computer hardware, computer software, 
products of mechanical engineering, steel construction and electrical engineering, products for structural engineering, 
civil engineering and mining, industrial installations, vehicles, apparatus and machines, and parts thereof; measurement 
services; preparation of technical surveys; weather forecast services; technical development of models and concepts to 
be implemented for the operation, production and logistics of commercial enterprises; planning and development of 
construction projects and projects for the processing, crushing and mixing of gases, liquids or solids; laboratory 
services; chemistry services; physics services; architectural services; technical drawing; urban planning; technical 
construction planning; technical development of usage concepts for computer hardware, computer software, products of 
mechanical engineering, steel construction and electrical engineering, products for structural engineering, civil 
engineering and mining, industrial installations, vehicles, apparatus and machines, and parts thereof; technical project 
management; technical testing services; technological services, namely generating and analysing of data concerning 
construction processes and processes of processing, crushing and mixing of gases, liquids or solids; technical 
assessment of data concerning construction processes and processes of processing, crushing and mixing of gases, 
liquids or solids; electronic recording of data; hire, rental and leasing of goods associated with the provision of all the 
aforesaid services, included in this class; consultancy and information services relating to all the aforesaid services, 
included in this class.
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Priority claimed from 16/09/2015; Application No. : 1317130 ;Benelux 

3398532    14/03/2016
[International Registration No. : 1309198]
GrandVision Group Holding B.V.
Schiphol boulevard 117, Tower G-5 NL-1118 BG SCHIPHOL

Proposed to be Used
IR DIVISION
Cl.9;Contact lenses; containers and cases for contact lenses; spectacles; spectacle frames; spectacle lenses; spectacle 
cases; containers for spectacles; spectacle chains; sports glasses; sunglasses; parts for the aforementioned goods.

Cl.35;Business mediation with regard to wholesale and retail services in connection with, import and export of 
pharmaceutical and sanitary preparations, contact lens cleaning preparations, solutions for use with contact lenses, 
liquids for protecting, cleaning, application, disinfection and sterilisation of contact lenses and other such liquids, optical 
apparatus and instruments, contact lenses, containers for contact lenses, spectacles, spectacle frames, sunglasses, 
spectacle lenses, spectacle cases and cases for goggles, including the aforesaid services via electronic and 
telecommunications channels, such as the internet, television networks, (mobile) telephone networks, cable, satellite and 
ethernet networks and other such networks; franchising, namely commercial consultancy, promotional activities for 
others and providing commercial know-how; advertising; business management; business administration; office 
functions; consultancy regarding business organisation, business management and business economics; publicity and 
sales promotion for others.

Cl.44;Services provided by opticians, optometrists and contact lens specialists, including consultancy in this field; 
medical consultancy in regard to eyes, eye care and eyesight improvement; performing eye tests.

7344



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 18/03/2016; Application No. : VA 2016 00715 ;Denmark 

3398681    23/03/2016
[International Registration No. : 1309161]
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Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for luggage transportation; loading and cargo handling machines; conveyors and 
conveyor belts; roller tracks for use in roller conveyor apparatus; luggage loading belts; moving and handling equipment; 
conveying installations (machines).

Cl.12;Vehicles for use on land; electrically powered land vehicles; motor land vehicles.

Cl.35;Retail and wholesale services in relation to machines and machine tools, motors, other than for land vehicles, 
coupling and transmission components (except for land vehicles), moving and handling equipment, namely luggage 
loading belts, conveyors including belt conveyers, roller conveyors, vehicles for use on land, in air or in water, including 
conveying installations.
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Proposed to be Used
IR DIVISION
Cl.39;Transport; packaging and storage of goods; transport of persons and goods, in particular by road, rail, sea and 
air; river transport; porter services; transport of money and valuables; transportation logistics; organization, booking and 
arrangement of travels, excursions and cruises; arrangement of transport services; rental of diving suits; organisation, 
booking and arrangement of excursions, day trips and sightseeing tours; sightseeing [tourism]; travel consultancy and 
escorting of travellers; rental, booking and providing of aircraft; rental, booking and providing of ships, in particular 
rowing and motor boats, sailing vessels and canoes; rental, booking and providing of motor vehicles, bicycles and 
horses; parcel delivery; organization of trips, holidays and sightseeing tours; travel agency services, in particular 
consultancy and booking services for travel, providing information about travel, arrangement of transport services and 
travel; travel reservation; transport reservation; providing information about travel, via the Internet, in particular about 
reservation and booking in the tourism and business travel sector (online travel agencies); delivery, dispatching and 
distribution of newspapers and magazines; consultation provided by telephone call centres and hotlines regarding 
travels, including business travel and in the field of transport logistics, transport and storage; tracking of passenger or 
freight vehicles using computers or global-positioning systems (GPS); traffic information.

Cl.41;Basic and advanced training as well as education information; instructional services, in particular 
correspondence courses and language training; entertainment; film production, other than advertising film production; 
DVD and CD-ROM film production; production of radio and television programs; rental of films and videos; presentation 
of films and videos; theatrical ticket agencies; musical performances; circus performances; public entertainment; 
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theatrical performances; arranging and conducting of concerts; ticket agency services [entertainment]; organisation and 
providing of an after school children's entertainment centre featuring educational entertainment; organization of holidays; 
physical education services; provision of courses of instruction in languages; fitness club services, training club and 
fitness club services, providing nursery schools, cinema facilities, discotheque services, providing museum facilities 
[presentation, exhibitions], amusement arcades; sport camp services; amusement park services; providing golf courses, 
tennis courts, riding facilities and sports facilities; rental of skin diving equipment; organization of sports competitions; 
organization of cultural and sporting events; arranging of cultural and sporting events; reservation services for sporting, 
scientific and cultural events; game services provided on-line [from a computer network]; rental of recorded data carriers 
(films, music, games), projector apparatus and the accessories thereof; rental of newspapers and magazines; writing of 
texts, other than publicity texts; publication of printed matter also in the form of electronic media including CD-ROMs, 
other than publicity texts, in particular books, magazines and newspapers; publication of printed matter in electronic 
form, except for publicity purposes, in particular magazines and newspapers, including in the Internet; publication of 
texts, except publicity texts, in particular of books, magazines and newspapers, including in the Internet; organization of 
exhibitions for cultural and teaching purposes; entertainment and educational services provided by recreation and 
amusement parks; services of an interpreter; services of a translator; photography; radio entertainment; television 
entertainment; consultation provided by telephone call centres and hotlines in the field of education, training and further 
training, and entertainment; consultation provided by telephone call centres and hotlines in the field of reservation 
services for sporting, scientific and cultural events; information about entertainment events, in particular provided via 
online networks and the Internet; modelling for artists.

Cl.43;Providing temporary accommodation; providing of food and drinks for guests; accommodation bureau services; 
providing and rental of holiday homes, holiday flats and apartments; providing room reservation and hotel reservation 
services; providing hotel and motel services; catering; services of boarding houses; rental of meeting rooms; bar 
services; providing of food and drinks for guests in restaurants; providing food and drinks in Internet cafés; consultation 
provided by telephone call centres and hotlines in the field of accommodation services, providing and rental of holiday 
homes, room reservation services and hotel reservation as well as accommodation and catering for guests.

Cl.44;Medical services; hygienic and beauty care for human beings; health and beauty care services provided by 
saunas, beauty salons, sanatoriums, hairdressing salons and massage parlours; nursing, medical; public baths for 
hygiene purposes; Turkish baths; organisation of therapy for health purposes; medical assistance services; convalescent 
homes; flower arranging; manicuring; massage; hospices; physiotherapy; nursing homes; animal grooming; dentistry; 
arrangement of wellness and beauty care services.
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Proposed to be Used
IR DIVISION
Cl.3;Soap; cosmetic preparations for baths; shaving soap; bergamot oil; skin whitening creams; essential oils of lemon; 
cosmetics for animals; cosmetics; cosmetic creams; dentifrices; disinfectant soap; depilatory preparations; essential 
oils; extracts of flowers [perfumes]; oils for cosmetic purposes; oils for perfumes and scents; lotions for cosmetic 
purposes; perfumes; perfumery; cosmetic preparations for skin care; pomades for cosmetic purposes; shaving 
preparations; deodorant soap; cosmetic preparations for slimming purposes; after-shave lotions; air fragrancing 
preparations; aloe vera preparations for cosmetic purposes.

Cl.5;Therapeutic preparations for the bath; syrups for pharmaceutical purposes; pharmaceutical preparations; chemico-
pharmaceutical preparations; compresses; medicines for alleviating constipation; decoctions for pharmaceutical 
purposes; depuratives; disinfectants for hygiene purposes; digestives for pharmaceutical purposes; elixirs 
[pharmaceutical preparations]; medicinal infusions; medicinal oils; medicinal herbs; lotions for pharmaceutical purposes; 
pomades for medical purposes; tinctures for medical purposes; serums; pastilles for pharmaceutical purposes; 
ointments for pharmaceutical purposes; pharmaceutical preparations for skin care; herbal teas for medicinal purposes; 
cachets for pharmaceutical purposes; tonics [medicines]; dietetic foods adapted for medical purposes; food for babies; 
biological preparations for medical purposes; dietetic beverages adapted for medical purposes; medical preparations for 
slimming purposes; chemical preparations for pharmaceutical purposes; medicinal drinks; dietetic substances adapted 
for medical use; mineral food supplements; vaginal washes; air deodorising preparations; douching preparations for 
medical purposes; personal sexual lubricants; aloe vera preparations for pharmaceutical purposes; slimming pills; 
tanning pills; antioxidant pills; acne treatment preparations.

Cl.32;Non-alcoholic fruit extracts; non-alcoholic fruit juice beverages; preparations for making beverages; essences for 
making beverages; fruit juices; syrups for beverages; waters [beverages]; lemonades; vegetable juices [beverages]; non-
alcoholic beverages; aloe vera drinks, non-alcoholic.

Cl.35;Business management assistance; business appraisals; advertising; television advertising; personnel 
recruitment; sales promotion for others; word processing; advertising by mail order; on-line advertising on a computer 
network; procurement services for others [purchasing goods and services for other businesses]; presentation of goods 
on communication media, for retail purposes; commercial information and advice for consumers [consumer advice shop];
commercial administration of the licensing of the goods and services of others; writing of publicity texts; production of 
advertising films; marketing; telemarketing services; retail or wholesale services for pharmaceutical, veterinary and 
sanitary preparations and medical supplies; provision of commercial and business contact information; commercial 
intermediation services; negotiation and conclusion of commercial transactions for third parties; provision of an on-line 
marketplace for buyers and sellers of goods and services; design of advertising materials.

7348



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 12/08/2015; Application No. : 014473128 ;European Union 

3398716    08/02/2016
[International Registration No. : 1309447]
Hagleitner,Hans Georg
Lindenallee 11 A-5700 Zell am See Austria

Proposed to be Used
IR DIVISION
Cl.1;Water-purifying preparations, water-softening preparations; decalcifying preparations [industrial] in liquid form; 
salts for regeneration of water softening installations, in particular in dishwashing, glass washing and coffee machines.

Cl.3;Cosmetics, perfumery, cosmetic preparations, hand and body creams, essential oils, scented oils, washing 
preparations, cleaning preparations, bleaching preparations, furbishing preparations, degreasing preparations, 
dishwashing preparations, shining preparations (polish), soaps, abrasive preparations, abrasive soaps, soaps containing 
particles for mechanical cleaning, hand soaps, liquid soaps and foam soaps, bath foam, shower gels, fabric softener for 
laundry, bleaching preparations for laundry, room fragrances, room fragrancing preparations, scale-removing 
preparations, in particular for descaling dishwashing, glass washing and coffee machines; pre-moistened cosmetic wipes 
of paper.

Cl.5;Disinfectants for hygiene purposes; fungicides; herbicides; moisturised disinfectant wipes.

Cl.7;Washing machines for crockery, in particular dishwashers with integrated desalination system.

Cl.9;Dosage dispensers, in particular for cosmetics, perfumery, cosmetic preparations, hand and body creams, 
essential oils, scented oils, washing preparations, cleaning preparations, bleaching preparations, furbishing preparations, 
degreasing preparations, dishwashing preparations, shining preparations (polish), soaps, abrasive preparations, abrasive 
soaps, soaps containing particles for mechanical cleaning, hand soaps, liquid soaps and foam soaps, bath foam, shower 
gels, fabric softener for laundry, bleaching preparations for laundry, room fragrances, room fragrancing preparations, 
water purifying chemicals, scale-removing preparations and water softening preparations, in particular for descaling 
dishwashing, glass washing and coffee machines; dosage dispensers for disinfectants, in particular for sanitary 
purposes, fungicides, herbicides; testing apparatus not for medical purposes; computer software, recorded, computer 
operating programmes, recorded; computer programs [downloadable]; data processing apparatus; computers; detectors; 
interfaces for computers with graphical user interfaces; measuring apparatus; measuring instruments; transmitters and 
receivers of electronic signals; sensors with and without radio transmission, electric sensors; signalling apparatus and 
instruments; checking (supervision) apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; compact discs, dvds and other digital recording media; 
weighing apparatus and instruments; batteries; remote controls.

Cl.11;Air deodorising apparatus, disinfectant dispensers, in particular for toilets; air deodorising apparatus, namely 
electric air deodorising apparatus, electric room deodorising units, dispensing units for room fragrances, electric air 
deodorising apparatus with disinfectant dispensers; water purification apparatus, water disinfecting apparatus and 
installations; sanitary apparatus and installations; hand drying apparatus for washrooms; electric hand drying apparatus 
for washrooms and contactless hand drying apparatus; apparatus for supplying water; bath plumbing fixtures; taps 
[faucets]; contactless washstand fittings for wash-hand basins; contactless fittings for sanitary purposes; water closets; 
water purifying installations, water desalinating apparatus and water conditioning installations; desalination apparatus.

Cl.16;Hygienic paper; towels of paper, in particular in folded or rolled form; handkerchiefs and cosmetic wipes of paper 
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(not pre-moistened); kitchen rolls [paper]; table napkins of paper; paper for cleaning purposes; sanitary bags.

Cl.21;Dispensers, in particular mechanical and contactless dispensers for dispensing sanitary articles, toilet paper, 
towels of paper, sanitary bags, cleaning cloths; dispensers for dispensing cosmetics, perfumery, cosmetic preparations, 
hand and body creams, essential oils, scented oils, washing preparations, cleaning preparations, bleaching preparations, 
furbishing preparations, degreasing preparations, dishwashing preparations, shining preparations (polish), soaps, 
abrasive preparations, abrasive soaps, soaps containing particles for mechanical cleaning, hand soaps, liquid soaps and 
foam soaps, bath foam, shower gels, fabric softener for laundry, bleaching preparations for laundry, room fragrances, 
room fragrancing preparations, water purifying chemicals, scale-removing preparations and water softening preparations, 
in particular for descaling dishwashing, glass washing and coffee machines; dispensers for dispensing disinfectants, in 
particular for sanitary purposes, fungicides, herbicides; accessories for dispensers, in particular stands, wall mounts, 
drip trays; dustbins; waste paper baskets; toilet brushes and accessories; cleaning articles; transportable containers for 
cleaning preparations and cleaning equipment; brooms; mops, mop wringers; parts and fittings for the aforesaid goods; 
rubber gloves, rubber gloves for household use, disposable rubber gloves; cleaning wipes.

Cl.35;Computerised file management; computerised file management; collating and systematic ordering of data in a 
computer database; collection, systematization, compilation, updating and maintenance of data in computer databases; 
computerised file management; alignment and maintenance of data in computer databases; compilation of statistics; data 
search in computer files for others; commercial information and advice for consumers [consumer advice shop].

Cl.37;Rental, maintenance, servicing and repair of sanitary installations and facilities, and of dosage devices and 
dispensers, in particular mechanical and contactless dispensers for dispensing sanitary articles, toilet paper, towels of 
paper, sanitary bags, cleaning cloths, and dispensers for dispensing cosmetics, perfumery, cosmetic preparations, hand 
and body creams, essential oils, scented oils, washing preparations, cleaning preparations, bleaching preparations, 
furbishing preparations, degreasing preparations, dishwashing preparations, shining preparations (polish), soaps, 
abrasive preparations, abrasive soaps, soaps containing particles for mechanical cleaning, hand soaps, liquid soaps and 
foam soaps, bath foam, shower gels, fabric softener for laundry, bleaching preparations for laundry, room fragrances, 
room fragrancing preparations, water purifying chemicals, scale-removing preparations and water softening preparations, 
in particular for descaling dishwashing, glass washing and coffee machines, and dispensers for dispensing disinfectants, 
in particular for sanitary purposes, fungicides, herbicides.

Cl.38;Transmission of digital files; pager services; paging services [radio, telephone or other means of electronic 
communication]; telecommunications, in particular computer-aided electronic transmission of information and 
communications services; providing of access to information, content and websites stored in a database, in particular on 
computer networks; transmission of information stored in databases via telecommunications networks, including in 
particular via the internet; providing of access to portals and websites on computer networks, in particular on the 
internet; collection and transmission of electronic messages; transmission of data via telecommunication networks; 
telecommunications by means of portals, namely providing of an electronic information portal; providing access to 
databases.

Cl.42;Computer programming; design and maintenance of computer software; conversion of data or documents from 
physical to electronic media; establishing and operating databases, namely installation, maintenance and updating of 
database software and electronic data storage; hosting computer sites (websites), server hosting; updating of websites; 
providing of web hosting; design and development of databases; hosting of databases.

Cl.44;Providing of information and consultancy in the field of hygienic and beauty care in connection with hygiene 
products, sanitary products and disinfectants.
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Priority claimed from 11/11/2015; Application No. : 2015736621 ;Russian Federation 

3398775    29/04/2016
[International Registration No. : 1309482]
TVEVT LP
4th Floor, 115 George Street Edinburgh, Scotland EH2 4JN United Kingdom

Proposed to be Used
IR DIVISION
Cl.38;Telecommunications; news agencies; wireless broadcasting; television broadcasting; cable television 
broadcasting; electronic bulletin board services [telecommunications services]; information about telecommunication; 
providing user access to global computer networks; providing access to databases; providing internet chatrooms; 
providing telecommunications connections to a global computer network; providing telecommunication channels for 
teleshopping services; message sending; computer aided transmission of messages and images; transmission of digital 
files; electronic mail; providing online forums; videoconferencing services; rental of message sending apparatus; rental 
of access time to global computer networks; rental of telecommunication equipment; communications by fiber optic 
networks; communications by computer terminals; satellite transmission; teleconferencing services; voice mail services; 
telecommunications routing and junction services; streaming of data.

Cl.45;Security consultancy; intellectual property consultancy; monitoring intellectual property rights for legal advisory 
purposes; licensing of intellectual property; licensing of computer software [legal services]; registration of domain names 
[legal services]; personal background investigations; copyright management; legal administration of licences; on-line 
social networking services.
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3398776    17/05/2016
[International Registration No. : 1309409]
Peter Macmillan
"Fairlawn", 2696 Railton Rd SHEFFIELD TAS 7306 Australia

Proposed to be Used
IR DIVISION
Cl.35;Psychological testing for the selection of personnel.

Cl.42;Providing search engines for the internet.
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Priority claimed from 11/04/2016; Application No. : 4020160026731 ;Republic of Korea 

3398833    04/05/2016
[International Registration No. : 1310221]
Medytox Inc.
78, Gangni 1-gil, Ochang-eup, Cheongwon-gu, Cheongju-si Chungcheongbuk-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; drugs for medical purposes; pharmaceutical drugs; medical 
preparations made of solutions of hyaluronic acid or modified hyaluronic acid; medical hyaluronic acid or modified 
hyaluronic acid in the form of pre-filled syringes; medical hyaluronic acid or modified hyaluronic acid used for treatment 
or prevention of arthritis or osteoarthritis in the form of injection to inject into joints; preparations for treating arthritis; 
preparations for treating osteoarthritis; improving preparations for articular function (medical purposes).

Cl.10;Medical filler syringes; syringes for injection of medical substances; syringes for medical purposes and for 
injections; injection device for pharmaceuticals; medical apparatus and instruments other than for dental purposes; joint 
prostheses; injection devices for pharmaceuticals, used to inject hyaluronic acid for treatment or prevention of arthritis or 
osteoarthritis.
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Priority claimed from 22/10/2015; Application No. : 18124809 ;China 

3398834    15/04/2016
[International Registration No. : 1310216]
Beijing Win-win Sci and Tech Co.,Ltd
1115, 11/F, Building 2, Yard 1, Shangdi Tenth ST, Haidian District Beijing City China

Proposed to be Used
IR DIVISION
Cl.5;Medicines for human purposes; disinfectants; dietetic substances adapted for medical use; depuratives; medicines 
for veterinary purposes; pesticides; surgical dressings; teeth filling material.

Cl.10;Needles for medical purposes; scalpels; massage apparatus; medical apparatus and instruments; dental 
apparatus; furniture especially made for medical purposes; air cushions for medical purposes; artificial limbs; 
orthopaedic articles; suture materials.

Cl.44;Medical assistance; convalescent homes; medical clinic services; chiropractics; hospitals; health care; 
telemedicine services; beauty salons; massage; sauna services.
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Priority claimed from 17/06/2015; Application No. : 2015-57454 ;Japan 

3399190    20/11/2015
[International Registration No. : 1309417]
AISIN SEIKI KABUSHIKI KAISHA
2-1 Asahi-machi, Kariya-shi Aichi-ken 448-8650 Japan

Proposed to be Used
IR DIVISION
Cl.1;Anti-freezing liquids; formaldehyde absorbing agents; formaldehyde removing agents; oil additives for automobile 
engines [chemical preparations]; chemical reagents sold as a kit, other than for medical or veterinary purposes; 
chemicals; brake oils for automobiles; transmission fluids for automobiles; plastic adhesives [not for stationery or 
household purposes]; rare earths; alloys of rare earth metals; alkaline-earth metals; lithium; non-metallic minerals; 
reagent paper [not for medical purposes]; unprocessed plastics [plastics in primary form].

Cl.2;Paints; dyestuffs; pigments; anti-corrosive preparations; corrosion inhibiting preparations for vehicles; mordants; 
anti-rust preparations; raw natural resins; rust inhibiting preparations in the nature of a coating for use on vehicles; anti-
rust greases; printing inks; water-colors [paints]; nonferrous metals in foil or powder form for painters, decorators, 
printers and artists; precious metals in foil or powder form for painters, decorators, printers and artists.

Cl.4;Mineral oils and greases for industrial purposes [not for fuel]; automotive engine oils; automotive gear oils; 
additives, non-chemical, to motor-fuel; automotive lubricants; fuels; solid lubricants; leather preserving oil and grease; 
non-mineral oils and greases for industrial purposes [not for fuel]; wax [raw material]; candles.

Cl.6;Door locks for automobiles; door hinges for automobiles; trunk room locks for automobiles; trunk room hinges for 
automobiles; automobile hood locks; automobile hood hinges; metal hardware; railings of metal; shutters of metal; metal 
materials for building or construction; metal pulleys, springs and valves [not including machine elements]; containers of 
metal for transport; loading and unloading pallets of metal; turn-tables for load handling; traversers for load handling; 
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joinery fittings of metal; metal safes; metal junctions for pipes; metal flanges.

Cl.7;Water pumps for automobile engines; oil pumps for automobile engines; filters for automobile engines; pistons for 
automobile engines; fan couplings for automobile engines; fans for automobile engines; cylinder head covers for 
automobile engines; intake manifolds for automobile engines; crankcases for automobile engines; pistons [parts of 
machines or engines]; pistons for cylinders; gas engines [not for land vehicles]; gas turbines [not for automobiles]; feed 
water heaters with cogeneration function [for non-electric prime movers and engines]; feed water heaters [for non-electric 
prime movers and engines]; non-electric prime movers [not for land vehicles] and parts thereof; machine elements [not 
for land vehicles]; power generating devices for cogeneration systems; power generators; gas engine driven power 
generators; starters for motors and engines; AC motors and DC motors [not including those for land vehicles but 
including "parts" for any AC motors and DC motors]; AC generators [alternators]; DC generators; hydraulic pumps; 
pneumatic pumps; compressed air pumps; vacuum pumps; pneumatic or hydraulic machines and instruments; sewing 
machines; parts and fittings for sewing machines; textile machines and apparatus; metalworking machines and tools 
using laser beam; laser welding machines; metalworking machines and tools; plastic processing machines and 
apparatus; stone working machines and apparatus; glass-working machines and apparatus; ceramic processing 
machines and apparatus; rubber processing machines and apparatus; laser beam machines for manufacturing semi-
conductors; electrically operated automatic shutter opening devices.

Cl.9;Measuring or testing machines and instruments for detecting various information on performance of automobiles; 
measuring and testing machines and instruments; electronic locks; electronic control devices for automobiles; computer 
programs [recorded or downloadable]; electronic machines, apparatus and their parts; navigation apparatus for 
automobiles; automatic control and remote monitoring apparatus for gas engine heat pumps; telecommunications 
devices, apparatus and instruments; solar cells; solar panels (solar battery panels); solar battery power generation 
devices; fuel cells; fuel cell power generation devices; automotive batteries and battery chargers; electric controlling and 
regulating machines and apparatus for automobiles; batteries and cells; power distribution or control machines and 
apparatus; rotary converters; phase modifiers; intruder detecting apparatus for security systems; fire alarms; gas alarms; 
anti-theft warning apparatus; electronic publications; power supply control panels and power regulating panels for use in 
power generating devices for cogeneration systems; power supply control devices and power regulating devices for 
power generators.

Cl.10;Electric lift chairs for nursing care; sleep analyzers for medical purposes; medical beds; equipment for holding, 
moving and handling people for nursing care purpose; bathing apparatus for nursing care [for medical use]; medical 
machines and apparatus; ear plugs for sleeping; ear plugs for protection against noise; urinals [for medical purposes]; 
plug-in bedpan for invalids; pacifier clips; ice bag pillows for medical purposes; triangular bandages; supportive 
bandages; surgical catgut; feeding cups [for medical purposes]; dropping pipettes [for medical purposes]; feeding bottle 
teats; medical ice bags; medical ice bag holders; baby bottles; nursing bottles; finger guards [for medical purposes]; 
electric massage apparatus for household use; esthetic massage apparatus for industrial use; ear picks.

Cl.11;Bathing apparatus for nursing care, not for medical purposes; bath fittings; toilet stool units with a washing water 
squirter; disinfectant dispensers for toilets; toilet bowls; seating for use with Japanese style toilet bowls; air-conditioning 
apparatus by gas engine heat pumps for industrial purposes; heat pumps; air conditioning apparatus and fittings thereof 
[for industrial purposes]; space heating and cooling apparatus and fittings thereof [for industrial purposes]; air-
conditioning apparatus by gas engine heat pumps for household purposes; cooling and heating devices and fittings 
thereof [for household purposes]; air conditioning apparatus and fittings thereof [for household purposes]; household 
electrothermic appliances; feed water heaters with cogeneration functions [for non-electric prime movers and engines]; 
hot water storage type hot water supplying apparatus using heat from gas engines [for industrial purposes]; gas hot 
water suppliers for industrial purposes; gas engine heat pumps and their parts; boilers, not for parts for non-electric 
prime movers, and not for engines; hot water storage type hot water supplying apparatus using heat from gas engines 
[for household purposes]; gas hot water suppliers for household purposes; gas water heaters for household purposes; 
hot-air space heating apparatus [for household purposes]; stoves for household purposes [non-electric]; toilet bowls and 
seats sold as a unit; prefabricated bathrooms sold as a unit; prefabricated shower baths sold as a unit.

Cl.12;Non-electric prime movers for land vehicles [not including "their parts"]; vehicles for the physically handicapped 
and those of reduced mobility; automobiles and their parts and fittings; two-wheeled motor vehicles, bicycles and their 
parts and fittings; self-propelled electric vehicles; electrically operated personal mobility type scooters and automobiles; 
electric vehicles; wheelchairs for nursing care; electric wheelchairs; wheelchairs and their parts and fittings; rickshaws; 
sleighs and sleds [vehicles]; hand trucks; carts; bicycle trailers; mechanical elements for land vehicles; anti-theft alarms 
for vehicles; anti-theft devices for automobiles; AC motors or DC motors for land vehicles [not including "their parts"]; 
adhesive rubber patches for repairing tubes or tires; baby carriages [prams].

Cl.16;Printed matter; stationery; post cards; paper and cardboard; office requisites, except furniture; sewing patterns, 
knitting patterns or embroidery design patterns; tailors' chalk; photographs; photograph stands; hygienic hand towels of 
paper; towels of paper; table napkins of paper; hand towels of paper; handkerchiefs of paper.

Cl.18;Bags; pouches; industrial packaging containers of leather; vanity cases [not fitted]; umbrellas and their parts; 
walking stick seats; walking sticks; canes; metal parts of canes and walking sticks; handles for canes and walking sticks; 
handbag frames; purse frames; leather and fur (unworked or semi-worked).

Cl.19;Non-metallic minerals for building or construction; joinery fittings [not of metal]; ceramic building materials, 
bricks and refractory products; building materials made of linoleum for fixing to existing walls or floors; plastic building 
materials; synthetic building materials; asphalt, and asphalt building or construction materials; rubber building or 
construction materials; plaster [for building purposes]; lime building or construction materials; building or construction 
materials of plaster; buildings, not of metal; road signs [not of metal, non-luminous, and not mechanical]; erosion control 
mats integrating plants seeds.

Cl.20;Beds; bed bases; furniture; care beds; hospital beds; mattresses; cushions [furniture]; Japanese floor cushions; 
pillows; mattresses for care beds; cushions for wheelchairs; mattresses, cushions, Japanese floor cushions or pillows for
automobiles; locks for vehicles [not of metal]; locks [non-electric, not of metal]; indoor window blinds [shade] [furniture]; 
blinds of reed, rattan or bamboo; bead curtains for decoration; window shades; partition screens; oriental folding 
partition screens; cradles; infant walkers; air mattresses for recreational use; sleeping bags [for camping]; bathroom 
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stools; shower chairs.

Cl.21;Potties for the elderly or disabled persons; chamber pots; toilet potties; bathroom pails; cosmetic and toilet 
utensils; kitchen utensils and containers, not including gas water heaters for household use, non-electric cooking heaters 
for household purposes, kitchen worktops and kitchen sinks; cleaning tools and washing utensils; ironing boards; 
atomizer for use in ironing; fabric marking boards; brushes.

Cl.22;Bags for futon quilts; cotton batting for mattresses and quilts; cotton waddings for clothes; hammocks; storage 
bags for futon quilts; stuffing [not of rubber, plastics, paper or cardboard]; tarpaulins [not for ships]; tents [not for 
camping]; raw textile fibers; feathers and downs; knitted cords; starched cords; twisted cords; cordage; netting, not of 
metal or asbestos; industrial packaging containers of textile; rockfall prevention nets of textile.

Cl.24;Bedsheets; futon quilts; quilt covers for futon [linen]; ticks for futon quilts [unstuffed futon quilts]; pillowcases 
[pillow slips]; blankets; mosquito nets; woven textile goods for personal use; bed covers; mattress covers; covers [loose] 
for furniture; seat covers of textile; wall hangings of textile; curtains; table cloths [not of paper]; draperies [thick drop 
curtains]; curtains for shop entrance; table napkins of textile; woven fabrics; knitted fabrics; felt and non-woven textile 
fabrics.

Cl.25;Clothing; hats and caps; clothes for sports; footwear [other than boots for sports]; boots for sports; garters; sock 
suspenders; suspenders [braces]; waistbands; belts for clothing; masquerade costumes.

Cl.26;Needles; knitting sticks; sewing boxes; spatula for use in sewing; sewing thimbles; pin and needle cushions; 
boxes for needles; insignias for wear [not of precious metal]; buckles for clothing [clothing buckles]; badges for wear [not 
of precious metal]; brooches for clothing; special sash clips for obi [Obi-dome]; bonnet pins [not of precious metal]; 
ornamental adhesive patches for jackets; brassards; buttons and the like; knitted raschel lace fabrics; embroidery lace 
fabrics; tapes [haberdashery]; ribbons; hair ornaments.

Cl.27;Floor coverings; wall hangings [not of textile]; toilet mats; wallpaper; bath mats for wash places; bath mats; 
tatami mats and the like; artificial turf; gymnastic mats.

Cl.28;Toys; plush toys; plastic toys; stress relief toys; dolls; toys for domestic pets; parlor games; Go games; 
Japanese chess [Shogi games]; Japanese playing cards; dice; dice games; dice cups; diamond Go games; chess games; 
checkers [checker sets]; conjuring apparatus; dominoes; playing cards; mah-jong; game machines and apparatus; 
billiard equipment; sports equipment; amusement machines and apparatus for use in amusement parks; fishing tackle; 
wax for skis.

Cl.35;Referral of carer, housekeeper, care worker and nurse; employment agencies; placement and recruitment of staff; 
information and consulting services relating to placement and introduction of staff; reception services for visitors in 
buildings; retail or wholesale services, including on-line, for beds, nursing care beds or furniture; retail or wholesale 
services, including on-line, for cushions, bed clothes, woven fabrics, beddings or mattresses; retail or wholesale 
services, including on-line, for toys; retail or wholesale services, including on-line, for sewing machines; intermediary 
services relating to sales of beds or furniture; intermediary services relating to sewing machine sales; providing 
information concerning commercial sales; advisory and information services for consumers relating to purchase of 
goods.

Cl.36;Management of buildings; agency services for the leasing or rental of buildings; leasing or renting of buildings; 
purchase and sale of buildings; real estate agency services relating to the purchase and sale of buildings; real estate 
appraisal; land management; agencies or brokerage for leasing or renting of land; leasing of land; purchase and sale of 
land; real estate agency services relating to the purchase and sale of land; rental of building space; providing information 
on buildings or land [real estate affairs]; asset management for retired people; financial management of employee 
pension plans; advisory services relating to asset buildup; charitable fund raising; charitable fund raising for volunteer 
and welfare activity; charitable fund raising for environmental protection; information services relating to customs duties; 
providing information on advisory services relating to tax planning; used automobiles appraisal; information and 
consulting services relating to used automobile appraisal; used automobile parts appraisal.

Cl.37;Building reform works; interior and exterior reform works; bathroom reform works; kitchen reform works; 
installation of security systems and facilities; installation of toilet stool units with a washing water squirter; construction 
work; repair or maintenance of toilet seats [including toilet stool units with a washing water squirter]; repair or 
maintenance of chamber pots; remote monitoring of running situation of air-conditioning, heating or plumbing sanitary 
facilities of buildings; operation, check or maintenance of building equipment; repair or maintenance of air-conditioning 
apparatus [for industrial purposes]; burner maintenance or repair; repair or maintenance of boilers; repair or maintenance 
of pumps; repair or maintenance of freezing machines and apparatus; repair or maintenance of gas engine heat pump 
type air-conditioning apparatus [for industrial purposes]; repair or maintenance of air-conditioning apparatus by 
cogeneration systems; repair or maintenance of gas engine heat pump type air-conditioning apparatus for household 
purposes; repair or maintenance of household electrothermic appliances; repair or maintenance of electric motors; repair 
or maintenance of power distribution or control machines and apparatus; repair or maintenance of power generators; 
repair or maintenance of gas engine driven power generators; repair or maintenance of power generators with 
cogeneration functions; repair or maintenance of sewing machines; cleaning services in the nature of collecting trash and 
waste, other than transport; cleaning services in the nature of collecting recyclable or second-hand goods, other than 
transport.

Cl.39;Vehicle transport; vehicle driving services; rental of automobiles with drivers; vehicle rental; rental of 
wheelchairs; rental of electric wheelchairs; rental of wheelchairs for nursing care; rental of walking aid vehicles; parking 
services; management of parking places; distribution of energy and providing information relating thereto; distribution of 
energy for space heating and cooling of buildings; storage; warehousing services of deposited automobiles.

Cl.40;Metal treating; processing of rubber; processing of plastics; ceramic processing; processing of automobile parts; 
custom manufacturing services relating to automobiles and their parts and fittings; surface processing of building and 
construction materials; rental of knitting machines; rental of sewing machines; recycling of waste; sorting and disposal of 
waste and trash; sorting, disposal and recycling of recycled products and second-hand goods and agency services 
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thereof; providing information or technical advice on collection, sorting, disposal or recycling of recycled products or 
second-hand goods; providing information on recycling of used automobiles based on the Act on Recycling, etc. of End-
of-Life Vehicles; rental of air-conditioning apparatus [for household purposes]; rental of humidifier [for household 
purposes]; rental of air purifiers [for household purposes]; rental of electric power generators; rental of electric power 
generators with cogeneration functions; rental of humidifier [for industrial purposes]; rental of air purifiers [for industrial 
purposes]; rental of air-conditioning apparatus [for industrial purposes]; rental of air-conditioning apparatus with 
cogeneration functions [for industrial purposes]; tailoring or dressmaking; embroidery [embroidering]; consultancy or 
agency services for tailoring, dressmaking and embroidering; rental of textile machines and apparatus.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging, conducting 
or organization of seminars; amusements and entertainment; providing amusement facilities; organization, arranging or 
conducting of sports events and competitions; providing sports facilities; providing electronic publications; reference 
libraries of literature and documentary records; book rental; providing facilities for movies, shows, plays, music or 
educational training; providing facilities for lectures, workshops, seminars and symposiums; exhibitions of documents 
relating to automobiles; organization of exhibitions for scientific, economic and cultural purposes.

Cl.42;Technical testing services; vehicle roadworthiness testing; testing and research on automobiles and their parts; 
testing or research services relating to health equipment; testing or research on machines, apparatus and instruments; 
testing, inspection or research of computer systems; quality control; research and development of products; providing 
information in the field of product development; planning and design of automobile test driving courses and testing 
facilities; design and development of nursing care equipment; design of fuel cells; design of machines, apparatus and 
instruments, and their parts, as well as systems composed thereof; furniture and interior decoration design; bedding 
design; design of new products; design services; rental of computers and computer software; providing computer 
programs on data networks; providing application software utilizing telecommunications networks; computer 
programming and consultancy relating thereto; technological advice relating to computers, automobiles and industrial 
machines; technical advice relating to performance and operation of machines and apparatus; providing automobile 
driving test courses; providing automobile performance and endurance testing facilities.

Cl.43;Providing temporary accommodation; preschooler and infant care at daycare centers or nursery centers; 
providing information on preschooler and infant care at daycare centers or nursery centers; providing nursery centers; 
providing daycare centers; rental of care beds and their fittings; rental of care chairs; rental of furniture; rental of 
mattresses, quilts and bedding for nursing care; rental of quilts; rental of pillows; rental of blankets; retirement homes 
and providing information and consultancy relating thereto; providing conference, exhibition and meeting facilities; rental 
of meeting rooms; rental of facilities for exhibitions.

Cl.44;Rental of mobile lifts for nursing care; rental of medical instruments for nursing care; rental of medical machines 
and apparatus; nursing care (including by home visiting); providing information and consultancy relating to nursing care; 
health advisory; dietary advisory; nutritional and dietetic consultancy; medical services; providing medical information; 
physical examination; dentistry; preparation and dispensing of medications; integration and management of medical 
information and health information; health care services and providing information relating thereto; beauty salons; 
hairdressing salons; providing bath houses; rehabilitation advisory; massage and therapeutic acupressure massage; 
chiropractics; moxibustion; treatment for dislocated joints, sprain, bone fractures or the like; acupuncture; rental of bath 
fittings for nursing care; rental of prefabricated bathrooms sold as a unit; rental of prefabricated shower baths sold as a 
unit; rental of chamber pots; rental of portable toilets.

Cl.45;Security, guarding for facilities; personal body guarding; fire guarding, gas leakage guarding and security 
guarding for buildings by remote monitoring systems; guarding in vehicles; rental of anti-theft alarms for vehicles; rental 
of intruder alarms; rental of fire alarms; rental of fire extinguishers; baby-sitting and providing information relating 
thereto; providing information about the licensing of intellectual property rights.
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3399200    27/11/2015
[International Registration No. : 1309862]
GUANGZHOU METALS & MINERALS IMP.& EXP. LTD.
21/F, No.691 North Renmin Road, Liwan District, Guangzhou City 510000 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.6;Building materials of metal; cables and wires, nets of metal, non-electric; standard fasteners (not including 
communications and special fastening vehicle); fittings of metal for windows; fittings of metal for doors; hardware of 
metal; padlocks; hardware machinery; metal hardware (non machine parts); works of art of common metal; bronzes 
(works of art); busts of common metal; figurines of common metal; statues of common metal.

Cl.19;Tiles, not of metal, for building; bricks; mosaics for building; wall tiles, not of metal; paving blocks, not of metal; 
pantiles; floors, not of metal; ceramic wall and floor tiles; clay bricks; silicate bricks; glass mosaic tiles; fiber reinforced 
plastics bricks; non metal sculpture; monuments, not of metal; busts of stone, concrete or marble; statuettes of stone, 
concrete or marble; works of art of stone, concrete or marble.

Cl.21;Porcelain ware; pottery; ceramics for household purposes; pottery, signboards of porcelain; busts of porcelain, 
ceramic, earthenware; statuettes of porcelain, terra-cotta; china ornaments; works of art, of porcelain, terra-cotta; 
household chinaware (including basins, bowls, plates, kettles, tableware, jugs and pots); household pottery (including 
basins, bowls, plates, jars, jugs, pots, marmites, kettles and ceramic tableware); tri-coloured glazed pottery of the tang 
dynasty; marmites; kettles; ceramic tableware; ceramic support balls; acid-and alkali-resistant ceramics.
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Priority claimed from 02/11/2015; Application No. : 4222551 ;France 

3399231    07/03/2016
[International Registration No. : 1310064]
POP UP IMMO
111 avenue Victor HUGO, F-75016 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Computer file management; organization of exhibitions for commercial or advertising purposes; business 
management; online advertising on a computer network; rental of advertising time on all communication media; rental of 
advertising space; rental of sales stands; organization of trade fairs for commercial or advertising purposes; publication 
services for advertising texts; rental of advertising space; dissemination of advertisements; public relations; business 
management and organization consultancy.

Cl.36;Real estate appraisals; real property management; financing services; financial analysis; raising or investing 
capital; financial evaluation (insurance, banking, real estate); insurance underwriting; rental of business premises; rental 
of premises for commercial purposes.

Cl.41;Education; training; entertainment; sports and cultural activities; information relating to entertainment or 
education; provision of recreational facilities; rental of motion pictures; rental of sound recordings; rental of video 
cassette recorders or of radio and television sets; rental of show scenery; videotape editing; photography services; 
organization of competitions (education or entertainment); organization and conducting of colloquiums, conferences or 
congresses; organization of exhibitions for cultural or educational purposes; booking of seats for shows; game services 
provided on-line from a computer network; gambling service; publication of electronic books and journals on-line; 
electronic desktop publishing.

Cl.42;Architectural consultation; graphic arts designing; interior decoration; industrial design; 3D design services for 
interior design; styling (industrial design); authentication of works of art.
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Priority claimed from 18/02/2016; Application No. : 3600098 ;Spain 

3399251    26/02/2016
[International Registration No. : 1310084]
SOCIEDAD ANONIMA TRABAJOS Y OBRAS (SATO)
Paseo de la Castellana, 259-D, Torre Espacio, Planta 8 E-28046 Madrid Spain

Proposed to be Used
IR DIVISION
Cl.37;Construction of civil engineering structures with concrete masonry units; services for the construction of 
buildings and infrastructures, consultancy services in the field of construction, supervision (management) of 
construction works, information in the field of construction, rental of construction machinery and equipment; rental of 
tools, machines and equipment for construction and demolition; repair and maintenance of buildings and constructions, 
information on repairs, cleaning services for buildings (interior and exterior surfaces); services for installations during the
construction of buildings.

Cl.42;Consultancy and research service in engineering and technology, design, planning and supervision of structures, 
infrastructures and buildings in the field civil engineering, railway systems engineering, aeronautical engineering and 
naval architecture; technical project studies, research in the field of environmental protection, quality control; planning 
and consultancy in the field of architecture; planning of construction projects, testing and geological analyses, design of 
engineering building systems, analysis of the structural behavior of building materials, research on the construction of 
buildings or urban planning, development of computer programs designed for use in construction and engineering; 
measuring environmental conditions in civil engineering structures, conducting engineering surveys.
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Priority claimed from 14/04/2015; Application No. : 86597590 ;United States of America 

3399378    13/10/2015
[International Registration No. : 1309840]
Epicurean Cutting Surfaces, Inc.
1325 N. 59th Avenue, West Duluth, MN 55807 United States of America

Proposed to be Used
IR DIVISION
Cl.8;Pizza cutters; muddlers; serving spoons, and pasta serving forks.

Cl.9;Measuring spoons.

Cl.21;Cutting boards, trivets, coasters not principally of paper and other than table linen, scrapers for cooking 
purposes; kitchen utensils, namely, ladles, turners, sauté tools, namely, spatulas, sandwich cutters; rolling pins; pizza 
peels; knife holders, namely, knife blocks, knife racks, and magnetic racks for holding knives; pastry stands; chopsticks.
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Priority claimed from 28/11/2014; Application No. : 2014-100704 ;Japan 

3399407    28/05/2015
[International Registration No. : 1309831]
Spiber Inc.
234-1 Mizukami, Kakuganji, Tsuruoka Yamagata 997-0052 Japan

Proposed to be Used
IR DIVISION
Cl.1;Cell culture medium for scientific or research use, other than for medical or veterinary use; biological cultured 
tissue, other than for medical and veterinary use; rubber reinforcing agent containing proteins; rubber reinforcing agent; 
chemical preparations containing proteins for scientific purposes, other than for medical or veterinary use; chemical 
preparations for scientific purposes, other than for medical or veterinary use; chemical reagents containing proteins, 
other than for medical or veterinary purposes; chemical reagents, other than for medical or veterinary purposes; 
industrial chemicals; protein, raw material; polypeptide, raw material; unprocessed plastics including fibers; plastics 
including fibers in primary form; unprocessed plastics, plastics in primary form; synthetic resins, unprocessed.

Cl.5;Cell culture medium for medical and veterinary use; biological cultured tissue for medical and veterinary use; 
chemical preparations containing proteins for medical and veterinary use; chemical preparations for medical and 
veterinary use; diagnostic media for bacteriological cultures; diagnostic reagents for medical purposes; biological 
chemical reagents for medical or veterinary purposes; chemical reagents for medical or veterinary purposes; biological 
preparations for medical purposes; chemical preparations for medical purposes; chemical preparations for sanitary 
purposes; pharmaceutical preparations; reagent paper for medical purposes; oiled paper for medical purposes; wrapping 
wafers for medicine doses; gauze for dressings; empty capsules for pharmaceuticals; eyepatches for medical purposes; 
ear bandages; menstruation bandages; menstruation tampons; sanitary napkins; sanitary panties; absorbent cotton; 
adhesive plasters; bandages for dressings; liquid dressings; breast-nursing pads; dental materials; diapers; diaper 
covers; cotton swabs for medical use.

Cl.9;Ear plugs for divers; life jackets; safety nets; safety harnesses, other than for vehicles or sports purposes; fire 
escape ladders; life-saving apparatus and equipment; fire extinguishers; fireplugs; fire hose; fire hose nozzles; sprinkler 
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systems for fire protection; safety helmets for protection against accidents; protective helmets; vehicle breakdown 
warning triangles; road signs, luminous or mechanical; breathing apparatus for divers; diving suits; laboratory apparatus 
and instruments; solar batteries; batteries and cells; electric wires and cables; magnetic cores; resistance wires; fuel cell 
electrodes; fire boats; structural parts for fire boats; parts and fittings for fire boats; satellites for scientific purposes; 
structural parts for satellites for scientific purposes; parts and fittings for satellites for scientific purposes; fire engines; 
structural parts for fire engines; parts and fittings for fire engines; dust masks; gas masks; welding masks; protecting 
masks; garments and clothes for protection against fire; disaster prevention hoods; clothing for protection against 
accidents; bullet proof vests; bullet-proof clothing; flame-retardant balaclavas; knee-pads for workers; elbow-pads for 
workers; gloves for protection against accidents; protective helmets for sports; swim floats for safety purposes; weight 
belts for scuba diving; air tanks for scuba diving; regulators for scuba diving; wet suits for scuba diving; gloves for 
divers; buoyancy bladders for diving; shoes for protection against accidents and fire; eye glasses; spectacle cases; sun 
glasses; cases for sun glasses; goggles for sports; goggles for protection against dust; protective goggles; exposed 
cinematographic films; exposed slide films; slide film mounts; heat-protection helmets.

Cl.10;Medical stents; medical catheters; medical tubing; suture apparatus, for medical purposes; surgical instruments; 
artificial orthopedic implants; orthopedic articles; surgical apparatus and instruments; therapeutic apparatus and 
instruments; diagnostic apparatus and instruments for medical purposes; dental machines and apparatus; veterinary 
apparatus and instruments; auxiliary medical devices; medical apparatus and instruments; suture materials for medical 
purposes; surgical sutures; pacifiers for babies; ice bag pillows for medical purposes; triangular bandages; supportive 
bandages; bandages for joints, anatomical; bandages, elastic; surgical catguts; feeding cups for medical purposes; 
dropping pipettes for medical purposes; teats; medical ice bags; medical ice bag holders; baby bottles; nursing bottles; 
finger guards for medical purposes; contraceptives, non-chemical; artificial tympanic membranes; prosthetic or filling 
material, not for dental use; ear plugs for sleeping; ear plugs for soundproofing; ear picks; gloves for medical purposes; 
sanitary masks; ear plugs for swimming; rollator and their parts and fittings.

Cl.12;Tipping apparatus, parts of railway freight cars and their parts and fittings; pusher cars for mining and their parts 
and fittings; traction engines and their parts and fittings; ropeways for cargo or freight handling; parts and fittings for 
ropeways for cargo or freight handling; puller cars for mining; parts and fittings for puller cars for mining; mechanical 
elements for land vehicles; shafts, axles or spindles for land vehicles; bearings for land vehicles; shaft couplings or 
connectors for land vehicles; power transmissions and gearings for land vehicles; idling pulleys for land vehicles; cams, 
machine elements for land vehicles; reversing gears for land vehicles; reduction gears for land vehicles; belt pulleys for 
land vehicles; power transmission belts for land vehicles; toothed wheels or gears for land vehicles; speed change gears 
for land vehicles; fluid couplings for land vehicles; hydraulic torque converters for land vehicles; links for land vehicles; 
roller chains for land vehicles; shock absorbers for land vehicles; springs for land vehicles; brakes for land vehicles; 
cone brakes for land vehicles; disc brakes for land vehicles; band brakes for land vehicles; block brakes for land 
vehicles; parachutes and their parts and fittings; tankers and their parts and fittings; yachts and their parts and fittings; 
boats and their parts and fittings; tug boats and their parts and fittings; naval vessels, namely warships and their parts 
and fittings; cargo ships and boat; parts and fittings for cargo ships and boats; air-cushion vehicles and their parts and 
fittings; ships' hulls; components for ships; vessels and their parts and fittings; air balloons and their parts and fittings; 
airships and their parts and fittings; gliders and their parts and fittings; helicopters and their parts and fittings; space 
vehicles and their parts and fittings; aircraft fuselages; components for aircraft; aircraft and their parts and fittings; 
funiculars and their parts and fittings; ropeways, not for cargo handling; parts and fittings for ropeways, not for cargo 
handling; ski lifts and their parts and fittings; undercarriages, for railway cars, and their parts and fittings; undercarriages 
for vehicles and their parts and fittings; bodies of railway cars; railway rolling stock and their parts and fittings; 
snowmobiles and their parts and fittings; trolley buses and their parts and fittings; fork lift cars and their parts and 
fittings; armored vehicles and their parts and fittings; bodies for vehicles; components for automobiles; automobiles and 
their parts and fittings; components for two-wheeled motor vehicles; components for bicycles; two-wheeled motor 
vehicles and their parts and fittings; bicycles and their parts and fittings; luggage carriers for motorcycles; tandem seat 
bags [automobile fittings]; electric vehicles and their parts and fittings; tires for vehicle; wheels for vehicle; inner tubes 
for vehicle tires; door panels for vehicles; seat covers for vehicles; vehicle seats; child restraints for vehicle seats; safety 
seats for children for automobiles; door panels for land vehicles; roof panels for land vehicles; holding tops of 
automobiles; remote control vehicles, other than toys; parts and fittings for remote control vehicles, other than toys; tires 
and inner tubes of tires for remote control vehicles, other than toys; carrier tricycles and their parts and fittings; tires and 
inner tubes of tires for carrier tricycles; rickshaws and their parts and fittings; tires and inner tubes of tires for rickshaws; 
sleighs and their parts and fittings; sleds [vehicles] and their parts and fittings; trolleys and their parts and fittings; tires 
and inner tubes of tires for trolleys; carts and their parts and fittings; tires and inner tubes of tires for carts; horse drawn 
carriages and their parts and fittings; tires and inner tubes of tires for horse drawn carriages; bicycle trailers and their 
parts and fittings; tires and inner tubes of tires for bicycle trailers; shopping carts and their parts and fittings; tires and 
inner tubes of tires for shopping carts; tires and inner tubes of tires for rollator; wheelchairs and their parts and fittings; 
tires and inner tubes of tires for wheelchairs; baby carriages and their parts and fittings; tires and inner tubes of tires for 
baby carriages; baby buggies and their parts and fittings; tires and inner tubes of tires for baby buggies.

Cl.17;Plastic semi-worked products that contains fibers; plastic semi-worked products; rubber containing fibers, raw or 
semi-worked; rubber, raw or semi-worked; asbestos safety curtains; gaskets; junctions for pipes, not of metal; packings; 
floating anti-pollution barriers; anti-dazzle films for windows; plastic film other than for wrapping; plastic films for 
shielding ultraviolet rays; fiber made from protein which is produced by genetic recombination, not for textile use; fiber 
made from protein, not for textile use; fiber made of protein, not for textile use; plastic fibers, not for textile use; chemical 
fiber, not for textile use; elastic yarns, not for textile use; fiber thread and yarn made from protein which is produced by 
genetic recombination, not for textile use; fiber thread and yarn made of protein, not for textile use; chemical fiber yarn 
and thread, not for textile use; electrical insulating materials; valves of rubber or vulcanized fiber, not including machine 
elements; washers of rubber or vulcanized fiber; rock wool; slag wool; rubber thread and covered rubber yarn, not for 
textile use; insulating gloves; rubber cords and laces; industrial packaging containers of rubber; rubber stoppers; rubber 
lids and caps for industrial packaging containers; plastic sheeting for agricultural purposes; condenser paper; vulcanized 
fiber; soundproofing materials of rock wool, not for building purposes.

Cl.18;Industrial packaging containers of leather; industrial packaging containers of imitation leather; leather cases; 
attaché cases; suitcases; trunks; card cases, notecases; briefcases; wallets; straps for luggage; rucksacks; backpacks; 
rucksacks and backpacks which are attachable to a tandem seat of motor bicycles; garment carriers or garment bags; 
shoulder bags; gladstone bags; carry-on bags; handbags; Boston bags; diaper bags; waist bags; sport bags ; tote bags; 
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charm bags [omamori-ire]; business card cases; shopping bags; purses; key cases; vanity cases [not fitted]; umbrellas 
and their parts; parasols, sun umbrellas; beach umbrellas, beach parasols; bags for umbrellas; umbrella covers; umbrella 
handles; metal parts of umbrellas; frames for umbrellas; walking sticks; canes; metal parts of canes and walking-sticks; 
handles for canes and walking sticks; parts of canes; saddlery; harnesses; clothing for domestic pets; leather and fur, 
unworked or semi-worked; synthetic leather; imitation leather; rawhides and raw skins; fur; faux fur; leather cloth; sashes 
for carrying babies.

Cl.20;Loading pallets, not of metal; beehives [hive boxes or honeycombs]; hairdresser's chairs; barbers' chairs; valves 
of plastics, not including machine elements; reservoirs, not of metal or masonry; containers for transport, not of metal; 
curtain fittings; metal-substitute plastic fasteners; nails, wedges, nuts, screws, tacks, bolts, rivets and casters, not of 
metal; washers, not of metal, rubber and vulcanized fiber; tent pegs, not of metal; locks, non-electric, not of metal; 
cushions; pillows; mattresses; industrial packaging containers of wood, bamboo or plastics; embroidery frames and 
hoops; nameplates and door nameplates, not of metal; flagpoles; hand-held flat fans; hand-held folding fans; stakes for 
plants or trees; beds for household pets; dog kennels; nesting boxes for small birds; step ladders and ladders, not of 
metal; letter boxes, not of metal or masonry; hat hooks, not of metal; hand-held supermarket shopping baskets, not of 
metal; water tanks for household purposes, not of metal or masonry; hanging boards [Japanese style pegboards using 
positional hooks]; tool boxes, not of metal; towel dispensers, not of metal; furniture; indoor window blinds; blinds of reed,
rattan or bamboo [sudare]; bead curtains for decoration; window shades; wind chimes; oriental single panel standing 
partition [tsuitate]; oriental folding partition screens [byoubu]; benches; advertising balloons; upright signboards of wood 
or plastics; artificial model food samples; ritual equipment; cradles; infant walkers; mannequins; costume display stands; 
sleeping bags for camping; picture frames; plaster sculptures; plastic sculptures; wooden sculptures; tusks, raw or partly 
worked material; artificial tusks; whalebones; artificial whalebones; shells and crusts; artificial shells and crusts; animal 
horns; artificial horns; ivory, unworked or partly worked material; artificial ivory; animal teeth; artificial animal teeth, other 
than for medical or veterinary use; tortoiseshells, unworked or partly worked material; artificial tortoiseshells; animal 
bone, unworked or partly worked material; artificial animal bone, other than for medical or veterinary use.

Cl.22;Raw fibrous textile materials; silk fibers and raw silk; chemical fiber for textile use; raw textile fibers made from 
protein which is produced by genetic recombination; raw textile fibers made from protein; raw textile fibers made of 
protein; raw textile fibers; ropes, not of metal; chemical fiber cordage; cordage; knitted cords; chemical fiber cord; 
chemical fiber netting; netting, not of metal; industrial packaging containers of textile; cotton waddings for clothes; 
hammocks; stuffing, not of rubber, plastics, paper or cardboard; mountaineering ropes; tents for mountaineering or 
camping; ground cloths; sails for windsurfing; tarpaulins, not for ships; tents, not for camping; Japanese reed screens 
[yoshizu]; sunshades; wax ends; cattle hair, raccoon dog hair and horsehair [not for textile use, not for brushes]; feathers 
and downs; artificial feathers and downs.

Cl.23;Yarns and threads made from protein which is produced by genetic recombination for textile use; yarns and 
threads made from protein for textile use; yarns and threads made of protein for textile use; chemical-fiber threads and 
yarns for textile use; yarns and threads for textile use; mixed spun thread and yarn; silk thread and yarn; thread.

Cl.24;Woven fabrics made from protein which is produced by genetic recombination; woven fabrics made from protein; 
woven fabrics made of protein; silk fabrics; chemical fiber fabrics; woven fabrics; knitted fabrics made from protein which 
is produced by genetic recombination; knitted fabrics made from protein; knitted fabrics made of protein; knitted fabrics 
of silk yarn; knitted fabrics of chemical-fiber yarn; knitted fabrics; felt and non-woven textile fabrics made from protein 
which is produced by genetic recombination; felt and non-woven textile fabrics made from protein; felt and non-woven 
textile fabrics made of protein; felt and non-woven textile fabrics; oilcloth; gummed waterproof cloth; vinyl coated cloth; 
rubberized cloth; filtering materials of textile; towels of textile; handkerchiefs; Japanese general wrapping cloth 
[furoshiki]; household linen; woven textile goods for personal use; mosquito nets; bedsheets; futon quilts; futon quilts 
cases of textile; futon ticks, namely, unstuffed futon covers not of paper; pillowcases and pillow slips; sheets of textile; 
mattress covers; bed clothes; blankets; table napkins of textile; dish towels for drying; shower curtains; banners and 
flags, not of paper; toilet seat covers of textile; seat covers of textile; bed covers; loose covers for furniture; wall 
hangings of textile; curtains; table cloths, not of paper; table linen of textile; draperies, namely thick drop curtains; 
shrouds, namely sheets for wrapping corpses; shrouds for dressing a corpse for funeral [kyokatabirakimono]; red-and-
white striped curtains; black-and-white striped curtains; billiard cloth [baize]; labels of cloth; edging ribbons for tatami 
mats.

Cl.25;Clothing; sleep masks; aprons; mufflers; socks and stockings other than special sportswear; puttees and gaiters; 
fur stoles; shawls; scarves; tabi, namely Japanese style socks; tabi covers, namely Japanese-style sock covers; gloves 
and mittens [clothing]; motorcycle gloves; arm covers; neckties; neckerchiefs; bandanas; thermal supporters [clothing]; 
ear muffs [clothing]; stockings; leg warmers; cloth bibs; armpit sweats-removing pads which are attachable to clothing or 
underwear; underwear; swimwear; swimming caps; headgear for wear; balaclavas; hoods; nightcaps; garters; sock 
suspenders; suspenders; waistbands; belts for clothing; footwear, other than special footwear for sports; heelpieces for 
shoes and boots; insoles for shoes and boots; shoe soles; inner soles for shoes and boots; toe caps, parts of footwear; 
non-slipping devices for footwear; masquerade costumes; clothes for sports; wristbands; underwear for sports; special 
footwear for sports; climbing footwear; trekking boots; insoles for special footwear for sports; soles for special footwear 
for sports; inner soles for special footwear for sports.

Cl.26;Shuttles for making fishing nets; hosiery loom needles; needles; eyelets for clothing; tapes, semi-finished; 
ribbons; knitted raschel lace fabrics; embroidery lace fabrics; tufts and tassels, semi-finished; braids; knitting sticks; 
sewing boxes; sewing thimbles; pin and needle cushions; boxes for needles; armband for holding sleeves; insignias for 
wear, not of precious metal; buckles for clothing; badges for wear, not of precious metal; brooches for clothing; bonnet 
pins, not of precious metal; ornamental adhesive patches for jackets; brassards; hair ornaments; hair bands; hair 
barrettes; fake hair; wigs; hair nets; buttons; beads for handicraft work; snap fasteners; slide fasteners and zippers; belt 
buckles; hooks and eyes; hook and pile fastening tapes; artificial flowers; false beards; false moustaches; hair curlers, 
non-electric; shoe ornaments, not of precious metal; shoe eyelets; shoe laces; metal fasteners for shoes and boots; 
haberdashery, except thread.

Cl.27;Bath mats for wash places; bath mats; Japanese rice straw mats [tatami mats]; goza rush mats; surface facings 
of tatami mats; bodies of tatami mats; mushiro straw mats; floor coverings; carpets and rugs; mats; wall hangings, not of 
textile; artificial turf; gymnastic mats; yoga mats; cases for yoga mats; wallpaper; carpets for vehicles.
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Cl.28;Fairground ride apparatus; amusement machines, automatic and coin-operated; arcade video game machines; 
amusement machines and apparatus for use in amusement parks; toys for domestic pets; toys; dolls; toy vehicles; toy 
Christmas trees; decorations for Christmas trees; video game machines; go games; shogi games, namely Japanese 
chess; utagaruta, namely Japanese playing cards; dice; sugoroku, namely Japanese dice games; dice cups; games, 
namely Chinese checkers; chess games; checkers and checker sets; conjuring apparatus; dominoes; playing cards; 
hanafuda, namely Japanese playing cards; mah-jong; board games; parlor games; games and playthings for party; 
games; sports equipment; machines for physical exercises; gloves for games; mouthpieces for games and sports; rugby 
implements; bags especially designed for golf clubs; bags especially designed for tennis; bags especially designed for 
tennis rackets; bags especially designed for table tennis paddle; bags especially designed for badminton rackets; bags 
especially designed for skis; bags especially designed for snowboards; bags especially designed for surfboards; bags 
especially for sporting article; cases for tennis rackets; cases for table tennis paddle; cases for badminton rackets; cases 
for skis; cases for snowboards; cases for surfboards; cases for sporting articles; protective paddings, parts of sports 
suits; protectors for sports; hand wraps for athletic use; athletic tapes; fishing tackle; cases for fishing tackle; gloves for 
fishing; accessories of fishing tackle; fishing lines.

Cl.42;Providing technical advice on introducing technology, namely biotechnology, regarding products with the use of 
fibers, fiber thread, textile fibers and thread whose material is protein; test, analysis, research and development services 
relating to technology, namely biotechnology, regarding products with the use of fibers, fiber thread, textile fibers and 
thread whose material is protein; providing technical advice on introducing technology relating to DNA and genes; test, 
analysis, research and development services relating to technology regarding DNA and genes; providing technical advice 
on introducing technology relating to biotechnology; test, analysis, research and development services relating to 
technology regarding biotechnology; providing technical advice on introducing technology relating to biology, chemistry 
and medical science; test, analysis, research and development services relating to technology regarding biology, 
chemistry and medical science; providing technical advice on introducing technology relating to pharmaceuticals, 
chemicals, cosmetics and foodstuffs; test, analysis, research and development services relating to technology regarding 
pharmaceuticals, chemicals, cosmetics and foodstuffs; test, analysis, research, development and design services relating 
to chemicals, proteins and genes; providing information about test, analysis, research, development and design services 
relating to chemicals, proteins and genes; research and development relating to method of producing chemicals, proteins 
and genes; providing information about research and development relating to method of producing chemicals, proteins 
and genes; providing technical advice on development of chemicals, proteins and genes; material testing; chemical 
analysis services; chemical research; research and development for others; product development; analysis and 
evaluation of product development; technical consultancy relating to product development; quality control; providing 
advice on quality control; providing technical advice on introducing technology relating to agriculture, livestock breeding 
or fisheries; test, analysis, research, development and design services relating to technology regarding agriculture, 
livestock breeding or fisheries; providing technical advice on introducing technology relating to laboratory apparatus and 
instruments; test, analysis, research, development and design services relating to technology regarding laboratory 
apparatus and instruments; providing information about test, analysis, research, development and design services 
relating to chemicals, protein and genes which are compiled a database; providing information about test, analysis, 
research, development and design services relating to biotechnology; computer programming; rental of computers; rental
of computer software and programs; rental of memory space on servers; hosting memory space on the Internet; rental of 
laboratory apparatus and instruments.
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Priority claimed from 20/04/2015; Application No. : 302015902345268 ;Italy 

3399420    10/09/2015
[International Registration No. : 1309841]
BLACKBOARD SRL
Via Giovanni Livraghi, 14 I-20126 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.18;Umbrellas, casual bags, backpacks, bumbags, travel garment covers, beauty cases, wallets, travelling handbags, 
haversacks, holdalls, attache cases, key cases [leatherware], trunks [luggage].

Cl.25;Clothing, footwear, headgear.
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3399435    11/02/2016
[International Registration No. : 1310575]
Konstantynov Pavlo Volodymyrovych
Bazhana Str., 9A, apt. 99 Kyiv 02121 Ukraine

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, as well as in agriculture, horticulture and forestry; manures; chemicals used in 
production, repair and maintenance of suitable technical and aesthetic state of the vehicle.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; bleaching preparations and other substances for use in production, repair and maintenance of 
suitable technical and aesthetic state of the vehicle, namely, shining preparations [polish], leather bleaching preparations, 
volcanic ash for cleaning, color-removing preparations, degreasers other than for use in manufacturing processes, 
detergents other than for use in manufacturing operations and for medical purposes, fumigation preparations [perfumes], 
oils for cleaning purposes, furbishing preparations, polishing rouge, air fragrancing preparations, rust removing 
preparations, paint stripping preparations, dry-cleaning preparations, windshield cleaning liquids, turpentine for 
degreasing, scouring solutions, shampoos.
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Priority claimed from 18/02/2016; Application No. : T201650435 ;Finland 

3399940    25/04/2016
[International Registration No. : 1310294]
Fitness Village Oy
Liiteritie 8 FI-90240 Oulu Finland

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements for humans and animals.

Cl.9;Computer software.

Cl.21;Household or kitchen utensils and containers; bottles; drinking bottles for sports.

Cl.24;Textiles and textile goods, not included in other classes.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes.

Cl.32;Mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups and other 
preparations for making beverages; still water; waters (beverages).

Cl.41;Education; providing of training; sporting and cultural activities; entertainment.

Cl.42;Industrial design; graphic design; design and development of computer hardware and software;  maintenance of 
computer software; updating of computer software; design and development of games software; maintenance of games 
software; updating of games software; software as a service [SaaS]; cloud computing; design and development of 
operating software for accessing and using a cloud computing network; rental of operating software for accessing and 
using a cloud computing network; rental of application software; providing temporary use of web-based applications; 
rental of computer software; consultation services relating to computer software; electronic data storage; providing 
temporary use of non-downloadable software for creating, modifying, collecting, maintaining, updating, analyzing, 
reporting and transferring of data obtained through electronic data carriers.
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Priority claimed from 24/11/2015; Application No. : 86830893 ;United States of America 

3399948    24/05/2016
[International Registration No. : 1310244]
Commonwealth Diagnostics International, Inc.
39 Norman Street Salem MA 01970 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Device used for medical purposes in the field of gastrointestinal disorders.

Cl.44;Medical testing and diagnostic services in the field of gastrointestinal disorders; providing information on the 
subject of gastrointestinal disorders and gastrointestinal disorder testing.
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Priority claimed from 05/01/2016; Application No. : 30 2016 100 029 ;Germany 

3399965    28/01/2016
[International Registration No. : 1309954]
Hallhuber GmbH
Taunusstraße 49 80807 München Germany

Proposed to be Used
IR DIVISION
Cl.3;Fragrances and perfumery; cosmetics; deodorants and antiperspirants for personal use; soaps for personal use; 
bath and shower gels, not for medical purposes; non medicated bath preparations; shampoos for personal use; hair 
preparations and treatments; hair lotion; hair dye; after-shave lotions; facial cleansers [cosmetic]; face creams for 
cosmetic use; skin cream; body milks; sunscreen preparations; after-sun lotions; essential oils; aromatic oils; nail polish; 
nail polish remover; lipsticks; lip gloss; non medicated body powder; make-up; compacts containing make-up; liners 
[cosmetics] for the eyes; eyelid shadow; mascara; laundry preparations; household fragrances; air fragrancing 
preparations; potpourris [fragrances]; joss sticks; scented wood.

Cl.9;Spectacles [optics]; spectacle lenses; sunglasses; snow goggles; sports glasses; spectacle frames; spectacle 
cases; encoded credit cards; encoded identity cards; encoded customer cards; bags adapted for laptops; sleeves for 
laptops; covers for smartphones; cell phone covers; covers for tablet computers; pre-recorded compact discs; pre-
recorded DVDs; digital recording media, in particular USB-sticks; computer software; downloadable application software.

Cl.14;Jewelry; ornaments [jewelry]; costume jewelry; pendants [jewelry]; pins being jewelry; ornamental pins; 
necklaces [jewelry]; earrings; pearls [jewelry]; rings [jewelry]; gemstones; precious stones; clocks and watches; watch 
straps; watch chains; cases for watches and clocks; bracelets [jewelry]; cuff links; jewelry cases; alarm clocks; key rings 
[trinkets or fobs]; alloys of precious metal.

Cl.18;Backpacks; bags; handbags; garment bags; trunks and suitcases; vanity cases, not fitted; toiletry bags; pouches 
and packaging sleeves and packaging bags, all of the aforementioned goods made of leather, for storing and carrying 
fashion items and fashion accessories, jewelry and costume jewelry, cosmetics and interior furnishing accessories 
(included in this class); leather and imitations of leather, and goods made of these materials, namely, business card 
cases, key cases, luggage tags, hat boxes, boxes, laces, all afore-mentioned goods made from leather or imitations of 
leather; purses; wallets; credit-card holders; briefbags; attaché cases; travelling sets (leatherware); umbrellas and 
parasols; walking sticks; animal skins and hides; whips; harness; saddlery of leather.

Cl.24;Fabrics; textile goods, not included in other classes; knitted fabric, not included in other classes; bed blankets; 
comforters; bed sheets; bedclothes; cushion covers; table cloths (not made of paper); table linen (not made of paper); 
table runners (not made of paper); curtains made of textile fabrics or plastic; linings [textile]; home textiles; furniture 
covers or covers of plastic or textiles [unfitted]; protective coverings of textile for furniture [unfitted]; place mats, not of 
paper; quilt bedding mats; travelling rugs (lap robes); towels of textile, table napkins of textile, handkerchiefs of textile.

Cl.25;Clothing; footwear; headgear; belts.

Cl.35;Retail and wholesale services (including teleshopping programmes) as well as online and catalogue mail order 
services for the following goods: fragrances and perfumery, cosmetics, deodorants and antiperspirants for personal use, 
soaps for personal use, bath and shower gels, not for medical purposes, non-medicated bath preparations, shampoos for 
personal use, hair preparations and treatments, hair lotion, hair dye, after-shave lotions, facial cleansers [cosmetic], face 
creams for cosmetic use, skin cream, body milks, sunscreen preparations, after-sun lotions, essential oils, aromatic oils, 
nail polish, nail polish remover, lipsticks, lip gloss, non-medicated body powder, make-up, compacts containing make-up, 
liners [cosmetics] for the eyes, eyelid shadow, mascara, laundry preparations, household fragrances, air fragrancing 
preparations, potpourris [fragrances], joss sticks, scented wood, spectacles [optics], spectacle lenses, sunglasses, snow 
goggles, sports glasses, spectacle frames, spectacle cases, encoded credit cards, encoded identity cards, encoded 
customer cards, bags adapted for laptops, sleeves for laptops, covers for smartphones, cell phone covers, covers for 
tablet computers, pre-recorded compact discs, pre-recorded DVDs, digital recording media, in particular USB-sticks, 
computer software, downloadable application software, razors (including cases), razor blades, nail files, nail scissors, 
individually and combined in sets, tweezers, knives, scissors, manicure sets, hot water bottles, jewelry, ornaments 
[jewelry], costume jewelry, pendants [jewelry], pins being jewelry, ornamental pins, necklaces [jewelry], earrings, pearls 
[jewelry], rings [jewelry], gemstones, precious stones, clocks and watches, watch straps, watch chains, cases for watches 
and clocks, bracelets [jewelry], cuff links, jewelry cases, alarm clocks, key rings [trinkets or fobs], alloys of precious 
metal, paper, cardboard, printed matter, photographs, stationery, packaging material of paper or plastic, albums, 
calendars, notebooks, notepads, pen cases, seals and sealing wax, letter paper, writing paper, books, newspapers and 
journals, magazines, backpacks, bags, handbags, garment bags, trunks and suitcases, vanity cases, not fitted, toiletry 
bags, pouches and packaging sleeves and packaging bags, all of the aforementioned goods made of leather, for storing 
and carrying fashion items and fashion accessories, jewelry, costume jewelry and cosmetics (included in this class), 
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leather and imitations of leather, and goods made of these materials, namely, business card cases, key cases, luggage 
tags, hat boxes, boxes, laces, all afore-mentioned goods made from leather or imitations of leather, purses, wallets, 
credit-card holders, briefbags, attaché cases, travelling sets (leatherware), umbrellas and parasols, walking sticks, animal 
skins and hides, whips, harness, saddlery of leather, works of art of wood, plaster, plastic or wax, jewelry cases (not of 
precious metal), picture frames, coat hangers and clothes hooks, not of metal, tailors' dummies and coat stands, brushes 
in particular for the cleaning of clothing articles and shoes as well as for cosmetic purposes, flasks, glassware, combs, 
comb cases, picnic baskets, soap dispensers, shoe trees (stretchers), fabrics, textile goods (included in class 24) not 
included in other classes, knitted fabric, bed blankets, comforters, bed sheets, bedclothes, cushion covers, table cloths 
(not made of paper), table linen (not made of paper), table runners (not made of paper), curtains made of textile fabrics or 
plastic, linings [textile], home textiles, furniture covers or covers of plastic or textiles, protective coverings for furniture, 
place settings, not of paper, quilt bedding mats, travelling rugs (lap robes), towels of textile, napkins of textile, 
handkerchiefs of textile, clothing, footwear, headgear, golf bags, with or without wheels, golf gloves, bags especially 
adapted for sport articles; commercial administration of the licensing of the goods and services of others; promoting the 
goods and services of others by arranging for sponsors to affiliate their goods and services with awards programmes or 
sporting activities; organizing and running of fashion shows for advertising and sales purposes; organizing and running 
of exhibitions fairs for commercial and advertising purposes.

Cl.45;Licensing for franchising concepts; licensing of computer software; licensing of intellectual property and 
copyrights, in particular of trademark rights; license trading with regards to film, television and video; copyright 
management; exploitation of copyrights, in particular with regard to film and television productions, by granting licenses; 
legal consultancy for providing franchising concepts relating to technical know-how; rental of clothing and dresses; 
personal and social services rendered by others to meet the needs of individuals with regard to their personal 
appearance; personal shopping services for others; personal services for others relating to individual needs with regard 
to personal gift selection.
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Priority claimed from 06/08/2015; Application No. : 40201513612X ;Singapore 

3399969    04/02/2016
[International Registration No. : 1309998]
Asia Pacific Resources International Holdings Ltd.
Dallas Building, 7 Victoria Street Hamilton HM 11

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and stationery including printing paper, writing and drawing paper, typewriting paper, blue print 
paper, white paper board, postcard paper, tissue paper, copying tissue paper, paper for facsimile use, letter paper, tablets 
pad, loose leaf paper, notebook, sketchbook, exercise book, writing pad, carbonless copying paper; adhesive-backed 
note pad, paper file, stickers, envelopes, account book, ruled paper, pocket paper, memo paper, wrapping and packaging 
paper and materials; tissues, copying paper in this class.

Cl.35;Business management; business administration; direct marketing, product marketing, wholesale services for 
pulp, paper, paperboard and paper products.
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Priority claimed from 26/08/2015; Application No. : 17757951 ;China 

3399975    21/01/2016
[International Registration No. : 1310024]
Purspec Technologies Inc.
CG05-12, 1st Floor, Building 8, Yard 1, Zhongguancun East Road, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Surveying apparatus and instruments; detectors; measuring devices, electric; air analysis apparatus; 
meteorological instruments; gas testing instruments; material testing instruments and machines; food analysis 
apparatus; comparators.

Cl.10;Medical apparatus and instruments; analysis (apparatus for use in medical-); testing apparatus for medical 
purposes; diagnostic apparatus for medical purposes; ultrasonic instrument and parts for medical use; dental apparatus; 
hearing protectors; artificial surgical implants; orthopaedic belts; suture materials.
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Priority claimed from 29/09/2015; Application No. : 86771668 ;United States of America 

3400001    23/03/2016
[International Registration No. : 1310046]
Signode Industrial Group LLC
3650 West Lake Avenue Glenview IL 60026 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Bagging machines; packaging machines.

Cl.16;Cellulose acetate film for packaging; plastic bags for packaging; plastic bags for packaging bulk materials, such 
as cotton; bags made of polyethylene terephthalate (PET) tape fabric for packaging bulk materials, such as cotton; plastic 
film for use as wrapping and packaging material for bailing cotton; plastic film for wrapping; plastic flexible packaging 
film sold in bulk to industrial and commercial manufacturers.
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Priority claimed from 12/11/2015; Application No. : 4225432 ;France 

3400031    18/03/2016
[International Registration No. : 1310065]
International Business Machines Corporation 
New Orchard Road Armonk NY 10504 US

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software; software for controlling the operation or execution of programs and 
networks for server systems and workstations; adapters for computers; components and peripherals for computers; 
computer memories; interfaces for computers; data processing equipment; printers; integrated circuits; printed circuits; 
computer chips; semi-conductors; machine-readable media; magnetic disks; disk drives; optical disks; magnetic tapes; 
tape recorders; calculating machines; pocket calculators; cash registers; facsimile machines; video game software; video 
screens; video recorders; videotapes; computer programs; documentation and instruction manuals recorded on media 
that can be operated by machine and relating to computers or computer programs; instruction manual in electronic 
format sold as an unit.

Cl.16;Instructional and teaching material; documentation and publications about computers and computer programs; 
manuals [handbooks]; printed publications; books; magazines; periodicals; newspapers; printing products (printed 
matter); printed matter relating to computer equipment, software and related services; instruction manuals relating to 
computer hardware and software for server systems and workstations.

Cl.37;Construction; repair; installation services; computer hardware maintenance; handling of networks; installation of 
networks; installation of computer hardware.

Cl.42;Computer programming; Software design, updating and maintenance; technical project studies in the field of 
computer hardware and software; consultancy in the field of computer hardware; computer system analysis; rental of 
computers and software; provision of access to computers for commercial management (computer services); scientific 
and industrial research; technical support services, namely troubleshooting of problems in connection with computer 
hardware and software by telephone, email and in person; design, installation, interconnection, testing and maintenance 
of computer hardware and software for computer networks; advice and assistance concerning Internet use (consulting in 
telecommunication).
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Priority claimed from 12/11/2015; Application No. : 4225435 ;France 

3400035    18/03/2016
[International Registration No. : 1310066]
International Business Machines Corporation 
New Orchard Road Armonk NY 10504 US

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software; software for controlling the operation or execution of programs and 
networks for server systems and workstations; adapters for computers; components and peripherals for computers; 
computer memories; interfaces for computers; data processing equipment; printers; integrated circuits; printed circuits; 
computer chips; semi-conductors; machine-readable media; magnetic disks; disk drives; optical disks; magnetic tapes; 
tape recorders; calculating machines; pocket calculators; cash registers; facsimile machines; video game software; video 
screens; video recorders; videotapes; computer programs; documentation and instruction manuals recorded on media 
that can be operated by machine and relating to computers or computer programs; instruction manual in electronic 
format sold as an unit.

Cl.16;Instructional and teaching material; documentation and publications about computers and computer programs; 
manuals [handbooks]; printed publications; books; magazines; periodicals; newspapers; printing products (printed 
matter); printed matter relating to computer equipment, software and related services; instruction manuals relating to 
computer hardware and software for server systems and workstations.

Cl.37;Construction; repair; installation services; computer hardware maintenance; handling of networks; installation of 
networks; installation of computer hardware.

Cl.42;Computer programming; software design, updating and maintenance; technical project studies in the field of 
computer hardware and software; consultancy in the field of computer hardware; computer system analysis; rental of 
computers and software; provision of access to computers for commercial management (computer services); scientific 
and industrial research; technical support services, namely troubleshooting of problems in connection with computer 
hardware and software by telephone, email and in person; design, installation, interconnection, testing and maintenance 
of computer hardware and software for computer networks; advice and assistance concerning Internet use (consulting in 
telecommunication).
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Priority claimed from 04/06/2015; Application No. : 1311678 ;Benelux 

3400593    02/12/2015
[International Registration No. : 1309873]
DESSERVED, Société Anonyme
Rue des Bains 3 L-1212 Luxembourg

Proposed to be Used
IR DIVISION
Cl.11;Electrical ice cream makers; electrical ice cream freezers; ice cream dispensers.

Cl.21;Cups; small dishes; dessert bowls; saucers; ice cream scoops; non-electric ice cream makers; drinking glasses.

Cl.29;Marmalades; beverages having a milk base; drinks based on yogurt; yogurt; fruit pulp; fruit jellies; cream; fruit 
desserts; yogurt desserts.

Cl.30;Ice, ice creams, frozen yogurts and sorbets; mixtures for making ice cream confections; powders for ice cream; 
instant ice cream mixes; aromatic preparations for ice-creams; binding agents for ice-cream; water ice; ice cream 
gateaux; iced cakes; ice cream shakes.

Cl.32;Smoothies; centrifuged fruits; part frozen slush drinks; fruit juices; non-alcoholic beverages; sorbets.

Cl.35;Retail services relating to food.

Cl.43;Serving food and drinks; ice cream parlour services.
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Priority claimed from 06/07/2015; Application No. : 154194651 ;France 

3400842    22/12/2015
[International Registration No. : 1309906]
RAND FRERES
45-47-49 boulevard Saint Martin F-75003 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumes; essential oils, cosmetics, hair lotions; dentifrices; depilatories; make-up products; lipstick, 
beauty masks; shaving products.

Cl.9;Apparatus for the recording, transmission or reproduction of sound or images; videotapes; audio and video 
compact disks; cases for mobile phones and smartphones; spectacles, sunglasses; spectacle cases.

Cl.14;Precious metals and alloys thereof other than for dental use; jewelry, precious stones; timepieces and 
chronometric instruments; fashion jewelry; watches and jewelry with integrated telecommunications functions, watches 
and jewelry with memory functions; watch straps, watches and jewelry enabling information to be communicated to 
smartphones.

Cl.16;Paper; cardboard; printing products (printed matter); stationery; adhesive materials for stationery use; stickers 
[stationery]; adhesive decorative elements, magnetic or electrostatic, namely magnets and stickers; posters; albums; 
almanacs; comic books; writing or drawing books; calendars; coasters of paper; mats for beer glasses; notebooks; 
pencils; drawing instruments; writing instruments; graphic prints; teaching material except apparatus; signboards of 
paper or cardboard; labels, not of textile; announcement cards [stationery]; school supplies; pictures; printing products 
(printed matter); newspapers; comic books; books; bookmarks; stationery; postcards; prospectuses; publications; 
indexes; magazines [periodicals]; bags and small bags [envelopes, pouches] of paper or plastics for packaging; desk 
mats; pens; table linen of paper.

Cl.18;Leather and imitation leather; animal skins, trunks and suitcases, travel chests; boxes of leather, boxes of 
leatherboard, handbags, shopping bags, travel bags, backpacks, beach bags, wheeled bags, school bags, belt bags, 
garment bags, travel and make-up sets sold empty, leather bands, carrying cases; purses, briefcases, wallets, coin 
purses, card cases (wallets), key cases (leatherware), umbrellas, parasols and walking sticks.

Cl.25;Clothing, footwear (excluding orthopedic footwear); headgear.

Cl.26;Hair bands; barrettes (hair-slides); hair pins; hair curling pins; hair nets; plaited hair; hair curlers; hair coloring 
caps; hair ornaments; false hair; tresses of hair; headbands; ribbons and braids; buttons; pins other than jewelry articles 
and needles; fastenings for clothing; ornamental novelty badges; buckles (clothing accessories); broaches (clothing 
accessories); zip fasteners; fastenings for clothing; slide locks for bags.

Cl.35;Wholesale, retail, and online sale of soaps, perfumes, essential oils, cosmetics, hair lotions, make-up 
preparations, make-up removing preparations, lipsticks, nail polish, beauty masks, spectacles, sunglasses, spectacle 
frames, precious metals and their alloys and goods of these materials or coated therewith, not included in other classes, 
namely jewelry,, timepieces, costume jewelry, stationery, office supplies and stationery, bags and cases for stationery, 
document cases as stationery, cases for stationery, stationery and school supplies, party supplies, writing and painting 
sets, printing blocks, leather and imitations of leather, goods made of these materials not included in other classes, 
namely bags, handbags, purses, key cases, trunks and suitcases, umbrellas, rucksacks, beach bags, traveling bags, card 
cases, purses, wallets, briefcases, school bags, attaché cases, key cases, cases for electronic apparatus and telephones, 
vanity cases, traveling sets, ready-made clothing, knitwear and hosiery, lingerie, underwear, dressing gowns, bath robes, 
bathing suits, bathing caps, bath sandals and slippers, pajamas, dressing gowns, sweaters, skirts, dresses, trousers, 
jackets, coats, shirts, layettes (clothing), neckties, scarves, belts, gloves, waterproof clothing, headgear, hats, caps, 
socks, stockings, tights, footwear (except orthopedic footwear), slippers, boots, hair bands, hair clips, hair pins, hair 
curling pins, hair nets, hair plaits, hair curlers, hair coloring caps, decorative articles for hair, false hair, tresses of hair, 
headbands, ribbons and shoe laces, buttons, fastenings for clothing, ornamental badges, buckles, fastenings for clothing.
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Priority claimed from 29/10/2015; Application No. : UK00003133860 ;United Kingdom 

3401021    30/03/2016
[International Registration No. : 1309615]
Cath Kidston Limited
2nd Floor, Frestonia, 125-135 Freston Road London W10 6TH United Kingdom

Proposed to be Used
IR DIVISION
Cl.8;Hand tools and implements (hand-operated); cutlery; razors; manicure sets; scissors; tweezers; nail clippers; 
emery boards; nail files; side arms; knives, cutters (pizza, cake), hair straighteners (electric).

Cl.14;Jewellery; horological and chronometric apparatus and instruments; watches; clocks; alarm clocks; earrings; 
necklaces; bracelets; bangles; badges of precious metal; pin badges; brooches; jewellery boxes; lanyards for keys; key 
rings, key fobs; beads for making jewellery; parts and fittings for the aforesaid goods.

Cl.16;Paper, cardboard; printed matter;  bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; packaging materials; printers' type; printing blocks; printed 
publications; covers for cheque books; paint boxes; stickers; paperweights; books; notebooks; diaries; erasers; writing 
instruments; rulers as stationery; document holders and document folders in the form of wallets; exercise books; ring 
binders; envelopes; gift tags; sticky tape; wrapping paper rolls; wrapping paper; tissue paper; folders; pencil cases; note 
cards; calendars; sticky notes; pencil sharpeners; labels; boxes of cardboard or paper; postcards; greeting cards; paper 
napkins; drawer liners; typewriters and office requisites (except furniture); instructional and teaching material (except 
apparatus); plastic materials for packaging (not included in other classes).

Cl.21;Household and kitchen utensils and containers; laundry hampers; laundry baskets; waste baskets; domestic 
bread baskets; picnic baskets; glassware, porcelain and earthenware; china; ceramics for household purposes; cups; 
mugs; crockery; trays; mixing bowls; flour shakers; rolling pins; pie funnels; worktop savers; spatulas; kitchen 
containers in the form of storage tins, jars and boxes; plates; bowls; teapots; cake stands; salt/pepper shakers; jugs; egg 
cups; bento boxes;  coasters; dishes; toast racks; biscuit tins; bottles; flasks; sippy cups; picnic sets; piggy banks; 
money boxes; clothes pegs; tableware; ironing board covers; tea cosies; oven gloves; napkin rings; wash bags; make-up 
brushes; statuettes; brushes; combs; soap dispensers; cool bags; baking tins; baking utensils; baking dishes; 
chopsticks, whisks non electric, food mixers non-electric, bread bins, cutters (pastry, cookie, sandwich, food).

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers; sewing 
baskets, sewing boxes, sewing kits; hair bobbles; needle cases; needle boxes; needle cushions; pin cushions; thimbles; 
badges; pin badges; hair accessories, hair slides, clips, bands, pins, ties; haberdashery; patches for decoration of textile 
articles; buttons; lanyards being cords for wear; laces; shoe laces; cross stitch kits.
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Priority claimed from 14/08/2015; Application No. : 4203442 ;France 

3401041    23/12/2015
[International Registration No. : 1309956]
VETOQUINOL S.A., Société anonyme
Magny-Vernois F-70200 LURE France

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics for animals; cosmetic products, preparations and substances for animals; soap, disinfectant soap, 
shampoos, shampoos for animals; products, preparations and substances for washing animals; lotions for cosmetic use, 
dentifrices; products, preparations and substances for the cleansing of animals; cosmetic care products, preparations 
and substances for animals; cotton swabs and cotton buds for animals; cosmetic products and preparations for skin care 
for animals; depilatory preparations, massage gels other than for medical purposes, breath freshening sprays, cosmetic 
preparations for baths, balms other than for medical purposes, deodorants for pets, oils for cosmetic purposes, oils for 
toilet purposes, essential oils, preparations for dry cleaning, dry shampoos, pomades for cosmetic purposes, mouth 
washes not for medical purposes.

Cl.5;Pharmaceutical and veterinary products, preparations and substances; veterinary and/or pharmaceutical products, 
preparations and substances, especially for the prevention and treatment of parasitic infections, inflammation and 
inflammatory diseases, respiratory, auricular, ophthalmological and infectious diseases, immunological, viral and 
bacterial, fungal, osteoporosis, cardiovascular diseases, diseases and disorders of the central nervous system, 
urological, urogenital and urinary disorders, gastrointestinal disorders, musculoskeletal disorders, allergies, diabetes, 
hypertension, cancer, blood problems, pain, obesity, digestive disorders, ophthalmological disorders, seborrheic 
disorders, behavioral disorders, reproductive system disorders, dermatological disorders, dental cavities, dental 
sensitivity, gum disease, bad breath and periodontal diseases, and for the repair of the skin and tissue, and for reducing 
cholesterol in animals; sanitary preparations and products for animals and for veterinary purposes; disinfectants; 
disinfectant sprays; materials for dressings; bandages for dressings; adhesive bands for medical purposes; bandages for 
dressings; hygienic bandages; bandages for veterinary use; compresses; tissues impregnated with lotions for veterinary 
use; analgesics, anesthetics, antibiotics, antiseptics; balms for veterinary use; poultices; stem cells for veterinary use; 
cement for animal hooves; antiparasitic collars for animals; food supplements for animals, additives and nutritional 
supplements for animals; dietetic foodstuffs, beverages, preparations, substances and supplements for veterinary use; 
digestives for pharmaceutical and veterinary use; trace element preparations for animal consumption, medicated food 
supplements and medicated foodstuffs for animals; nutraceuticals for veterinary use; sanitary lotions for animals, lotions 
for washing animals for veterinary use, additives for animal fodder for medical use; drugs for veterinary use; plasters; 
fungicides; greases for veterinary use; hormones for veterinary use; wart pencils; bacterial preparations for veterinary 
purposes; bacteriological preparations for veterinary use; chemical preparations for veterinary use; therapeutic 
preparations for the bath; cattle washes; biological preparations for veterinary use; enzyme preparations for veterinary 
use; constipation remedies; flour for veterinary use; oils for veterinary use; absorbent cotton; aseptic and antiseptic 
cotton; adhesive tapes and strips for veterinary purposes; insecticides, insect repellents; veterinary diagnostic test kits; 
diagnostic test kits for animal diseases; larvae exterminating preparations; medicines and remedies for veterinary use; 
cultures and preparations of microorganisms for veterinary use; parasiticides; chemico-pharmaceutical products; 
pomades for veterinary use; protein supplements for animals; radiological contrast substances for veterinary use; 
veterinary diagnostic chemical reagents; serums; pharmaceutical and veterinary preparations for skin care; soporifics; 
vermifuges; veterinary vaccines; vitamin preparations for animals and for veterinary use.

Cl.9;Software, computer software for managing of data relating to the veterinary field and animal health; downloadable 
computer application software relating to the veterinary field and animal health; downloadable computer application 
software for computers, mobile telephones, tablet computers for use in accessing information and a virtual community 
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relating to animal health and the veterinary field; software for computers, mobile telephones, tablet computers for 
veterinarians and care staff to inform the public, to be informed and to prevent and treat animal diseases, thanks to an 
application downloadable by computer, mobile phones and tablet computers; computer programs relating to the 
veterinary field and animal health; computer software relating to the veterinary field and animal health; electronic 
publications in downloadable form relating to the veterinary field and animal health; computer software; software tools; 
software packages; database management software; software for the management, control, analysis, viewing and 
monitoring of scientific and medical data; software for the management of laboratory operations and processes; software 
for the control and management of industrial manufacturing; software for managing the production and analysis of data 
relating to animal health, for the production, formatting and publication of reports relating to the veterinary field and 
animal health; software for the management, control, analysis, viewing and monitoring of scientific and medical data for 
the production of medicated formulations to help support the development of pharmaceutical veterinary products, 
preparations and substances; software for viewing data for the analysis and displaying of scientific information in the 
veterinary field; downloadable computer software enabling veterinarians to audit animal health, manage medicine stock 
and conduct a presentation on pharmaceutical veterinary products; software for planning the of treatment of animals; 
transmitters of electronic signals, transmitters [telecommunications], receivers [audio, video], distance recording 
apparatus; electronic tags for animals; global positioning system gps apparatus; magnetic identification bracelets for 
animals; chips [integrated circuits] for the identification of animals; software for the management, control, analysis, 
viewing and monitoring of data relative to moving animals; software for the geolocation of animals and persons; dog 
whistles; barcode readers; measuring spoons; weighing apparatus and instruments; special clothing for laboratories.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; aerosols for 
spraying, in particular for spraying pharmaceutical and veterinary preparations; devices for the administration of 
medicines, in particular atomizing devices for the administration of pharmaceutical and veterinary preparations; surgical 
clips, needles for medical and veterinary use, nursing appliances, suckling apparatus, apparatus for medical use, blood 
testing apparatus, anesthetic apparatus, anesthetic masks, apparatus for measuring blood pressure, elastic bandages, 
orthopedic bandages for joints, plaster bandages for orthopedic use; support and suspensory bandages; anatomical 
bandages for joints; feeding bottles, scalpels, cannulae; sensors for veterinary purposes enabling the auscultation of 
farm animals and pets to monitor their health and behavior in order to identifying those animals requiring particular 
attention or a different method of care; catgut, catheters, scissors for surgery, castrating pincers, medical and surgical 
socks; thermo-electric compresses, droppers for medical and veterinary purposes, surgical knives, surgical cutlery, 
incubators for medical purposes, spoons for administering medicine; corn cutters, water bags for medical purposes, 
radiology screens for medical purposes, forceps, hypodermic syringes, knives for surgical purposes, injectors for 
medical purposes, injection syringes, enema apparatus for medical purposes, lancets, receptacles for applying 
medicines, obstetric apparatus, pessaries, scalpels, probes for medical purposes, babies' pacifiers (teats), suture 
needles, suture materials, breast pumps, medical and veterinary suction cups; orthopedic articles; thermometers for 
veterinary use; testing apparatus for veterinary use; surgical sheets for veterinary use; sterile sheets for veterinary use; 
elastic stockings for veterinary use; thermal cushions for first aid; electric heating cushions for veterinary use; ice bags 
for medical use; cooling cushions for veterinary use; cooling pads for veterinary use; cooling sheets for veterinary use; 
body massage apparatus; testing apparatus for veterinary use; obstetric apparatus for animals; diagnostic apparatus for 
veterinary use; electrocardiographs, drainage tubes for medical and veterinary purposes, sashes (support bandages), 
fumigation apparatus for medical and veterinary purposes, artificial implants, injectors for medical and veterinary 
purposes, lamps for medical and veterinary medical purposes, lasers for medical and veterinary purposes, masks for use 
by medical and veterinary personnel, receptacles for applying medicines, radiological apparatus for medical and 
veterinary purposes, containers especially made for medical and veterinary waste, saws for medical and veterinary use.

Cl.44;Veterinary services; Health, sanitary and beauty care for animals; veterinary assistance; animal grooming, 
veterinary diagnostic services, diagnostic services of diseases in animals; infection diagnostic services, microbial 
detection and identification of viruses, bacteria, fungi or other pathogens to determine the presence of signs of infection 
and diseases; analysis of monitoring data relating to the eating habits of animals in order to identify those animals 
requiring special attention; care services for pets and livestock including the health monitoring of livestock or pets in 
order to monitor and manage their eating habits; veterinary services providing surgical, diagnostic and medical services 
for animals; genetic testing of animals; vermin exterminating for agriculture, horticulture and forestry; artificial 
insemination services; therapeutic services for animals; aromatherapy services; information and advice relating to the 
veterinary field, animal health and veterinary medicines; veterinary assistance and advisory services, especially with 
regard to breeding, including services relating to animal health and animal care; provision of advice and information on 
care, products, sanitary products, sanitary practices, and relating to medicines, food supplements and veterinary 
preparations, by all means, including by means of a computer database; advice and information services relating to 
animal breeding, including research and analysis in connection with the health and well-being of livestock; advice and 
information on animals, including research and analysis in connection with animal growth and development; information, 
assistance and advice relating to the health and fitness of livestock and pets; health services relating to nutritional 
supplements, exercise and diet of livestock and pets; chiropractic for animals, osteopathy for animals; information, 
assistance and advice in the field of pharmaceutical and parapharmaceutical matters; remote consultancy and veterinary 
assistance, consultancy services provided by telephone, mobile phone and tablet computer for animal breeders and 
owners for managing animal diseases and behavior; conducting of medical, clinical and veterinary research; tissue 
banking services including biological samples for use in the field of animal diseases; services of veterinary information 
and advice via an Internet website that enables users to input and analyze information on veterinary practices and relating 
to breeding; health care services, in particular through the provision of a database in the field of animal diseases 
including the input and collection of data and information for treatment and diagnostic purposes.
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Priority claimed from 06/10/2015; Application No. : 014653661 ;European Union 

3401104    06/04/2016
[International Registration No. : 1310949]
ARCHOS S.A.
12 rue Ampère F-91430 IGNY France

Proposed to be Used
IR DIVISION
Cl.9;Mobile software and applications; apparatus and equipment for telecommunication and data processing; computer 
servers; electronic, digital and computer units for connection to a global communication network or a restricted access 
network, or to connected objects; long-range data transceivers; wireless computer network equipment; wireless network 
gateway equipment; modems, including wireless; controlled sockets connected to a network for global communication or 
private access networks, or connected objects; remote controls for connected sockets and electronic, digital and 
computer units for connection to a global communication network or a restricted access network, or to connected 
objects.

Cl.38;Telecommunication services; telecommunication information; communications via computer terminals or via 
connected objects; connection via telecommunications to a global computer network or restricted access network, or 
connected objects; provision of access to a global computer network or restricted access network, or to connected 
objects; rental of access time to global computer networks; rental of access time to a global communication network or a 
restricted access network, or to connected objects; broadcasting, transmission, reception of information, data, signals, 
speech, sounds, images, videos, messages and multimedia content by electronic means, for global communication 
networks or restricted access networks; broadcasting, transmission, reception of information, data, signals, speech, 
sounds, images, videos, messages and multimedia content through wireless networks; broadcasting, transmission, 
reception of information, data, signals, speech, sounds, images, videos, messages and multimedia content intended for 
connected objects; telecommunications gateway services.

Cl.42;Design of software, computer systems and telecommunication systems; synchronization of data on a global 
communication network or a restricted access network, or on connected objects.
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3401105    29/04/2016
[International Registration No. : 1310733]
Broekman Corporate Services B.V.
Waalhaven Z.z. 21 NL-3089 JH Rotterdam

Proposed to be Used
IR DIVISION
Cl.35;Advertisement; publicity; business administration; administrative services; business management and business 
administration, also in the conduct of toll formalities and services in the field of customs clearance at customs; services 
of import and export agencies; administrative services related to the management of storage, supply, delivery, processing 
and distribution centers for documents and goods; business organizational and business economic consultancy; 
business intermediary services with regard to the import and export of goods through transport by land, shipping and 
aviation; business consultancy in the field of transport agreements; marketing; marketing, market research and market 
analysis; administrative services for the purpose of detecting and tracking the flow of goods (so-called 'tracking and 
tracing'); representing the commercial interests of shipping companies and other transport companies through shipping 
agents; arranging events for publicity and / or commercial purposes; consultancy and information regarding the aforesaid 
services; the aforesaid services also via electronic networks, including the internet.

Cl.37;Building; repair work with regard to (agricultural) vehicles, including consisting of the replacement of parts, also 
for the purpose of complying with environmental requirements; refinishing of (agricultural) vehicles; repair of (lease) cars;
vehicle assembly [installation]; consultancy and information regarding the aforesaid services, including provided via 
electronic networks such as the internet.

Cl.39;Transport; collection and packaging, including packaging and repackaging of goods for transport; storage (also 
known as "warehousing") and transfer of goods, including on-call keeping in stock of goods for third parties; assembly of 
loads; transport brokerage; arrangement of transportation; transport reservations; information in the field of transport 
and storage; chartering brokerage; loading and unloading of ships, railway vehicles, aircrafts, cars, trucks and other 
vehicles; services of shipping companies (transport); services of a freight forwarder; courier and express services; 
services of agents, brokers and intermediaries in the field of transport of goods and persons and in terms of packaging 
and storage of goods; collecting, storing, transport and distribution (supply) of documents and goods; logistics services 
(transport); logistics planning [counseling] with regard to the organization of transport of goods and passengers by sea, 
land and air; shipping agency consisting of (help by) loading and unloading of goods; positioning and navigation 
services; hiring and chartering of vehicles and storage rooms, containers and reservoirs; group transport and transport 
as freight forwarder; transportation of hazardous materials and goods; provision of information concerning the location of
means of transport and goods (so-called 'tracking and tracing'); consultancy and information regarding the aforesaid 
services, including provided via electronic networks such as the Internet.
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Priority claimed from 08/07/2015; Application No. : 58148/2015 ;Switzerland 

3401127    08/01/2016
[International Registration No. : 1310793]
BOBST MEX SA
Route de Faraz 3 CH-1031 Mex Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines, equipment and devices for processing and printing substrates, more particularly sheets, plates, cutouts, 
strips, foils of paper, cardboard, corrugated board, plastic for the packaging manufacturing industry; machines, 
equipment, units and devices, in particular digital printing, rotary printing, flexographic printing machines, central-drum 
flexographic printing, heliographic printing, offset printing, letterpress printing, substrate printing, more particularly of 
sheets, plate elements, blanks, tapes, film of paper, cardboard, corrugated board, plastic; systems for machine loading, 
infeed, feeding, unwinding, splicing, positioning, conveying, stacking, and delivering, systems for separating, collecting, 
rewinding, handling, packing and conveying out of machine, of substrates, more particularly sheets, plates, cutouts, 
strips, foils of paper, cardboard, corrugated board, plastic, piles of the aforesaid printed substrates; control devices for 
the aforesaid machines, equipment, units and devices; peripherals and accessories for the aforesaid machines, 
equipment, units and devices; positioning engines for the aforesaid machines, equipment, units and devices; constituent 
parts and components and spare parts for the aforesaid machines, equipment, units and devices.

Cl.9;Electronic devices, apparatus, instruments and software for inputting, recording, input, output, processing, 
storage, transmission, display of data, checking, measuring, controlling, programming, setting, presetting, quality control,
monitoring of production parameters, performances and stops management, checking of register printings, analysis of 
image processing after and pre-printing, especially sensors and digital cameras for detecting, registering and positioning, 
print heads, for processing and printing substrates, more particularly sheets, plate elements, blanks, film, tapes of paper, 
cardboard, corrugated cardboard, plastic for the packaging manufacturing industry.

Cl.35;Retail sale, by mail order, Internet or other electronic remote ordering means, of machines, equipment, units, 
devices and heads for processing and printing substrates, more particularly sheets, plate elements, blanks, tapes, of 
paper, cardboard, corrugated board, plastic; retail services or wholesale services for accessories, spare parts, ink, tools, 
apparatus, instruments for the aforesaid machines, equipment, units, devices and heads; retail sale of the aforesaid 
second-hand machines, equipment, units, devices and heads; preparation services for maintenance contracts for the 
aforesaid machines, equipment, unit contracts, devices and heads; procurement services for the aforesaid machinery, 
equipment, units, devices and heads for other companies.

Cl.37;Customer care services, namely installation, servicing, maintenance, tuning, repair and customer assistance 
services, assembly and fitting of spare parts, for machinery, equipment, units, devices and heads for processing and 
printing substrates, more particularly sheets, plate elements, blanks, continuous strips, of paper, cardboard, corrugated 
board, plastic and plastic films.
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Priority claimed from 06/04/2016; Application No. : 86966297 ;United States of America 

3401136    11/04/2016
[International Registration No. : 1310113]
Lighting Science Group Corporation
1350 Division Road, Suite 102 West Warwick RI 02893 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Remote controls and software for controlling and/or for automatic adjusting of LED lighting systems; power 
supplies and wiring for LED lighting systems.

Cl.11;LED (light emitting diode) light bulbs; illumination systems comprised primarily of LED light bulbs, LED light 
pods, LED lamps, LED lamps and their fittings, LED lighting fixtures or LED luminaries; LED retrofit lamps, bulbs and 
fixtures; LED-based outdoor, street and roadway lights; LED lighting systems comprised of LED lamps and LED lighting 
fixtures; LED lamps, LED lighting fixtures, and LED lighting systems comprised of LED modules.

Cl.42;Design and development of custom lighting devices and projects using light emitting diodes as the light source.
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Priority claimed from 22/03/2016; Application No. : 685789 ;Switzerland 

3401137    13/04/2016
[International Registration No. : 1310125]
Fondarex S.A.
Z.I. Rio Gredon, Route Industrielle 13 CH-1806 St-Légier Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Compact disks, DVDs and other digital recording media; computer programs and software.

Cl.16;Printed matter such as books, newspapers, prospectuses, written information material; manuals and literature 
regarding electronic data processing; photographs; stationery; teaching and instruction means, excluding apparatus.

Cl.35;Advertising; services provided by consultants relating to commercial management.

Cl.41;Training for professionals; Organization and conducting of courses and seminars; refresher training courses; 
conducting of training seminars; publication of professional information and texts.

Cl.42;Development and writing of programs for data processing and services provided by consultants in this field; 
product development; scientific and technological services, as well as research and development services relating 
thereto; scientific research; industrial analysis and research services; provision of technical know-how for education and 
training; design and maintenance of homepages and websites.
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Priority claimed from 15/10/2015; Application No. : 4218179 ;France 

3401156    04/03/2016
[International Registration No. : 1310062]
International Business Machines Corporation 
New Orchard Road Armonk NY 10504 US

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software; computer hardware, namely computers, servers and storage peripherals; 
software for monitoring the operation and execution of networks, computer systems and programs; software for 
connecting disparate computer systems and networks, servers and storage devices; computer operating system 
software; software for connecting computers to one other and for computer exchanges via a global network; computer 
systems for cloud computing, namely systems for implementation of a network integrating computer hardware and 
software for dynamic providing, virtualization and measurement of the use of computer resources.

Cl.35;Company management consulting services and business consulting services; business development services; 
market studies; arranging and conducting trade show exhibitions in the field of computers, computer services, 
information technology and electronic business transactions via a global computer network.

Cl.37;Installation, repair and maintenance of computer hardware and computer systems combining software and 
hardware.

Cl.38;Telecommunication services; provision of multiple access to information, data, communications, content, goods 
and services via a global network and wireless communication apparatus; electronic transmission of data and documents 
via computer terminals; teleconferencing and web conferencing services (on the Internet); provision of multiple access to 
global information networks for the transfer and dissemination of a wide range of information; provision of online forums 
for transmission of messages among computer users; provision of private and secure communication in real time within 
a computer network; providing technical support regarding the use of communication equipment.

Cl.41;Education; conferences, exhibitions, symposiums, presentations, technical demonstrations and training 
seminars, all in the field of information technology and computer products and services.

Cl.42;Computer services; computer system integration services; information technology consultancy services; 
consulting services in the field of design, selection, implementation and use of computer apparatus and computer 
systems for others; technical support services, namely trouble-shooting for computers, software and servers (computer 
services); computer system design services for others; computer system analysis; interconnection of computer hardware 
and software, namely integration of computer systems, networks and software; testing of computer hardware and 
software, namely testing of software, computers and servers; installation, updating and maintenance of software; 
computer programming for others; cloud computing services, namely computer services for implementation of a network 
integrating computer hardware and software for dynamic providing, virtualization and measurement of the use of 
computer resources.
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Priority claimed from 06/08/2015; Application No. : UK00003121124 ;United Kingdom 

3401345    30/11/2015
[International Registration No. : 1309432]
Ellen Macarthur Foundation
42 Medina Road Cowes, Isle of Wight PO31 7BX United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Recorded media; computer software; software downloadable from the Internet; podcasts; downloadable webinars; 
pre-recorded video presentations; computer programmes; downloadable electronic publications; compact discs.

Cl.16;Paper, cardboard and goods made from these materials, namely, letterhead paper, posters, business cards, 
postcards, brochures, pamphlets, booklets, display banners, paper signs, cardboard signs, invitations, printed matter; 
instructional and teaching materials; educational publications; books; printed reports; photographs; stationery; 
packaging materials; writing implements; artists' materials.

Cl.35;Advertising; business management; business administration; business analysis; office functions; organisation, 
operation and supervision of loyalty and incentive schemes; advertising services provided via the Internet; production of 
television and radio advertisements; trade fairs; opinion polling; data processing; provision of business information; 
market analysis reports; market studies; forecasting and analysis; writing and preparing business reports; information, 
consultancy and advisory services, all relating to the aforesaid services; retail services connected with the sale of 
recorded media, computer software, printed matter, books, instructional and training materials.

Cl.38;Providing online forums; podcasting; transmission of podcasts; broadcast services; interactive broadcasting via 
the internet; arranging access to databases on the internet; chat room services; delivery of digital audio and video by 
telecommunications.

Cl.41;Educational and training services; entertainment services; entertainment, education, training and cultural 
services relating to conservation, the environment and ecological sustainability; organisation of conferences, sporting 
events and competitions; organisation of charitable fund raising events; organisation of events to encourage and 
promote the community's involvement in charitable work, charities and charitable fund raising; arranging and conducting 
festivals, conferences, workshops, seminars and meetings for cultural, educational and entertainment purposes; 
organisation of webinars; organisation of sponsored events; publication services; film production services; production 
and presentation of television programmes, films, videos, audio tapes, CDs and DVDs; publishing services; dissemination 
of educational material; publication of printed matter, instructional and training materials; providing online electronic 
publications (not downloadable); internet games (non-downloadable); organisation and management of conferences, 
exhibitions and symposia; provision of entertainment, training and education via podcast; information, consultancy and 
advisory services, all relating to the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and computer software; environmental conservation services; 
research, design, industrial analysis, scientific and technological services relating to environmental conservation, the 
environment and ecological sustainability; hosting of podcasts; information, advisory and consultancy services relating 
to environmental conservation, the environment and ecological sustainability including the provision of information 
online from computer databases or via the Internet; design of computer software for business and market analysis and 
reporting; electronic data storage; information, consultancy and advisory services, all relating to the aforesaid services.
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Priority claimed from 18/06/2015; Application No. : 302015000025429 ;Italy 

3401419    18/12/2015
[International Registration No. : 1309439]
LIZEL S.r.l.
Viale Corassori, 24 I-41124 Modena Italy

Proposed to be Used
IR DIVISION
Cl.6;Frames of metal for building; framework of metal for building; steel buildings; steel, unwrought or semi-wrought; 
metal parts, other than parts of machines; shaped parts of metal, other than parts of machines; buildings of metal; metal 
alloys for further manufacturing; common metals, unwrought or semi-wrought; reinforcing materials of metal for building; 
scaffolding of metal; props of metal.

Cl.42;Design services; consultancy in the field of technological design; technical consultancy relating to the 
development of metal processing and metal shaping of buildings of metal, scaffoldings, props, frames and frameworks 
for buildings; preparation of technical drawings; mechanical engineering; technical research; construction drafting; 
industrial design; technical project studies.
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Priority claimed from 15/07/2015; Application No. : 1314057 ;Benelux 

3401428    11/11/2015
[International Registration No. : 1309854]
Datwyler TeCo Holding B.V.
De Tweeling 28 NL-5215 MC DEN BOSCH

Proposed to be Used
IR DIVISION
Cl.7;Washing machines; centrifuge drums; kitchen machines, electric; electric blenders; vacuum cleaners; vacuum 
cleaner bags; small electrical apparatus, namely manual welding apparatus and electrical cutting machines.

Cl.8;Irons; electric curling irons; scissors; razors; depilation appliances, electric and non-electric.

Cl.9;Apparatus and instruments for conduction, distribution, conversion, storage, arranging and sending electricity; 
apparatus for recording, transmission or reproduction of sound or images; audio apparatus and radio receivers; 
monitors, television receivers, and film and video apparatus; compact disc players; karaoke equipment; personal digital 
assistants; navigation devices; telephones, mobile phones, smartphones; apparatus for video, audio and photo editing; 
electric wiring and plugs for audio, video and computers; data cables and routers; power supplies, converters, adapters; 
video and audio apparatus for DJs, including mixing consoles, turntables for lps and headphones; headphones, in-ear 
headphones; loudspeakers; microphones; satellite apparatus, satellite aerials; antennas; electric and electronic 
apparatus, namely electric kitchen scales, cooking thermometers and cooking timers; covers for video, audio, 
photographs, computers, navigation and computer games; bags for cameras; covers adapted for mobile telephones, 
personal digital assistants, smartphones, tablets and laptops; controllers for use with computers; DVD recorders; 
hardware for computer networks; emergency power supply for computers; ups (uninterruptible power supply) systems.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying and ventilating purposes; lights; 
lighting apparatus; lighting equipment; refrigerators; freezers; apparatus for personal use, namely hair dryers, facial 
steam apparatus or facial sauna apparatus, tanning beds; devices for cooking, heating, refrigerating and processing food 
and drinks, including bread toasters, bread baking machines, egg cookers, coffee percolators, kettles, deep fryers, 
electric steamers, ovens, bottle warmers, microwave ovens, vapour extractors or cooker hoods; hair dryers.

Cl.35;Sales (retailing and wholesaling) and advertising in relation to machines and apparatus for household use, hand 
tools, electric and electronic apparatus, including household apparatus, and parts and accessories therefor; sales 
(retailing and wholesaling) and advertising in the field of furniture, lighting, audiovisual apparatus, apparatus for 
information technology, and parts and accessories therefor.
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Priority claimed from 10/07/2015; Application No. : 978702 ;Benelux 

3401438    08/01/2016
[International Registration No. : 1309921]
Sunderland Partners Ltd.
28 Ely Place, 3rd Floor London EC1N 6TD United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; blank magnetic data carriers; blank 
recording discs; compact discs featuring music, blank recordable compact discs; blank recordable DVDs; mechanisms 
for coin-operated apparatus for television sets; cash registers, calculating machines, data processing equipment, in the 
nature of couplers and computers; computer game software; motion picture films featuring comedy, drama, action, 
adventure and/or animation and motion picture films for broadcast on television featuring comedy, drama, action, 
adventure and/or animation; audio tapes, audio-video tapes, audio video cassettes, audio video discs and digital versatile 
discs featuring music, comedy, drama, action, adventure, and/or animation; stereo headphones; batteries; cordless 
telephones; mobile telephones; parts and accessories for mobile telephones, in the nature of back plates, battery 
chargers, covers, charms, cases, straps; mobile telephone covers; mobile telephone cases; mobile telephone cases made 
of leather or imitation of leather specially adapted for mobile phones; mobile telephone covers made of cloth or textile 
materials specially adapted for mobile phones; telephone and/or radio pagers; hand-held calculators; audio cassette and 
CD players; multi-media software recorded on CD-ROM featuring games; video and computer game programs; video 
game discs, cartridges and cassettes; digital music (downloadable) provided from the Internet; digital music 
(downloadable) provided from mp3 Internet web sites; mp3 players; hand-held karaoke players; short motion picture film 
cassettes featuring comedy, drama, action, adventure and/or animation to be used with hand-held viewers or projectors; 
video cassette recorders and players, compact disc players, digital audio tape recorders and players, electronic diaries; 
radios; mouse pads; eyeglasses, sunglasses and cases therefor; computer programs, namely, software linking digitised 
video and audio media to a global computer information network; audio tapes sold together with booklets; video and 
computer game programs; video game cartridges and cassettes; decorative magnets.

Cl.14;Precious metals, unwrought or semi-wrought; jewellery, precious stones; horological and chronometric 
instruments; clocks; alarm clocks; desk clocks; watches; alarm watches; sporting watches; jewellery; costume jewellery; 
bracelets [jewellery]; ankle bracelets; brooches [jewellery]; chains [jewellery]; chains [watch - ]; charms [jewellery]; cuff-
links; earrings [jewellery]; lapel pins; tie pins; tie clips; necklaces [jewellery]; ornamental pins; pendants [jewellery]; rings 
[jewellery]; key rings of precious metal [trinkets or fobs]; model figures (ornaments) made of precious metal; figurines of 
precious stones; figurines coated with precious metal; adhesive wall decorations of precious metal; amulets; cases for 
clocks or watches; cases of precious metal for jewels; jewellery cases and containers of precious metal; coins.

Cl.16;Printed matter; bookbinding material; photographs; stationery; adhesives for stationery or household purposes; 
artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional and teaching material 
(except apparatus); plastic materials for packaging (not included in other classes); printers' type; printing blocks; printed 
matter and paper goods, namely, books featuring characters from animated, action, adventure, comedy and/or drama 
features, comic books, children's books, magazines featuring characters from animated, action adventure, comedy and/or 
drama features, colouring books, children's activity books; booklets; writing paper, envelopes, notebooks, diaries, note 
cards; greeting cards, trading cards; lithographs; pens, pencils, cases therefor, erasers, crayons, highlighting markers, 
coloured pencils, painting sets, chalk and chalkboards; decals, heat transfers; posters; mounted and/or unmounted 
photographs; book covers, book marks, calendars, gift wrapping paper; paper party decorations, namely, paper napkins, 
paper doilies, paper place mats, crepe paper, invitations, paper table cloths, paper cake decorations; printed transfers for 
embroidery or fabric appliqués; printed patterns for costumes, pyjamas, sweatshirts and T-shirts; metal money clips; all 
the aforesaid being printed matter.

Cl.18;Leather, unworked or semi-worked; imitation leather; bags; animal skins, hides; trunks and travelling bags; 
umbrellas and parasols; walking sticks; whips, harness and saddlery; athletic bags; beach bags; book bags; diaper bags; 
duffel bags; leather bags; school bags; shoe bags; shopping bags; tote bags; toiletry bags; suit carriers being travelling 
bags; waist bags; weekend bags; work bags; backpacks; knapsacks; fanny packs; waist packs; wallets; purses; chain 
mesh purses, not of precious metal; clutch purses; coin purses; cosmetic purses sold empty; evening purses; leather 
purses; purses, not of precious metal.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); brush-
making materials; articles for cleaning purposes; steel wool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes; small domestic utensils and containers 
(not of precious metals, or coated therewith); combs and sponges; brushes (other than paint brushes); instruments and 
material for cleaning purposes; steel wool; unworked or semi-worked glass (excluding glass used in building); glassware, 
ceramic, porcelain and earthenware, not included in other classes; beverage glassware; cutting boards; bottles, sold 
empty; jugs; bowls; mugs; plastic water bottles; bottle openers; lunch boxes; cookie cutters; pans; kettles; dishes; non-

7392



electric waffle irons; non-electric coffee pots not of precious metal; plates not of precious metal; buckets; plastic buckets; 
ice pails buckets; champagne buckets; shower caddies, not of precious metal; tea caddies, not of precious metal; soap 
boxes; vacuum bottles; hair combs; cleaning combs; powder compacts sold empty; non-metal decorative boxes; dusting 
brushes; hair brushes; brushes for clothes; bathroom pails; cake moulds; plastic coasters; coffee cups; all-purpose 
containers; drinking glasses; demitasse sets consisting of cups and saucers; plastic coasters; cocktail shakers; thermal 
insulated containers for food or beverages; cork screws; corn cob holders; decanters; drinking flasks; sugar and creamer 
sets; infant cups; cookie jars; napkin holders; towel holders; toothpicks; toothpick holders; paper cups; paper plates; 
non-metal piggy banks; plastic cups; salt shakers; pepper pots; shoe horns; window dusters; toothbrushes; toothbrush 
cases; wash basins; waste baskets; incense pots; baby bath tubs; bird cages; serving trays not of precious metal; 
serving utensils, namely, pie servers, cake turners, spatulas, scrapers and cake servers; vases not of precious metal; 
cases for personal hygiene products; toilet cases; candlestick holders not of precious metal; statues and figurines made 
of china, ceramic, earthenware, glass and porcelain; chopsticks; gardening gloves; rubber household gloves; parts for all 
of the aforementioned.

Cl.24;Textiles; bed covers, table covers; travelling rugs; lap rugs; towels; bed linen, blankets, bedspreads, quilts, bed 
canopies, bed sheets, pillow cases, comforters, duvet covers, mattress covers, mosquito nets, pillow shams; sleeping 
bags (sheeting); cloth; fabric; table covers and table linen (not of paper); place mats (not of paper); napkins of textile; 
serviettes of textile and table runners; kitchen linens, namely, cloth doilies, cloth napkins, fabric table cloths, kitchen 
towels, fabric place mats, washing mitts, fabric table runners, cloth coasters; curtains; draperies; curtain holders of cloth; 
banners; handkerchiefs of textile; bath linen, except clothing; bath towels and wash cloths; household linen; coverings of 
textile and of plastic for furniture; covers for toilet lids of fabric; covers for cushions; loose covers for furniture; textile 
wall hangings; shower curtains; cotton, polyester and/or nylon fabric; fabric of imitation animal skins; upholstery fabrics; 
lingerie fabric; golf towels.

Cl.25;Clothing, footwear, headgear; clothing for men, women and children, namely, shirts, T-shirts, sweatshirts, jogging
suits, trousers, jeans, pants, shorts, tank tops, rainwear, cloth bibs, skirts, blouses; dresses, suspenders, sweaters, 
jackets, coats, raincoats, snow suits, ties, robes, hats, caps, sun visors, belts (clothing), scarves, sleepwear, pyjamas, 
lingerie, underwear, boots, shoes, sneakers, sandals, booties, slipper socks, swimwear, masquerade and Halloween 
costumes.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; toys and sporting goods, 
toys, action figures and accessories therefor; plush toys; balloons; bathtub toys; ride-on toys; playing cards; games 
equipment for playing card games; toy vehicles; dolls; flying discs; stand-alone video output game machines; coin or 
counter operated arcade games; pinball game machines; electronic hand-held game units; game equipment sold as a unit 
for playing a board game, a card game, a manipulative game, a parlour game; jigsaw and manipulative puzzles; paper 
party favours; paper party hats; paper face masks; masquerade and Halloween masks; skateboards; ice skates; water 
squirting toys; balls, namely, playground balls, soccer balls, baseballs, basketballs; baseball gloves; surfboards; 
swimming floats for recreational use; kickboard flotation devices for recreational use; swim boards for recreational use; 
swim fins; toy pistols; toy bakeware and toy cookware; toy snow globes; decorations and ornaments for Christmas trees; 
swimming floats; kickboard flotation devices; swim boards; paper party decorations, namely, paper hats; game 
equipment sold as a unit for playing a parlour type computer game.

Cl.35;Advertising; business management; business administration; office functions; marketing and business research; 
promotional services; advertising and sales promotion provided on-line from a computer data base or the internet; 
provision of space on web sites for advertising goods and services; market surveys; analysis of advertising response and 
market research; retail store services, online retail store services and demonstration of goods, all in relation to apparatus 
for recording, transmission or reproduction of sound or images, blank magnetic data carriers, blank recording discs, 
compact discs featuring music, blank recordable compact discs, blank recordable DVDs, mechanisms for coin-operated 
apparatus for television sets, cash registers, calculating machines, data processing equipment, in the nature of couplers, 
and computers, computer game software, motion picture films featuring comedy, drama, action, adventure and/or 
animation, and motion picture films for broadcast on television featuring comedy, drama, action, adventure and/or 
animation, audio tapes, audio-video tapes, audio video cassettes, audio video discs, and digital versatile discs featuring 
music, comedy, drama, action, adventure, and/or animation, stereo headphones, batteries, cordless telephones, mobile 
telephones, parts and accessories for mobile telephones, in the nature of back plates, battery chargers, covers, charms, 
cases, straps, mobile telephone covers, mobile telephone cases, mobile telephone cases made of leather or imitation of 
leather specially adapted for mobile phones, mobile telephone covers made of cloth or textile materials specially adapted 
for mobile phones, telephone and/or radio pagers, hand-held calculators, audio cassette and cd players, multi-media 
software recorded on CD-rom featuring games, video and computer game programs, video game discs, cartridges and 
cassettes, digital music (downloadable) provided from the internet, digital music (downloadable) provided from mp3 
internet web sites, mp3 players, hand-held karaoke players, short motion picture film cassettes featuring comedy, drama, 
action, adventure and/or animation to be used with hand-held viewers or projectors, video cassette recorders and players, 
compact disc players, digital audio tape recorders and players, electronic diaries, radios, mouse pads, eyeglasses, 
sunglasses and cases therefor, computer programs, namely, software linking digitised video and audio media to a global 
computer information network, audio tapes sold together with booklets, video and computer game programs, video game 
cartridges and cassettes, decorative magnets, precious metals, unwrought or semi-wrought, jewellery, precious stones, 
horological and chronometric instruments, clocks, alarm clocks, desk clocks, watches, alarm watches, sporting watches, 
jewellery, costume jewellery, bracelets [jewellery], ankle bracelets, brooches [jewellery], chains [jewellery], chains [watch 
- ], charms [jewellery], cuff-links, earrings [jewellery], lapel pins, tie pins, tie clips, necklaces [jewellery], ornamental pins, 
pendants [jewellery], rings [jewellery], key rings of precious metal [trinkets or fobs], model figures (ornaments) made of 
precious metal, figurines of precious stones, figurines coated with precious metal, adhesive wall decorations of precious 
metal, amulets, cases for clocks or watches, cases of precious metal for jewels, jewellery cases and containers of 
precious metal, coins, printed matter, bookbinding material, photographs, stationery, adhesives for stationery or 
household purposes, artists' materials, paint brushes, typewriters and office requisites (except furniture), instructional 
and teaching material (except apparatus), plastic materials for packaging, printers' type, printing blocks, printed matter 
and paper goods, namely, books featuring characters from animated, action, adventure, comedy and/or drama features, 
comic books, children's books, magazines featuring characters from animated, action adventure, comedy and/or drama 
features, colouring books, children's activity books, booklets, writing paper, envelopes, notebooks, diaries, note cards, 
greeting cards, trading cards, lithographs, pens, pencils, cases therefor, erasers, crayons, highlighting markers, coloured 
pencils, painting sets, chalk and chalkboards, decals, heat transfers, posters, mounted and/or unmounted photographs, 
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book covers, book marks, calendars, gift wrapping paper, paper party decorations, namely, paper napkins, paper doilies, 
paper place mats, crepe paper, invitations, paper table cloths, paper cake decorations, printed transfers for embroidery or 
fabric appliqués, printed patterns for costumes, pyjamas, sweatshirts and t-shirts, paper photo frames, metal money clips,
all the aforesaid being printed matter, leather, unworked or semi- worked, imitation leather, bags, animal skins, hides, 
trunks and travelling bags, umbrellas and parasols, walking sticks, whips, harness and saddlery, athletic bags, beach 
bags, book bags, diaper bags, duffel bags, leather bags, school bags, shoe bags, shopping bags, tote bags, toiletry bags, 
suit carriers being travelling bags, waist bags, weekend bags, work bags, backpacks, knapsacks, fanny packs, waist 
packs, wallets, purses, chain mesh purses, not of precious metal, clutch purses, coin purses, cosmetic purses sold 
empty, evening purses, leather purses, purses, not of precious metal, textiles, bed covers, table covers, travelling rugs, 
lap rugs, towels, bed linen, blankets, bedspreads, quilts, bed canopies, bed sheets, pillow cases, comforters, duvet 
covers, mattress covers, mosquito nets, pillow shams, sleeping bags (sheeting), cloth, fabric, table covers and table linen 
(not of paper), place mats (not of paper), napkins of textile, serviettes of textile and table runners, kitchen linens, namely, 
cloth doilies, cloth napkins, fabric table cloths, kitchen towels, fabric place mats, washing mitts, fabric table runners, 
cloth coasters, curtains, draperies, curtain holders of cloth, banners, handkerchiefs of textile, bath linen, except clothing, 
bath towels and wash cloths, household linen, coverings of textile and of plastic for furniture, covers for toilet lids of 
fabric, covers for cushions, loose covers for furniture, textile wall hangings, shower curtains, cotton, polyester and/or 
nylon fabric, fabric of imitation animal skins, upholstery fabrics, lingerie fabric, golf towels, clothing, footwear, headgear, 
clothing for men, women and children, namely, shirts, t-shirts, sweatshirts, jogging suits, trousers, jeans, pants, shorts, 
tank tops, rainwear, cloth bibs, skirts, blouses, dresses, suspenders, sweaters, jackets, coats, raincoats, snow suits, ties, 
robes, hats, caps, sun visors, belts (clothing), scarves, sleepwear, pyjamas, lingerie, underwear, boots, shoes, sneakers, 
sandals, booties, slipper socks, swimwear, masquerade and halloween costumes, games and playthings, gymnastic and 
sporting articles, toys and sporting goods, toys, action figures and accessories therefor, plush toys, balloons, bathtub 
toys, ride-on toys, playing cards, games equipment for playing card games, toy vehicles, dolls, flying discs, standalone 
video output game machines, coin or counter operated arcade games, pinball game machines, electronic hand-held game 
units, game equipment sold as a unit for playing a board game, a card game, a manipulative game, a parlour game, jigsaw 
and manipulative puzzles, paper party favours, paper party hats, paper face masks, masquerade and halloween masks, 
skateboards, ice skates, water squirting toys, balls, namely, playground balls, soccer balls, baseballs, basketballs, 
baseball gloves, surfboards, swimming floats for recreational use, kickboard flotation devices for recreational use, swim 
boards for recreational use, swim fins, toy pistols, toy bake ware and toy cookware, toy banks, toy snow globes, 
decorations and ornaments for christmas trees, swimming floats, kickboard flotation devices, swim boards, paper party 
decorations, namely, paper hats, game equipment sold as a unit for playing a parlour type computer game; management 
of performance artists.

Cl.41;Educational research; providing of training; entertainment services in the nature of live-action, comedy, drama 
and/or animated television programmes; production of live-action comedy, drama and/or animated television 
programmes; entertainment services in the nature of live-action comedy, drama and/or animated motion picture theatrical 
films; production of live-action, comedy, drama and/or animated motion picture theatrical films; theatrical performances 
both animated and live action; production and presentation of video and audio recordings; information relating to 
education and entertainment provided on-line from a computer database or the Internet; electronic games services 
provided via a global computer network; providing online publications (non-downloadable); online publication of 
electronic books and journals (non-downloadable); publication of printed media and recordings; publication of sheet 
music; organising of entertainment and social events; entertainment services relating to booking of acts, events and 
venues; entertainer services; club entertainment services; provision of dancing facilities; music hall, concert, dance hall, 
ballroom, cabaret services; circuses; provision of live entertainment; production of live entertainment; arranging of visual 
and musical entertainment; audio-visual display presentation services for entertainment purposes; organising of events, 
exhibitions and shows for entertainment purposes; production of audio entertainment; production of entertainment 
shows featuring dancers and singers; music competition services; organisation of balls; organisation of shows; 
providing karaoke services; organisation of entertainment services; training; provision of entertainment services on 
cruise ships; video arcade services; providing amusement arcade services; amusement arcade machine rental services; 
theme park services; amusement park services with a theme of films; amusement park services with a theme of radio 
productions; amusement park services with a theme of television productions; education and training services relating to 
the establishment, operation, administration, management and conduct of amusement and theme parks; movie studios; 
recording studio services; television entertainment; cinema services; providing cinema and theatre facilities; 
entertainment ticket agency services; rental and leasing of movie projectors and accessories; rental of cinematographic 
and motion picture films; distribution of cinematographic and motion picture films; editing of cinematographic and motion
picture films; showing of cinematographic and motion picture films; organisation of entertainment in the nature of 
cinemas and theatres; education and training services relating to the establishment, operation, administration, 
management and conduct of cinemas and theatres; training services for cinema technicians; providing of sports facilities;
providing of recreation facilities and services; leisure and recreation services including lake boating; providing of 
swimming facilities and services; ten pin bowling alley and bowling green services; providing of golf facilities; providing 
of tennis court facilities; health and fitness club services; booking of seats for shows; organisation of quizzes, games and 
competitions; organisation of beauty competitions; organisation of sporting competitions; rental of diving and conducting
of conferences, seminars, exhibitions and banquets; aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer hardware and software consulting 
services; computer programming; support and consultation services for managing computer systems, databases and 
applications; graphic design for the compilation of web pages on the Internet; information relating to computer hardware 
or software provided online from a global computer network or the Internet; creating and maintaining websites; hosting 
the websites of others; computer software design for others and computer consultancy services; architectural services 
for the design of cinemas and theatres; information, advice and consultancy relating to all the aforesaid services.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 09/02/2016; Application No. : 015088453 ;European Union 

3401478    09/02/2016
[International Registration No. : 1309977]
XLVI OPERAI DEL VAPORE S.r.l. Unipersonale
Via Renzo Pasolini, 14 I-47843 Misano Adriatico (RN) Italy

Proposed to be Used
IR DIVISION
Cl.11;Boilers; kettles; apparatus for making steam; parts and fittings for the aforesaid goods, included in this class; 
water softeners and purifiers; professional coffee machines, electric, for household use.

Cl.43;Restaurants; bar services; cafeterias; snack bars; food and drink catering; office catering services for the 
provision of coffee; contracted food services; food preparation; preparation of take-away food and drink; temporary 
accommodation.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 17/08/2015; Application No. : AM 51903/2015 ;Austria 

3401519    21/01/2016
[International Registration No. : 1310002]
Broadmoar KG
Oisnitz 36 A-8503 St. Josef i.d. Weststeiermark Austria

Proposed to be Used
IR DIVISION
Cl.14;Jewellery; ornaments [jewellery, jewelry (Am.)]; horological and chronometric instruments.

Cl.18;Harness and saddlery; whips; jockey sticks; equine leg wraps; riding saddles and saddlecloth for horses; bags 
for sports clothing; horse blankets.

Cl.25;Clothing; footwear; headgear; clothing for gymnastics and sports, in particular for equestrian sports; riding 
boots.

Cl.31;Live horses; animal foodstuffs.

Cl.44;Agriculture, horticulture and forestry services; horse breeding in particular stud services; consultancy and 
providing information relating to horse breeding.
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3401592    25/12/2015
[International Registration No. : 1309435]
KONYA SEKER SANAYI VE TICARET ANONIM SIRKETI
Beysehir Yolu Üzeri, Merkez Konya Turkey

Proposed to be Used
IR DIVISION
Cl.29;Meat; meat, preserved; fish meal for human consumption; fish, not live; fish, tinned; foods made from fish; 
poultry, not live; nuts, prepared; chocolate nut butter; soups; preparations for making soup; bouillon; olives, preserved; 
olive oil for food; milk; milk beverages, milk predominating; condensed milk; milk products; vegetables, dried; 
vegetables, cooked; vegetables, preserved; vegetables, tinned; frozen fruits; fruit jellies; fruit peel; fruit, stewed; fruit-
based snack food; fruits, tinned; peanut butter; peanuts, prepared; tahini [sesame seed paste]; eggs; powdered eggs; 
potato chips; potato crisps; potato flakes; edible oils.

Cl.30;Coffee; cocoa; tea; coffee-based beverages; cocoa-based beverages; chocolate-based beverages; pasta; ravioli; 
noodles; bread; bagels; pastries; pastry dough; puddings; rice pudding; custard; honey; royal jelly; propolis; seasonings; 
condiments; sauces [condiments]; baking powder; flour; yeast; yeast extracts for human consumption; starch for food; 
semolina; sugar; granulated sugar; cube sugar; powdered sugar; tea; iced tea; confectionery made of sugar; candy; 
chocolate; chocolate confections; biscuits; petit-beurre biscuits; crackers; waffles; chewing gum; edible ices; cooking 
salt; processed wheat for human consumption, crushed barley for human consumption, processed oats for human 
consumption, processed grains for human consumption; molasses for food.

Cl.32;Beer; beer wort; mineral water [beverages]; aerated mineral waters; carbonated mineral waters; soda water; table 
waters; spring water; fruit beverages and fruit juices; fruit-flavored beverages; non-alcoholic fruit juice beverages; 
vegetable juice beverages, non-alcoholic; vegetable juice drinks, non-alcoholic; soft drinks; non-carbonated soft drinks; 
soft drinks, non-carbonated; non-alcoholic vegetable juice beverages; non-alcoholic vegetable juice drinks; fruit juices; 
fruit nectars, non-alcoholic; isotonic beverages; lemonades.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 08/10/2015; Application No. : 30 2015 106 786 ;Germany 

3401771    07/04/2016
[International Registration No. : 1311661]
Intellectual Porperty IP-GÖTZ, Patent- und Rechtsanwälte GbR Partners: Dipl.-Ing. Georg Götz, LL.M., Jürgen Veh; legal 
representative: Jürgen Veh
Königstraße 70 90402 Nürnberg Germany

Proposed to be Used
IR DIVISION
Cl.14;Jewelry; ornaments (jewelry); horological and chronometric instruments; jewelry boxes and watch boxes; parts 
and accessories for all the aforesaid goods in this class.

Cl.40;Metal treating; metal hardening.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

3401778    04/03/2016
[International Registration No. : 1310883]
DARAUX Angela
15/17 avenue Sainte-Foy NEUILLY SUR SEINE F-92200 France

Proposed to be Used
IR DIVISION
Cl.8;Table cutlery.

Cl.11;Lamps.

Cl.20;Furniture of wood, rattan, wicker, fabrics, iron, looking glasses, mirrors, frames.

Cl.21;Tableware, glasses, pottery, flowerpot covers not of paper.

Cl.24;Fabrics.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 03/09/2015; Application No. : 30 2015 105 745 ;Germany 

3401816    19/02/2016
[International Registration No. : 1310828]
Continental Automotive GmbH
Vahrenwalder Str. 9 30165 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.9;Surveying, photographic, cinematographic, optical, weighing, measuring, signalling and checking (supervision) 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data carries; compact 
discs, DVDs and other digital recording media; data processing equipment; computers; computer software.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.38;Telecommunications.

Cl.39;Transport.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

 

Priority claimed from 18/08/2015; Application No. : 014482129 ;European Union 

3401823    12/02/2016
[International Registration No. : 1310824]
Paptic Oy
Tekniikantie 2D FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.16;Bags and articles for packaging, wrapping and storage of paper, card board or plastics; bags of paper; garbage 
bags of paper or of plastic; freezer bags; gift bags; packaging bags of paper; paper shopping bags; bags [envelopes, 
pouches] of paper or plastics, for packaging; gift wrapping paper; packaging materials; paper for wrapping and 
packaging; food wrapping paper; bags of paper for foodstuffs; food storage bags of plastic for household use.

Cl.22;Bags and sacks for packaging, storage and transport; bags for storage purposes; sacks or bags for the 
transportation or storage of materials in bulk; twine made of paper; windbreaks [screening]; non-woven polymeric fibers 
for textile use.

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; non-woven fabrics.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

3401825    10/03/2016
[International Registration No. : 1310734]
ALFASHIP INTERNACIONAL SA
Avenida Drassanes, 6-8, Planta 18 (Edificio Colon) E-08001 BARCELONA Spain

Proposed to be Used
IR DIVISION
Cl.35;Commercial and industrial business management services; commercial business representation services; 
import; export.

Cl.38;Communication services via global computer networks.

Cl.39;Transport and storage services; marine transport; freight brokerage; shipbrokerage.
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Priority claimed from 09/11/2015; Application No. : 40201519587Y ;Singapore 

3403151    04/05/2016
[International Registration No. : 1311705]
OTG Enterprise Pte. Ltd.
138 Cecil Street, 12-1A Cecil Court Singapore 069538 Singapore

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams; compotes; eggs; milk and milk products; edible oils and fats; fruit-based snack foods; potato snack foods; fruit-
based snack food; banana based snack food products; potato based snack food products; snack foods made from eggs; 
snack foods made from meat; snack foods consisting principally of meat; snack foods consisting principally of 
vegetables; snack foods made from dehydrated vegetables; snack foods made from dried vegetables; snack foods made 
from extruded vegetables; snack foods made from pre-cooked vegetables; snack food products consisting of chicken 
meat; potato products in the form of snack foods; snack food products made wholly or principally of potatoes; snack 
foods made from potatoes and wheat (potatoes predominating); processed nuts; roasted nuts; food products made from 
preserved fruits; food products made from preserved nuts; food products made from preserved vegetables; salted nuts; 
jellies; jams; nut products; nuts, prepared; food products made from cooked, dried and preserved nuts; mixtures of nuts 
and dried fruits; potato chips; potato sticks; edible seaweed; food products made from seaweeds; sugar coated peanuts.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice; cereal-based snack foods; biscuits; candy; chips [cereal products]; flour preparations for food; 
non-medicated sweets; cookies; crackers; nut confectionery; rice cakes; rusks; popcorn; roasted corn; cereal 
preparations; peanut confectionery; candy bars; cream crackers; prawn crackers; rice crackers; rice-based snack food; 
snack foods made from corn; snack foods made of wheat; snack foods prepared from grains; snack foods prepared from 
maize; cereal snack foods flavoured with cheese; potato flour based snack food products; snack food products made 
from cereals; snack food products made from rice; snack foods consisting principally of bread; snack foods made of 
whole wheat; snack foods prepared from potato flour; snack food products made from soya flour; flavourings for snack 
foods (other than essential oils); wafers (biscuits); rolled wafers (biscuits).
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

3403159    03/02/2016
[International Registration No. : 1311595]
ELETTROMECCANICA DELTA S.P.A.
VIA TRIESTE n.132, ARCADE I-31030 TREVISO Italy

Proposed to be Used
IR DIVISION
Cl.7;Valve actuators; hydraulic valve actuators; valve actuators, valve actuators; pressure control devices (regulators) 
being parts of machines; pressure regulating devices (valves) being parts of machines; gas filters (machines); valve 
assemblies of metal being parts of machines; valve closure mechanisms; regulators (valves) being parts of machines; 
pressure regulators (parts of machines); valves [mechanical] for regulating fluid flow; gates (parts of machines); 
diaphragm valves; butterfly valves, not of metal, being parts of machines; butterfly valves of metal being parts of 
machines; power operated valves; globe valves; valves being parts of machines; valves as machine components; fuel 
valves; shut-off valves being parts of machines; shut-off valves of metal being parts of machines; clack valves (parts of 
machines); control valves being parts of machines; pressure regulation valves being parts of machines; pressure 
regulating valves parts of machines; pressure reduction valves being parts of machines; retaining valves of metal being 
parts of machines; safety valves being parts of machines; safety valves of metal being parts of machines; motorised 
valves; valves for machines; pressure regulators.

Cl.9;Electrical valve actuators; valve operators [electric controls]; pressure measuring apparatus; mechanically 
operated flow regulators; valves (electric controls for automatically operating -); valves (electronic controls for 
automatically operating -); solenoid operated valves; electric control valves; electric control valves; electron tubes; 
solenoid valves; solenoid valves (electromagnetic switches).

Cl.11;Solenoid controls for automatically operating valves (parts of heating installations); pressure control devices for 
gas pipes (regulators); gas filters (parts of household or industrial installations); filters for purification of gases (parts of 
household or industrial installations); shut-off valves for regulating gas; cut-off valves, namely safety devices for gas 
apparatus; pressure relief valves [safety apparatus] for gas apparatus; pressure relief valves [safety apparatus] for gas 
pipes; safety valves for gas apparatus; safety valves for gas pipes.

Cl.35;Advertising; business management; business administration; office functions; bill-posting; rental of vending 
machines; rental of advertising time on communication media; commercial information agencies; publicity agencies; 
import-export agencies; updating of advertising material; commercial administration of the licensing of the goods and 
services of others; cost price analysis; commercial or industrial management assistance; professional business 
consultancy; business management consultancy; personnel management consultancy; accounting; shop window 
dressing; dissemination of advertising matter; distribution of samples; demonstration of goods; business management of 
performing artists; direct mail advertising; compilation of statistics; invoicing; business management of hotels; business 
management of sports people; computerized file management; business information; commercial information and advice 
for consumers [consumer advice shop]; business investigations; layout services for advertising purposes; rental of 
advertising space; marketing; rental of photocopying machines; office machines and equipment rental; publicity material 
rental; organization of exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or 
advertising purposes; organization of fashion shows for promotional purposes; business efficiency expert services; 
payroll preparation; presentation of goods on communication media, for retail purposes; economic forecasting; 
production of advertising films; business management assistance; sales promotion for others; publication of publicity 
texts; advertising; on-line advertising on a computer network; advertising by mail order; preparation of publicity material; 
radio advertising; television advertising; compilation of information into computer databases; business inquiries; 
personnel recruitment; writing of publicity texts; public relations; sponsorship search; data search in computer files for 
others; marketing research; business research; document reproduction; psychological testing for the selection of 
personnel; arranging newspaper subscriptions for others; arranging subscriptions to telecommunication services for 
others; procurement services for others [purchasing goods and services for other businesses]; price comparison 
services; business management and organization consultancy; business organization consultancy; advisory services for 
business management; typing; photocopying services; modelling for advertising or sales promotion; news clipping 
services; relocation services for businesses; telephone answering for unavailable subscribers; secretarial services; 
shorthand; outsourcing services [business assistance]; telemarketing services; retail or wholesale services for 
pharmaceutical, veterinary and sanitary preparations and medical supplies; systemization of information into computer 
databases; opinion polling; tax preparation; drawing up of statements of accounts; business appraisals; marketing 
studies; transcription; administrative processing of purchase orders; word processing; employment agencies; 
auctioneering; business auditing.
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Priority claimed from 23/11/2015; Application No. : 4227991 ;France 

3403165    18/05/2016
[International Registration No. : 1311065]
TECHNOLOGIES AVANCEES ET MEMBRANES INDUSTRIELLES (Société par actions simplifiée)
Z.A. Les Laurons F-26110 NYONS France

Proposed to be Used
IR DIVISION
Cl.7;Apparatus for the purification, treatment and filtration of gas and liquids, and their components; filtering elements 
as parts of machines; filtering membranes as parts of machines; inorganic filtering elements as parts of machines; 
ceramic filters as parts of machines; casings containing filtering elements as parts of machines.

Cl.11;Apparatus for purifying, treating and filtering water, industrial and household waste, and their components; filters 
as parts of domestic and industrial systems; inorganic filters as parts of domestic and industrial systems; ceramic filters 
as parts of domestic and industrial systems; casings containing filters as parts of domestic and industrial systems.
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Priority claimed from 18/09/2015; Application No. : 2015-090775 ;Japan 

3403167    07/03/2016
[International Registration No. : 1311099]
SENQCIA CORPORATION
4-2 Toyo 2-chome, Koto-ku Tokyo 135-8363 Japan

Proposed to be Used
IR DIVISION
Cl.6;Metal materials for building or construction; metal reinforcement materials for beams; floor panels of metal; 
duckboards of metal; metal vibration dampers for building; elastic metal column bases used in the concrete covered 
elastic fixed column base method; metal materials for column bases in steel structures; metal reinforcement materials for 
beam-to-column connections; metal parts for pile-top connections; metal junctions for pipes; metal diaphragms for beam-
to-column connections; metal flanges; metal pulleys, springs and valves [not including machine elements]; metal 
hardware; metal joinery fittings; safes; telpher cables; metallic trestle for equipment; loading and unloading pallets of 
metal; turn-tables for load handling; metal chains for load handling; traversers for load handling; metal foundry molds 
[moulds].

Cl.7;Transmissions for machines; transmission chains, other than for land vehicles; cam sprockets, other than for land 
vehicles; driving chains, other than for land vehicles; roller chains [machine elements not for land vehicles]; machine 
elements [not for land vehicles]; shafts, axles or spindles [not for land vehicles]; shaft bearings [machine elements not for 
land vehicles]; shaft couplings or connectors [machine elements not for land vehicles]; bearings [machine elements not 
for land vehicles]; shock absorbers [machine elements not for land vehicles]; springs [machine elements not for land 
vehicles]; chain for scraping sludge [machine elements]; driving chains for wastewater and sewage treatment 
installations, other than for land vehicles; seismic control devices for buildings; seismic isolation devices for buildings; 
seismic control dampers for buildings which use hydraulic (including oil hydraulic) shock absorber technology; seismic 
isolation dampers for buildings which use hydraulic (including oil hydraulic) shock absorber technology; oil dampers; 
metalworking machines and tools; conveyance instrument for machining center tools; mining machines and apparatus; 
construction machines and apparatus; loading-unloading machines and apparatus; chain conveyors; chains for parking 
structures [parts of machines]; escalator chains [parts of machines]; elevator chains [parts of machines].

Cl.9;Solar batteries; batteries and cells; generating device powered by solar cells; solar panels for the production of 
electricity; solar cell modules for power generation; power distribution or control machines and apparatus; rotary 
converters; phase modifiers; holding apparatus for cables; electric wires and cables.

Cl.19;Building panels, not of metal; water-resistant roofing panels, not of metal; duckboards, not of metal; ceramic 
building materials, bricks and refractory products; material exclusively for construction using mainly synthetic resins or 
materials made therefrom; building materials made of linoleum for fixing to existing walls or floors; plastic building 
materials; synthetic building materials; asphalt, and asphalt building or construction materials; rubber building or 
construction materials; plaster [for building purposes]; lime building or construction materials; building or construction 
materials of plaster; rockslide retention nets of textile [construction materials]; base material for planting and growing 
plants, for building; vegetation mats for planting and growing plants, for building; erosion control mats integrating plants 
seeds; cement and its products; building timber; building stone; building glass.

Cl.27;Floor coverings, wall hangings [non-textile]; carpet tiles, carpets.

Cl.37;Construction; consultancy services relating to the construction of buildings; installation, maintenance, and repair 
of seismic isolation devices and seismic control devices; repair or maintenance of power distribution or control machines 
and apparatus; repair or maintenance of power generators; repair or maintenance of electric motors; installation, repair, 
or maintenance of solar generating apparatus.
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Priority claimed from 25/09/2015; Application No. : 014599591 ;European Union 

3403171    18/03/2016
[International Registration No. : 1310871]
ZANTHO GMBH
Dammweg 1a A-7163 Andau Austria

Proposed to be Used
IR DIVISION
Cl.29;Fruit, preserved; frozen fruits; compotes; dried fruit; pickled fruits; mixtures of fruit and nuts; fruit preserves; 
bottled fruits; vegetables, preserved; vegetables, cooked; vegetables, dried; pickled vegetables; frozen vegetables; 
bottled vegetables; processed fruits, fungi and vegetables (including nuts and pulses); jellies, jams, compotes, fruit and 
vegetable spreads.

Cl.31;Sowing seeds; agricultural products (unprocessed -); agricultural products not included in other classes; 
horticultural products not included in other classes; trees and forestry products; forestry products not included in other 
classes; agricultural and aquacultural crops, horticultural and forestry products; fresh fruits, nuts, vegetables and herbs; 
living fruit plants; seeds; seeds, bulbs and seedlings for plant breeding; plants; flowers; vine plants.

Cl.33;Alcoholic beverages (except beer); wine.
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Priority claimed from 21/10/2015; Application No. : 15 4 219 571 ;France 

3403186    16/03/2016
[International Registration No. : 1311275]
THECOCOONALIST SPRL
Avenue Louise 205 BRUXELLES B-1050

Proposed to be Used
IR DIVISION
Cl.18;Leather for footwear; leather for furniture; synthetic leather; fake fur; trunks and suitcases; umbrellas and 
parasols; walking sticks; whips; saddlery.

Cl.20;Furniture and pieces of furniture; mirrors; frames; statues, figurines, works of art for ornamental and decorative 
use made of wood, wax, plaster or plastic materials, not included in other classes.

Cl.24;Fabrics; products made of textile materials not included in other classes; bed throws; tablecloths, not of paper; 
furniture coverings of textile; textiles for household use.

Cl.25;Clothing; footwear; headgear.

Cl.35;Wholesale or retail services and mail-order sale services concerning luggage, bags, works of art, furnishings, 
footwear, clothing, headgear, fabrics and textiles for the home, upholstery fabrics and textiles; on-line retail sale by stores 
featuring luggage, bags, works of art, furnishings, footwear, clothing, headgear, fabrics and textiles for the home, 
upholstery fabrics and textiles; bonus, incentive and loyalty program services; presentation and demonstration of goods.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 14/04/2016; Application No. : 015342256 ;European Union 

3403189    17/05/2016
[International Registration No. : 1311323]
Bayer Intellectual Property GmbH
Alfred-Nobel-Str. 10 40789 Monheim am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations, preparations for treating pulmonary hypertension via inhalation.

Cl.10;Medical instruments, inhalers for treating pulmonary hypertension.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 10/11/2015; Application No. : 1320919 ;Benelux 

3403190    24/03/2016
[International Registration No. : 1311655]
GlobalYeast Belgium, naamloze vennootschap
Rijvisschestraat 120 Gent B-9052

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; chemical 
additives for fuel and preparations for microorganisms other than for medical or veterinary use.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

 

Priority claimed from 06/10/2015; Application No. : 525744 ;Czech Republic 

3403207    22/02/2016
[International Registration No. : 1311599]
GLYPHICONS.com s.r.o.
Blatec 218, CZ-783 75 Blatec Czech Republic

Proposed to be Used
IR DIVISION
Cl.35;Business mediation activities with the services mentioned in class 42, e-shop services related to services 
mentioned in class 42.

Cl.42;Graphic digital creation of icons for web and mobile applications, designing activities, art and graphic designing 
activities in the field of computer science and information technology, digital art and graphic designing activities in the 
field of computer science and information technology, development and updating of software, graphic digital creation of 
images on output devices, creating interactive applications enabling transfer and creation of graphical form via the 
Internet, design and development of computer software, creation and rental of computer software.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 07/08/2015; Application No. : 30 2015 105 098 ;Germany 

3403384    02/11/2015
[International Registration No. : 1310711]
Kleemann GmbH
Manfred-Wörner-Str. 160 73037 Göppingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Mechanical equipment for construction, earthmoving, crushing, mixing, processing, mining and agriculture; 
pumps, compressors, generators and fans; robots; moving and handling equipment; lifting and hoisting equipment; 
machines for treatment of materials and for manufacturing; engines and powertrains (except for land vehicles); generic 
parts of machines; machine coupling and power transmission components (except for land vehicles); filters (parts of 
machines or engines); filter housings (parts of machines or engines); dispensing machines; washing machines and 
installations; sweeping, cleaning and rinsing machines; construction machines; mechanical, pneumatic, hydraulic and 
electric construction implements (other than hand-operated); mining machines; processing machines; recycling 
machines, in particular machines for recycling road surfaces; demolition machines; road construction machines; canal 
construction machines; tunnel boring machines; soil working machines; road working machines; asphalt finishers 
(machines); machines for the finishing and aftertreatment of road surfaces; concrete construction machines; feeders 
(machines); feeding machines; feeding units for machines and industrial installations; separators (machines); compacting
machines; compacting implements; compactors; rammers (machines); vibrators (machines); earth moving machines; 
machines for waste dump construction; spraying, sputtering and nebulizing machines (terms too vague in the opinion of 
the International Bureau – Rule 13(2)(b) of the Common Regulations); cutting machines; crushing machines and 
installations, in particular jaw crushers, cone crushers and impact crushers; comminutors for solid materials (terms too 
vague in the opinion of the International Bureau – Rule 13(2)(b) of the Common Regulations); crushers; stone and ore 
working machines; sifting machines and installations; sieves (electric); roller screens (machines); mixing machines and 
installations, in particular concrete and asphalt mixing machines and installations; deposition machines and installations; 
separating machines and installations; sorting machines and installations (other than for money); agitators; automatic 
dispensing machines; filtering machines; machines for loading; transporting machines; machines for breaking, 
separating, classifying, washing, agitating, dispensing, filtering, loading and transporting of asphalt, bitumen, concrete, 
stone, raw materials, valuable materials or waste; machines for drying (terms too vague in the opinion of the International 
Bureau – Rule 13(2)(b) of the Common Regulations); processing installations for breaking, crushing, sifting, separating, 
classifying, washing, mixing, agitating, dispensing, cleaning, transporting and loading of asphalt, bitumen, raw materials 
or valuable materials; processing installations for drying (terms too vague in the opinion of the International Bureau – 
Rule 13(2)(b) of the Common Regulations); machines for the making of and working on polymers, bitumen, concrete and 
asphalt; dust removing installations for cleaning purposes; conveyors; conveying installations; conveyor belts; conveyor 
chains; bucket conveyors; hopper loaders (machines); winches; lifting platforms; windlasses; pressure transformers; 
pressure intensifiers (machines); parts of machines, namely, tools, tool holders, screeds, bits, chisels, chisel holders, 
shovels, hammers, cutting tools, compacting tools, breaking tools, crushing tools, spray heads, spray fittings, spraying 
booms, drums, roller tires, drum housings, magnetic separators, undercarriages, chains being part of undercarriages, 
bogies, track rollers, bands, belts, belt pulleys, tensioning devices, couplings, transmissions, axles, joints, power 
transmission components, shafts, mufflers, coolers, loading ramps, vibration and oscillation drives, jets, separators, 
seals, valves, slide valves, regulators, sun screens, vibrators, rollers, track rollers, push rollers, covers, chains, scraper 
chains, sprockets, cylinders, pistons, piston rods, bearings, transmission shafts, driving chains, auger blades, spreading 
augers, pneumatic distributors, lubricators, body parts, drivers cabs, steering stands, mirrors, tanks, bumpers, gutters, 
pressure bars, guide bars, slide blocks, wheelworks, gear wheels, fly wheels, bearing brackets, springs, hydraulic plates, 
vibratory plates (vibrating compactor plates), shock absorbers, brushes, scrapers, screed plates, breaking and crushing 
bars, breaking and crushing plates, breaking and crushing jaws, breaking and crushing cones, hoppers, rotors, clack 
valves, sieves, grilles, braking systems, brakes, brake linings, brake calipers and brake shoes; hand-held tools (other than
hand-operated); tools for machines; power tools; mechanical tools; automatic tools; hydraulic tools (other than hand- 
operated); pneumatic tools (other than hand-operated); mechanical equipment for the lifting and lowering of machines 
and machine parts; tubes being fitted parts of machines; mechanical, hydraulic and pneumatic control mechanisms; 
coverings for machine parts, in particular for drums and roller tires; adapted tarpaulins for use with machines; adapted 
coverings for use with machines; sparking plugs; starters; assembly presses; pneumatic hammers; filters for motors; 
bearing brackets for machines; machine wheels; belts for motors; belt pulleys; driving chains and transmission shafts 
(other than for land vehicles); exhausts; exhaust mufflers for motors and engines; radiators and radiator caps for motors; 
mechanical discharging hoppers; metal loading ramps (machines); electric and electronic devices for the lifting or 
lowering of machines or machine parts; parts and fittings for all the aforesaid goods, included in this class.

Cl.9;Scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), control, regulating, life-saving and teaching apparatus and instruments; electronic control apparatus, units 
and systems; apparatus and instruments for conducting, switching, transforming; accumulating, regulating or controlling 
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electricity; apparatus and instruments for capturing, recording, transmission, reception or reproduction of sound, images 
or data; communications equipment; data carriers for bearing pictures, sound and data; calculating machines; data 
processing equipment; computers; computer software and hardware; computer peripherals; fire-extinguishing apparatus; 
recorded data; information technology and audiovisual equipment; magnets, magnetizers and demagnetizers; apparatus, 
instruments and cables for electricity; optical devices, equipment, enhancers and correctors; safety, security, protection 
and signalling devices and equipment; navigation, guidance, positioning, tracking, targeting and map making devices; 
navigational instruments; measuring, detecting and monitoring instruments, devices, appliances and controllers; 
instruments, devices and appliances for measuring and indicating the rigidity, compaction degree, load bearing capacity 
and temperature of the ground, in particular of road surfaces and soil; temperature regulators; electric and electronic 
devices and apparatus, as well as equipment composed of such goods, for the purposes of telematics, 
telecommunications and data processing; apparatus, instruments, software and hardware for tracking, monitoring, 
operating, remote controlling and technical testing of products of mechanical and electrical engineering, products for 
structural engineering, civil engineering and mining, industrial installations, vehicles, apparatus and machines; testing 
and quality control devices; electrical testing instruments; electric and electronic apparatus for evaluating the operation 
of and faults with products of mechanical and electrical engineering, products for structural engineering, civil engineering 
and mining, industrial installations, vehicles, apparatus and machines; scientific research and laboratory apparatus; 
filtering units for laboratory use; analysing and diagnostic apparatus (not for medical purposes); simulators; dosage 
devices; laser, infra-red and ultrasound devices (not for medical purposes); lasers (not for medical purposes); switches; 
electric control boxes, switch cabinets and control boards; electric control panels; joysticks; sensors; detectors; light 
emitting diodes; horns for signalling; buzzers; luminous signs; optical reflectors; optical mirrors; radio transmitting and 
receiving apparatus; antennas; aerials as communications apparatus; transmitters; optical and electrical receivers; 
signalling apparatus and signalling panels of metal (luminous or mechanical); indicator boards; levelling instruments, 
devices and apparatus; electrostatic separators; remote control apparatus; oil level indicators; components for electrical 
circuits; cables and wires (electricity); electric connection components; electric relays; fuses; terminals (electricity); 
electrical circuits and circuit boards; audio devices and radio receivers; speakers; graphic equalizers; batteries; battery 
chargers; electrical amplifiers; protective and safety clothing for protection against accident or injury; protective shoes; 
protective helmets; eyeglasses, in particular safety glasses for protecting the eyes and sun glasses; exposed films for 
educational purposes; cinematographic films for educational purposes; key cards (encoded); machine parts, namely 
alarm systems; parts and fittings for all the aforesaid goods, included in this class.

Cl.12;Vehicles and conveyances; tractors; concrete mixing vehicles; transport vehicles; truck tractors; load carrying 
trailers; low-loading vehicles; towing trucks; trucks; trailers for motor land vehicles; tipping bodies for vehicles; 
waggons; steering wheels; wheels; tyres; pneumatic tyres; solid rubber tyres; wheel rims; inner tubes for tyres; repair 
outfit for tyres and inner tubes for tyres; chains for motor vehicles; tracks for vehicles; continuous tracks; complete 
running gears with continuous tracks or rubber tracks for tracked vehicles; track pads for continuous tracks; adapted 
quick-change pads for use with track pads for continuous tracks; powertrains, including engines and motors, for land 
vehicles; coupling and power transmission components for land vehicles; driving chains and transmission shafts for land 
vehicles; body parts for vehicles; radiator grills for vehicles; undercarriages; braking systems, brakes, brake calipers, 
brake shoes and brake linings for vehicles; windscreen wipers; adapted tarpaulins for use with vehicles and vehicle 
trailers; adapted coverings for use with vehicles and vehicle trailers; alarm systems for vehicles; mirrors for vehicles; air 
pumps for tyres; engines and powertrains for land vehicles; parts and fittings for all the aforesaid goods, included in this 
class.

Cl.28;Model vehicles and machines (scaled down); model vehicles and machines (playthings); toys, games, playthings 
and novelties, included in this class; sporting articles and equipment; festive decorations (terms too vague in the opinion 
of the International Bureau – Rule 13(2)(b) of the Common Regulations)and artificial Christmas trees; parts and fittings for 
all the aforesaid goods, included in this class.

Cl.35;Business management; business administration; advertising; dissemination of advertisements; rental of 
advertising spaces; marketing and sales promotion services; business administration consultancy; business and 
organisational consultancy; business information services; product demonstrations and product presentation services, 
also via the internet; conducting and organization of fairs for commercial and advertising purposes; commercial trading 
and consumer information services, namely auctioneering services, organizing of business contacts, collective buying 
services, evaluations relating to commercial matters, agency business services, import and export services, negotiation 
and intermediation services, ordering services, price comparison services, acquisition services for third parties, 
subscription services; business analysis, research and information services; data processing (office functions); 
electronic collecting of data; compilation and systematization of data and information in electronic databases; quality 
management, namely process optimisation through organisational planning; compilation of statistics; cost-benefit 
analysis; cost price analysis; business studies concerning capacity utilisation; business project management; 
organisational project management and organisational management of vehicle and machine fleets, and related 
organisational and business consultancy; operating an information, complaints and emergency hotline, also online, 
namely taking, collecting and forwarding customer requests or customer complaints by telephone or electronic means; 
import-export agencies services; organisational scheduling of the operating time and location of products of mechanical 
and electrical engineering, products for structural engineering, civil engineering and mining, industrial installations, 
vehicles, apparatus and machines; business relocation services; sponsorship search; retail and wholesale services, also 
via the internet, in relation to mechanical equipment for construction, earthmoving, crushing, mixing, processing, mining 
and agriculture, pumps, compressors, generators, fans, robots, moving and handling equipment, lifting and hoisting 
equipment, machines for treatment of materials and for manufacturing, engines, powertrains, generic machine parts, 
machine coupling and power transmission components (except for land vehicles), filters and filter housings (parts of 
machines or engines), dispensing machines, washing machines and installations, sweeping, cleaning and rinsing 
machines, construction machines, mechanical, pneumatic, hydraulic and electric construction implements (other than 
hand-operated), mining machines, processing machines, recycling machines, machines for recycling road surfaces, 
demolition machines, road construction machines, canal construction machines, tunnel boring machines, soil working 
machines, road working machines, asphalt finishers (machines), machines for the finishing and aftertreatment of road 
surfaces, concrete construction machines, feeders (machines), feeding machines, feeding units for machines and 
industrial installations, separators (machines), compacting machines, compacting implements, compactors, rammers 
(machines), vibrators (machines), earth moving machines, machines for waste dump construction, spraying, sputtering 
and nebulizing machines, cutting machines, crushing machines and installations, in particular jaw crushers, cone 
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crushers and impact crushers, comminutors for solid materials, crushers, stone and ore working machines, sifting 
machines and installations, sieves (electric), roller screens (machines), mixing machines and installations, concrete and 
asphalt mixing machines and installations, deposition machines and installations, separating machines and installations, 
sorting machines and installations, machines for breaking, separating, classifying, washing, agitating, dispensing, 
filtering, loading and transporting, processing installations for breaking, crushing, sifting, separating, classifying, mixing, 
agitating, dispensing, cleaning, transporting and loading of asphalt, bitumen, raw materials or valuable materials, 
machines for the making of and working on polymers, bitumen, concrete and asphalt, dust removing installations for 
cleaning purposes, conveyors, conveying installations, conveyor belts, conveyor chains, bucket conveyors, hopper 
loaders (machines), winches, lifting platforms, windlasses, pressure transformers, pressure intensifiers (machines), parts 
of machines, namely, tools, tool holders, screeds, bits, chisels, chisel holders, shovels, hammers, cutting tools, 
compacting tools, breaking tools, crushing tools, spray heads, spray fittings, spraying booms, drums, roller tires, drum 
housings, magnetic separators, undercarriages, chains being part of undercarriages, bogies, track rollers, bands, belts, 
belt pulleys, tensioning devices, couplings, transmissions, axles, joints, power transmission components, shafts, 
mufflers, coolers, loading ramps, levelling systems, vibration and oscillation drives, jets, separators, seals, valves, slide 
valves, regulators, sun screens, vibrators, rollers, track rollers, push rollers, covers, chains, scraper chains, sprockets, 
cylinders, pistons, piston rods, bearings, transmission shafts, driving chains, auger blades, spreading augers, pneumatic 
distributors, lubricators, alarm systems, body parts, drivers cabs, steering stands, mirrors, tanks, bumpers, gutters, 
pressure bars, guide bars, slide blocks, wheelworks, gear wheels, fly wheels, bearing brackets, springs, hydraulic plates, 
vibratory plates (vibrating compactor plates), shock absorbers, brushes, scrapers, screed plates, breaking and crushing 
bars, breaking and crushing plates, breaking and crushing jaws, breaking and crushing cones, hoppers, rotors, clack 
valves, sieves, grilles, braking systems, brakes, brake linings, brake calipers and brake shoes, hand-held tools (other than 
hand-operated), tools for machines, power tools, mechanical tools, automatic tools, pneumatic tools, mechanical 
equipment for the lifting and lowering of machines and machine parts, tubes being fitted parts of machines, mechanical 
and pneumatic control mechanisms, coverings for machine parts, adapted tarpaulins for use with machines, adapted 
coverings for use with machines, sparking plugs, starters, assembly presses, pneumatic hammers, filters for motors, 
bearing brackets for machines, machine wheels, belts for motors, belt pulleys, driving chains and transmission shafts 
(other than for land vehicles), exhausts, exhaust mufflers for motors and engines, radiators and radiator caps for motors, 
discharging hoppers, metal loading ramps (machines), scientific, surveying, photographic, cinematographic, optical, 
weighing, measuring, signalling, checking (supervision), control, regulating, life-saving and teaching apparatus and 
instruments, electronic control apparatus, units and systems, apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity, apparatus and instruments for capturing, recording, 
transmission, reception or reproduction of sound, images or data, communications equipment, data carriers for bearing 
pictures, sound and data, calculating machines, data processing equipment, computers, computer software and 
hardware, computer peripherals, fire-extinguishing apparatus, recorded data, information technology and audiovisual 
equipment, magnets, magnetizers and demagnetizers, apparatus, instruments and cables for electricity, optical devices, 
equipment, enhancers and correctors, safety, security, protection and signalling devices and equipment, navigation, 
guidance, positioning, tracking, targeting and map making devices, navigational instruments, measuring, detecting and 
monitoring instruments, devices, appliances and controllers, temperature regulators, electric and electronic devices and 
apparatus, as well as equipment composed of such goods, for the purposes of telematics, telecommunications and data 
processing, apparatus, instruments, software and hardware for tracking, monitoring, operating, remote controlling and 
technical testing of products of mechanical and electrical engineering, products for structural engineering, civil 
engineering and mining, industrial installations, vehicles, apparatus and machines, testing and quality control devices, 
electrical testing instruments, electric and electronic apparatus for evaluating the operation of and faults with products of 
mechanical and electrical engineering, products for structural engineering, civil engineering and mining, industrial 
installations, vehicles, apparatus and machines, scientific research and laboratory apparatus, filtering units for laboratory 
use, analysing and diagnostic apparatus (not for medical purposes), simulators, dosage devices, laser, infra-red and 
ultrasound devices (not for medical purposes), lasers (not for medical purposes), switches, electric control boxes, switch 
cabinets and control boards, electric control panels, joysticks, sensors, detectors, light emitting diodes, horns for 
signalling, buzzers, luminous signs, optical reflectors, optical mirrors, radio transmitting and receiving apparatus, 
antennas, aerials as communications apparatus, transmitters, optical and electrical receivers, signalling apparatus and 
signalling panels of metal (luminous or mechanical), indicator boards, levelling instruments, devices and apparatus, 
electrostatic separators, remote control apparatus, electric and electronic devices for the lifting or lowering of machines 
or machine parts, oil level indicators, components for electrical circuits, cables and wires (electricity), electric connection 
components, electric relays, fuses, terminals (electricity), electrical circuits and circuit boards, audio devices and radio 
receivers, speakers, graphic equalizers, batteries, battery chargers, electrical amplifiers, protective and safety clothing for 
protection against accident or injury, protective shoes, protective helmets, eyeglasses, films for educational purposes, 
key cards (encoded), vehicles, conveyances, trailers for motor land vehicles, tipping bodies for vehicles, waggons, 
steering wheels, wheels, tyres, wheel rims, inner tubes for tyres, repair outfit for tyres and inner tubes for tyres, chains for 
motor vehicles, tracks for vehicles, continuous tracks, complete running gears with continuous tracks or rubber tracks 
for tracked vehicles, track pads for continuous tracks, adapted quick-change pads for use with track pads for continuous 
tracks, powertrains, including engines and motors, for land vehicles, coupling and power transmission components for 
land vehicles, driving chains and transmission shafts for land vehicles, body parts for vehicles, radiator grills for vehicles,
undercarriages, braking systems, brakes, brake calipers, brake shoes, brake linings, scrapers for tyres, windscreen 
wipers, adapted tarpaulins for use with vehicles and vehicle trailers, adapted coverings for use with vehicles and vehicle 
trailers, alarm systems for vehicles, mirrors for vehicles, air pumps for tyres, model vehicles and machines (scaled down), 
model vehicles and machines (playthings), toys, games, playthings and novelties, sporting articles and equipment, festive 
decorations and artificial Christmas trees, as well as parts and fittings for the aforesaid goods; hire, rental and leasing of 
goods associated with the provision of all the aforesaid services, included in this class; consultancy and information 
services relating to all the aforesaid services, included in this class.

Cl.36;Insurance services; real estate services; pawnbrokerage; financial, monetary and banking services; fundraising 
and sponsorship; financial management services and real estate management services; finance services; financial 
consultancy, appraisals and valuations; financial analyses; financing and funding services; arranging of financing and 
funding; lease-purchase financing services; hire-purchase financing services; arranging of lease-purchase and hire-
purchase agreements; arranging of lease-purchases and hire-purchases; consultancy with regard to financing, funding, 
lease-purchase financing and hire-purchase financing; bonding, warranty and guarantee services; hire, rental and leasing 
of goods associated with the provision of all the aforesaid services, included in this class; consultancy and information 
services relating to all the aforesaid services, included in this class.
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Cl.37;Construction; construction supervision; construction consultancy; building, construction and demolition; mining 
services; earth moving services; road construction; canal construction; waste dump construction; civil engineering 
construction; crushing services in respect of solids (included in this class) (terms too vague in the opinion of the 
International Bureau – Rule 13(2)(b) of the Common Regulations); hire, rental and leasing of construction machines, 
crushing machines and installations, in particular jaw crushers, cone crushers and impact crushers, sifting machines and 
installations, deposition machines and installations, separating machines and installations, sorting machines and 
installations, washing machines and installations and processing machines and installations, and parts thereof; 
installation, cleaning, repair and maintenance services with respect to crushing machines and installations, in particular 
jaw crushers, cone crushers and impact crushers, sifting machines and installations, deposition machines and 
installations, separating machines and installations, sorting machines and installations, washing machines and 
installations and processing machines and installations, and parts thereof; installation, cleaning, repair and maintenance 
services with respect to computer hardware, products of mechanical and electrical engineering, products for structural 
engineering, civil engineering and mining, industrial installations, vehicles, apparatus and machines, and parts thereof; 
installation, cleaning, repair and maintenance services with respect to structures, in particular buildings, canals and 
roads; rustproofing; application of surface coatings, in particular protective coatings; hire, rental and leasing of goods 
associated with the provision of all the aforesaid services, included in this class; consultancy and information services 
relating to all the aforesaid services, included in this class.

Cl.41;Education; instruction; organising, arranging and conducting courses, workshops and seminars; training, in 
particular concerning safety at work and the operation, usage, repair and maintenance of vehicles, apparatus and 
machines, and parts thereof; instruction services relating to driving; provision of club education services; entertainment; 
organising and conducting lotteries, competitions and contests; provision of fan club services in the nature of 
entertainment, education, sporting activities and cultural activities; provision of club entertainment services; sporting and 
cultural activities; publishing and reporting; production of films for educational purposes; arranging of competitions; hire,
rental and leasing of goods associated with the provision of all the aforesaid services, included in this class; consultancy 
and information services relating to all the aforesaid services, included in this class.

Cl.42;Scientific and technological services and research; industrial analysis and research services; technical planning 
and consultancy; technical project planning; construction planning; IT services, namely development, programming, 
installation, implementation, updating, maintenance and repair of computer software, development of computer hardware, 
hosting services, software as a service [SaaS], rental of software, rental of computer hardware and facilities, IT 
consultancy, advisory and information services, IT security, protection and restoration services (terms too vague in the 
opinion of the International Bureau – Rule 13(2)(b) of the Common Regulations), data duplication and conversion 
services, data coding services, computer analysis and diagnostics, research and development and implementation of 
computers and computer systems, computer programming, computer project management services, data mining, 
computer services (included in this class) (terms too vague in the opinion of the International Bureau – Rule 13(2)(b) of 
the Common Regulations), technological services relating to computers, computer network services, data migration 
services, technological services namely generating, recording and analysing of position data and satellite correction 
signals, updating of websites for third parties and monitoring of computer systems by remote access; testing, 
authentication and quality control; technical consultancy with regard to products of mechanical and electrical 
engineering, products for structural engineering, civil engineering and mining, industrial installations, vehicles, apparatus 
and machines, and parts thereof (terms too vague in the opinion of the International Bureau – Rule 13(2)(b) of the 
Common Regulations); technical consultancy with regard to the operation of vehicles, apparatus and machines, and parts 
thereof (terms too vague in the opinion of the International Bureau – Rule 13(2)(b) of the Common Regulations); technical 
consultancy with regard to construction (terms too vague in the opinion of the International Bureau – Rule 13(2)(b) of the 
Common Regulations); technical consultancy with regard to processing, crushing and mixing of gases, liquids or solids 
(included in this class) (terms too vague in the opinion of the International Bureau – Rule 13(2)(b) of the Common 
Regulations); design services; engineering services; research in the fields of mechanical engineering, electrical 
engineering and construction; geological research and prospecting; product research and development; development of 
industrial processes; development of new products and technologies for third parties; development of products of 
mechanical and electrical engineering, products for structural engineering, civil engineering and mining, industrial 
installations, vehicles, apparatus and machines, and parts thereof; construction planning and design; safety testing and 
technical testing (also by remote access) of computer hardware, computer software, products of mechanical and 
electrical engineering, products for structural engineering, civil engineering and mining, industrial installations, vehicles, 
apparatus and machines, and parts thereof; troubleshooting and fault diagnosis regarding computer hardware, computer 
software, products of mechanical and electrical engineering, products for structural engineering, civil engineering and 
mining, industrial installations, vehicles, apparatus and machines, and parts thereof; remote controlling, remote 
monitoring, remote maintenance and electronic tracking of computer hardware, computer software, products of 
mechanical and electrical engineering, products for structural engineering, civil engineering and mining, industrial 
installations, vehicles, apparatus and machines, and parts thereof; measurement services; preparation of technical 
surveys; weather forecast services; technical development of models and concepts to be implemented for the operation, 
production and logistics of commercial enterprises; planning and development of construction projects and projects for 
the processing, crushing and mixing of gases, liquids or solids; laboratory services; chemistry services; physicist 
services; geological services; mineralogical services; architectural services; technical drawing; urban planning; technical 
construction planning; technical project management; technical testing services; technological services, namely 
generating and analysing of data concerning construction processes and processes of processing, crushing and mixing 
of gases, liquids or solids; technical assessment of data concerning construction processes and processes of 
processing, crushing and mixing of gases, liquids or solids; electronic recording of data; civil engineering; structural 
engineering; hire, rental and leasing of goods associated with the provision of all the aforesaid services, included in this 
class; consultancy and information services relating to all the aforesaid services, included in this class.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

 

Priority claimed from 19/01/2016; Application No. : 40201601085U ;Singapore 

3403457    20/01/2016
[International Registration No. : 1310714]
AVAGO TECHNOLOGIES GENERAL IP (SINGAPORE) PTE. LTD.
1 Yishun Avenue 7 Singapore 768923 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer chips; semiconductors; semiconductor chips; microprocessors; central processing units; integrated 
circuits; integrated circuit modules; circuit boards; data communication circuits; integrated circuit chips; sensor chips for 
wireless communications; computer hardware; computer networking hardware; communications hardware; satellite 
communications equipment; network communications hardware; telecommunications hardware; converged network 
interface controllers; broadband communications equipment; modems and routers; communications hubs; 
communications computers; firmware; electrical couplers; optical couplers; electric cables; electrical connectors; electric 
converters; distance measuring apparatus; electricity conduits; fiber optic cables; optical cables; cables for optical and 
electrical signal transmission; attenuators; computer switches; Ethernet switches; high frequency switches; 
telecommunication switches; computer network hubs, adapters, servers, switches and routers; transmitters; receivers; 
wireless network and wireless sensor data integration equipment, namely, evaluation boards and extension modules; 
power control circuits; network switches to enable cloud networking and cloud computing; computer cables; computer 
peripherals and parts and fittings therefor; apparatus and instruments for recording, processing, receiving, reproducing, 
transmitting, modifying, compressing, decompressing, broadcasting, managing, manipulating, merging and enhancing 
sound, video, images, graphics, information, text and data; photographic instruments and apparatus; apparatus and 
instruments for use in video-conferencing and teleconferencing; computers; laptops; tablet computers; telephones; 
mobile telephones; cellular phones; headphones; digital media players, drives and recording apparatus; media players; 
computer keyboards; photocopiers; computer memory; computer mouse; personal digital assistants (PDAs); data 
processing equipment; network controllers; controller interface modules; wireless access point devices; computer 
monitors; set top boxes; video recorders and video reproducing apparatus; cameras; global positioning systems; global 
navigation satellite systems; multimedia projectors; electronic scanners; electronic book readers; printers; audio 
speakers; audio receivers; video receivers; headsets; wireless headsets; handheld computers; audio visual 
communication devices; electronic encryption units; computer software and hardware for encryption; alarms; radios; 
televisions; mobile telephone cases; telephone cases; wearable computers; wearable digital electronic device; wearable 
activity trackers; wearable computer peripherals; digital media hubs, receivers, and servers; home networking modules 
comprising electrical components and associated wiring; cable connectors; decoders; motherboards and daughter 
boards; electronic sensors; digital sensory devices; digital electronic controllers; sensory controllers; storage 
controllers, devices and controller interfaces; Ethernet transceivers, adapters and controllers; remote control devices; 
wireless battery chargers; wireless and wired controllers, controlled devices, and electronic sensors for home, office, 
industrial and vehicular automation devices; electronic proximity sensors and switches; Near Field Communications 
(NFC) tags; Near Field Communications (NFC) technology-enabled devices and readers; electronic devices for sensing 
and monitoring environmental conditions; electronic devices for sensing and monitoring location, position and 
movement; electronic devices for communicating sensed data with other devices; optically or electronically stored 
manuals and instructional material; application software; computer software; embedded computer software; software for 
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controlling and using integrated circuits; computer software to control computer network switches, computer switches, 
communication network switches and Ethernet switches; computer software and embedded computer software for 
implementing, enabling and controlling Ethernet networks and broadband communication networks; amplifiers; power 
amplifiers; transistors; radio frequency mixers and multipliers; vehicle locating and tracking apparatus; vehicle climate 
control apparatus; power switches; microphones; frequency converters; diodes; light emitting diodes (LEDs); electric 
diodes; Film Bulk Acoustic Resonator (FBAR) filters, duplexers, multiplexers; radio frequency filters; radio frequency 
converters; power inverters; batteries; antennas; computer chips and modules for wired and wireless communications, 
data communications, and multi-media communications; integrated circuits and integrated circuit modules for use in 
wireless communications and wireless communication equipment; semiconductors, semiconductor chips, computer 
chips, computer hardware, integrated circuits, computer networking hardware, and software for communication, wireless 
communication, connectivity, interoperability, storage, Near Field Communication (NFC) and network security; integrated 
circuits for controlling hard disk drives; integrated circuits for processing data read from, and written to, hard disk drives; 
integrated circuits for controlling multi-protocol input/output operations; network adapter cards for connecting a host 
computer to a computer network; integrated circuits for controlling the storage of data on a peripheral storage device 
connected to a host computer; integrated circuits for expanding the number of peripheral devices connected to a host 
computer; integrated circuits for connecting multiple devices to a host computer over a PCI compliant connection; 
integrated circuits for enabling PCI and USB compliant network busses to communicate with a PCI Express compliant 
network bus; integrated circuits for interfacing a PCI compliant network bus with a local network bus on an adapter card; 
integrated circuit for controlling a USB compliant peripheral device attached to a PCI Express compliant network bus; 
host bus adapter cards for enabling a peripheral device to communicate with a host computer; host bus adapter cards for 
enabling a fiber channel compliant peripheral device to communicate with a host computer; computer hardware for 
managing remote computer server systems; computer hardware for temporarily storing data on a storage controller card 
connected to a host computer when the host computer fails; computer hardware for enabling a host computer to access a 
peripheral storage device directly attached to another host computer; telecommunications hardware and software for 
monitoring and controlling devices via wireless and wired networks; computer hardware in the fields of wireless 
 products and chips for development, testing and verification of software and wireless connectivity; telecommunications 
and data networking hardware, namely, devices for transporting and aggregating voice, data, sound, images, graphics, 
information, and video communications across multiple network infrastructures and communications protocols; 
apparatus and instruments for the generation of vision signals; storage controller cards for controlling the storage of data 
in a group of peripheral storage devices connected to a group of host computers and enabling an active storage 
controller to control the storage of data associated with a failed storage controller card; storage controller cards for 
controlling the storage of data on a peripheral storage device connected to a host computer; software for use in the 
manufacture of semiconductors and integrated circuits and infrared transceiver controller software; computer software 
for managing the storage of data on a peripheral storage device; computer software for securing data stored on a 
peripheral storage device; computer software for controlling the storage of data in a group of peripheral storage devices 
connected to a group of host computers and enabling an active storage controller to control the storage of data 
associated with a failed storage controller card; computer software for temporarily storing data on a storage controller 
card connected to a host computer when the host computer fails; computer software for managing remote computer 
server systems; computer software for managing host bus and network adapter cards across a computer network; 
computer software for designing PCI compliant integrated circuits; software used to determine the content of data being 
transferred by communication circuits in the field of network communications; software for processing, managing, and 
manipulating digital data and information for use in electronic media applications, for the operation of voice over IP 
(VoIP), electronic media applications, wireless access points, and wired and wireless connectivity hardware, for electronic 
networking, and for controlling and using integrated circuits; software in the fields of wireless products and chips for 
development, testing and verification of software and wireless connectivity; software and firmware for using and 
controlling wired and wireless broadband communication technology, for bridging, routing, and connecting digital data 
and information, for use in electronic media applications, for bridging, routing and connecting broadband equipment, and 
to enable wired and wireless communication; computer firmware and software for using and controlling wireless 
communication technology and wireless communication devices; software for communication, wireless communication, 
connectivity, interoperability, storage, Near Field Communication (NFC) and network security; software for designing and 
implementing wireless enabled products in the nature of software development kits (SDKs), application programming 
interfaces (APIs) and integrated development environments (IDEs); software for designing wireless applications in the 
nature of software development kits (SDKs), application programming interfaces (APIs) and integrated development 
environments (IDEs); software for designing embedded wireless communications and networking  applications, in the 
nature of software development kits (SDKs), application programming interfaces (APIs) and integrated development 
environments (IDEs); computer application software for mobile devices and computers, namely, software for home, 
health, office, industrial and vehicular control and automation; computer application software for mobile devices and 
computers, namely, software for controlling and communicating data with electronic devices and sensors; downloadable 
mobile applications for controlling and communicating data with electronic devices and sensors; computer application 
software for mobile devices and computers, namely, software for gyroscope, acceleration, temperature and positional 
assessment, control and evaluation.

Cl.42;Computer software design; computer system design; computer hardware design; computer firmware design; 
integrated circuit design; computer chip design; semiconductor design; semiconductor chips design; computer 
networking hardware design; design for others in the field of computers, communications and networks; computer 
network services; computer software consultancy; consultancy in the design and development of computer hardware; 
technical research; website design services; computer systems analysis; computer timesharing; research and 
development of computer hardware and software; installation of computer software; rental and leasing of computers; 
updating of computer software; maintenance of computer software; hosting of websites; technical advice relating to the 
fields of computer hardware, computer software, computer networks and the Internet; quality control for others; cloud 
computing; technological consultancy; computer network configuration services; computer programming services; 
computer and network security consultancy; computer technology consultancy; customizing computer hardware, 
software and firmware; data decryption services; data encryption and decoding services; engineering services; product 
development services; providing information in the field of design and development of computers, semiconductors, 
integrated circuits and computer technology via a website; consultancy, design, testing, research and advisory services, 
all relating to computing, computer programming and networks; design of audio and audiovisual systems; design of 
home entertainment systems; computer programming services to create online facilities that will provide 
telecommunications support; design and development of software and hardware for audio and video operators; design 
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and development of wireless communication systems for transmission and reception of voice, data and video; computer 
consultation in the field of computers and data security; design and testing of computer hardware, namely, 
semiconductors and integrated circuits and related software; technical consultancy relating to the design of 
semiconductors, integrated circuits and software related thereto; information, consultancy, technical, and advisory 
services relating to all the aforesaid services including such services provided on-line or via the internet.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

3403462    22/04/2016
[International Registration No. : 1311111]
Clevertronics Pty Limited
195 Chesterville Road MOORABBIN VIC 3189 Australia

Proposed to be Used
IR DIVISION
Cl.9;Alarms; fire and smoke alarms; fire escapes; fire extinguishing apparatus; evacuation systems; alarm signalling 
apparatus; audible alarms (other than for vehicles); audible signalling apparatus; luminous signs including luminous 
emergency signs; luminous exit signs; luminous signalling panels; equipment for testing luminous signs including 
emergency luminous signs, luminous exit signs, luminous signalling panels and alarms; electronic systems including 
computer systems for monitoring luminous signs including emergency luminous signs, luminous exit signs, luminous 
signalling panels and alarms; self testing luminous signs including luminous emergency signs, luminous exit signs and 
luminous signalling panels; timers; circuit sensors; parts, fittings and accessories in this class for all the aforesaid 
goods.

Cl.11;Electric lighting fixtures, fittings, apparatus and installations; light fittings for buildings; low emission level 
lighting apparatus and fittings; emergency lighting apparatus and installations; battery powered emergency lighting units;
battery powered led lighting apparatus for emergency use; security lighting; luminous discharge lamps; fluorescent 
lamps and light fittings; parts, fittings and accessories in this class for all the aforesaid goods.
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Priority claimed from 10/11/2015; Application No. : 1733554 ;Australia 

3403628    21/04/2016
[International Registration No. : 1311114]
Insurance Australia Group Limited
L26, 388 George St SYDNEY NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.35;Advisory services relating to business risk management; business risk assessment; advisory services relating to 
business management; business management; business administration; business consultancy services; business 
research, investigations and inquiries; business appraisals; provision of business information; advisory services relating 
to business; relocation services for businesses; office administration services (for others); operation and management of 
telephone call centres for others; organisation and management of customer loyalty programmes; compilation of 
information into computer databases; compilation of business information; database management; advertising; direct 
mail advertising; marketing; marketing studies; sponsorship (promotion and marketing services); price comparison 
services; arranging price quotations (for others).

Cl.36;Insurance; insurance services; commercial, home, building, property, landlord, personal, motor vehicle, boat, 
caravan, contents, personal effects, third party, credit, workers compensation, mortgage, liability, income, accident, 
injury, sickness, medical, health, travel, life, construction and superannuation insurances; provision of insurance 
premium quotations; insurance claim assessments; insurance claim settlements; processing and handling of insurance 
claims; providing information and advice, including online, in relation to insurance; insurance agency services; insurance 
consultancy; insurance research; insurance broking; brokerage of insurance; insurance underwriting; reinsurance 
services; insurance risk management; warranty services; brokerage or underwriting of warranties and guarantees; 
financial risk management; financial services; financial sponsorship; provision of loans; secured loans; provision of 
funds; issuance of bonds; provision of annuities; financial advisory services; financial information services; financial 
consultancy; financial planning services; investment; provision of investment services; capital investment; advisory 
services relating to investments; investment management; pension and retirement and superannuation funds and 
planning; collection of payments; payment administration services.

Cl.37;Repair, installation, maintenance and cleaning services; repair of accident damage to vehicles; emergency 
vehicle repair services; vehicle damage evaluation; motor vehicle repair, maintenance, installation, cleaning, painting, 
detailing and servicing services; garage services for vehicle repair and maintenance; building and construction services; 
building construction services; building repair services; building cleaning services; repair of fire damage; repair, 
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installation and maintenance of household items and equipment; repair, installation and maintenance of security devices, 
alarms, locks, security shutters, safes, electronic security systems, fire alarms, fire detection systems and sprinkler 
systems; advice and information relating to building construction, repair, installation, maintenance and cleaning; 
locksmithing services being the installation, repair and maintenance of locks and locking systems.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 16/10/2015; Application No. : 2015-099884 ;Japan 

3403655    14/04/2016
[International Registration No. : 1311804]
Lemonade Lab, Inc.
38 Glen Avenue Newton MA 02459 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electronic sports training simulators; sensors for determining velocity; distance measuring apparatus; sensors for 
determining acceleration; wireless transmitters and receivers; computers; wearable computers; wearable computer 
peripherals; computer programs for tracking, recording and analyzing exercise data.

Cl.14;Clocks and watches; sports watches.

Cl.28;Sports equipment, namely, athletic supporters, bands, belts with a sensor for tracking a motion, activity.

Cl.42;Design and development of computer hardware and software; computer software design, computer programming,
and maintenance of computer software; creating or maintaining web sites for others; testing or research on machines, 
apparatus and instruments; rental of measuring apparatus; rental of computers; providing on-line non-downloadable 
software for tracking, recording and analyzing exercise data; rental of web servers.
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3403662    09/05/2016
[International Registration No. : 1311817]
De Luwe Hoek Octrooien B.V.
Willem Schoutenstraat 1 NL-1057 DL Amsterdam

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry (except 
fungicides, herbicides and pesticides); oligonucleotides; enzyme preparations for industrial purposes.

Cl.5;Diagnostic preparations for medical purposes; pharmaceutical, veterinary and sanitary preparations; dietetic 
substances adapted for medical use, disinfectants; preparations for destroying vermin; fungicides and herbicides.

Cl.42;Scientific research; services of medical, bacteriological and chemical laboratories; consultancy and services 
rendered in the field of engineering; sequence analysis of nucleic acids used in the multiplication of plants and animals, 
in the analysis of genomes and in diagnostic tests; automation services; computer programming.
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Priority claimed from 09/10/2015; Application No. : 62406/2015 ;Switzerland 

3403663    31/03/2016
[International Registration No. : 1310723]
Coltène/Whaledent AG
Feldwiesenstrasse 20 CH-9450 Altstätten Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Materials for fillings for (manufacture of) crowns, bridges, inlays, onlays, veneers and implant-supported crowns.

Cl.10;Articles for dental restoration, particularly crowns, bridges, inlays, onlays, veneers and implant-supported 
crowns.
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3405583    20/04/2016
[International Registration No. : 1312732]
Yanfeng Automotive Trim Systems Co., Ltd.
399 Liuzhou Road 200235 Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Chronographs (time recording apparatus); navigation apparatus for vehicles (on-board computers); megaphones; 
portable media players; surveying apparatus and instruments; speed checking apparatus for vehicles; kilometer 
recorders or milage recorders for vehicles; automatic steering apparatus for vehicles; thermostats for vehicles; 
simulators for steering and control of vehicles; petrol gauges; gasoline gauges; data processing apparatus; recorded 
computer software; vehicle radios.

Cl.12;Bumpers for automobiles; sun-blinds adapted for automobiles; air bags as safety devices for automobiles; head-
rests for vehicle seats; safety belts for vehicle seats; vehicle seats; upholstery for vehicles; steering wheels for vehicles; 
vehicle running boards; vehicle safety seats for children; hoods for vehicles; vehicle instrument panel; vehicle console; 
vehicle door panel; land vehicle fender.

7425
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Priority claimed from 27/10/2015; Application No. : 014738876 ;European Union 

3405891    18/03/2016
[International Registration No. : 1310876]
Biomillenia
10, rue Vauquelin F-75005 Paris France

Proposed to be Used
IR DIVISION
Cl.1;Purified enzymes for industrial use; enzyme preparations for the food industry; enzyme preparations for use in the 
alcohol industry; enzymes for food or drinks; enzymes for the brewing industry; enzymes for the food industry; enzymes 
for use in drinks; enzymes for use in flavouring; enzymes for use in foodstuffs; enzymes to assist in digestion for use in 
the manufacture of animal feeds; enzymes for use in the bakery industry; enzymes for use in the dairy industry; enzymes 
for use in the manufacture of fruit juice; enzymes for use in the manufacture of nutraceuticals; enzymes for use in the 
processing of food by-products; enzymes for technical use; enzymes for industrial purposes; enzymes for cloth 
processing; enzymes for scientific purposes; enzymes for scientific and research purposes.

Cl.5;Enzymes for medical purposes; enzymes for veterinary purposes.

Cl.42;Medical research; research (scientific -); research relating to medicines; research and development of vaccines 
and medicines; cosmetic research; product research.
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3405994    10/04/2016
[International Registration No. : 1311241]
CHANG, TENG-YAO
NO.652, Section 1, Taiwan Avenue, North District, Taizhong City Taiwan China

Proposed to be Used
IR DIVISION
Cl.9;Covers for telephones; earphones; bags for cameras and photographic equipment; waistcoats (bullet-proof -); 
goggles; eyeglasses; electrically heated clothing; electrically heated waistcoats; electrically heated gloves; electrically 
heated shoes.

Cl.18;Pocket wallets; coverings of skins [furs]; trunks [luggage]; bags; laces (leather -); rucksacks; shopping bags; 
umbrellas; walking sticks; saddlery.

Cl.25;Clothing; layettes [clothing]; bathing suits; shoes; hats; hosiery; gloves [clothing]; scarfs; girdles; wedding 
dresses.
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Priority claimed from 25/01/2016; Application No. : m 2016 00971 ;Ukraine 

3406031    07/04/2016
[International Registration No. : 1311560]
DEZEGA HOLDING UKRAINE
vul. Zhylianska, 146 Kyiv 01032 Ukraine

Proposed to be Used
IR DIVISION
Cl.7;Winches; pneumatic jacks; drainage machines; emergency power generators; compressors [machines]; 
compressed air pumps; lifting apparatus; guns [tools using explosives].

Cl.9;Accumulators, electric; acoustic couplers; antennas; testing apparatus not for medical purposes; gas testing 
instruments; smoke detectors; bells [warning devices]; breathing apparatus, except for artificial respiration; spark-
guards; computer programs [downloadable software]; optical lanterns; intercommunication apparatus; speaking tubes; 
air analysis apparatus; data processing apparatus; respirators, other than for artificial respiration; respiratory masks, 
other than for artificial respiration; respirators for filtering air; life saving apparatus and equipment; safety tarpaulins; life 
belts.

Cl.35;Market studies; demonstration of goods; economic forecasting; marketing; marketing research; presentation of 
goods and services and the bringing together, for the benefit of others, of a variety of goods and services of the 
aforementioned classes 7, 9 and 35, excluding the transport thereof, enabling customers to conveniently view and 
purchase those goods and services in retail or wholesale stores, in Internet-shops or in the company stores; presentation 
of goods and services and providing consumer information via a global computer network, relating to a variety of goods 
and services of the aforementioned classes 7, 9 and 35, enabling customers to conveniently view and purchase those 
goods and services, via the Internet, web pages and web sites.
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Priority claimed from 24/09/2015; Application No. : 014588727 ;European Union 

3406032    22/03/2016
[International Registration No. : 1310925]
Diane Kordas Jewellery Limited
12 Montpelier Square London SW7 1JU United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Fine jewellery.

Cl.35;Retail services and online retail services in relation to jewellery.

Cl.42;Jewellery design services.
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Priority claimed from 04/09/2015; Application No. : 86748270 ;United States of America 

3406255    04/03/2016
[International Registration No. : 1311647]
The Yankee Candle Company, Inc.
Post Office Box 110 South Deerfield, Massachusetts 01373 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Electric fragrance dispenser refills; room fragrances, home fragrance oils and air fragrancing preparations.

Cl.4;Candles and fragrant wax for use in wax warmers.

Cl.5;Air deodorizing preparations and air purifying preparations.

Cl.11;Electric fragrance dispensers, candle lanterns; ceramic fragrant wax warmers, ceramic and metal fragrance wax 
warmers and electric fragrant wax warmer.

Cl.21;Candle accessories not of precious metal, namely, candle holders, candle shades, decorative tops for jar candles;
tealight holders, candle snuffers, candle extinguishers, candle sconces, containers for warming fragrant wax, potpourri 
burners, potpourri holders and candelabras; beverage glassware, plates, bowls, mugs, and liquid soap dispensers; reed 
diffusers for scented oils.
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Priority claimed from 18/04/2016; Application No. : 87004744 ;United States of America 

3406271    25/04/2016
[International Registration No. : 1313012]
Zentiera, LLC
2711 Centerville Road Suite 400 Wilmington DE 19808 United States of America

Proposed to be Used
IR DIVISION
Cl.44;Providing information relating to massages via the Internet; massage services.

Cl.45;On-line social networking services.
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3406276    10/02/2016
[International Registration No. : 1312598]
Boehringer Ingelheim Vetmedica GmbH
55218 Ingelheim Germany

Proposed to be Used
IR DIVISION
Cl.10;Analytical apparatus for medical purposes and test kits comprising of veterinary apparatus and instruments, 
including accessories consisting of capillary tubes and cuvettes.

Cl.38;Providing access to databases; providing access to Internet chat rooms; providing user access to a global 
network.

Cl.44;Veterinary services.
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Priority claimed from 02/10/2015; Application No. : 014635429 ;European Union 

3406446    31/03/2016
[International Registration No. : 1314404]
A TLC S.r.l.
Via Giovanni Battista Martini, 2 I-00198 Roma Italy

Proposed to be Used
IR DIVISION
Cl.9;Equipment, devices, installations, cables, transmitters, all of the aforesaid for telecommunications and computer 
systems in the field of telecommunications; telecommunications systems and lines, parts and fittings thereof; optical 
telecommunications systems and lines, parts and fittings thereof; devices for the generation, commutation, combination, 
amplification, regeneration, transmission and reception of optical signals, parts and fittings thereof; digital signal splitters 
for electronic devices; network routers; modems; computer hardware, firmware and software for use in 
telecommunications; vertical software for the telecommunications sector; regulated power supply apparatus; power 
supply apparatus for communications and telecommunications apparatus; software for use in the telemedicine sector; 
telemedicine electronic apparatus and instruments, namely computer hardware for use with medical patient monitoring 
equipment, for receiving, processing, transmitting and displaying data.

Cl.38;Telecommunication services; consultancy and information in relation to telecommunications; hire, rental and 
leasing of telecommunications equipment.

Cl.42;Quality, resistance, security and compliance testing on apparatus, devices and installations for 
telecommunications and on electromedical apparatus and devices; calibration of measuring instruments, apparatus and 
devices.
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Priority claimed from 25/01/2016; Application No. : 86884396 ;United States of America 

3406447    11/02/2016
[International Registration No. : 1314859]
Capso Vision, Inc.
Suite 250, 18805 Cox Ave. Saratoga CA 95070 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer docking stations for use with ingestible diagnostic cameras; computer workstations consisting of 
central processing units, monitors, keyboards, and mice for use with ingestible diagnostic cameras; computer software 
for imaging and image analysis for use with ingestible diagnostic cameras and computer docking stations and 
workstations.

Cl.10;Ingestible diagnostic cameras for medical purposes; collection and retrieval system for ingestible diagnostic 
cameras consisting of gloves, collection tray, wash bottle, and shipping container specifically adapted for medical use.

Cl.42;Research, development of medical devices and related equipment, namely ingestible diagnostic apparatus and 
equipment for use in testing, diagnosing and using the ingestible diagnostic apparatus.
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Priority claimed from 05/09/2015; Application No. : VA 2015 02188 ;Denmark 

3406537    04/03/2016
[International Registration No. : 1314332]
Metanoia ApS
Kabbelejevej 3, st. tv. DK-2700 Brønshøj Denmark

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer games; software programs for video games; software applications for computers, 
downloadable; computer games offered online in databases or to global computer network for downloading; publications 
in electronic form offered online in databases or global computer network, downloadable; electronic storage media for 
storing software for computer games and video games; mouse pads; accessories for mobile phones.

Cl.41;Publication and provision of information by electronic multimedia broadcast or network transmission, all for 
entertainment; the provision of computer games online or via global computer network.
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3406543    14/04/2016
[International Registration No. : 1312782]
HANGZHOU BEIHAO BABY PRODUCTS CO.,LTD.
Room 817, Dong Fang Shang Wu Huiguan, No. 601 Jiang Ling Road, Changhe Street, Bin Jiang District, Hangzhou City 310052 
Zhejiang China

Proposed to be Used
IR DIVISION
Cl.25;Clothing; brassieres; underclothing; skirts; babies' pants [clothing]; layettes [clothing]; footwear; headgear for 
wear; hosiery; boas [necklets].

Cl.35;Procurement services for others [purchasing goods and services for other businesses]; marketing; provision of 
an on-line marketplace for buyers and sellers of goods and services; sales promotion for others; auctioneering; import-
export agencies; updating and maintenance of data in computer databases; compilation of information into computer 
databases; arranging subscriptions to telecommunication services for others; accounting.
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Priority claimed from 10/02/2016; Application No. : 302016000013751 ;Italy 

3406579    14/04/2016
[International Registration No. : 1315181]
INDUSTRIE MECCANICHE DI BAGNOLO S.R.L.
Strada Paullese, km 2 I-26010 BAGNOLO CREMASCO (CR) Italy

Proposed to be Used
IR DIVISION
Cl.11;Heat exchangers, not parts of machine; heat exchanger for chemical processing, not parts of machines.

Cl.40;Custom manufacture of heat exchangers, not parts of machine and heat exchanger for chemical processing, not 
parts of machines, for others.
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3406587    11/04/2016
[International Registration No. : 1313607]
Quanzhou Mingyi E-Business Co., Ltd.
Room 301, 3/F, Hengxin Dasha Sanqi, No. 9, Chifeng Road, Licheng District, Quanzhou City Fujian Province China

Proposed to be Used
IR DIVISION
Cl.25;Clothing; clothing for children; bathing trunks; waterproof clothing; footwear; hats; hosiery; gloves [clothing]; 
scarves; leather belts for clothing.

Cl.28;Intelligent toys; chess games; playing balls; body-building apparatus; archery implements; machines for physical 
exercises; sports ropes (skipping rope, rope for tug-of-war); knee guards [sports articles]; arm guards [sports articles]; 
bite sensors [fishing tackle].

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; pay per click advertising; 
business management consultancy; sales promotion for others; provision of an on-line marketplace for buyers and 
sellers of goods and services; business management of sports people; web site traffic optimization; accounting; retail or 
wholesale services relating to pharmaceutical products.
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Priority claimed from 06/11/2015; Application No. : 30 2015 058 605 ;Germany 

3406594    29/04/2016
[International Registration No. : 1314878]
Sihl GmbH
Kreuzauer Straße 33 52355 Düren Germany

Proposed to be Used
IR DIVISION
Cl.24;Non-woven textile articles, namely non-woven fabrics tailored to rolls and sheets, coated to be printable in digital 
printing processes, in particular in ink-jet and toner-based printing processes, optionally coated with an adhesive on the 
reverse side; all of the aforementioned goods in particular made of glass textile, non-wovens or glass fiber.

Cl.27;Wallpaper; textile wallpaper; wall covering and wall decorations of textile; all of the aforementioned goods in 
particular made of glass textile, non-wovens or glass fiber, optionally coated with an adhesive on the reverse side; all of 
the aforementioned goods in particular for printing in digital printing processes, in particular in ink jet and toner-based 
printing processes.
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Priority claimed from 29/12/2015; Application No. : 1323935 ;Benelux 

3406691    04/03/2016
[International Registration No. : 1312439]
Duifhuizen Holding B.V.
Willem Beukelszstraat 13 NL-3261 LV OUD-BEIJERLAND

Proposed to be Used
IR DIVISION
Cl.14;Jewellery and costume jewellery; bracelets made of leather; key chains.

Cl.18;Suitcases and traveling bags; bags; purses, wallets and other small leather goods; briefcases; umbrellas, 
parasols and walking sticks; whips and saddlery.
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3406719    11/03/2016
[International Registration No. : 1314048]
National System of Payment Cards Joint-stock Company
Leninsky prospekt, 1, build. 2 RU-119991 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.7;3D printers; distribution machines, automatic; welding machines, electric; welding apparatus, gas-operated; 
vulcanisation apparatus; acetylene cleaning apparatus; high pressure washers; apparatus for drawing up beer under 
pressure; apparatus for aerating water; apparatus for aerating beverages; electrical apparatus for sealing plastics 
[packaging]; electric arc cutting apparatus; electric arc welding apparatus; electric welding apparatus; inking apparatus 
for printing machines; soldering apparatus, electric; fittings for engine boilers; expansion tanks [parts of machines]; 
drums [parts of machines]; reels, mechanical, for flexible hoses; brake shoes other than for vehicles; concrete mixers 
[machines]; reels [parts of machines]; bobbins for weaving looms; harrows; journal boxes [parts of machines]; 
bulldozers; hoppers [mechanical discharging]; mine borers; truck lifts; rolling mill cylinders; crank shafts; printing rollers 
for machines; transmission shafts, other than for land vehicles; valves [parts of machines]; fans for motors and engines; 
saw benches [parts of machines]; winnowers; vibrators [machines] for industrial use; bearings [parts of machines]; water 
heaters [parts of machines]; bellows [parts of machines]; agitators; exhausts for motors and engines; drilling rigs, 
floating or non-floating; lawnmowers [machines]; card clothing [parts of carding machines]; emergency power 
generators; alternators; dynamos; bicycle dynamos; current generators; generators of electricity; hydraulic controls for 
machines, motors and engines; silencers for motors and engines; drilling heads [parts of machines]; drilling bits [parts of 
machines]; cylinder heads for engines; soldering blow pipes, gas-operated; gas-operated blow torches; raking machines; 
stalk separators [machines]; sieves [machines or parts of machines]; mud catchers and collectors [machines]; tarring 
machines; hydraulic engines and motors; aeronautical engines; aeroplane engines; engines for air cushion vehicles; 
compressed air engines; jet engines other than for land vehicles; engines for boats; driving motors other than for land 
vehicles; motors, other than for land vehicles; propulsion mechanisms other than for land vehicles; de-aerators for 
feedwater; disintegrators; tympans [parts of printing presses]; holding devices for machine tools; turf removing ploughs; 
pump diaphragms; chisels for machines; jacks [machines]; rack and pinion jacks; moving pavements [sidewalks]; electric 
hand drills; crushers for kitchen use, electric; flues for engine boilers; reapers; reapers and binders; millstones; rakes for 
raking machines; kitchen grinders, electric; shredders [machines] for industrial use; injectors for engines; incubators for 
eggs; tools [parts of machines]; hand-held tools, other than hand-operated; air condensers; control cables for machines, 
engines or motors; capstans; calenders; rotary steam presses, portable, for fabrics; ditchers [ploughs]; carburetters; 
carriages for knitting machines; crankcases for machines, motors and engines; steamrollers; pressure valves [parts of 
machines]; clack valves [parts of machines]; pressure reducers [parts of machines]; can openers, electric; cowlings 
[parts of machines]; machine wheels; freewheels other than for land vehicles; scale collectors for machine boilers; shoe 
lasts [parts of machines]; brake pads other than for vehicles; piston segments; grease rings [parts of machines]; reapers 
and threshers; coal-cutting machines; compressors [machines]; air pumps [garage installations]; compressors for 
refrigerators; conveyors [machines]; belt conveyors; converters for steelworks; steam condensers [parts of machines]; 
aerocondensers; diggers [machines]; rams [machines]; thermic lances [machines]; mechanized livestock feeders; boxes 
for matrices [printing]; gear boxes other than for land vehicles; grease boxes [parts of machines]; housings [parts of 
machines]; harvesting machines; steam engine boilers; coffee grinders, other than hand-operated; taps [parts of 
machines, engines or motors]; cranes [lifting and hoisting apparatus]; roller bridges; water separators; spray guns for 
paint; cranks [parts of machines]; potters' wheels; grindstones [parts of machines]; cultivators [machines]; soldering 
lamps; winches; ploughshares; belts for conveyors; lubricators [parts of machines]; igniting magnetos; handling 
machines, automatic [manipulators]; churns; matrices for use in printing; machine fly-wheels; hair clipping machines for 
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animals; paper machines; blowing machines; knitting machines; galvanizing machines; bending machines; ironing 
machines; mineworking machines; blowing machines for the compression, exhaustion and transport of gases; blowing 
machines or fans for the compression, sucking and carrying of grain; net hauling machines [fishing]; electroplating 
machines; bottle sealing machines; sealing machines for industrial purposes; embossing machines; engraving machines; 
finishing machines; garbage [waste] disposals; blade sharpening [stropping] machines; earth moving machines; cord 
making machines; lace making machines; butter machines; cigarette machines for industrial purposes; sausage 
machines; stereotype machines; hosiery looms; grinding machines; dyeing machines; bottle washing machines; 
dishwashers; bottle filling machines; racket stringing machines; leather-working machines; dairy machines; glass-
working machines; tobacco processing machines; grain husking machines; painting machines; oil refining machines; 
peeling machines; machines for processing plastics; ore treating machines; printing machines for use on sheet metal; 
brewing machines; whitewashing machines; road sweeping machines [self-propelled]; leather paring machines; bitumen 
making machines; papermaking machines; machines for making pasta; machines for the production of sugar; weeding 
machines; sifting machines; cinder sifters [machines]; puddling machines; notchers [machine tools]; bread cutting 
machines; road making machines; railroad constructing machines; machines for the textile industry; rail-laying machines;
bottle capping machines; bottle stoppering machines; packaging machines; waste compacting machines; die-stamping 
machines; stamping machines; darning machines; milking machines; drainage machines; wrapping machines; grain 
separators; bookbinding apparatus and machines for industrial purposes; machines and apparatus for cleaning, electric; 
machines and apparatus for carpet shampooing, electric; machines and apparatus for polishing [electric]; sizing 
machines; punching machines; riveting machines; kitchen machines, electric; foundry machines; smoothing presses; 
fleshing machines; rinsing machines; flour mill machines; type-setting machines [printing]; hemming machines; grating 
machines for vegetables; braiding machines; wringing machines for laundry; cutting machines; steam engines; printing 
machines; rotary printing presses; compressed air machines; trimming machines; spinning machines; filling machines; 
friezing machines; cutters [machines]; satinizing machines; agricultural machines; mixing machines; sorting machines 
for industry; stitching machines; washing machines [laundry]; coin-operated washing machines; clippers [machines]; 
spinning frames; spin driers [not heated]; looms; kneading machines; typographic machines; type-setting machines 
[photocomposition]; beating machines; beaters, electric; packing machines; filtering machines; molding machines; 
carding machines; sewing machines; typecasting machines; electromechanical machines for chemical industry; labellers 
[machines]; mills [machines]; mills for household purposes, other than hand-operated; pepper mills other than hand-
operated; centrifugal mills; machine wheelwork; feeders [parts of machines]; forge bellows; mixers [machines]; blenders, 
electric, for household purposes; vacuum cleaner bags; threshing machines; pneumatic hammers; hammers [parts of 
machines]; tilt hammers; power hammers; reeling apparatus, mechanical; motorized cultivators; motors for boats; 
clutches other than for land vehicles; meat choppers [machines]; superchargers; brake linings other than for vehicles; 
guides for machines; vacuum cleaner attachments for disseminating perfumes and disinfectants; pumps [machines]; 
pumps [parts of machines, engines or motors]; aerating pumps for aquaria; vacuum pumps [machines]; compressed air 
pumps; pumps for heating installations; beer pumps; lubricating pumps; self-regulating fuel pumps; fuel dispensing 
pumps for service stations; centrifugal pumps; blades [parts of machines]; knives for mowing machines; chaff cutter 
blades; knives, electric; shears, electric; scissors, electric; engine mounts other than for land vehicles; bearing brackets 
for machines; pulverisers [machines]; agricultural implements other than hand-operated; axles for machines; steam 
traps; chucks [parts of machines]; drill chucks [parts of machines]; exhaust manifold for engines; soldering irons, gas-
operated; soldering irons, electric; superheaters; gears, other than for land vehicles; reduction gears other than for land 
vehicles; drilling machines; saws [machines]; chain saws; guns [tools using explosives]; glue guns, electric; compressed 
air guns for the extrusion of mastics; carburetter feeders; feeding apparatus for engine boilers; loading ramps; ploughs; 
pneumatic transporters; pneumatic controls for machines, motors and engines; hangers [parts of machines]; anti-friction 
bearings for machines; roller bearings; self-oiling bearings; bearings for transmission shafts; ball-bearings; elevators 
[lifts]; hoists; lifts, other than ski-lifts; pulleys; saw blades [parts of machines]; pistons [parts of machines or engines]; 
shock absorber plungers [parts of machines]; pistons for engines; pistons for cylinders; catalytic converters; torque 
converters other than for land vehicles; fuel conversion apparatus for internal combustion engines; presses [machines 
for industrial purposes]; wine presses; basket presses; fodder presses; printing presses; typographic presses; swaging 
machines; pedal drives for sewing machines; cleaning appliances utilizing steam; food processors, electric; springs 
[parts of machines]; spinning wheels; punches for punching machines; vacuum cleaners; tambours for embroidery 
machines; radiators [cooling] for motors and engines; sewage pulverizers; air brushes for applying colour; regulators 
[parts of machines]; pressure regulators [parts of machines]; speed governors for machines, engines and motors; knives 
[parts of machines]; cutting blow pipes, gas-operated; blade holders [parts of machines]; loom shafts; gears for weaving 
looms; belts for machines; elevator belts; fan belts for motors and engines; dynamo belts; belts for motors and engines; 
adhesive bands for pulleys; robots [machines]; kick starters for motorcycles; stuffing boxes [parts of machines]; paper 
feeders [printing]; whisks, electric, for household purposes; sparking plugs for internal combustion engines; glow plugs 
for diesel engines; brake segments other than for vehicles; tedding machines; separators; steam/oil separators; 
cream/milk separators; ball rings for bearings; sowers [machines]; snow ploughs; sheaf-binding machines; shaft 
couplings [machines]; fruit presses, electric, for household purposes; chaff cutters; teat cups [suction cups] for milking 
machines; stands for machines; machine tools; die-cutting and tapping machines; woodworking machines; sharpening 
machines; bicycle assembling machines; mortising machines; stone-working machines; metalworking machines; 
threading machines; planing machines; lathes [machine tools]; milling machines; trueing machines; metal drawing 
machines; rolling mills; starters for motors and engines; stators [parts of machines]; glaziers' diamonds [parts of 
machines]; tables for machines; derricks; slide rests [parts of machines]; couplings other than for land vehicles; boiler 
tubes [parts of machines]; wind turbines; hydraulic turbines; turbines other than for land vehicles; turbocompressors; 
connecting rods for machines, motors and engines; joints [parts of engines]; central vacuum cleaning installations; 
suction machines for industrial purposes; washing installations for vehicles; degreasers [machines]; dust exhausting 
installations for cleaning purposes; machines for the production of mineral water; sifting installations; pneumatic tube 
conveyors; dust removing installations for cleaning purposes; condensing installations; lifting apparatus; air suction 
machines; dividing machines; igniting devices for internal combustion engines; door closers, electric; washing 
apparatus; binding apparatus for hay; extractors for mines; window openers, electric; window closers, electric; window 
openers, hydraulic; window closers, hydraulic; window openers, pneumatic; window closers, pneumatic; door closers, 
hydraulic; door closers, pneumatic; door openers, electric; door openers, hydraulic; door openers, pneumatic; curtain 
drawing devices, electrically operated; adhesive tape dispensers [machines]; anti-pollution devices for motors and 
engines; beverage preparation machines, electromechanical; food preparation machines, electromechanical; elevator 
operating apparatus; control mechanisms for machines, engines or motors; shoe polishers, electric; machines and 
apparatus for wax-polishing, electric; air cushion devices for moving loads; handling apparatus for loading and 
unloading; elevating apparatus; aprons [parts of machines]; filter presses; filters [parts of machines or engines]; filters 
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for cleaning cooling air, for engines; molds [parts of machines]; printing plates; journals [parts of machines]; centrifugal 
machines; elevator chains [parts of machines]; driving chains other than for land vehicles; transmission chains other 
than for land vehicles; cylinders for motors and engines; cylinders for machines; printing cylinders; pneumatic jacks; 
shuttles [parts of machines]; universal joints [cardan joints]; pulleys [parts of machines]; vacuum cleaner hoses; brushes 
[parts of machines]; dynamo brushes; brushes, electrically operated [parts of machines]; carbon brushes [electricity]; 
ejectors; fuel economisers for motors and engines; excavators; shovels, mechanical; agricultural elevators; motors, 
electric, other than for land vehicles; electrodes for welding machines; electric hammers; parquet wax-polishers, electric; 
cartridges for filtering machines; moving staircases [escalators]; automatic grapnels for marine purposes.

Cl.9;DVD players; 3D spectacles; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; accumulators, electric; accumulators, electric, for vehicles; accelerometers; 
actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; 
high-frequency apparatus; testing apparatus not for medical purposes; remote control apparatus; electro-dynamic 
apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] apparatus; distillation 
apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; apparatus to check 
franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing apparatus for 
underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for the production
of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; intercommunication apparatus; 
stills for laboratory experiments; projection apparatus; radiological apparatus for industrial purposes; X-ray apparatus 
not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; telephone 
apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting at a distance; acid 
hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; barometers; anode 
batteries; galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of electricity; batteries, 
electric; balances [steelyards]; betatrons; binoculars; electronic tags for goods; lens hoods; magnetic tape units for 
computers; computer memory devices; fire hose nozzles; encoded identification bracelets, magnetic; safety tarpaulins; 
bullet-proof clothing; signalling buoys; life buoys; marking buoys; directional compasses; vacuum gauges; electrolysers; 
variometers; verniers; scales; letter scales; weighbridges; precision balances; levelling staffs [surveying instruments]; 
camcorders; video baby monitors; video cassettes; video telephones; video screens; viewfinders, photographic; sockets, 
plugs and other contacts [electric connections]; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas 
testing instruments; gasometers [measuring instruments]; galvanometers; hands free kits for phones; heliographic 
apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; 
loudspeakers; sounding leads; plumb bobs; range finders; densimeters; densitometers; optical goods; detectors; smoke 
detectors; counterfeit [false] coin detectors; transparencies [photography]; slide projectors; diaphragms [photography]; 
dictating machines; dynamometers; light-emitting diodes [LED]; floppy disks; sound recording discs; disks, magnetic; 
optical discs; circular slide rules; disk drives for computers; juke boxes for computers; DNA chips; electronic notice 
boards; bullet-proof waistcoats; life jackets; identification threads for electric wires; nose clips for divers and swimmers; 
locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; acoustic conduits; mirrors 
for inspecting work; road signs, luminous or mechanical; marine depth finders; probes for scientific purposes; buzzers; 
needles for record players; measures; pressure measuring apparatus; simulators for the steering and control of vehicles; 
inverters [electricity]; pressure indicators; temperature indicators; incubators for bacteria culture; measuring 
instruments; cosmographic instruments; mathematical instruments; levelling instruments; instruments containing 
eyepieces; surveying instruments; azimuth instruments; interfaces for computers; ionization apparatus not for the 
treatment of air or water; spark-guards; coaxial cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide 
calipers; screw-tapping gauges; calculating machines; pocket calculators; decompression chambers; cinematographic 
cameras; life-saving capsules for natural disasters; electronic pens [visual display units]; holders for electric coils; 
identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers and photocopiers; memory cards 
for video game machines; encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates 
[photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils [impedance]; coils, 
electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic 
switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic agendas; push buttons 
for bells; mouse pads; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; protective suits for 
aviators; commutators; compact discs [audio-video]; compact discs [read-only memory]; comparators; marine 
compasses; computers; laptop computers; tablet computers; notebook computers; condensers [capacitors]; contacts, 
electric; wind socks for indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; 
junction boxes [electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting 
discs for wear, for the prevention of traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not 
for medical purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic 
tubes; amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; 
surveying chains; fire escapes; rulers [measuring instruments]; slide-rules; contact lenses; correcting lenses [optics]; 
optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying glasses [optics]; 
thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation mannequins [teaching
apparatus]; mouse [computer peripheral]; pressure gauges; divers' masks; solderers' helmets; protective masks; 
materials for electricity mains [wires, cables]; voting machines; money counting and sorting machines; material testing 
instruments and machines; furniture especially made for laboratories; megaphones; portable media players; diaphragms 
[acoustics]; diaphragms for scientific apparatus; metal detectors for industrial or military purposes; metronomes; rules 
[measuring instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; 
mechanisms for counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases 
[photography]; micrometers; microprocessors; microscopes; microtomes; microphones; modems; lightning conductors 
[rods]; monitors [computer hardware]; monitors [computer programs]; terminals [electricity]; junction sleeves for electric 
cables; teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for workers; headphones; 
surveyors' levels; sound recording carriers; magnetic data media; optical data media; socks, electrically heated; 
computer software, recorded; sheaths for electric cables; identification sheaths for electric wires; weighing machines; 
computer hardware; punched card machines for offices; life saving apparatus and equipment; shoes for protection 
against accidents, irradiation and fire; objectives [lenses] [optics]; lenses for astrophotography; egg-candlers; fire 
extinguishers; electrified fences; limiters [electricity]; clothing for protection against accidents, irradiation and fire; 
garments for protection against fire; asbestos clothing for protection against fire; clothing especially made for 
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laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with computers; spectacle 
frames; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; spectacles [optics]; sunglasses; goggles for 
sports; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket translators; transmitters 
[telecommunication]; telephone transmitters; transmitters of electronic signals; switches, electric; periscopes; gloves for 
divers; gloves for protection against accidents; gloves for protection against X-rays for industrial purposes; asbestos 
gloves for protection against accidents; furnaces for laboratory use; pipettes; pyrometers; planimeters; plane tables 
[surveying instruments]; plates for batteries; wafers for integrated circuits; printed circuit boards; compact disc players; 
cassette players; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, 
electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording 
apparatus; distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the 
thickness of leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching 
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; 
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus 
and instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; printers for 
use with computers; hemline markers; retorts' stands; apparatus for changing record player needles; drainers for use in 
photography; cleaning apparatus for sound recording discs; fire beaters; sighting telescopes for firearms; telescopic 
sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; telegraph wires; telephone wires; 
wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer programmes [programs], recorded; 
computer game software; computer programs [downloadable software]; computer operating programs, recorded; record 
players; processors [central processing units]; rods for water diviners; electronic publications, downloadable; 
distribution consoles [electricity]; control panels [electricity]; radar apparatus; baby monitors; masts for wireless aerials; 
transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; frames for 
photographic transparencies; screens for photoengraving; walkie-talkies; voltage surge protectors; voltage regulators for 
vehicles; stage lighting regulators; light dimmers [regulators], electric; speed regulators for record players; cell switches 
[electricity]; washing trays [photography]; marking gauges [joinery]; time switches, automatic; relays, electric; safety 
restraints, other than for vehicle seats and sports equipment; X-ray photographs, other than for medical purposes; 
rheostats; respirators for filtering air; respiratory masks, other than for artificial respiration; retorts; refractometers; 
refractors; grids for batteries; speaking tubes; horns for loudspeakers; saccharometers; optical fibers [fibres] [light 
conducting filaments]; traffic-light apparatus [signalling devices]; dog whistles; signalling whistles; sextants; inductors 
[electricity]; safety nets; nets for protection against accidents; fire alarms; signals, luminous or mechanical; sirens; 
scanners [data processing equipment]; smartphones; integrated circuit cards [smart cards]; connections for electric 
lines; couplings, electric; connectors [electricity]; sonars; sound locating instruments; lighting ballasts; resistances, 
electric; spectrograph apparatus; spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; 
protection devices for personal use against accidents; audiovisual teaching apparatus; radiotelegraphy sets; 
radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for 
photographic apparatus; stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; 
spherometers; integrated circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution 
counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; 
telegraphs [apparatus]; telescopes; teleprompters; teleprinters; mobile telephones; cordless telephones; theodolites; 
thermometers, not for medical purposes; thermostats; thermostats for vehicles; crucibles [laboratory]; tone arms for 
record players; totalizators; transistors [electronic]; transponders; protractors [measuring instruments]; transformers 
[electricity]; step-up transformers; vehicle breakdown warning triangles; triodes; starter cables for motors; discharge 
tubes, electric, other than for lighting; capillary tubes; neon signs; Pitot tubes; X-ray tubes not for medical purposes; 
telephone receivers; gauges; quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline 
gauges; water level indicators; electric loss indicators; light-emitting electronic pointers; slope indicators; levels 
[instruments for determining the horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; 
electric installations for the remote control of industrial operations; steering apparatus, automatic, for vehicles; balancing 
apparatus; video recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices 
against X-rays, not for medical purposes; railway traffic safety appliances; data processing apparatus; oxygen 
transvasing apparatus; theft prevention installations, electric; film cutting apparatus; drying apparatus for photographic 
prints; optical character readers; centering apparatus for photographic transparencies; dosage dispensers; battery 
chargers; chargers for electric batteries; acoustic [sound] alarms; sounding apparatus and machines; editing appliances 
for cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; anti-theft warning 
apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic 
tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; readers [data processing 
equipment]; heat regulating apparatus; photocopiers [photographic, electrostatic, thermic]; bar code readers; computer 
software applications, downloadable; downloadable ring tones for mobile phones; downloadable image files; 
downloadable music files; animated cartoons; filters [photography]; filters for respiratory masks; filters for ultraviolet 
rays, for photography; USB flash drives; magic lanterns; optical lamps; signal lanterns; cameras [photography]; glazing 
apparatus for photographic prints; shutters [photography]; darkrooms [photography]; photometers; flash-bulbs 
[photography]; digital photo frames; enlarging apparatus [photography]; photovoltaic cells; containers for contact lenses; 
spectacle cases; pince-nez cases; containers for microscope slides; cases especially made for photographic apparatus 
and instruments; chromatography apparatus for laboratory use; chronographs [time recording apparatus]; laboratory 
centrifuges; eyeglass chains; cyclotrons; compasses [measuring instruments]; frequency meters; time clocks [time 
recording devices]; Petri dishes; sleeves for laptops; fire blankets; chips [integrated circuits]; jigs [measuring 
instruments]; pedometers; meteorological balloons; electrified rails for mounting spot lights; asbestos screens for 
firemen; fire hose; protective helmets for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; 
distribution boards [electricity]; screens [photography]; workmen's protective face-shields; projection screens; radiology 
screens for industrial purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; 
epidiascopes; ergometers; armatures [electricity].

Cl.14;Agates; diamonds; amulets [jewellery, jewelry (Am.)]; anchors [clock and watch making]; barrels [clock and 
watch making]; bracelets [jewellery, jewelry (Am.)]; watch straps; charms [jewellery, jewelry (Am.)]; key rings [trinkets or 
fobs]; brooches [jewellery, jewelry (Am.)]; alarm clocks; pins [jewellery, jewelry (Am.)]; ornamental pins; tie pins; beads 
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for making jewelry; pearls made of ambroid [pressed amber]; busts of precious metal; jewellery rolls; jet, unwrought or 
semi-wrought; jewelry findings; pearls [jewellery, jewelry (Am.)]; copper tokens; tie clips; cuff links; clasps for jewelry; 
badges of precious metal; gold, unwrought or beaten; cloisonné jewellery [jewelry (Am.)]; hat ornaments of precious 
metal; ivory jewelry; works of art of precious metal; jewelry; jewelry of yellow amber; iridium; precious stones; semi-
precious stones; spun silver [silver wire]; necklaces [jewellery, jewelry (Am.)]; rings [jewellery, jewelry (Am.)]; boxes of 
precious metal; watch cases; clock cases; pendulums [clock and watch making]; medals; lockets [jewellery, jewelry 
(Am.)]; precious metals, unwrought or semi-wrought; movements for clocks and watches; clockworks; coins; gold thread 
[jewellery, jewelry (Am.)]; threads of precious metal [jewellery, jewelry (Am.)]; silver thread [jewellery, jewelry (Am.)]; 
olivine [gems]; peridot; osmium; palladium; platinum [metal]; chronometric instruments; watch springs; rhodium; 
ruthenium; stopwatches; silver, unwrought or beaten; earrings; ingots of precious metals; alloys of precious metal; 
statues of precious metal; figurines [statuettes] of precious metal; watch glasses; paste jewellery [costume jewelry (Am.)];
clock hands [clock and watch making]; shoe ornaments of precious metal; ornaments of jet; ornaments [jewellery, jewelry 
(Am.)]; cases for watches [presentation]; cases for clock- and watchmaking; chronographs [watches]; chronometers; 
chronoscopes; chains [jewellery, jewelry (Am.)]; watch chains; dials [clock and watch making]; atomic clocks; watches; 
sundials; clocks and watches, electric; control clocks [master clocks]; clocks; wristwatches; jewelry boxes; spinel 
[precious stones].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; posters; paper bows; table linen of paper; tickets; forms, printed; announcement cards [stationery]; 
note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; 
pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for radiograms; 
electrocardiograph paper; drawer liners of paper, perfumed or not; wood pulp paper; carbon paper; copying paper 
[stationery]; parchment paper; writing paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet 
paper; wrapping paper; filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; 
composing sticks; modelling wax, not for dental purposes; signboards of paper or cardboard; sewing patterns; 
newspapers; electrotypes; hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; 
engravings; slate pencils; pencil leads; document holders [stationery]; pencil holders; chalk holders; page holders; 
holders for checkbooks [cheque books]; holders for stamps [seals]; diagrams; engraving plates; writing slates; 
blackboards; galley racks [printing]; drawing boards; advertisement boards of paper or cardboard; duplicators; punches 
[office requisites]; cream containers of paper; magazines [periodicals]; money clips; tags for index cards; pen clips; 
bookmarkers; etching needles; tracing needles for drawing purposes; periodicals; printed publications; paper shredders 
for office use; graphic representations; credit card imprinters, non-electric; graining combs; drawing instruments; 
calendars; tracing paper; tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; 
lithographic stones; ink stones [ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers 
[decalcomanias]; paintings [pictures], framed or unframed; wood pulp board [stationery]; cardboard; hat boxes of 
cardboard; files [office requisites]; cards; index cards [stationery]; geographical maps; paper tapes and cards for the 
recordal of computer programmes; trading cards other than for games; perforated cards for Jacquard looms; catalogues; 
spools for inking ribbons; covers of paper for flower pots; paintbrushes; painters' brushes; writing brushes; typewriter 
keys; glue for stationery or household purposes; isinglass for stationery or household purposes; gluten [glue] for 
stationery or household purposes; starch paste [adhesive] for stationery or household purposes; printing blocks; books; 
manifolds [stationery]; comic books; drawing pins; cigar bands; envelopes [stationery]; cases for stamps [seals]; boxes 
of cardboard or paper; paint boxes [articles for use in school]; correcting fluids [office requisites]; stencils [stationery]; 
French curves; paper ribbons; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or household 
purposes; correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for 
stationery or household purposes; self-adhesive tapes for stationery or household purposes; drawing rulers; square 
rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for 
foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for 
wrapping or packaging; steel letters; type [numerals and letters]; lithographs; paint trays; architects' models; postage 
stamps; plastics for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing 
compounds for stationery purposes; adhesives [glues] for stationery or household purposes; stuffing of paper or 
cardboard; bookbinding material; packaging material made of starches; packing [cushioning, stuffing] materials of paper 
or cardboard; filtering materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; 
bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; 
franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; marking chalk; bags [envelopes, 
pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; painters' easels; hand-rests for 
painters; printing sets, portable [office requisites]; bibs of paper; stickers [stationery]; finger-stalls [office requisites]; 
writing cases [stationery]; cords for bookbinding; paper knives [cutters] [office requisites]; numbering apparatus; bottle 
envelopes of cardboard or paper; sealing wafers; covers [stationery]; passport holders; plastic cling film, extensible, for 
palletization; embroidery designs [patterns]; handwriting specimens for copying; oleographs; musical greeting cards; 
greeting cards; postcards; etchings; conical paper bags; bags for microwave cooking; palettes for painters; ink sticks; 
pantographs [drawing instruments]; folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; 
bookbindings; pen wipers; office perforators; pens [office requisites]; nibs of gold; nibs; steel pens; drawing pens; song 
books; seals [stamps]; sealing stamps; clipboards; address plates for addressing machines; handkerchiefs of paper; 
plastic film for wrapping; desk mats; letter trays; trays for sorting and counting money; coasters of paper; bookends; 
stamp stands; mats for beer glasses; stands for pens and pencils; photograph stands; obliterating stamps; inking pads; 
stamp pads; binding strips [bookbinding]; towels of paper; inking sheets for document reproducing machines; inking 
sheets for duplicators; bookbinding cloth; gummed cloth for stationery purposes; printers' blankets, not of textile; 
portraits; paperweights; writing cases [sets]; inkstands; office requisites, except furniture; writing materials; writing 
instruments; drawing materials; school supplies [stationery]; adhesive tape dispensers [office requisites]; hand labelling 
appliances; printed matter; lithographic works of art; prospectuses; printed timetables; ledgers [books]; printers' reglets; 
indexes; rubber erasers; elastic bands for offices; drawing T-squares; graphic reproductions; penholders; marking pens 
[stationery]; tissues of paper for removing make-up; face towels of paper; table napkins of paper; place mats of paper; 
tablemats of paper; tablecloths of paper; paper clasps; document files [stationery]; scrapers [erasers] for offices; paper 
clips; staples for offices; erasing products; biological samples for use in microscopy [teaching materials]; histological 
sections for teaching purposes; steatite [tailor's chalk]; writing board erasers; composing frames [printing]; sealing wax; 
arithmetical tables; placards of paper or cardboard; writing or drawing books; fabrics for bookbinding; stationery; pencil 
sharpeners, electric or non-electric; transparencies [stationery]; stencil plates; cardboard tubes; Indian inks; moisteners 
[office requisites]; moisteners for gummed surfaces [office requisites]; drawing squares; chart pointers, non-electronic; 
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bottle wrappers of cardboard or paper; envelope sealing machines, for offices; sealing machines for offices; vignetting 
apparatus; apparatus for mounting photographs; stapling presses [office requisites]; manuals [handbooks]; figurines 
[statuettes] of papier mâché; paper coffee filters; flags of paper; silver paper; molds for modelling clays [artists' 
materials]; photo-engravings; photographs [printed]; stencil cases; canvas for painting; chromolithographs [chromos]; 
compasses for drawing; numbers [type]; watercolor [watercolour] saucers for artists; ink; correcting ink [heliography]; 
inkwells; blueprints; rosaries; stencils; erasing shields; balls for ball-point pens; cabinets for stationery [office 
requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints [engravings]; labels, not of textile.

Cl.20;Picture frame brackets; reels, not of metal, non-mechanical, for flexible hoses; pulleys of plastics for blinds; 
bolts, not of metal; casks of wood for decanting wine; mooring buoys, not of metal; casks, not of metal; barrels, not of 
metal; identification bracelets, not of metal; sideboards; busts of wood, wax, plaster or plastic; costume stands; bolsters; 
fans for personal use, non-electric; work benches; vice benches, not of metal; coat hangers; coatstands; shoulder poles 
[yokes]; screws, not of metal; display stands; showcases [furniture]; newspaper display stands; jewellery organizer 
displays; collars, not of metal, for fastening pipes; comb foundations for beehives; signboards of wood or plastics; 
loading gauge rods, not of metal, for railway waggons [wagons]; nuts, not of metal; covers for clothing [wardrobe]; 
nesting boxes; coffins; doors for furniture; curtain holders, not of textile material; pegs [pins], not of metal; divans; 
kennels for household pets; keyboards for hanging keys; display boards; flagpoles; plugs [dowels], not of metal; 
containers, not of metal, for liquid fuel; troughs, not of metal, for mixing mortar; packaging containers of plastic; flower-
stands [furniture]; curtain tie-backs; clips, not of metal, for cables and pipes; binding screws, not of metal, for cables; 
rivets, not of metal; tortoiseshell imitation; locks, not of metal, for vehicles; locks, other than electric, not of metal; bead 
curtains for decoration; door bolts, not of metal; bottle closures, not of metal; closures, not of metal, for containers; 
latches, not of metal; mirrors [looking glasses]; hand-held mirrors [toilet mirrors]; bamboo; scratching posts for cats; 
animal claws; animal hooves; coral; meerschaum; whalebone, unworked or semi-worked; stag antlers; tortoiseshell; 
shells; horn, unworked or semi-worked; animal horns; rattan; ivory, unworked or semi-worked; corozo; plaited straw, 
except matting; wickerwork; hampers [baskets]; works of art of wood, wax, plaster or plastic; cabinet work; reeds [plaiting
materials]; settees; curtain rods; index cabinets [furniture]; reels of wood for yarn, silk, cord; drain traps [valves] of 
plastic; water-pipe valves of plastic; valves, not of metal, other than parts of machines; staves of wood; plastic key cards, 
not encoded and not magnetic; mats for infant playpens; sleeping pads; saw horses; bed casters, not of metal; furniture 
casters, not of metal; brush mountings; chopping blocks [tables]; wind chimes [decoration]; door bells, not of metal, non-
electric; bottle caps, not of metal; cradles; tent pegs, not of metal; curtain rings; rings, not of metal, for keys; chests of 
drawers; containers, not of metal [storage, transport]; floating containers, not of metal; lecterns; dog kennels; bakers' 
bread baskets; baskets, not of metal; bottle casings of wood; taps for casks, not of metal; armchairs; hairdressers' chairs;
deck chairs; hospital beds; bedsteads of wood; beds; edgings of plastic for furniture; screw tops, not of metal, for bottles;
table tops; hooks, not of metal, for clothes rails; curtain hooks; clothes hooks, not of metal; beds for household pets; 
nesting boxes for household pets; ladders of wood or plastics; playpens for babies; mannequins; air mattresses, not for 
medical purposes; mattresses; hydrostatic [water] beds, not for medical purposes; furniture of metal; inflatable furniture; 
office furniture; school furniture; sleeping bags for camping; mobiles [decoration]; door knockers, not of metal; curtain 
rails; house numbers, not of metal, non-luminous; barrel hoops, not of metal; furniture; moldings [mouldings] for picture 
frames; bed bases; furniture partitions of wood; freestanding partitions [furniture]; mother-of-pearl, unworked or semi-
worked; mirror tiles; ambroid plates; registration plates, not of metal; identity plates, not of metal; loading pallets, not of 
metal; handling pallets, not of metal; transport pallets, not of metal; head-rests [furniture]; trays, not of metal; stakes for 
plants or trees; trestles [furniture]; magazine racks; book rests [furniture]; stands for calculating machines; flower-pot 
pedestals; baby changing mats; pet cushions; pillows; cushions; air cushions, not for medical purposes; air pillows, not 
for medical purposes; removable mats or covers for sinks; racks [furniture]; library shelves; shelves for filing-cabinets 
[furniture]; furniture shelves; shelves for storage; wood ribbon; straw edgings; towel stands [furniture]; hat stands; 
bathtub grab bars, not of metal; cask stands, not of metal; inflatable publicity objects; counters [tables]; bedding, except 
linen; corks for bottles; corks; stoppers, not of metal; stair rods; standing desks; embroidery frames; towel dispensers, 
fixed, not of metal; picture frames; sections of wood for beehives; tanks, not of metal nor of masonry; fodder racks; 
curtain rollers; tool handles, not of metal; knife handles, not of metal; door handles, not of metal; scythe handles, not of 
metal; broom handles, not of metal; knobs, not of metal; fishing baskets; writing desks; seats of metal; benches 
[furniture]; vats, not of metal; honeycombs; sofas; bungs, not of metal; statues of wood, wax, plaster or plastic; figurines 
[statuettes] of wood, wax, plaster or plastic; oyster shells; silvered glass [mirrors]; ambroid bars; umbrella stands; gun 
racks; carts for computers [furniture]; dressing tables; washstands [furniture]; typing desks; drafting tables; massage 
tables; tables of metal; wall-mounted diaper [napkin] changing platforms; saw benches [furniture]; desks; tea carts; 
dinner wagons [furniture]; tables; steps [ladders], not of metal; step stools, not of metal; chairs [seats]; high chairs for 
babies; chests, not of metal; placards of wood or plastics; stools; crates; trolleys [furniture]; straw plaits; mobile boarding
stairs, not of metal, for passengers; straw mattresses; decorations of plastic for foodstuffs; beehives; funerary urns; 
winding spools, not of metal, non-mechanical, for flexible hoses; door fittings, not of metal; coffin fittings, not of metal; 
bed fittings, not of metal; furniture fittings, not of metal; window fittings, not of metal; infant walkers; garment covers 
[storage]; stuffed animals; stuffed birds; hinges, not of metal; easy chairs; poles, not of metal; screens [furniture]; 
cupboards; filing cabinets; medicine cabinets; meat chests, not of metal; plate racks; bamboo curtains; paper blinds; 
slatted indoor blinds; woven timber blinds [furniture]; indoor window blinds [shades] [furniture]; interior textile window 
blinds; screens for fireplaces [furniture]; yellow amber; lockers; boxes of wood or plastic; chests for toys; letter boxes, 
not of metal or masonry; bottle racks.

Cl.21;Autoclaves [pressure cookers], non-electric; indoor aquaria; cookie jars; candle jars [holders]; china ornaments; 
dishes; paper plates; vegetable dishes; saucers; mugs; candy boxes; bottles; demijohns; busts of porcelain, ceramic, 
earthenware or glass; vases; epergnes; fruit cups; bird baths; baby baths, portable; plungers for clearing blocked drains; 
waffle irons, non-electric; buckets; coolers [ice pails]; buckets made of woven fabrics; whisks, non-electric, for household 
purposes; cooking skewers of metal; cooking pins of metal; towel rails and rings; clothing stretchers; hair for brushes; 
birdcages; funnels; carpet beaters [hand instruments]; signboards of porcelain or glass; candle extinguishers; flower 
pots; chamber pots; glue-pots; cruets; decanters; large-toothed combs for the hair; combs for animals; tea cosies; 
abrasive sponges for scrubbing the skin; make-up sponges; sponges for household purposes; toilet sponges; sponge 
holders; toothpick holders; soap holders; napkin holders; holders for flowers and plants [flower arranging]; shaving 
brush stands; toilet paper holders; soap dispensers; toilet paper dispensers; ironing boards; cutting boards for the 
kitchen; bread boards; washing boards; crushers for kitchen use, non-electric; strainers; smoke absorbers for household 
purposes; containers for household or kitchen use; kitchen containers; glass jars [carboys]; heat-insulated containers; 
heat-insulated containers for beverages; thermally insulated containers for food; glass flasks [containers]; closures for 
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pot lids; chamois leather for cleaning; toothpicks; ceramics for household purposes; majolica; works of art of porcelain, 
ceramic, earthenware or glass; brush goods; kitchen grinders, non-electric; cleaning instruments, hand-operated; 
cabarets [trays]; stew-pans; covers, not of paper, for flower pots; shaving brushes; basting brushes; cages for household 
pets; baking mats; polishing leather; hot pots, not electrically heated; glass bulbs [receptacles]; boot trees [stretchers]; 
shoe trees [stretchers]; napkin rings; poultry rings; rings for birds; piggy banks; bread baskets, domestic; baskets for 
domestic use; waste paper baskets; feeding troughs; mangers for animals; lunch boxes; tea caddies; washtubs; 
earthenware saucepans; mess-tins; cauldrons; coffee percolators, non-electric; coffeepots, non-electric; coffee grinders, 
hand-operated; fused silica [semi-worked product], other than for building; beer mugs; tankards; rat traps; pot lids; 
aquarium hoods; butter-dish covers; dish covers; cheese-dish covers; buttonhooks; pitchers; perfume burners; non-
electric portable coldboxes; watering cans; fly traps; insect traps; mixing spoons [kitchen utensils]; basting spoons 
[cooking utensils]; scoops [tableware]; pie servers; spatulas [kitchen utensils]; butter dishes; material for brush-making; 
polishing materials for making shiny, except preparations, paper and stone; noodle machines, hand-operated; polishing 
apparatus and machines, for household purposes, non-electric; pepper mills, hand-operated; mills for domestic 
purposes, hand-operated; feather-dusters; brooms; isothermic bags; confectioners' decorating bags [pastry bags]; bowls 
[basins]; mosaics of glass, not for building; saucepan scourers of metal; soap boxes; mouse traps; cooking pot sets; 
nozzles for watering cans; spouts; nozzles for watering hose; fitted picnic baskets, including dishes; toilet cases; floss 
for dental purposes; fiberglass thread, not for textile use; cookie [biscuit] cutters; pastry cutters; sprinklers; syringes for 
watering flowers and plants; cotton waste for cleaning; wool waste for cleaning; cleaning tow; chopsticks; cocktail 
stirrers; food steamers, non-electric; pepper pots; oven mitts; kitchen mitts; gloves for household purposes; car washing 
mitts; polishing gloves; gardening gloves; plates to prevent milk boiling over; dripping pans; trays for domestic 
purposes; trays for domestic purposes, of paper; lazy susans; heaters for feeding bottles, non-electric; candelabra 
[candlesticks]; trivets [table utensils]; coasters, not of paper and other than table linen; grill supports; gridiron supports; 
menu card holders; knife rests for the table; flat-iron stands; egg cups; abrasive pads for kitchen purposes; scouring 
pads; drinking troughs; powdered glass for decoration; pottery; pots; cooking pots; painted glassware; tableware, other 
than knives, forks and spoons; porcelain ware; earthenware; crystal [glassware]; cosmetic utensils; toilet utensils; 
trouser presses; deodorising apparatus for personal use; cruet sets for oil and vinegar; make-up removing appliances; 
spice sets; apparatus for wax-polishing, non-electric; bottle openers, electric and non-electric; glove stretchers; boot 
jacks; crumb trays; tie presses; potholders; clothes-pegs; glass stoppers; powder compacts; perfume vaporizers; powder 
puffs; dusting apparatus, non-electric; combs; electric combs; grills [cooking utensils]; sifters [household utensils]; 
drinking horns; shoe horns; candle rings; salad bowls; sugar bowls; beaters, non-electric; services [dishes]; coffee 
services [tableware]; liqueur sets; tea services [tableware]; sieves [household utensils]; cinder sifters [household 
utensils]; tea strainers; pipettes [wine-tasters]; siphon bottles for carbonated water; rolling pins, domestic; steel wool for 
cleaning; currycombs; blenders, non-electric, for household purposes; fruit presses, non-electric, for household 
purposes; salt cellars; drinking vessels; vessels of metal for making ices and iced drinks; refrigerating bottles; bulb 
basters; cups of paper or plastic; glasses [receptacles]; drinking glasses; statues of porcelain, ceramic, earthenware or 
glass; figurines [statuettes] of porcelain, ceramic, earthenware or glass; glass for vehicle windows [semi-finished 
product]; plate glass [raw material]; opal glass; glass, unworked or semi-worked, except building glass; opaline glass; 
glass incorporating fine electrical conductors; enamelled glass; glass wool other than for insulation; vitreous silica fibers 
[fibres], not for textile use; fiberglass other than for insulation or textile use; soup bowls; drying racks for laundry; basins 
[receptacles]; table plates; disposable table plates; graters for kitchen use; insulating flasks; indoor terrariums [plant 
cultivation]; indoor terrariums [vivariums]; straws for drinking; cloth for washing floors; cloths for cleaning; dusting 
cloths [rags]; furniture dusters; litter boxes [trays] for pets; urns; aerosol dispensers, not for medical purposes; wax-
polishing appliances, non-electric, for shoes; water apparatus for cleaning teeth and gums; electric devices for attracting 
and killing insects; watering devices; utensils for household purposes; kitchen utensils; cooking utensils, non-electric; 
strainers for household purposes; coffee filters, non-electric; flasks; hip flasks; drinking bottles for sports; molds [kitchen
utensils]; cake molds [moulds]; ice cube molds [moulds]; cookery molds [moulds]; deep fryers, non-electric; comb cases; 
bread bins; fly swatters; teapots; kettles, non-electric; cups; garlic presses [kitchen utensils]; ironing board covers, 
shaped; tea infusers; glass bowls; mops; mop wringers; cocktail shakers; cosmetic spatulas; corkscrews, electric and 
non-electric; animal bristles [brushware]; pig bristles; dishwashing brushes; brushes for cleaning tanks and containers; 
lamp-glass brushes; horse brushes; scrubbing brushes; toothbrushes; toothbrushes, electric; carpet sweepers; brushes 
for footwear; tar-brushes, long handled; toilet brushes; electric brushes, except parts of machines; brushes; eyebrow 
brushes; nail brushes; nest eggs, artificial; boxes for dispensing paper towels; trash cans; window-boxes; boxes of glass.

Cl.25;Wimples; bandanas [neckerchiefs]; underwear; sweat-absorbent underclothing; berets; overalls; boas [necklets]; 
teddies [undergarments]; half-boots; ski boots; boots for sports; breeches for wear; trousers; football shoes; brassieres; 
valenki [felted boots]; collars [clothing]; detachable collars; shirt yokes; veils [clothing]; gabardines [clothing]; galoshes; 
neckties; ascots; leggings [leg warmers]; spats; boot uppers; corselets; jerseys [clothing]; vests; sports jerseys; hosiery; 
heels; boxer shorts; hoods [clothing]; hat frames [skeletons]; pockets for clothing; neck scarves [mufflers]; visors 
[headwear]; cap peaks; tights; slips [undergarments]; combinations [clothing]; wet suits for water-skiing; bodices 
[lingerie]; corsets [underclothing]; suits; bathing suits; masquerade costumes; beach clothes; jackets [clothing]; stuff 
jackets [clothing]; fishing vests; leggings [trousers]; liveries; camisoles; sports singlets; cuffs; short-sleeve shirts; 
mantillas; coats; sleep masks; furs [clothing]; mittens; miters [hats]; muffs [clothing]; footmuffs, not electrically heated; 
heelpieces for footwear; bibs, not of paper; fur stoles; ear muffs [clothing]; socks; beach shoes; sports shoes; footwear; 
paper clothing; outerclothing; ready-made clothing; motorists' clothing; cyclists' clothing; clothing for gymnastics; 
clothing of imitations of leather; clothing of leather; uniforms; clothing; fittings of metal for footwear; maniples; 
overcoats; knickers; parkas; pelerines; gloves [clothing]; ski gloves; pyjamas; bathing trunks; shirt fronts; scarfs; pocket 
squares; dresses; waterproof clothing; headbands [clothing]; garters; sock suspenders; stocking suspenders; ready-
made linings [parts of clothing]; dress shields; soles for footwear; braces for clothing [suspenders]; lace boots; ponchos; 
girdles; belts [clothing]; money belts [clothing]; layettes [clothing]; non-slipping devices for footwear; jumpers 
[pullovers]; sweaters; heelpieces for stockings; welts for footwear; chasubles; shirts; wooden shoes; sandals; bath 
sandals; boots; jumper dresses; saris; sarongs; footwear uppers; inner soles; albs; bath slippers; togas; knitwear 
[clothing]; underpants; gymnastic shoes; slippers; shoes; skull caps; turbans; headgear for wear; aprons [clothing]; tee-
shirts; dressing gowns; bath robes; top hats; tips for footwear; stockings; sweat-absorbent stockings; shawls; caps 
[headwear]; paper hats [clothing]; shower caps; bathing caps; sashes for wear; studs for football boots; hats; babies' 
pants [clothing]; trouser straps; pelisses; esparto shoes or sandals; skirts; skorts.

Cl.35;Arranging subscriptions to telecommunication services for others; import-export agencies; commercial 
information agencies; advertising agencies; cost price analysis; rental of advertising space; business auditing; 
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employment agencies; computerized file management; book-keeping; invoicing; demonstration of goods; transcription of 
communications [office functions]; opinion polling; marketing studies; business information; commercial information and 
advice for consumers [consumer advice shop]; business investigations; business research; marketing research; 
personnel recruitment; business management and organization consultancy; business organization consultancy; 
business management consultancy; personnel management consultancy; professional business consultancy; layout 
services for advertising purposes; marketing; business management of performing artists; business management of 
sports people; writing of curriculum vitae for others; news clipping services; updating of advertising material; updating 
and maintenance of data in computer databases; word processing; organization of exhibitions for commercial or 
advertising purposes; arranging newspaper subscriptions for others; organization of fashion shows for promotional 
purposes; organization of trade fairs for commercial or advertising purposes; shop window dressing; design of 
advertising materials; business appraisals; payroll preparation; data search in computer files for others; sponsorship 
search; business management assistance; commercial or industrial management assistance; commercial intermediation 
services; provision of commercial and business contact information; providing business information via a web site; 
provision of an on-line marketplace for buyers and sellers of goods and services; presentation of goods on 
communication media, for retail purposes; economic forecasting; auctioneering; retail or wholesale services for 
pharmaceutical, veterinary and sanitary preparations and medical supplies; sales promotion for others; production of 
advertising films; office machines and equipment rental; rental of advertising time on communication media; publicity 
material rental; rental of billboards [advertising boards]; rental of vending machines; rental of sales stands; rental of 
photocopying machines; publication of publicity texts; radio advertising; bill-posting; outdoor advertising; distribution of 
samples; dissemination of advertising matter; direct mail advertising; writing of publicity texts; advertising; on-line 
advertising on a computer network; advertising by mail order; television advertising; document reproduction; compilation 
of statistics; compilation of information into computer databases; business inquiries; systemization of information into 
computer databases; advisory services for business management; negotiation and conclusion of commercial 
transactions for third parties; tax preparation; drawing up of statements of accounts; telemarketing services; 
psychological testing for the selection of personnel; outsourced administrative management for companies; business 
management of hotels; business management for freelance service providers; commercial administration of the licensing 
of the goods and services of others; business management of reimbursement programs for others; business project 
management services for construction projects; administrative processing of purchase orders; public relations; 
modelling for advertising or sales promotion; typing; relocation services for businesses; tax filing services; search 
engine optimisation; web site traffic optimisation; price comparison services; pay per click advertising; secretarial 
services; procurement services for others [purchasing goods and services for other businesses]; shorthand; outsourcing 
services [business assistance]; telephone answering for unavailable subscribers; photocopying services; business 
efficiency expert services.

Cl.36;Credit bureaux; debt collection agencies; real estate agencies; financial analysis; rental of apartments; leasing of 
real estate; rental of offices [real estate]; leasing of farms; hire-purchase financing; savings bank services; 
accommodation bureaux [apartments]; rent collection; issuance of travelers' checks; issuance of credit cards; issuance 
of tokens of value; capital investment; insurance information; financial information; clearing, financial; insurance 
consultancy; financial consultancy; debt advisory services; stock exchange quotations; lending against security; 
business liquidation services, financial; brokerage; financial management; exchanging money; online banking; debit card 
services; credit card services; factoring; organization of collections; arranging finance for construction projects; antique 
appraisal; jewellery [jewelry (Am.)] appraisal; financial evaluation of standing timber; stamp appraisal; real estate 
appraisal; numismatic appraisal; art appraisal; financial evaluation of wool; financial evaluation [insurance, banking, real 
estate]; repair costs evaluation [financial appraisal]; electronic funds transfer; surety services; securities brokerage; real 
estate brokerage; brokerage of carbon credits; insurance brokerage; loans [financing]; pawnbrokerage; providing 
financial information via a web site; check [cheque] verification; investment of funds; charitable fund raising; stocks and 
bonds brokerage; financial sponsorship; mortgage banking; instalment loans; insurance underwriting; life insurance 
underwriting; health insurance underwriting; accident insurance underwriting; marine insurance underwriting; fire 
insurance underwriting; apartment house management; real estate management; financial management of reimbursement 
payments for others; actuarial services; banking; stock brokerage services; retirement payment services; trusteeship; 
provident fund services; customs brokerage; mutual funds; financing services; safe deposit services; deposits of 
valuables; fiscal assessments.

Cl.42;Water analysis; computer system analysis; handwriting analysis [graphology]; chemical analysis; energy 
auditing; recovery of computer data; industrial design; graphic arts design; computer virus protection services; technical 
project studies; oil-field surveys; geological surveys; engineering; installation of computer software; meteorological 
information; clinical trials; material testing; textile testing; bacteriological research; biological research; geological 
research; research in the field of environmental protection; cosmetic research; mechanical research; chemical research; 
research and development of new products for others; scientific research; analysis for oil-field exploitation; underwater 
exploration; technical research; calibration [measuring]; web site design consultancy; information technology [IT] 
consultancy; consultancy in the design and development of computer hardware; architectural consultation; computer 
software consultancy; technological consultancy; oil-well testing; quality control; vehicle roadworthiness testing; land 
surveying; dress designing; updating of computer software; monitoring of computer systems by remote access; software 
as a service [SaaS]; maintenance of computer software; authenticating works of art; design of interior decor; quality 
evaluation of standing timber; quality evaluation of wool; digitization of documents [scanning]; conversion of data or 
documents from physical to electronic media; urban planning; providing information on computer technology and 
programming via a web site; provision of scientific information, advice and consultancy in relation to carbon offsetting; 
providing search engines for the internet; data conversion of computer programs and data [not physical conversion]; 
computer system design; rental of web servers; computer rental; rental of computer software; geological prospecting; oil 
prospecting; hosting computer sites [web sites]; server hosting; construction drafting; computer software design; cloud 
seeding; consultancy in the field of energy-saving; creating and maintaining web sites for others; computer 
programming; duplication of computer programs; architectural services; chemistry services; outsource service providers 
in the field of information technology; packaging design; off-site data backup; computer technology consultancy; 
telecommunications technology consultancy; scientific laboratory services; cloud computing services; weather 
forecasting; styling [industrial design]; cartography services; physics [research]; electronic data storage; surveying.

Cl.45;Marriage agencies; detective agencies; night guard services; adoption agency services; arbitration services; 
rental of safes; embalming services; funerary undertaking; lost property return; releasing doves for special occasions; 
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genealogical research; legal research; security consultancy; intellectual property consultancy; monitoring intellectual 
property rights for legal advisory purposes; monitoring of burglar and security alarms; crematorium services; licensing of 
intellectual property; licensing of computer software [legal services]; organization of religious meetings; opening of 
security locks; guard services; planning and arranging of wedding ceremonies; missing person investigations; litigation 
services; baby sitting; pet sitting; baggage inspection for security purposes; inspection of factories for safety purposes; 
evening dress rental; rental of fire extinguishers; clothing rental; rental of fire alarms; registration of domain names [legal 
services]; personal background investigations; fire-fighting; escorting in society [chaperoning]; horoscope casting; 
copyright management; legal administration of licences; dating services; alternative dispute resolution services; tracking 
of stolen property; legal document preparation services; house sitting; mediation; funerals; on-line social networking 
services; personal body guarding.
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Priority claimed from 11/03/2014; Application No. : 2014-018180 ;Japan 

3406796    16/02/2016
[International Registration No. : 1216232]
House Foods Group Inc.
5-7, Mikuriya-sakae-machi 1-chome, Higashi-Osaka-shi Osaka 577-8520 Japan

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; medicinal alcoholic beverages; lacteal flour for babies; dietary supplement drinks for 
humans; dietary supplements for humans; dietetic foods adapted for medical purposes; dietetic beverages adapted for 
medical purposes; dietary supplements adapted for medical purposes; beverages for babies; food for babies; dietary 
supplements for animals.

Cl.32;Beer; non-alcoholic beverages; carbonated drinks (refreshing beverages); powders for non-alcoholic beverages; 
granule for non-alcoholic beverages; pastilles for non alcoholic beverages; powders for effervescing beverages; pastilles 
for effervescing beverages; non-alcoholic fruit juice beverages; extracts of hops for making beer; whey beverages; 
vegetable juices (beverages).

Cl.33;Japanese liquors [sake]; western liquors [in general]; alcoholic fruit beverages; chuhai [Japanese shochu-based 
beverages]; Chinese liquors [in general]; flavored tonic liquors.
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Priority claimed from 19/02/2015; Application No. : 52005/2015 ;Switzerland 

3407091    19/08/2015
[International Registration No. : 1312432]
Philipp Plein 
Via Dufour 20 CH-6900 Lugano CH

Proposed to be Used
IR DIVISION
Cl.3;Soap; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.9;Parts and accessories for handheld and mobile digital electronic devices, especially computers and tablet cover, 
computer and tablet cases; parts and accessories for mobile phones, especially mobile phone cover and envelopes; 
mobile phone bags; mobile telephone cases; mobile telephone cases made of leather or imitation leather; mobile phone 
bags made of cloth or textile material; eyeglasses; sunglasses; frames for spectacles and sunglasses; cases for 
spectacles and sunglasses; chains for spectacles and sunglasses; straps for spectacles and sunglasses.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewelry; precious stones; horological and chronometric instruments; watches and wristwatches; key rings (trinkets or 
fobs).

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins; bags; backpacks; traveling bags and other luggage; handbags; trunks and suitcases; attaché cases, briefcases, 
wallets; purses; cases of leather or leatherboard and envelopes for packaging; card cases; sport bags; school bags; 
toiletry sets; umbrellas; parasols; walking sticks; whips; saddlery.

Cl.20;Furniture, in particular furniture for dwellings, furniture for kitchens; mirrors; picture frames.

Cl.21;Household or kitchen utensils and containers; combs and sponges; glassware, porcelain and earthenware not 
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included in other classes.

Cl.24;Textiles and textile goods, not included in other classes; bed and table covers.

Cl.25;Clothing, footwear, headgear.

Cl.28;Appliances for gymnastics; gymnastic and sporting articles; games and playthings.

Cl.35;Retail or wholesale services, also via the Internet, in the field of soap, perfumery, essential oils, cosmetics, hair 
lotions, dentifrices, parts and accessories for handheld and mobile digital electronic devices, especially computers and 
tablet cover, computer and tablet cases, parts and accessories for mobile phones, especially mobile phone cover and 
envelopes, mobile phone bags, mobile telephone cases, mobile telephone cases made of leather or imitation leather, 
mobile phone bags made of cloth or textile material, eyeglasses, sunglasses, frames for spectacles and sunglasses, 
cases for spectacles and sunglasses, chains for spectacles and sunglasses, straps for spectacles and sunglasses, 
precious metals and their alloys and goods in precious metals or coated therewith, jewelry, precious stones, horological 
and chronometric instruments, watches and wristwatches, key rings (trinkets or fobs), leather and imitations of leather, 
and goods made of these materials, animal skins, bags, backpacks, traveling bags and other luggage, handbags, trunks 
and suitcases, attaché cases, briefcases, wallets, purses, cases and envelopes, card cases, sport bags, school bags, 
toiletry sets, umbrellas, parasols, walking sticks, whips, saddlery, furniture, in particular furniture for dwellings, furniture 
for kitchens, mirrors, picture frames, household or kitchen utensils and containers, combs and sponges, glassware, 
porcelain and earthenware, textiles and textile goods, bed and table covers, clothing, footwear, headgear, appliances for 
gymnastics, gymnastic and sporting articles, games and playthings.
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Priority claimed from 17/06/2015; Application No. : 2015-057343 ;Japan 

3407094    16/12/2015
[International Registration No. : 1312434]
MISUMI Group Inc.
5-1, Koraku 2-Chome, Bunkyo-ku Tokyo 112-8583 Japan

Proposed to be Used
IR DIVISION
Cl.9;Ear plugs for divers; scales; micrometers; ionization apparatus, not for the treatment of air or water; ozonisers 
[ozonators]; electrolysers [electrolytic cells]; egg-candlers; blueprint apparatus; cash registers; coin counting or sorting 
machines; electric sign boards for displaying target figures, current outputs or the like; photo-copying machines; 
mathematical instruments; time and date stamping machines; time clocks [time recording devices]; punched card office 
machines; voting machines; postage stamp checking apparatus; mechanisms for coin-operated car parking gates; life 
saving apparatus and equipment; fire extinguishers; fire hoses; fire hose nozzles; sprinkler systems for fire protection; 
fire alarms; gas alarms; anti-theft warning apparatus; protective helmets; railway signal apparatus, luminous or 
mechanical; vehicle breakdown warning triangles; luminous or mechanical road signs; rebreathers for diving; diver's 
masks; diving weights; buoyancy compensator devices for divers; compressed air bailout units for diving [not for sports];
game programs for arcade video game machines; simulators for the steering and control of vehicles; sports training 
simulators; laboratory apparatus and instruments; test tubes; photographic machines and apparatus; cinematographic 
machines and apparatus; optical machines and apparatus; fluorescent screens; measuring or testing machines and 
instruments; surveying instruments; range finders; speed checking apparatus for vehicles; testing apparatus not for 
medical purposes; power distribution or control machines and apparatus; rotary converters; phase modifiers; fuses; 
current rectifiers; lightning conductors [rods]; solar batteries; batteries and cells; electric or magnetic meters and testers; 
electric wires and cables; light conducting filaments [optical fibers]; socks, electrically heated; telecommunication 
machines and apparatus; dictating machines; transmitters of electronic signals; remote control apparatus; electric 
installations for the remote control of industrial operations; electronic machines, apparatus and their parts; electron 
tubes; semi-conductor elements; electronic circuits [not including those recorded with computer programs]; computer 
programs; semiconductors; integrated circuits; betatrons; radiological apparatus for industrial purposes; magnetic cores;
resistance wires; electrodes, other than welding electrodes or medical electrodes; fire boats; satellites for scientific 
purposes; fire engines; dust masks; gas masks; welding masks; fireproof garments; disaster prevention hoods; gloves 
for protection against accidents; spectacles [eyeglasses and goggles]; game programs for home video game machines; 
electronic circuits and CD-ROMs recorded with computer programs; protective helmets for sports; weight belts [for scuba 
diving]; air tanks [for scuba diving]; regulators [for scuba diving]; metronomes; electronic circuits and CD-ROMs 
recorded with automatic performance programs for electronic musical instruments; phonograph records; downloadable 
music files; downloadable image files; recorded video discs and video tapes; electronic publications; exposed 
cinematographic films; exposed slide films; slide film mounts; electric and electronic effects units for musical 
instruments.

Cl.42;Providing meteorological information; architectural design; surveying; geological surveys or research; designing 
of machines, apparatus, instruments [including their parts] or systems composed of such machines, apparatus and 
instruments; design services; packaging design; graphic arts designing; computer software design, computer 
programming, or maintenance of computer software; technological advice relating to computers, automobiles and 
industrial machines; testing, inspection or research of pharmaceuticals, cosmetics or foodstuffs; chemical analysis; 
biological research; research on building construction or city planning; testing or research on prevention of pollution; 
testing or research on electricity; testing or research on civil engineering; quality control; material testing; testing, 
inspection or research on agriculture, livestock breeding or fisheries; testing or research on machines, apparatus and 
instruments; rental of measuring apparatus; rental of computers; providing computer programs on data networks; 
providing computer programs designed to the specifications of others; rental of laboratory apparatus and instruments; 
rental of drawing instruments; technical research; authenticating works of art; cloud seeding; handwriting analysis 
[graphology].
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Priority claimed from 23/11/2015; Application No. : 14818686 ;European Union 

3407101    15/04/2016
[International Registration No. : 1312069]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; 
musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; mechanisms for coin-operated apparatus; computer and video games software; 
games software for use on any computer platform, including electronic entertainment and games consoles; computer 
game (programs for -); computer games; video games (software); computer games provided through a global computer 
network or supplied by means of multi-media electronic broadcast or through telecommunications or electronic 
transmission or via the Internet; computer games, leisure and recreational software, video games and computer software, 
all provided in the form of storage media; programs for operating electric and electronic apparatus for games, amusement 
and/or entertainment purposes; automatic lottery machines; computer software for computer games on the Internet; 
online games (software), computer software in the form of an app for mobile devices and computers; calculating 
apparatus in coin-operated machines and parts for the aforesaid goods; apparatus for recording, transmission, 
processing or reproduction of data, including sound or images, including parts for all the aforesaid goods, except radio 
sets, television receivers, hi-fi systems, video recorders, telephone apparatus, fax machines and telephone answering 
machines; computer hardware and software for casino and amusement arcade games, for gaming machines, slot 
machines or video lottery gaming machines or games of chance via the Internet; electric, electronic, optical or automatic 
apparatus, for identifying data carriers, identity cards and credit cards, bank notes and coins; electric, electronic or 
optical alarm and monitoring installations, including video cameras and apparatus for image transmission and image 
processing; data processing equipment and computers, including data processing apparatus and computers being 
components for data networks and parts facilitating data network communications; electric wiring harnesses; circuit 
boards, printed boards assemblies (electronic components) and combinations thereof, being assemblies and equipment 
parts, included in this class.

Cl.28;Games; toys; gymnastic and sporting articles not included in other classes; decorations for Christmas trees; 
gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); games for amusement 
arcades (included in this class); coin-operated video gaming apparatus; video games apparatus adapted for use with 
external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-operated automatic 
gaming machines and gaming machines, in particular for gaming arcades, with or without a prize payout; electronic or 
electrotechnical gaming apparatus, gaming machines, gaming machines and slot machines operated by coins, tokens, 
banknotes, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial use in 
casinos and amusement arcades, with or without a prize payout; automatic gaming machines and gaming machines, in 
particular for commercial use in casinos and gaming arcades, with or without a prize payout; coin-operated gaming 
machines and/or electronic money-based gaming apparatus (machines), with or without prizes; housings adapted for 
gaming machines, gaming apparatus and automatic gaming machines, operated by means of coins, tokens, tickets or by 
means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and gaming 
arcades, with or without a prize payout; electronic games; apparatus for electronic game and parts thereof; video output 
game machines; drawing apparatus for prize games and lotteries, draws or raffles; housings of metal, plastic and/or wood 
for coin-operated automatic machines; apparatus for games (including video games), other than adapted for use with 
external screens or monitors only; electropneumatic and electric slot machines with pulling handles (gaming machines); 
gaming tables, in particular for table football, billiards, sliding games; quoits (playthings) and darts; gaming machines, 
namely electric, electronic or electromechanical apparatus for bingo games, lotteries or video lottery games and for 
betting offices, connected or unconnected to a computer network; LCD games consoles; automatic gaming machines; 
automatic gaming machines operating in networks; apparatus and devices for accepting and storing money, being fittings
for the aforesaid automatic machines, included in this class.
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Priority claimed from 22/11/2015; Application No. : 014813109 ;European Union 

3407103    01/03/2016
[International Registration No. : 1312042]
Getio IP sp. z o.o.
ul. T. Kosciuszki 227 PL-40-600 Katowice Poland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus, instruments and cables for electricity; instrumentation simulators; recorded content; electronic 
databases; computer software; information technology and audiovisual equipment; phones, network servers; computer 
servers; computers; printers; network controlling apparatus; network routers; network hubs; computer network switches; 
monitoring instruments; safety, security, protection and signalling devices; navigation, guidance, tracking, targeting and 
map making devices; measuring, detecting and monitoring instruments, indicators and controllers; computer hardware; 
equipment, parts and accessories to the goods listed in this class.

Cl.35;Collection of computer, telecommunication, audiovisual, informatics equipment, software and downloadable files, 
for others, to enable consumers to view and purchase these goods conveniently in specialized shops, including internet 
shops; business analysis, research and information services; services of retail sales of computer, telecommunication, 
audiovisual, informatics equipment, software and downloadable files; services of wholesales of computer, 
telecommunication, audiovisual, informatics equipment, software and downloadable files; business intelligence services; 
administrative data processing; information or enquiries on business and marketing; compilation of information into 
computer databases; systemization of information into computer databases; computerized file management; on-line 
advertising on a computer network; data search in computer files for others; computerized file management; commercial 
administration of the licensing of the goods and services of others.

Cl.42;Computer consultancy services; IT programming services; hosting; software as a service; software rental; IT 
consultancy, advisory and information services; computer system analysis; digitization of documents [scanning]; 
consultation services relating to computer software; consultancy in the design and development of computer hardware; 
providing search engines for the internet; installation of software; computer programming; computer system design; 
computer rental; maintenance of software; conversion of data or documents from physical to electronic media; 
monitoring of computer systems by remote access; recovery of computer data; updating of computer software; copying 
of computer software; computer software design; creating and maintaining web sites for others; technological 
consultancy; computer technology consultancy; telecommunications technology consultancy; computer virus protection 
services; outsource service providers in the field of information technology; providing or rental of electronic memory 
space on the internet; providing of space on servers; design, creation and programming of web pages; cloud computing 
services.
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Priority claimed from 06/10/2015; Application No. : 685522 ;Switzerland 

3407134    05/04/2016
[International Registration No. : 1312058]
SICPA HOLDING SA
Avenue de Florissant 41 CH-1008 Prilly Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for the printing industry, for photography and graphic arts; unprocessed artificial resins, 
unprocessed plastics; tanning materials; adhesives for use in industry.

Cl.2;Printing inks, security inks, copying inks, printers' pastes; paints for any kind of graphic printing, varnishes and 
lacquers for printing; siccatives [drying agents] for paints, mordants; raw natural resins; metals in foil and powder form 
for painters, decorators, printers and artists; preparations for security marks or for visible and invisible markings as well 
as coatings and compositions, all made of or comprising the aforesaid materials.

Cl.7;Apparatus and machines for printing and graphic arts and parts thereof, printing machines, matrices for use in 
printing and printing presses, printing plates, machines and parts of machines for producing a magnetically induced 
design in a coating containing magnetic particles, apparatus for orienting magnetic flakes during printing (parts of 
machines).

Cl.9;Electronic, digital or electrically operated equipment for producing, reading and/or for recording coatings and 
markings or security marks created by printing or other means, particularly printers, readers, scanners, surface feelers, 
apparatus for visualizing or for reading coatings and markings or security marks with a frequency within or outside of the 
visible spectrum, apparatus for recording electromagnetically or magnetically detectable coatings and markings or 
security marks.

Cl.16;Printed materials, paper, cardboard and goods made of these materials (included in this class), particularly, bank 
notes, tickets, labels, banners, financial, fiduciary and fiscal documents; films and sheets of plastic for wrapping; 
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stationery; materials for wrapping (included in this class); bookbinding material; photographs; adhesives (glues) for 
stationery or household purposes; artists' materials; instructional or teaching material (except apparatus); printing type; 
printing blocks.

Cl.40;Treatment of materials, namely, printing, digital printing and marking, namely, application of security marks, 
markings, coatings and compositions for reading and encoding to combat counterfeiting, falsifications and fraud; 
technical consultancy with regard to printing.

Cl.45;Security consultancy, particularly professional consultancy relating to security elements used for the 
authentication and identification of bank notes, security, fiduciary and identity documents for recording and monitoring 
goods from their point of sale and onward; intellectual property licensing.
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Priority claimed from 27/10/2015; Application No. : 014738983 ;European Union 

3407419    12/04/2016
[International Registration No. : 1312653]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; 
musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; mechanisms for coin-operated apparatus; computer and video games software; 
games software for use on any computer platform, including electronic entertainment and games consoles; computer 
games (programs for-); computer games; video games (software); computer games provided through a global computer 
network or supplied by means of multi-media electronic broadcast or through telecommunications or electronic 
transmission or via the internet; computer games, leisure and recreational software, video games and computer software, 
all provided in the form of storage media; programs for operating electric and electronic apparatus for games, amusement 
and/or entertainment purposes; automatic lottery machines; computer software for computer games on the internet; 
online games (software); computer software in the form of an app for mobile devices and computers; calculating 
apparatus in coin-operated machines and parts for the aforesaid goods; apparatus for recording, transmission, 
processing or reproduction of data, including sound or images, including parts for all the aforesaid goods, except radio 
sets, television receivers, hi-fi systems, video recorders, telephone apparatus, fax machines and telephone answering 
machines; computer hardware and software for casino and amusement arcade games, for gaming machines, slot 
machines or video lottery gaming machines or games of chance via the internet; electric, electronic, optical or automatic 
apparatus, for identifying data carriers, identity cards and credit cards, bank notes and coins; electric, electronic or 
optical alarm and monitoring installations, including video cameras and apparatus for image transmission and image 
processing; data processing apparatus and computers, including data processing apparatus and computers being 
components for data networks and parts facilitating data network communications; electric wiring harnesses; circuit 
boards, printed circuit boards (electronic components) and combinations thereof, being assemblies and parts for 
apparatus, included in this class.

Cl.28;Games; toys; gymnastic and sporting articles not included in other classes; decorations for christmas trees; 
gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); games for amusement 
arcades (included in this class); coin-operated video gaming apparatus; video games apparatus adapted for use with 
external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-operated automatic 
gaming machines and gaming machines, in particular for gaming arcades, with or without a prize payout; electronic or 
electrotechnical gaming apparatus,  gaming machines, games machines and slot machines operated by coins, tokens, 
banknotes, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial use in 
casinos and amusement arcades, with or without a prize payout; automatic gaming machines and gaming machines, in 
particular for commercial use in casinos and gaming arcades, with or without a prize payout; coin-operated gaming 
machines and/or electronic money-based gaming apparatus (machines), with or without prizes; housings adapted for 
gaming machines, gaming apparatus and automatic gaming machines, operated by means of coins, tokens, tickets or by 
means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and gaming 
arcades, with or without a prize payout; electronic games; apparatus for electronic games and parts thereof; video output 
game machines; drawing apparatus for prize games and lotteries, draws or raffles; housings of metal, plastic and/or wood 
for coin-operated automatic machines; apparatus for games (including video games), other than adapted for use with 
external screens or monitors only; electropneumatic and electric slot machines with pulling handles (gaming machines); 
gaming tables, in particular for table football, billiards, sliding games; quoits  (playthings) and darts; gaming machines, 
namely electric, electronic or electromechanical apparatus for bingo games, lotteries or video lottery games and for 
betting offices, connected or unconnected to a computer network; LCD games consoles; automatic gaming machines; 
automatic gaming machines operating in networks; apparatus and devices for accepting and storing money, being fittings
for the aforesaid automatic machines, included in this class.
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Priority claimed from 25/03/2016; Application No. : 015279409 ;European Union 

3407420    30/03/2016
[International Registration No. : 1312643]
EMILIANA SERBATOI S.R.L.
Largo Maestri del Lavoro, 40 I-41011 Campogalliano (MO) Italy

Proposed to be Used
IR DIVISION
Cl.6;Reservoirs (metal -) [structures]; vats of metal; industrial water tanks of metal; potable water reservoirs of metal; 
liquid storage tanks [containers] made of metal; liquid storage tanks [structures] made of metal; metal fluid storage tanks; 
water tanks of metal for household purposes; water tanks of metal.

Cl.11;Hot water cylinders; mechanisms for controlling fluid level in tanks [valves]; pressure water tanks; waste water 
treatment tanks; level controlling valves in tanks.

Cl.12;Plastic fuel tanks for vehicles.

Cl.20;Plastic storage tanks; plastic fuel tanks [other than parts of vehicles]; water tanks for household purposes, not of 
metal or masonry; water tanks (non-metallic -) [containers]; tanks, not of metal nor of masonry; storage tanks, not of 
metal or masonry; industrial water tanks, not of metal or masonry; plastic water tanks; water tanks of plastic for 
household purposes; water tanks of plastic for industrial purposes; water tanks of plastic for agricultural purposes.
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3407438    09/03/2016
[International Registration No. : 1312667]
Six Capital Pte Ltd
2 Shenton Way 01-01 SGX Centre I Singapore 068804 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer programs (downloadable software); data processing software; interactive video 
software; computer programs and recorded software distributed online; training guides in electronic format.

Cl.36;Financial services; monetary affairs; buying and selling currency; currency exchange services; money transfer 
services; electronic funds transfer; financial clearing services; financial advisory and consultancy services relating to 
capital markets, investments, stocks and bonds, shares and financial instruments; commodities brokerage; brokerage 
services; financial information; securities brokerage services rendered by traders working on commission, brokers or 
agents; financial management services for sales or purchases of stocks on financial markets rendered by traders working 
on commission, brokers or agents, and for securities transactions involved in term stocks such as contracts on indices or
options; financial management services for sales and purchases of foreign securities rendered by traders working on 
commission, brokers or agents, and for transactions involving term securities on foreign markets; issuing of warrants for 
the purchase of securities; brokerage of securities; financial advisory and consulting connected to the foregoing 
services.

Cl.41;Educational services; training services; education and training in the field of finance, capital markets, 
investments, economics, stocks and bonds, shares, financial instruments, quantitative techniques, credit instruments, 
commodity instruments; publication of electronic books and journals online; publication of commercial and economic 
information.
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Priority claimed from 20/01/2016; Application No. : 2016-005743 ;Japan 

3407564    26/02/2016
[International Registration No. : 1312247]
Lumielina International Inc.
Ginza Yamato Building, 7-9-17 Ginza, Chuo-ku Tokyo 104-0061 Japan

Proposed to be Used
IR DIVISION
Cl.3;Shampoos; soaps and detergents; hair treatments; hair rinses [shampoo- conditioners]; hair tonics [for cosmetic 
use]; hair fixers [hair styling preparations]; hair creams; hair spray; hair coloring preparations; hair nourishers; hair care 
preparations; cosmetics and toiletries; dentifrices; perfume and flavour materials; incenses and fragrances; false nails; 
false eyelashes; adhesives for affixing false eyelashes.

Cl.8;Curling tongs; crimping irons; hand implements for hair curling; electric razors; electric hair clippers; eyelash 
curlers.

Cl.11;Hair dryers [for household purposes]; electric hair steamer [for household purposes]; household electrothermic 
appliances for beauty or sanitary purposes; hair dryers [for industrial purposes]; hair steamer for use in beauty salons or 
barbers' shops; apparatus and instruments for use in beauty salons or barbers' shops [not including "hairdressing 
chairs"].

Cl.44;Beauty salons; providing information relating to beauty salon services; consultation services relating to beauty 
salons; chiropractics; Qigong treatment services; aromatherapy services; reflexology services; medical services; 
provision of medical information; providing of health care information; dietary and nutritional guidance; providing 
information relating to dietary and nutritional guidance; preparation and dispensing of herb medicines; providing 
information relating to the preparation and dispensing of herb medicines; rental of machines and apparatus for use in 
beauty salons or barbers' shops.
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Priority claimed from 15/10/2015; Application No. : 014685028 ;European Union 

3407827    14/04/2016
[International Registration No. : 1312977]
SOFTBANK ROBOTICS EUROPE
43 Rue du Colonel Pierre Avia F-75015 Paris France

Proposed to be Used
IR DIVISION
Cl.7;Robots, industrial robots, robots [machines], humanoid robots for research and humanoid robots for engineering, 
domestic robots, assistance robots, machine tools.

Cl.9;Scientific, optical, signaling and teaching apparatus and instruments; computers, mobile computers, computers for 
communication; computer terminals; data processing apparatus and computers; interfaces for computers; computer 
peripherals; computer peripheral apparatus; calculating machines; data processing equipment; pattern recognition 
systems consisting of computer chips, hardware and software; computer programs for connecting to remote computers 
and computer networks, computer programs for searching remotely for content on computers and computer networks, 
computer programs for connecting to remote computers and computer networks; software for synchronizing data 
between hand-held or portable computers and host computers; control apparatus, electric batteries, memory cards; 
laboratory robots.

Cl.16;Printing products (printed matter); bookbinding material; photographs; stationery; artists' materials; 
paintbrushes; typewriters and office requisites (except furniture); printing blocks; paper; cardboard; boxes of cardboard 
or paper; posters; albums; cards; books; newspapers; prospectuses; pamphlets; calendars; writing instruments; 
engravings or lithographic works of art; paintings (pictures), framed or unframed; aquarelles; graphic prints; drawing 
instruments; table linen of paper; bags and small bags (envelopes, pouches) of paper or plastic for packaging.

Cl.21;Utensils and containers for household or kitchen use; combs and sponges; brushes (except paintbrushes); 
brush-making materials; articles for cleaning purposes; unworked or semi-worked glass (except building glass); 
glassware, porcelain and earthenware not included in other classes.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games; toys, electronic toys, electronic action games, electronic games for teaching; figurines; dolls; rubber 
character toys; plastic character toys.

Cl.35;Advertising; business management; commercial administration; arranging subscriptions to telecommunication 
services for others; presentation of goods on all communication media, for retail sale; business management and 
organization consultancy; computerized file management; online advertising on a computer network; rental of advertising 
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time on all communication media; publication of advertising texts; rental of advertising space; dissemination of 
advertisements.

Cl.38;Telecommunications, radio or telephone communications, electronic bulletin board services 
(telecommunications), electronic messaging services, teleconferencing and video conferencing services.

Cl.41;Teaching, education, training and entertainment services; teaching of music; arranging and conducting of 
workshops (education), conventions, lessons; distance learning; organization of exhibitions for cultural or educational 
purposes; electronic publication of books and periodicals online.

Cl.42;Design and development of robots, data processing equipment, computers and software; research and 
development of new products (for others); engineering services.

Cl.44;Medical assistance by remote monitoring.

Cl.45;Surveillance and burglar alarm services.
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Priority claimed from 13/11/2015; Application No. : 86820251 ;United States of America 

3407875    25/04/2016
[International Registration No. : 1313570]
Newforma, Inc.
1750 Elm Street Manchester NH 03104 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, downloadable computer programs and mobile device software for formatting data, data 
migration, data conversion, and for collecting, viewing, editing, organizing, modifying, searching, printing, sharing, 
storing, transmitting, and indexing of data and information for use in the fields of engineering, architecture, construction, 
and building and infrastructure facility management; computer software for extracting and formatting data for re-use for 
use in the fields of engineering, architecture, construction, and building and infrastructure facility management; computer 
software for digital publishing of data, in particular, for use in formatting data into a readable format for use by others for 
use in the fields of engineering, architecture, construction, and building and infrastructure facility management.

Cl.35;Business process and management consulting in the fields of engineering, architecture, construction, and 
building and infrastructure facility management.

Cl.41;Educational services, namely, providing training courses in the use of computer software.

Cl.42;Installation of computer software for others; computer software consultation; computer services, namely, data 
migration, data conversion, and data transfer services, namely, document data transfer and conversion services from 
physical to electronic media and from one file format to another; providing temporary use of online non-downloadable 
computer software for formatting data, data migration, data conversion, and for collecting, viewing, editing, organizing, 
modifying, searching, printing, sharing, storing, transmitting, and indexing of data and information for use in the fields of 
engineering, architecture, construction, and building and infrastructure facility management; providing temporary use of 
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online non-downloadable computer software for extracting and formatting data for re-use for use in the fields of 
engineering, architecture, construction, and building and infrastructure facility management; providing temporary use of 
online non-downloadable computer software for digital publishing of data, in particular, for formatting data into a readable 
format for use by others for use in the fields of engineering, architecture, construction, and building and infrastructure 
facility management.
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Priority claimed from 08/09/2015; Application No. : 86750597 ;United States of America 

3407914    07/03/2016
[International Registration No. : 1312983]
Hound Labs, Inc.
6114 LaSalle Ave., 507 Oakland CA 94611 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Scientific instruments, namely, sensors for detecting the levels of THC and other drugs, electronic calibrators for 
breath-THC testing devices; electronic sensors for drug testing; electronic device for collecting and detecting levels of 
THC and other drugs; electronic breath testing units; electrochemical breath testing units; all of the aforementioned 
goods for laboratory testing of collected breath and/or other bodily fluid samples; computer software to test THC levels, 
to enable uploading, downloading, accessing, posting, displaying, processing, streaming, linking, sharing or otherwise 
providing electronic data or information via computer and communication networks, and to otherwise transmit data and 
information between fixed and remote sites; computer application software for the collection, transmission, storage and 
sharing of images, photos, text, data and information to others via the global computer network.

Cl.10;Sensors for detecting the levels of THC and other drugs, electronic calibrators for breath-THC testing devices; 
electronic sensors for drug testing; electronic device for collecting and detecting levels of THC and other drugs; 
electronic breath testing units; electrochemical breath testing units; sensors for drug testing; breath testing units and 
sensors for testing levels of THC; electrochemical drug sensors; all of the aforementioned goods for testing of human 
breath and/or other bodily fluids for testing for the presence of THC and other drugs.

Cl.41;Educational services, namely, providing displays, exhibits, and workshops in the field of effects of marijuana use; 
and providing current events news information related to effects of marijuana use, via a global computer network.
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3407975    25/03/2016
[International Registration No. : 1313589]
GUIRENNIAO CO., LTD.
Gouxi Industrial Zone, Chendai 362211 Jinjiang City, Fujian Province China

Proposed to be Used
IR DIVISION
Cl.18;Animal skins; travelling bags; fur; umbrellas; walking sticks; saddlery; school bags; coverings (furniture-) of 
leather; backpacks; briefcases.

Cl.25;Clothing; layettes [clothing]; leather belts (clothing); swimsuits; gloves [clothing]; football shoes; shoes; hats; 
neckties.

Cl.28;Apparatus for games; toys; chess or any board game; playing balls; body-building apparatus; machines for 
physical exercises; skating boots; wrist guard for atheletic use; archery implements; fishing tackle.
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3408044    25/12/2015
[International Registration No. : 1313831]
KONYA SEKER SANAYI VE TICARET ANONIM SIRKETI
Beysehir Yolu Üzeri, Merkez Konya Turkey

Proposed to be Used
IR DIVISION
Cl.29;Meat; meat, preserved; fish meal for human consumption; fish, not live; fish, tinned; foods made from fish; 
poultry, not live; nuts, prepared; chocolate nut butter; soups; preparations for making soup; bouillon; olives, preserved; 
olive oil for food; milk; milk beverages, milk predominating; condensed milk; milk products; vegetables, dried; 
vegetables, cooked; vegetables, preserved; vegetables, tinned; frozen fruits; fruit jellies; fruit peel; fruit, stewed; fruit-
based snack food; fruits, tinned; peanut butter; peanuts, prepared; tahini [sesame seed paste]; eggs; powdered eggs; 
potato chips; potato crisps; potato flakes; edible oils.

Cl.30;Coffee; cocoa; tea; coffee-based beverages; cocoa-based beverages; chocolate-based beverages; pasta; ravioli; 
noodles; bread; bagels; pastries; pastry dough; puddings; rice pudding; custard; honey; royal jelly; propolis; seasonings; 
condiments; sauces [condiments]; baking powder; flour; yeast; yeast extracts for human consumption; starch for food; 
semolina; sugar; granulated sugar; cube sugar; powdered sugar; tea; iced tea; confectionery made of sugar; candy; 
chocolate; chocolate confections; biscuits; petit-beurre biscuits; crackers; waffles; chewing gum; edible ices; cooking 
salt; processed wheat for human consumption, crushed barley for human consumption, processed oats for human 
consumption, processed grains for human consumption; molasses for food.

Cl.32;Beer; beer wort; mineral water [beverages]; aerated mineral waters; carbonated mineral waters; soda water; table 
waters; spring water; fruit beverages and fruit juices; fruit-flavored beverages; non-alcoholic fruit juice beverages; 
vegetable juice beverages, non-alcoholic; vegetable juice drinks, non-alcoholic; soft drinks; non-carbonated soft drinks; 
non-alcoholic vegetable juice beverages; non-alcoholic vegetable juice drinks; fruit juices; fruit nectars, non-alcoholic; 
isotonic beverages; lemonades.
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Priority claimed from 05/02/2016; Application No. : 86899451 ;United States of America 

3408046    16/02/2016
[International Registration No. : 1313834]
Cockroach Labs, Inc
110 5th Avenue New York NY 10011 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software; database management software; database management software for general use; 
downloadable database management software; computer software for application and database integration.

Cl.42;Software engineering services and IT programming services; software and database design services; consulting 
relating to software and database design services; design, development, updating, and maintenance of software and 
database systems; technical support services; hosting a website in the field of computer software and computer 
databases; providing information in the field of computer software and computer databases; application service provider; 
software as a service (SAAS) services; software as a service (SAAS) services featuring software for use in database 
management.
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3408060    10/03/2016
[International Registration No. : 1313840]
Hubei Yulong Investment Holdings Co., Ltd.
196 Jiefang Road, Suizhou 441300 Hubei China

Proposed to be Used
IR DIVISION
Cl.25;Clothing; layettes (clothing); wet suits for water-skiing; waterproof clothing; shoes; hats; socks; gloves 
(clothing); belts (clothing).

Cl.28;Toys; toy pistols; toy masks; machines for physical exercises; balls for games; play balloons; jigsaw puzzle; 
apparatus for games.

Cl.39;Packaging of goods; gift wrapping; transport of travellers; car parking; storage; water supplying; sightseeing 
(tourism); electricity distribution; arranging of travel tours; conducting a sightseeing travel tours.
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3408078    11/04/2016
[International Registration No. : 1313853]
Gordonstoun Schools Ltd.
Gordonstoun School Elgin, Moray IV30 5RF United Kingdom

Proposed to be Used
IR DIVISION
Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies; arranging and 
conducting of conferences, seminars and workshops; boarding schools; organisation of education and sporting 
competitions; organisation of exhibitions for cultural or educational purposes; physical education; practical training; 
publication of books; provision of education and sports facilities; vocational guidance; information and advisory services 
for all of the foregoing.

Cl.43;Providing of food and drinks; temporary accommodation; catering; providing child care centres; retirement 
homes; tourist homes; boarding houses; providing facilities for exhibitions; rental of meeting rooms and temporary 
accommodation; information and advisory services for all of the foregoing.
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3409340    25/03/2016
[International Registration No. : 1314066]
LE SHI INTERNET INFORMATION & TECHNOLOGY (BEIJING) CORPORATION
Room 6184, 6th Floor, Building 19, No. 68 Xueyuan South Road, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.38;Television broadcasting; cable television broadcasting; teleconferencing services; computer aided transmission 
of messages and images; electronic bulletin board services [telecommunications services]; rental of message sending 
apparatus; communications by fiber optic networks; message sending; information about telecommunication; providing 
telecommunications connections to a global computer network.

Cl.41;Bookmobile services; publication of electronic books and journals on-line; entertainment information; club 
services [entertainment or education]; rental of videotapes; production of shows; amusements; game services provided 
on-line from a computer network; health club services [health and fitness training].

Cl.42;Technical research; meteorological information; industrial design; design of interior decor; dress designing; 
computer software design; conversion of data or documents from physical to electronic media; hosting computer sites 
[web sites]; authenticating works of art.
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Priority claimed from 27/11/2015; Application No. : 30 2015 060 939 ;Germany 

3409472    03/03/2016
[International Registration No. : 1313143]
Evonik Degussa GmbH
Rellinghauser Straße 1-11 45128 Essen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; amino 
acids, peptides and proteins for industrial purposes; chemical preparations for use in the manufacture of 
pharmaceuticals, chemical preparations for scientific purposes, other than for medical or veterinary use, chemical 
preparations for analyses in laboratories, other than for medical or veterinary purposes; filtering media of chemical and 
non-chemical substances included in the class; chemical preparations and materials for film, photography and printing; 
salts for industrial purposes; starches for use in manufacturing and industry; detergents for use in manufacture and 
industry; putties; and fillers and pastes for use in industry; unprocessed artificial resins, unprocessed plastics, 
unprocessed and synthetic resins; fertilisers, and chemicals for use in agriculture, horticulture and forestry; fire 
extinguishing compositions; tempering and soldering preparations; chemical substances for preserving foodstuffs; 
tanning substances; adhesives used in industry.

Cl.5;Pharmaceutical and veterinary preparations; medical and veterinary preparations and articles; chemical 
preparations for medical, pharmaceutical and veterinary purposes; amino acids, peptides and proteins for medical and 
veterinary purposes; steroids; biological preparations for medical and veterinary purposes; ferments for pharmaceutical 
purposes; yeast or starch for dietetic or pharmaceutical purposes; enzymes and enzyme preparations for medical and 
veterinary purposes; bacteriological preparations for medical and veterinary purposes; bacteriological preparations for 
medical and veterinary purposes; cultures of microorganisms for medical and veterinary use; nutritive substances for 
microorganisms; bouillons for bacteriological cultures; sanitary preparations for medical purposes, sanitary preparations 
and articles; dietetic food and substances adapted for medical or veterinary use; dietetic preparations and dietary 
supplements; nutritional supplements for humans; dietary supplements for animals; fodder supplements for veterinary 
purposes; fodder supplements for veterinary purposes, consisting of amino acids, peptides and proteins and mixtures 
thereof; dietetic preparations and nutritional supplements; dietetic substances for medical purposes; disinfectants; dental
preparations and articles; preparations for destroying vermin; pest control preparations and articles; fungicides, 
herbicides.

Cl.31;Agricultural, horticultural and forestry products as well as products for aquaculture; live animals; living animals 
for breeding; foodstuffs and fodder for animals; bedding and litter for animals, animal feed preparations; nutrients 
[foodstuffs] for fish and aquacultures; yeast for animal consumption.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; technical consultancy in relation to research 
services relating to the manufacture of chemical, pharmaceutical and veterinary preparations; technical consultancy 
relating to research services in the field of amino acids, peptides and proteins and mixtures thereof for animal food, fish 
fodder and food for aquaculture as well as their medical and veterinary applications; quality control and material testing; 
provision of technical surveys; materials testing and analysis; chemistry services; engineering services; bacteriological 
or chemical laboratory services; consultancy in the field of physics.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services, services in the field of aquacultures.
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3409484    30/03/2016
[International Registration No. : 1313148]
Shenzhen Broad Link Group Co., Ltd
6B, Building 4, Chuangyiqiaoyuan, Qiaocheng East Road, Futian District, Shenzhen 518000 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Baby monitors; video baby monitors; animated cartoons; tablet computers; electronic devices for learning; 
navigational instruments; video telephones; cameras [photography]; eyeglasses; batteries, electric.

Cl.14;Jewellery; ornaments [jewellery]; precious stones; medals; works of art made of silver; wristwatches; clocks; 
works of art of precious metal; alloys of precious metal; works of art of carved jade.

Cl.18;Leatherboard; leather, unworked or semi-worked; moleskin [imitation of leather]; travelling trunks; handbags; 
pocket wallets; bags for sports; imitation leather.

Cl.20;Furniture; furniture fittings, not of metal; work benches; door fittings, not of metal; closures, not of metal, for 
containers; mirrors [looking glasses]; display boards; pillows.

Cl.25;Clothing; children's clothing; babies' pants [clothing]; layettes [clothing]; baby sleeping bag; footwear; hats; 
hosiery; waterproof clothing; scarfs.

Cl.28;Apparatus for games; slides [playthings]; rocking boat; toys; scooters [toys]; toy car; playing balls; skis; 
explosive bonbons [Christmas crackers]; chess.

Cl.29;Meat; foods made from fish; fruit, preserved; eggs; milk products; edible oils; fruit jellies; nuts, prepared; dried 
truffles (edible fungi); albumen for culinary purposes.

Cl.36;Insurance underwriting; financing services; art appraisal; rental of offices [real estate]; real estate agencies; sales 
of commercial houses; leasing of real estate; real estate management; charitable fund raising.
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Cl.41;Club services [entertainment or education]; amusement parks; educational services; instruction services; 
organization of exhibitions for cultural or educational purposes; bookmobile services; publication of books; publishing of 
video tape; zoological garden services; modelling for artists.

Cl.43;Cafes; hotel reservations; canteens; motels; bar services; tea rooms; rental of meeting rooms; retirement homes; 
day-nurseries [crèches]; boarding for animals.
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Priority claimed from 14/12/2015; Application No. : 014906441 ;European Union 

3409485    26/04/2016
[International Registration No. : 1313170]
RUKO GmbH Präzisionswerkzeuge
Robert-Bosch-Strasse 7-11 71088 Holzgerlingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; cutting, drilling, abrading, 
sharpening and surface treatment equipment; motorised drilling tools, countersinking tools, thread cutting tools, drill 
grinders, resistance spot welding electrode mills, reamers and deburrers, conical one-lip bits for sheet metal, step drills, 
hole saws, core hole drills, milling drills, twist drills, centre drills, spotting drills, wood borers, stone drills, percussion 
drills, hammer drills; countersinks, deburring countersinks, spot facers, counterbores, spot welding mills, thread taps, 
threaded chisels, threading dies; cutting discs for use as parts of machines, discs for cutting for use with power tools, 
sharpening wheels (parts of machines); spot welding mills; resistance spot welding electrode mills.

Cl.8;Hand tools and implements (hand-operated) for the treatment of materials and for construction, repair and 
maintenance work; cutting, drilling, grinding, sharpening and surface treatment hand tools; drilling tools, countersinking 
tools, thread cutting tools, drill grinders, reamers and deburrers, conical one-lip bits for sheet metal, step drills, hole 
saws, core hole drills, milling drills, twist drills, centre drills, spotting drills, wood borers, stone drills, percussion drills, 
hammer drills, countersinks, deburring countersinks, spot facers, counterbores, screw taps, threaded chisels, threading 
dies, cutting discs for hand-operated tools, sharpening wheels (hand tools), all of the aforesaid being actuated by hand-
operated apparatus or by hand; sharpening instruments; abrading instruments [hand instruments]; lubricating gel 
sharpening wheels.

Cl.35;Retail services in the fields of hand-operated tools, motor-driven tools, attachment devices, metal goods, 
machinery, construction articles, diy articles; retail teleshopping services in relation to hand-operated tools, motor-driven 
tools, attachment devices, metal goods, machinery, construction articles, diy articles; wholesale services in relation to the
following goods, hand-operated tools, motor-driven tools, attachment devices, metal goods, machinery, construction 
articles, diy articles; online or catalogue mail order in the fields of hand-operated tools, motor-driven tools, attachment 
devices, metal goods, machinery, construction articles, diy articles; mediation of trade business for third parties, 
including within the framework of e-commerce.
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3409490    20/04/2016
[International Registration No. : 1313214]
Yanfeng Automotive Trim Systems Co., Ltd.
399 Liuzhou Road 200235 Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Chronographs (time recording apparatus); navigation apparatus for vehicles (on-board computers); megaphones; 
portable media players; surveying apparatus and instruments; speed checking apparatus for vehicles; kilometer 
recorders or milage recorders for vehicles; automatic steering apparatus for vehicles; thermostats for vehicles; 
simulators for steering and control of vehicles; petrol gauges; gasoline gauges; data processing apparatus; recorded 
computer software; vehicle radios.

Cl.12;Bumpers for automobiles; sun-blinds adapted for automobiles; airbags as safety devices for automobiles; head-
rests for vehicle seats; safety belts for vehicle seats; vehicle seats; upholstery for vehicles; steering wheels for vehicles; 
vehicle running boards; vehicle safety seats for children; hoods for vehicles; vehicle instrument panel; vehicle console; 
vehicle door panel; land vehicle fender.
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3410405    22/12/2015
[International Registration No. : 1313539]
CLIMAVENETA S.p.A.
Via Lodovico Seitz, 47 I-31100 TREVISO (TV) Italy

Proposed to be Used
IR DIVISION
Cl.11;Air conditioning apparatus; air conditioning installations; air driers [dryers]; air filtering installations; air purifying 
apparatus and machines; filters for air conditioning; cooling installations and machines; fans [air-conditioning]; air 
heating installations; heat pumps; heat accumulators; ventilation [air-conditioning] installations and apparatus; water 
chillers; water coolers.

Cl.37;Installation, maintenance and repair of heating, ventilation and air conditioning apparatus; advisory services 
relating to the installation of heating and cooling apparatus; installation of heating and cooling apparatus; maintenance 
and repair of cooling appliances and installations; air conditioning apparatus installation and repair.
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Priority claimed from 28/08/2015; Application No. : 014515241 ;European Union 

3410469    17/02/2016
[International Registration No. : 1313548]
Rovio Animation Ltd
Keilaranta 7 FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.3;Essential oils and aromatic extracts; toiletries; perfumery and fragrances; oral hygiene preparations; body cleaning 
and beauty care preparations; cleaning and fragrancing preparations.

Cl.9;Animated cartoons; audio recordings; audio visual recordings; digital music downloadable provided from a 
computer database or the internet; electronic publications, downloadable; electronic publications, downloadable; 
instruction manuals in electronic format; cinematographic films; pre-recorded audio tapes; exposed film; digital music 
downloadable provided from mp3 internet web sites; holographic images; digital music downloadable provided from the 
internet; weekly publications downloaded in electronic form from the internet; recorded discs bearing images; 
downloadable graphics for mobile phones; downloadable publications; downloadable musical sound recordings; 
downloadable music files; musical video recordings; talking books; records [sound recordings]; audio recordings; 
recorded discs bearing sound; musical sound recordings; musical recordings in the form of discs; pre-recorded videos; 
tape recordings of music; printed publications in machine-readable form; printed publications in optically recorded form; 
printed publications in electronically readable format; animated cartoons in the form of cinematographic films; podcasts; 
computer documentation in electronic form; electronic publications recorded on computer media; training manuals in the 
form of a computer program; sensitized films, exposed; photosensitive media [films, exposed]; cinematographic film, 
exposed; video recordings; recorded data files; games software; recorded content; multimedia content and recorded 
content; software; databases (electronic); computer games programmes downloaded via the internet [software]; 
downloadable electronic game programs; downloadable computer game programs; downloadable video game programs; 
software programs for video games; programmed video games contained on cartridges [software]; recorded computer 
game programs; computer games; video game programs; computer programmes stored in digital form; computer 
software in the field of electronic publishing; personal computer application software for managing document control 
systems; computer software downloaded from the internet; interactive computer software; interactive multimedia 
computer programs; computer software that permits games to be played; application software; education software; 
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computer software downloadable from global computer information networks; children's educational software; computer 
software concerned with children's education; data recorded electronically; audio cassettes; compact discs; dvds; 
electronic data carriers; pre-recorded compact discs; information technology and audiovisual equipment; computer 
operating systems.

Cl.14;Jewels; jewellery boxes and watch boxes; gemstones, pearls and precious metals, and imitations thereof; 
ornaments, made of or coated with precious or semi-precious metals or stones, or imitations thereof; statues and 
figurines, made of or coated with precious or semi-precious metals or stones, or imitations thereof; key rings [trinkets or 
fobs]; trinkets coated with precious metal; key fobs [rings] coated with precious metal.

Cl.16;Disposable paper products; decoration and art materials and media; pastes and other adhesives for stationery or 
household purposes; printed matter; paper and cardboard; books; stationery and educational supplies; works of art and 
figurines of paper and cardboard, and architects' models; bags and articles for packaging, wrapping and storage of paper, 
cardboard or plastics; drawing materials; drawing paper; arts, crafts and modelling equipment.

Cl.18;Walking sticks; luggage, bags, wallets and other carriers; umbrellas and parasols.

Cl.21;Cosmetic and toilet utensils and bathroom articles; brushes and brush-making articles; statues, figurines, 
plaques and works of art, made of materials such as porcelain, terra-cotta or glass, included in the class; tableware, 
cookware and containers; glasses, drinking vessels and barware; services [dishes]; dishes [household utensils].

Cl.24;Fabrics; textile goods, and substitutes for textile goods; linens; textiles made of flannel; textile tissues; 
household textile articles; handkerchiefs; furnishing and upholstery fabrics, household textiles; textiles for furnishings.

Cl.25;Footwear; hats; clothing; sports shirts with short sleeves; menswear; casual shirts; casual trousers; leisurewear; 
layettes [clothing]; swimming trunks; sports clothing [other than golf gloves]; sportswear; tops [clothing]; coats and 
socks; tee-shirts; sweatpants; socks; shorts; slipovers; blousons; long jackets; long sleeve pullovers; printed t-shirts; 
shirts; loungewear; outerclothing for men; short-sleeve shirts; short-sleeved or long-sleeved t-shirts; trousers for 
children; children's wear; skirt suits; gloves [clothing]; collared shirts; running suits; hooded sweatshirts; hooded tops; 
slacks; skirts; denim jeans; sweat shirts; sweat suits; denim jackets; sun hats; peaked headwear; caps with visors; 
bonnets; children's headwear; bonnets [headwear]; sun visors [headwear]; sun visors; caps [headwear]; pumps 
[footwear]; football boots; footwear [excluding orthopedic footwear]; footwear for men; canvas shoes; espadrilles; 
basketball sneakers; gym boots; children's footwear; running shoes; training shoes; leather shoes; footwear for women; 
slip-on shoes; booties; slippers; shoes with hook andpile fastening tapes; sandals; infants' footwear; beach shoes; 
cycling shoes; leisure shoes; costumes for use in children's dress up play.

Cl.28;Fairground and playground apparatus; festive decorations for Christmas trees and artificial Christmas trees; toys,
games, playthings and novelties; sporting articles and equipment; video game apparatus; balloons; fabric toys; carnival 
caps; face masks being playthings; children's multiple activity toy; children's bicycles (other than for transport); board 
games; kites; toy hats; toy tableware; playing balls; toy sporting apparatus; toy vehicles with transforming parts; toys; 
toys simulating objects used by adults in day to day activity; teddy bears; dolls; battery operated toys; toy figurines; 
counters for games; scale model vehicles; miniature car models [toys or playthings]; inflatable toys; building games; 
sports games; children's playthings.

Cl.30;Processed grains, starches, and goods made thereof, baking preparations and yeasts; ice, ice creams, frozen 
yogurts and sorbets; coffee, teas and cocoa and substitutes therefor; baked goods, confectionery, chocolate and 
desserts; sugars, natural sweeteners, sweet coatings and fillings, bee products; salts, seasonings, flavourings and 
condiments; pastries, cakes, tarts and biscuits (cookies); chocolates; bakery goods; foodstuffs containing cocoa [as the 
main constituent]; confectionery in frozen form.

Cl.32;Non-alcoholic beverages; preparations for making beverages; juices; flavoured carbonated beverages; energy 
drinks;  coconut milk [beverages], milk of almonds [beverages], peanut milk [non-alcoholic beverage], rice-based 
beverages, other than milk substitutes,   soya-based beverages, other than milk substitutes; other non-alcoholic drinks; 
cordials;   orange squash.

Cl.41;Publishing and reporting; education, entertainment and sports; translation and interpretation; news reporters 
services; news programme services; publishing of stories; publication of printed matter; publication of the editorial 
content of sites accessible via a global computer network; publishing of electronic publications; providing electronic 
publications; providing on-line electronic publications, not downloadable; publication of texts; on-line publication of 
electronic books and journals (non-downloadable); providing online non-downloadable comic books and graphic novels; 
providing on-line non-downloadable general feature magazines; music publishing and music recording services; music 
publishing services; on-line publishing services; publication and editing of printed matter; publication of printed matter 
relating to education; publication of educational books; publication of educational teaching materials; publication of 
instructional literature; publication of printed matter and printed publications; publication of newspapers, periodicals, 
catalogs and brochures; publication of books; consultation services relating to the publication of books; publishing 
services for books and magazines; publication and editing of books; publication of electronic books and journals on-line; 
electronic desktop publishing; publication of books relating to entertainment; electronic text publishing services; 
publication of electronic books and journals on-line; provision of electronic publications (not downloadable); publication 
of electronic magazines; live band performances; arranging of visual entertainment; arranging of visual and musical 
entertainment; organisation of recreational activities; provision of recreational events; providing recreational areas in the 
nature of play areas for children; information relating to entertainment provided online from a computer database or the 
internet; entertainment services in the nature of an amusement park show; entertainment; provision of entertainment 
services through the media of video-films; provision of entertainment services through the media of publications; 
amusement centers; production of shows; entertainment, education and instruction services; video entertainment 
services; exhibition of video films; provision of recreational activities; leisure services; sporting and cultural activities; 
computer and video game amusement services; providing information on-line relating to computer games and computer 
enhancements for games; providing on-line information in the field of computer gaming entertainment; television 
entertainment; theme park services; theatre entertainment; theatre services; theater productions; adventure playground 
services; popular entertainment services; provision of games by means of a computer based system; providing online 
computer games; provision of on-line entertainment; provision of on-line computer games; game services provided 

7480



online from a computer network; on-line gaming services; providing on-line computer games from a computer database; 
musical entertainment; musical entertainment services; performing of music and singing; live entertainment; children's 
adventure playground services; organisation of events for cultural, entertainment and sporting purposes; organization of 
balls; game services provided via the internet (non-downloadable); electronic game services provided by means of the 
internet; electronic game services and competitions provided by means of the internet; amusement park services; 
entertainment services; amusement and theme park services; amusement park and theme park services; organising of 
shows for entertainment purposes; film distribution; cinematographic entertainment services; distribution of movies; 
rental of motion pictures; live entertainment services; cinema presentations; electronic games services provided from a 
computer database or by means of the internet; electronic games services, including provision of computer games on-
line or by means of a global computer network; entertainment services in the form of television programmes; 
entertainment services in the form of motion pictures; entertainment services for producing live shows; entertainment 
services in the form of cinema performances; provision of entertainment services through the media of audio tapes; 
provision of entertainment services through the media of television; providing entertainment services in the form of 
recorded music; provision of entertainment services through the media of cine-films; entertainment, sporting and cultural 
activities; electronic online publication of periodicals and books; arranging of games; organisation of games and 
competitions; adult training; electronic data processing training; education and instruction; sports and fitness; audio and 
video production, and photography; training in electronics; provision of education courses relating to electronics; english 
language education services; arranging of training courses; education services for imparting language teaching methods; 
provision of language schools and language courses; organisation of language courses; language tuition; provision of 
information relating to training; professional consultancy relating to education; educational advisory services; organising 
of educational games; advisory services relating to education; providing computer-delivered educational testing and 
assessments; provision of educational courses in the field of day-care; educational testing; provision of training and 
education; consultancy services relating to training; provision of education courses; providing of education; education; 
training and further training consultancy; organisation of training courses; provision of training courses; development of 
educational materials; dissemination of educational material; arranging teaching programmes; provision of training 
facilities; education services relating to the development of childrens' intellectual faculties; education services relating to 
computers; education services relating to computer systems; conducting courses, seminars and workshops; educational 
services provided for children; educational services provided for teachers of children; training in the operation of 
software systems; training in the development of software systems; training in the design of software systems; training of 
teachers; teacher training services; education in the field of data processing; education in the field of computing; school 
courses relating to study assistance; training in the use of data processing programs; provision of instruction relating to 
data processing; training services relating to computer-aided design; providing computer assisted courses of instruction; 
instruction in the use of computers;  instruction in the development of computers; services for the provision of training in 
the use of computers; provision of computer related training courses; provision of education courses relating to 
computers; organisation of computer related training courses; training services relating to computers; computer 
education training; training in the operation of computerised systems; training services relating to computer systems; 
computer training; computer training services; training in the development of computer programs; training in the 
operation of computer programs; training in the design of computer programs; provision of instruction relating to 
computer programming; training in computer programming; computer education training services; computerised training 
in career counselling; training relating to computer techniques; provision of courses of instruction in the management of 
information technology; training services relating to the use of information technology; educational services relating to 
information technology; sporting education services; sporting and recreational activities; sporting services; sports 
tuition, coaching and instruction; recreation and training services; services for the production of entertainment in the 
form of film; film production for entertainment purposes; production and distribution of movies; production of 
entertainment in the form of television programmes; production of entertainment in the form of sound recordings; 
animation production services; creating animated cartoons; production of animated programmes for use on television 
and cable; audio, film, video and television recording services.

Cl.43;Services for providing food and drink; services for providing food and drink; providing temporary housing 
accommodations; temporary accommodation; restaurant services; cafeterias; ice cream parlour services; hotels, hostels 
and boarding houses, holiday and tourist accommodation; providing nurseries, day-care and elderly care facilities; 
accommodation bureau services.
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Priority claimed from 02/05/2016; Application No. : 530817 ;Czech Republic 

3411856    02/05/2016
[International Registration No. : 1313438]
Devotion s.r.o.
Na Malé Šárce 801 CZ-164 00 Praha 6 - Nebušice Czech Republic

Proposed to be Used
IR DIVISION
Cl.25;Wedding dresses; evening wear.

Cl.35;Retail, wholesale and on-line sale of wedding dresses.
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Priority claimed from 07/09/2015; Application No. : VA 2015 02195 ;Denmark 

3412387    07/03/2016
[International Registration No. : 1314095]
ELLEGAARD GÖTTINGEN MINIPIGS A/S
Sorø Landevej 302 Høve DK-4261 Dalmose Denmark

Proposed to be Used
IR DIVISION
Cl.5;Blood, live organs and live tissues for medical purposes.

Cl.10;Medical and surgical apparatus and instruments, and parts and fittings therefor (not included in other classes).

Cl.31;Live animals; organisms for breeding.

Cl.44;Medical services, including providing information relating to medical analysis in connection with the treatment of 
persons; animal breeding; veterinary services; agricultural services.
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Priority claimed from 13/10/2015; Application No. : 30 2015 056 112 ;Germany 

3412424    12/04/2016
[International Registration No. : 1314121]
Power Automation GmbH CNC-Automatisierungstechnik
Gottlieb-Daimler-Straße 17/2 74385 Pleidelsheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools, in particular code-controlled machine tools; devices and machines for the automated handling of 
tools and workpieces; tools and accessories for the aforementioned machines, namely robots [machines], lathes 
[machine tools], holding devices for machine tools, notchers [machine tools], and feeders [parts of machines].

Cl.9;Electrical and electronic data processing devices and computers; electrical circuits with digital and analog signal 
processing; apparatus for data input, data output, data transmission and data carrier readers and writers (as far as 
contained in class 9); devices for the automatisation of mechanical machining processes and appertaining accessories; 
controls for machine tools and industrial production plants; computer programs and software for industrial applications; 
computer programs for controlling machines; computer programs for controlling CNC machine tools; microprocessor 
components for industrial applications; industrial computers.

Cl.37;Repair and maintenance of computer hardware.

Cl.41;Training in the field of commissioning, maintenance, operation and programming of computer-controlled 
machines, machines for materials processing and machine tools.

Cl.42;Engineering services; industrial analysis and research services; research in the field of mechanical engineering, 
in particular regarding the control and automatisation technology of machine tools; quality control; design and 
development of computer hardware and software, in particular for controlling machine tools, industrial production plants 
and industrial computers; design and development of programs for data processing; technical consultancy in the field of 
commisioning, maintenance, operation and programming of computer-controlled machines, machines for material 
processing and machine tools; repair and maintenance of computer software.
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Priority claimed from 06/10/2015; Application No. : 2015-096402 ;Japan 

3414045    30/03/2016
[International Registration No. : 1314408]
ASIAN PATENT ATTORNEYS, INC.
P.O. Box 3152 Road Town, Tortola

Proposed to be Used
IR DIVISION
Cl.16;Books; newspapers; magazines [printed publications]; almanacs; catalogues; pamphlets; printed matter.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging, conducting 
and organization of exhibitions for cultural or educational purposes; arranging, conducting and organization of seminars, 
symposiums, conferences, lectures, workshops [training]; publication of books, magazines and other printed matter and 
printed matter in electronic form; providing on-line electronic publications, not downloadable; news reporters services.
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Priority claimed from 05/09/2015; Application No. : VA 2015 02190 ;Denmark 

3415403    04/03/2016
[International Registration No. : 1314333]
Metanoia ApS
Kabbelejevej 3, st. tv. DK-2700 Brønshøj Denmark

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer games; software programs for video games; software applications for computers, 
downloadable; computer games offered online in databases or to global computer network for downloading; publications 
in electronic form offered online in databases or global computer network, downloadable; electronic storage media for 
storing software for computer games and video games; mouse pads; accessories for mobile phones.

Cl.41;Publication and provision of information by electronic multimedia broadcast or network transmission, all for 
entertainment; the provision of computer games online or via global computer network.

7486



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

3415543    25/12/2015
[International Registration No. : 1314347]
KONYA SEKER SANAYI VE TICARET ANONIM SIRKETI
Beysehir Yolu Üzeri, Merkez Konya Turkey

Proposed to be Used
IR DIVISION
Cl.29;Meat; meat, preserved; fish meal for human consumption; fish, not live; fish, tinned; foods made from fish; 
poultry, not live; nuts, prepared; chocolate nut butter; soups; preparations for making soup; bouillon; olives, preserved; 
olive oil for food; milk; milk beverages, milk predominating; condensed milk; milk products; vegetables, dried; 
vegetables, cooked; vegetables, preserved; vegetables, tinned; frozen fruits; fruit jellies; fruit peel; fruit, stewed; fruit-
based snack food; fruits, tinned; peanut butter; peanuts, prepared; tahini [sesame seed paste]; eggs; powdered eggs; 
potato chips; potato crisps; potato flakes; edible oils.

Cl.30;Coffee; cocoa; tea; coffee-based beverages; cocoa-based beverages; chocolate-based beverages; pasta; ravioli; 
noodles; bread; bagels; pastries; pastry dough; puddings; rice pudding; custard; honey; seasonings; condiments; 
sauces [condiments]; baking powder; flour; yeast; yeast extracts for human consumption; starch for food; sugar; 
granulated sugar; cube sugar; powdered sugar; tea; iced tea; confectionery made of sugar; candy; chocolate; chocolate 
confections; biscuits; petit-beurre biscuits; crackers; waffles; chewing gum; edible ices; cooking salt; cereal bars; 
popcorn; crushed oats; corn chips; breakfast cereals; processed wheat for human consumption; crushed barley for 
human consumption; processed oats for human consumption; processed grains for human consumption; rice; molasses 
for food.

Cl.32;Beer; beer wort; mineral water [beverages]; aerated mineral waters; carbonated mineral waters; soda water; table 
waters; spring water; fruit beverages and fruit juices; fruit-flavored beverages; non-alcoholic fruit juice beverages; 
vegetable juice beverages, non-alcoholic; vegetable juice drinks, non-alcoholic; soft drinks; non-carbonated soft drinks; 
soft drinks, non-carbonated; non-alcoholic vegetable juice beverages; non-alcoholic vegetable juice drinks; fruit juices; 
fruit nectars, non-alcoholic; isotonic beverages; lemonades; non-alcoholic energy drinks.
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Priority claimed from 01/09/2015; Application No. : 014518526 ;European Union 

3415733    23/02/2016
[International Registration No. : 1314358]
Peters, Jean-Marc
Limburger Weg 8 B-4700 Eupen

Proposed to be Used
IR DIVISION
Cl.7;Blenders, mixers, agitators and stirrers, all being for fermenters, silos, biogas installations, purification 
installations, liquid manure containers and pits; parts for the aforesaid goods, namely supports, bearings, drive units, 
paddles, impellers, mechanical, hydraulic and pneumatic controlling devices.

Cl.37;Installation, repair and maintenance of blenders, mixers, agitators and stirrers, all being for fermenters, silos, 
biogas installations, purification installations, liquid manure containers and pits and installations, repair and maintenance 
of parts for the aforesaid goods, namely supports, bearings, drives, paddles, impellers, controls.
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3415736    21/04/2016
[International Registration No. : 1314402]
Outrigger Hotels Hawaii
2375 Kuhio Avenue Honolulu HI 96815 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Hotel management for others.

Cl.36;Condominium and vacation apartment management services; real property management services; vacation real 
estate time sharing services.

Cl.37;Real property development services, namely, construction and renovation of shopping centers, hotels, 
condominiums and resorts.

Cl.39;Travel and tour information services; travel agency services, namely, making reservations and bookings for 
transportation.

Cl.41;Arranging and booking of admission to entertainment events and activities in the nature of ticket agency 
services.

Cl.43;Providing temporary accommodations; hotel and motel services; resort lodging services; reservation services for 
temporary accommodations; hotel and temporary accommodation information services.
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Priority claimed from 11/04/2016; Application No. : 86970879 ;United States of America 

3415737    24/04/2016
[International Registration No. : 1314403]
ZeniMax Media Inc.
1370 Piccard Drive Rockville MD 20850 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Mobile application software, namely, electronic game programs; downloadable computer game software offered via 
the internet and wireless devices; computer game software for use with on-line interactive games; video games for mobile 
devices, electronic game programs; downloadable electronic game programs; electronic game software; computer game 
programs; downloadable computer game programs; interactive game programs; interactive game software; downloadable 
computer game software offered via the internet and wireless devices.

Cl.41;Entertainment services, namely, providing online interactive computer and video games; entertainment services, 
namely, providing information relating to computer and video games via the Internet; multimedia entertainment software 
publishing services; publishing interactive computer and video game software; entertainment services, namely, providing 
information relating to personal profiles of computer and video game software users, gaming player performance and 
statistics via a website; entertainment services, namely, providing temporary use of non-downloadable computer and 
video games; entertainment services, namely, providing information about tournaments, events, and competitions in the 
video and computer game field via a website; entertainment services, namely, providing on-line computer and video 
games to subscribers and members.
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Priority claimed from 29/09/2015; Application No. : 685083 ;Switzerland 

3415739    21/03/2016
[International Registration No. : 1314386]
Philipp Plein 
Via Dufour 20 CH-6900 Lugano CH

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.9;Parts and accessories for portable and handheld digital electronic apparatus, particularly pouches for computers 
and tablet computers, sleeves for computers and tablet computers; parts and accessories for mobile telephones, 
particularly pouches and sleeves for mobile telephones; soft cases for cell phones; cases for mobile telephones; cases of 
leather or imitation leather for mobile telephones; bags of fabric or textile for mobile telephones; smartphones; 
smartwatches; electronic tablets; spectacles [optics]; sunglasses; frames for spectacles and sunglasses; cases for 
spectacles and sunglasses; chains for spectacles and sunglasses; strings for spectacles and sunglasses.

Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith not included in other 
classes; jewelry; precious stones; timepieces and chronometric instruments; clocks and watches; key rings (jewelry and 
costume jewelry).

Cl.18;Leather and imitations of leather not included in other classes; animal skins; everyday bags; backpacks; travel 
bags and other luggage; handbags; trunks and suitcases; attaché cases, briefcases and pocket wallets; purses; cases of 
leather or leatherboard and bags [envelopes, pouches] for packaging; card cases; sports bags; satchels; toiletry bags, 
empty; umbrellas; parasols; walking sticks; whips; saddlery.

Cl.25;Clothing, footwear, headgear.

Cl.26;Brooches [clothing accessories]; feathers [clothing accessories]; buckles [clothing accessories]; brassards; 
birds' feathers [clothing accessories]; ostrich feathers [clothing accessories]; belt buckles [clothing accessories]; 
buckles of precious metal [clothing accessories]; badges (for wear) not of precious metal; ornamental novelty badges; 
appliqués [haberdashery]; expanding bands for holding sleeves; ribbons of textile for wrapping; ribbons [haberdashery]; 
cords for clothing; lace for edgings; trimmings for clothing; brooches [clothing accessories]; chenille [passementerie]; 
mage [buns for Japanese hair styles]; ornamental novelty pins, other than jewelry; heat adhesive patches for decoration 
of textile articles [haberdashery]; snap fasteners; removable push-up silicone pads for bras; removable reshaping 
silicone pads for buttocks; elastic ribbons; elastic hair bands; mitten clips; ornamental feathers [trimmings for clothing]; 
festoons [embroidery]; whalebones for corsets; heat adhesive patches for repairing textile articles; patches for repairing 
textile articles; fringes; hair twist ties; embroidered patches for clothing; embroidered emblems; mica spangles; gold 
embroidery; gold embroidery for clothing; belt clasps; hair bands; scrunchies [elastic ornaments for hair]; hair clips; hair 
grips; waving pins for the hair; hair pins; hair nets; motoyui [strings with tassels for Japanese hair styles]; bows for the 
hair; hair ornaments; brooches for the hair; hair barrettes; hair extensions; tresses of hair; hooks [haberdashery]; hooks 
and eyes; shirt buttons; binding needles; pant leg cuff straps; fastenings for suspenders; hat ribbons; hat pins for 
securing hats; hat ornaments [not of precious metal]; frills [lacework]; edgings for clothing; hooks for clothing 
[fastenings]; eyelets for clothing; frills for clothing; fastenings for clothing; clasps for clothing; skirt flounces; hook and 
eye fastening tape; hook and pile fastening tapes; buttons; buttons for clothing; buttons, hooks and eyes, pins and 
needles; chokers [cords]; collar supports; wreaths of artificial flowers; artificial flowers for attaching to clothing; artificial 
flowers; beads other than for making jewelry; haberdashery, except yarns; hair curl clips; metal fasteners for footwear; 
ornamental novelty buttons; novelty buttons; needles; spangles for clothing; wigs; ponytail rubber bands; top-knots 
(pompoms); zipper pulls; zip fasteners; slide locks for bags; zippers and parts thereof; rosettes [haberdashery]; flexible 
buckles for clothing; hooks for corsets; saddlers' needles; decorative cloth patches; decorative ribbons of textile; 
decorative bows of textile; buckles for clothing; shoe laces; bodkins; shoe hooks; shoe eyelets; shoe buckles; shoe 
fasteners; shoe ornaments [not of precious metal]; shoulder pads for clothing; safety pins; silver embroidery for clothing; 
obi-dome [special fasteners for Japanese sashes]; lace and embroidery, ribbons and braid; appliqués of fabric 
[haberdashery]; patches of fabric for clothing; ribbons of textile materials; bows of textile for wrapping; toupees; braids; 
numerals or letters for marking linen; decorative ribbons [haberdashery]; marugushi [ornamental combs for Japanese 
hair styles].

Cl.35;Wholesale and retail sale services, also on the Internet, namely, the sale of soaps, perfumery, essential oils, 
cosmetics, hair lotions, dentifrices, parts and accessories for portable and handheld digital electronic apparatus, 
particularly pouches for computers and tablet computers, sleeves for computers and tablet computers, parts and 
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accessories for mobile telephones, particularly pouches and sleeves for mobile telephones, soft cases for cell phones, 
cases for mobile telephones, cases of leather or imitation leather for mobile telephones, bags of fabric or textile for 
mobile telephones, smartphones, smartwatches, electronic tablets, spectacles (optics), sunglasses, frames for spectacles 
and sunglasses, cases for spectacles and sunglasses, chains for spectacles and sunglasses, strings for spectacles and 
sunglasses, precious metals and their alloys and goods of these materials or coated therewith, not included in other 
classes, fine jewelry, jewelry, precious stones, timepieces and chronometric instruments, clocks and watches, key rings 
(jewelry and costume jewelry), leather and imitations of leather not included in other classes, animal skins, everyday 
bags, backpacks, travel bags and other luggage, handbags, trunks and suitcases, attaché cases, briefcases and pocket 
wallets, purses, cases, card cases, sports bags, school bags, toiletry bags, umbrellas, parasols, walking sticks, whips, 
saddlery, furniture, particularly home furniture, kitchen furniture, mirrors (silvered glass), frames, utensils and containers 
for household or kitchen use, combs and sponges, glassware, porcelain and earthenware not included in other classes, 
fabrics and textile goods, not included in other classes, bed and table covers, clothing, footwear, headgear, brooches 
(clothing accessories), articles for dolls, feathers (clothing accessories), buckles (clothing accessories), armbands, birds' 
feathers (clothing accessories), ostrich feathers (clothing accessories), belt buckles (clothing accessories), buckles of 
precious metal (clothing accessories), clothing accessories, sewing articles and decorative articles of textile, gymnastics 
apparatus, gymnastic and sports articles, games, toys, clothing accessories; Organization of fashion shows for 
advertising purposes; organization of fashion shows for commercial purposes.

Cl.41;Entertainment services; organization of fashion shows for entertainment purposes; sports and cultural activities; 
organization of contests; organization of beauty contests; organization and conducting of parties; production and 
conducting of shows.
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3417151    08/04/2016
[International Registration No. : 1315188]
Allevol Limited
14 Orchardmead, 733 Finchley Road London NW11 8DJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather, and goods made of these materials which are not included in other classes; trunks 
and travelling bags; handbags; rucksacks; purses.

Cl.25;Clothing for men and women; footwear; headgear.
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Priority claimed from 15/12/2015; Application No. : 50826 ;Trinidad and Tobago 

3418432    11/05/2016
[International Registration No. : 1315067]
Google Inc.
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software featuring images of and geospatial information and data about the earth's 
surface, geographic areas, and landmarks for viewing and manipulation; downloadable reports featuring images of and 
geospatial information and data about the earth's surface, geographic areas, and landmarks; satellite navigational 
systems, namely, global positioning systems; satellites; downloadable computer software for providing geographic 
information, interactive geographic maps, and images of maps and mapped locations; computer software for use as an 
application programming interface (API); computer software for the collection, editing, organizing, modifying, 
transmission, storage and sharing of data and information; downloadable image files featuring aerial imagery and satellite 
imagery.

Cl.41;Digital imaging services in the nature of editing of images; aerial and satellite photography services; aerial 
imagery services in the nature of aerial photography; aerial photography services, aerial imagery collection services, 
namely, aerial imagery photography services.

Cl.42;Design, development, implementation, updating, and maintenance of computer software and databases featuring 
images of and geospatial information and data about the earth's surface, geographic areas, and landmarks; providing 
temporary use of non-downloadable software (SAAS) for viewing and manipulation of images of and geospatial 
information and data about the earth's surface, geographic areas, and landmarks; technological consulting services in the
fields of geospatial information and data, geocoding information, geographic information systems, satellite imagery, and 
consulting in relation to photogrammetry and mapping; geospatial services, namely, making maps and scale drawings 
from aerial and satellite photographs; research and design of computer systems in the field of satellite imagery and the 
management of satellite data; application service provider featuring application programming interface (API) software for 
providing online non-downloadable software for accessing satellite imagery and data for web applications on global 
computer networks, mobile devices and applications; hosting a website featuring images of and geospatial information 
and data about the earth's surface, geographic areas, and landmarks. 
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3419122    18/02/2016
[International Registration No. : 1314871]
BERTUZZI FOOD PROCESSING S.R.L.
Corso Sempione, 212 bis I-21052 Busto Arsizio (VA) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines for processing foodstuffs based on fruits and vegetables; machines for preparing foodstuffs based on 
fruits and vegetables; machines for processing and producing foodstuffs for the canning industry and the dairy industry; 
machines for producing extruded foodstuffs; machines for producing fruit and vegetable juices (industry); filling 
machines, including aseptic filling machines; mixer machines; peeling machines;  grinders [machines]; machines for 
extracting puree; cutting machines; heat-exchangers; degassing machines for foodstuffs; centrifuges; cutting machines; 
juice extractors, refiners/pulpers; pitting machines; corers [machines].

Cl.11;Sterilisers; evaporators; pasteurisers; heat treatment machines; filters (parts of industrial installations); cooking 
and distilling machines, and fittings therefor; installations for the heat treatment of food products, for the purpose of 
producing concentrates; evaporators; heat treatment installations for foodstuffs for the purpose of obtaining enzymatic 
inactivation; all aforementioned goods for industrial purposes.
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3419284    16/12/2015
[International Registration No. : 1314589]
Currie & Brown International Limited
Dashwood House, 69 Old Broad Street London EC2M 1QS United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Cost price analysis consultancy; business management consultancy; consultancy services in the field of 
construction cost price analysis.

Cl.36;Property management and financial consultancy related to facilities management.

Cl.37;Construction project management; building construction, repair and consultancy.

Cl.42;Quantity surveying; technical project planning services; quality control services.

7496



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 01/07/2015; Application No. : T201551406 ;Finland 

3420630    31/12/2015
[International Registration No. : 1314618]
Taputa Oy
Sammonkatu 47 FI-33540 Tampere Finland

Proposed to be Used
IR DIVISION
Cl.35;Business and marketing advice on the analysis of consumer buying habits and needs provided with the help of 
sensory, quality and quantity-related data; consultancy relating to business promotion; consultancy relating to 
advertising; market segmentation consultation; advice relating to marketing management; marketing consulting; advisory 
services relating to sales promotion; business advice relating to strategic marketing; business and marketing advisory 
services relating to corporate identity; outsource service provider in the field of customer relationship management; 
business management assistance; commercial management; commercial intermediation services; provision of 
commercial and business contact information; business management of reimbursement programs for others; 
administration of business affairs; business advisory and information services; business assistance; business 
management assistance for industrial or commercial companies; business expertise services; business networking 
services; strategic business planning; corporate management assistance; business efficiency expert services; on-line 
data processing services; data search in computer files for others; compilation of information into computer databases; 
compilation and systematization of information in databanks; business information; providing business information, also 
via internet, the cable network or other forms of data transfer; provision of on-line business and commercial information; 
provision of commercial business information by means of a computer database; provision of commercial information; 
evaluations relating to commercial matters; providing online commercial directory information services; dissemination of 
commercial information; business evaluations relating to business management in commercial enterprises; business 
research; assistance, advisory services and consultancy with regard to business analysis; collection and systematisation 
of business data; market information services relating to market statistics; market reports and market studies; 
computerized market research services; conducting of internal business communication surveys; business and 
marketing analysis services relating to consumer responses; consumer market information services; market research 
data collection services; provision of market research information; analysis of market research data; opinion polling; 
corporate image studies; data compilation for others; collection and systematisation of information into computer 
databases; computerized compilation of customer indexes; compilation of directories for publication on the internet; 
compilation of business statistics and commercial information; computerized business information retrieval; preparation 
of business statistical data; collecting information for business; compilation of lists of prospective customers; 
compilation of statistics relating to advertising; compilation of mailing lists; compilation of direct mailing lists; records 
management services, namely, document indexing for others; compilation of statistics; compilation of statistics for 
business or commercial purposes; compilation of statistical models for the provision of market dynamics information.

Cl.42;Creation of control programs for automated measurement, assembly, adjustment, and related visualization; 
development and creation of computer programmes for data processing; design, creation, hosting and maintenance of 
internet sites for third parties; constructing an internet platform for electronic commerce; commissioned writing of 
computer programs, software and code for the creation of web pages on the Internet; design of information systems 
relating to management; consultancy relating to the design of home pages and websites; consultancy relating to the 
creation of homepages and web pages; development, design and updating of home pages and websites for others; 
creating and maintaining websites for mobile phones; creating, maintaining and hosting the websites of others; creating 
of home pages for computer networks; maintenance of websites and hosting on-line web facilities for others; advisory 
services relating to man-machine interfaces for computer software; software engineering; software customization 
services; project studies relating to software; installation, maintenance and repair of software for computer systems; 
design, development and programming of computer software; maintenance of software; maintenance of computer 
programs; installation and maintenance of Internet access software; development of software for processing and 
distribution of multimedia contents; development of software for multimedia data storing and recalling; development of 
software for data and multimedia content conversion from and to different protocols; providing temporary use of non-
downloadable computer programs; providing temporary use of web-based software; providing temporary use of web-
based applications; providing temporary use of on-line non-downloadable operating software for computer networks and 
servers; providing temporary use of on-line non-downloadable software for importing and managing data; providing 
temporary use of on-line non-downloadable software for database management; providing temporary use of non-
downloadable business software; providing temporary use of on-line non-downloadable software for inventory 
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management; providing temporary use of non-downloadable software for analyzing financial data and generating reports; 
providing temporary use of non-downloadable computer software for preparing invoices over computer networks, 
intranets and the internet; providing temporary use of online non-downloadable investment software; providing temporary
use of on-line non-downloadable software for web site development; providing temporary use of on-line non-
downloadable operating software for accessing and using a cloud computing network; providing temporary use of non-
downloadable software to enable sharing of multimedia content and comments among users; providing temporary use of 
non-downloadable software to enable content providers to track multimedia content; providing temporary use of online, 
non-downloadable computer software for use in broadcast monitoring applications; providing temporary use of on-line, 
non-downloadable software for use in publishing and printing; providing temporary use of non-downloadable computer 
software for use in the creation and publication of on-line journals and blogs; providing temporary use of online, non-
downloadable computer software for language translation; providing temporary use of non-downloadable computer 
software for tracking packages over computer networks, intranets and the internet; providing temporary use of non-
downloadable computer software for preparing shipping documents over computer networks, intranets and the internet; 
providing temporary use of non-downloadable computer software for tracking freight over computer networks, intranets 
and the internet; providing temporary use of non-downloadable computer software for shipment processing over 
computer networks, intranets and the internet; providing or rental of electronic memory space on the Internet; electronic 
data storage and data back-up services; remote computer backup services; providing search engines for obtaining data 
via communications networks; programming of software for inventory management; rental of computer software and 
programs; rental of application software; rental of database management software; rental of computer database software; 
rental of software for importing and managing data; rental of financial management software; rental of operating software 
for computer networks and servers; rental of software for Internet access; rental of Internet security programs; rental of 
software for website development; rental of operating software for accessing and using a cloud computing network; 
rental of software for inventory management; rental of computer software relating to travel; leasing of computer software 
for reading a data stream; leasing of computer software relating to price quotes; rental of computers, data processing 
equipment and computer peripheral devices; rental of web servers; hosting platforms on the Internet; hosting of digital 
content on the Internet; hosting of digital content, namely, on-line journals and blogs; hosting the web sites of others on a 
computer server for a global computer network; hosting of software for use in library management; rental of memory 
space on servers for hosting electronic bulletin boards; hosting of memory space on the Internet for storing digital 
photographs; hosting memory space on the Internet; hosting electronic memory space on the Internet for advertising 
goods and services; consulting in the field of cloud computing networks and applications; cloud computing; hosting on-
line web facilities for others; hosting web portals; hosting websites on the Internet; server hosting; hosting of podcasts; 
hosting of e-commerce platforms on the Internet; hosting online facilities for conducting interactive discussions; 
application service provider (ASP), namely, hosting computer software applications of others; hosting of computerized 
data, files, applications and information; platform as a service (PaaS); software as a service (SaaS); infrastructure as a 
service (IaaS); computer services concerning electronic data storage; computer software services relating to media asset 
management; computer software services relating to digital asset management; computer software services relating to 
enterprise content management; configuring computer hardware using software; configuration of computer networks by 
software; consultancy in the field of computer system integration; consultancy and information services relating to 
software rental; information technology (IT) consultancy.
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3420645    11/01/2016
[International Registration No. : 1314632]
Günther Weber
Weidengasse 18/B/1 A-2362 Biedermannsdorf Austria
Gernot Weber
Untere Hauptstrasse 73 A-2424 Zurndorf Austria

Proposed to be Used
IR DIVISION
Cl.35;Presentation of goods in communication media for retail and marketing purposes.

Cl.42;Quality control.
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Priority claimed from 05/09/2015; Application No. : VA 2015 02189 ;Denmark 

3420647    04/03/2016
[International Registration No. : 1314648]
Metanoia ApS
Kabbelejevej 3, st. tv. DK-2700 Brønshøj Denmark

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer games; software programs for video games; software applications for computers, 
downloadable; computer games offered online in databases or to global computer network for downloading; publications 
in electronic form offered online in databases or global computer network, downloadable; electronic storage media for 
storing software for computer games and video games; mouse pads; accessories for mobile phones.

Cl.41;Publication and provision of information by electronic multimedia broadcast or network transmission, all for 
entertainment; the provision of computer games online or via global computer network.
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3420935    14/01/2016
[International Registration No. : 1315316]
oncgnostics GmbH
Winzerlaer Strasse 2 07745 Jena Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry, science and photography, as well as in agriculture, horticulture and forestry.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services.

Cl.44;Medical and veterinary services; health and beauty care for human beings or animals.
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3421641    20/05/2016
[International Registration No. : 1316521]
NINGBO SINCERE HOLDING GROUP CO., LTD.
No. 8, Chunhui Road, Yinzhou District, Ningbo City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.18;Leather leads; bits for animals [harness]; collars for animals; clothing for pets; harness for animals.

Cl.20;Nesting boxes for household pets; kennels for household pets; dog kennels; scratching posts for cats; pet 
cushions.

Cl.28;Toys for domestic pets; plush toys; dolls' rooms.
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Priority claimed from 29/04/2016; Application No. : 015395254 ;European Union 

3422451    04/05/2016
[International Registration No. : 1315926]
SANDVIK INTELLECTUAL PROPERTY AB
SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.6;Metal alloys, products and articles thereof, including wire, strips, rods, tubes, pipes, plates, sheets, bars, billets, 
blooms, powders, and various pressed and cast products and articles.

Cl.40;Manufacturing of metal alloys, and products and articles thereof, including wire, strips, rods, tubes, pipes, plates, 
sheets, bars, billets, blooms, powders, and various pressed and cast products and articles.

Cl.42;Industrial research and development services in the field of metal alloys and products and articles made thereof.
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3422877    11/02/2016
[International Registration No. : 1316143]
COLAS, Société anonyme
7, place René Clair F-92100 BOULOGNE BILLANCOURT France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, optical or sound recording disks; apparatus for charging electric 
accumulators; scientific, measuring, signaling, checking (inspection) apparatus and instruments; electrical apparatus and 
instruments for measuring, monitoring and checking apparatus for electricity generation; electric measuring apparatus 
and instruments, for monitoring and measuring domestic or industrial consumption of electrical energy; electric 
apparatus for commutation; electric converters; electric collectors; high voltage power lines; fuses; electric control 
panels; electric conduits and cables; equipment for conducting electricity (wires, cables); fiber-optic cables; electric 
ducts; electricity conduits; switches; electric couplings; power metering apparatus; electric counters; gas meters; 
instruments for monitoring heat, electricity indicators; photovoltaic solar panels (photovoltaic modules); thermal 
photovoltaic panels for production of electricity; monitoring apparatus for domestic or industrial electrical energy 
consumption; software intended for the field of energy; adjusting and safety apparatus for gas pipes and for electric, gas 
or water apparatus in home automation installations.

Cl.19;Construction materials and elements not of metal for construction, maintenance, coating, repair and renovation of
buildings, engineering structures, roads, pavement, roadways, seats and other such roads, road surfaces and traffic lanes
and all public works; bitumen, emulsions of bitumen, bituminous products, colorable bituminous binding agents; 
composite bituminous emulsion binding agents and coatings for construction, maintenance, stabilization, repair and 
renovation of roads, industrial floors and floors for sports purposes, landing and parking places and other such roads, 
analog road surfaces and traffic lanes, highways, pavements; cement; lime and other hydraulic binders; mortars; 
concrete; ready to use concrete; curb blocking concrete; dry mortars; aggregates; coatings, coatings for facings, 
coatings for floor smoothing, bituminous coatings and binding agents for road construction, tars; wall coverings 
(building); linings and coverings, not of metal, for building; profiles, reinforcing materials, frameworks and chassis not of 
metal, for building.

Cl.37;Construction; construction information; construction consultation; building construction supervision; masonry; 
insulation services (building); demolition of buildings; rental of construction equipment; disinfection; installation, 
maintenance, and repair of energy distribution machines and devices; Installation, maintenance and repair of electrical 
apparatus and installations, lighting apparatus, heating apparatus, of air conditioning apparatus, electrical apparatus, 
photovoltaic panels, solar panels, wind turbines, boilers, furnaces, burners, cooking, refrigeration, ventilation, air-
conditioning, water supply and sanitary installations,; construction, maintenance and repair of buildings, engineering 
structures, roofs, facades, roads, pavement, roadways, places, road and highway pavements, industrial floors and floors 
for sports purposes and other roads and road surfaces and traffic lanes generating electricity using solar photovoltaic 
panels; maintenance of installations for producing and distributing energy and electricity; construction, maintenance and 
repair of thermal, electric installations, nuclear, hydroelectric, hydraulic power stations, dams, wind farms, oil pipelines, 
gas pipelines, gas transportation conduits, power lines, oil installations, marine turbine farms, photovoltaic farms, tidal 
plants, geothermal power stations and biomass power stations; information and advisory services relating to the 
installation, maintenance, renovation and repair of power generation equipment and installations; supervision, 
management of installation, servicing, maintenance and repair works on apparatus for the production, provision and 
distribution of energy; installation, maintenance, renovation and repair of any system for the protection and security of 
property and individuals; servicing and repair services for installations for the production of energy and electricity, and 
equipment and apparatus in the field of energy production; advice for the construction of installations for the production 
of energy and electricity, nuclear power plants, nuclear reactors, thermal power plants, hydroelectric power plants, 
hydraulic plants, dams, wind farms, oil pipelines, power lines, oil installations, marine turbine farms, photovoltaic farms, 
tidal plants, geothermal power plants and biomass power plants.

Cl.39;Distribution of energy.

Cl.40;Rental of facilities for producing and distributing energy and electricity.
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Priority claimed from 08/10/2015; Application No. : 680569 ;Switzerland 

3422886    05/04/2016
[International Registration No. : 1316397]
Jérôme Lesquendieu
Chemin des Vergers 4 CH-1213 Petit-Lancy Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Perfumes, toilet waters; bath and shower gels and salts for non-medical use; soaps for toilet purposes; body 
deodorants; cosmetics, particularly face, body and hand creams, milks, lotions, gels and powders; body milks, gels and 
oils for tanning and after sun use (cosmetics); make-up products; nail care preparations; nail polish; shampoos; hair 
lotions; essential oils.

Cl.4;Candles and wicks for lighting; perfumed candles; fuels and lighting fuel; tallow candles; tapers (wax candles).

Cl.21;Powder compacts (cases); nail brushes; eyebrow brushes; brushes for cosmetic use; make-up brushes; skin 
cleansing brushes; mascara brushes; eyelash combs; sponges for cosmetic use; hair brushes; combs; cream pots.
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3423204    06/05/2016
[International Registration No. : 1316448]
GEOX S.P.A.
Via Feltrina Centro, 16 I-31044 MONTEBELLUNA FRAZIONE BIADENE (TV) Italy

Proposed to be Used
IR DIVISION
Cl.3;Perfumes; toilet water; deodorants for human beings or for animals; essential oils; oils for cosmetic purposes; air 
fragrancing preparations; scented wood; scented water; sachets for perfuming linen; shoe and boot cream; shoe polish; 
shoe wax; leather preservatives [polishes]; creams for leather; bath preparations, not for medical purposes; cakes of 
toilet soap; cleansing milk for toilet purposes; bath salts, not for medical purposes; lotions for cosmetic purposes; make-
up removing preparations; cosmetic pencils; make-up powder; lipsticks; mascara; lip glosses; eyebrow pencils; make-up; 
sunscreen preparations; sun-tanning preparations [cosmetics]; nail polish; nail care preparations; nail art stickers; false 
nails; after-shave lotions; shaving preparations; depilatories; cosmetic creams; cosmetic preparations for skin care; 
balms other than for medical purposes; beauty masks; cosmetic preparations for slimming purposes; shampoos; hair 
spray; hair dyes; hair conditioners; hair waving preparations; lipstick cases; talcum powder, for toilet use; adhesives for 
cosmetic purposes; tissues impregnated with cosmetic lotions; cotton wool for cosmetic purposes; emery paper; soap; 
perfumery; cosmetics; hair lotions; dentifrices; skin whitening creams; laundry preparations; cleaning preparations; 
polishing preparations; scouring solutions; abrasive paper.

Cl.18;Leather and imitations of leather; bags for sports; bags for campers; bags for climbers; game bags [hunting 
accessories]; attaché cases; school bags; shoe bags for travel; credit card cases [wallets]; briefcases; suitcases; 
shopping bags; card cases [notecases]; leather straps; hat boxes of leather; cases of leather or leatherboard; moleskin 
[imitation of leather]; furniture coverings of leather; pouches, of leather, for packaging; luggage tags; music cases; pouch 
baby carriers; sling bags for carrying infants; suitcase handles; collars for animals; leather, unworked or semi-worked; 
imitation leather; curried skins; bags; handbags; purses; beach bags; rucksacks; trunks [luggage]; valises; garment bags 
for travel; pocket wallets; key cases; vanity cases, not fitted; leather shoulder straps; leather leashes; leather thread; 
straps of leather [saddlery]; animal skins, hides; trunks and travelling bags; umbrellas; parasols; walking sticks; whips, 
harness and saddlery.

Cl.25;Clothing; jackets [clothing]; parkas; overcoats; coats; furs [clothing]; sweaters; jerseys [clothing]; skirts; shirts; 
vests; trousers; tee-shirts; suits; dresses; panties; sports jerseys; ski gloves; gloves [clothing]; muffs [clothing]; 
neckties; scarfs; bandanas [neckerchiefs]; socks; stockings; tights; hosiery; brassieres; sports singlets; corsets 
[underclothing]; petticoats; leggings [leg warmers]; underpants; boxer shorts; underwear; braces for clothing 
[suspenders]; belts [clothing]; money belts [clothing]; sashes for wear; pyjamas; dressing gowns; sleep masks; shower 
caps; bath robes; bathing suits; bathing caps; babies' pants [underwear]; wristbands [clothing]; waterproof clothing; 
masquerade costumes; maniples; wimples; chasubles; clothing for gymnastics; outerclothing; ready-made clothing; 
gaiters; combinations [clothing]; ready-made linings [parts of clothing]; footwear; shoes; sports shoes; gymnastic shoes; 
beach shoes; ski boots; boots; sandals; slippers; boots for sports; football boots; soles for footwear; inner soles; tips for 
footwear; welts for footwear; fittings of metal for footwear; non-slipping devices for footwear; footwear uppers; heels; 
heelpieces for footwear; studs for football boots; headgear for wear; hoods [clothing]; hats; caps [headwear].
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3423828    20/04/2016
[International Registration No. : 1315373]
PERLIGHT SOLAR CO., LTD.
Muyu Administration District, Zeguo Town, Wenling City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.9;Distribution consoles [electricity]; distribution boxes [electricity]; cell switches [electricity]; inverters [electricity]; 
chips [integrated circuits]; silicon epitaxial slice; polycrystalline silicon; semiconductor device; junction boxes 
[electricity]; monocrystalline silicon; distribution device for high voltage explosion protection; power station 
automatization installation; lightning arresters; chargers for electric batteries; galvanic cells; accumulators, electric; solar 
batteries.

Cl.11;Lighting apparatus for vehicles; lighting apparatus and installations; gas lighters; cooking utensils, electric; solar 
furnaces; air conditioning installations; solar collectors (heating); solar water heater; heaters for baths; pocket warmers.

Cl.19;Gypsum board; concrete building elements; refractory construction materials, not of metal; floors, not of metal; 
building materials, not of metal; illuminant paving blocks; roofing, not of metal, incorporating solar cells; buildings, not of 
metal; building glass; coatings (building materials).
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3424341    12/04/2016
[International Registration No. : 1315253]
RICCI FABIANO
Via S. Paolo, 9 I-63831 RAPAGNANO (FM) Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; goods made of these materials included hides, trunks, travelling bags, bags, 
purses, wallets; animal skins; umbrellas; sunshade parasols; walking sticks; whips; harness; saddlery.

Cl.25;Clothing included skirts, suits, clothing of leather, trousers, shorts, jeans, bermuda shorts, shirts, blouses, 
scarves, jerseys, sweaters, tee-shirts, cardigans, vests, overalls, tracksuits, outer clothing, aprons, coats, jackets, 
overcoats, waistcoats, tunics, jackets, furs, wind-resistant jackets, parkas, waterproof clothing, raincoats, fur stoles; 
footwear included shoes, leather shoes, canvas shoes, boots, lace boots, ankle boots, trainers, gymnastic shoes, sports 
shoes, football boots and shoes, beach shoes, rain-shoes, galoshes, slippers, sandals, wooden shoes; headgear included 
hats.
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Priority claimed from 09/09/2015; Application No. : 86750731 ;United States of America 

3424409    07/03/2016
[International Registration No. : 1316147]
Hound Labs, Inc.
6114 LaSalle Ave., 507 Oakland CA 94611 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Scientific instruments, namely, sensors for detecting the levels of THC and other drugs, electronic calibrators for 
breath-THC testing devices; electronic sensors for drug testing; electronic device for collecting and detecting levels of 
THC and other drugs; electronic breath testing units; electrochemical breath testing units; all of the aforementioned 
goods for laboratory testing of collected breath and/or other bodily fluid samples; computer software to test THC levels, 
to enable uploading, downloading, accessing, posting, displaying, processing, streaming, linking, sharing or otherwise 
providing electronic data or information via computer and communication networks, and to otherwise transmit data and 
information between fixed and remote sites; computer application software for the collection, transmission, storage and 
sharing of images, photos, text, data and information to others via the global computer network.

Cl.10;Sensors for detecting the levels of THC and other drugs, electronic calibrators for breath-THC testing devices; 
electronic sensors for drug testing; electronic device for collecting and detecting levels of THC and other drugs; 
electronic breath testing units; electrochemical breath testing units; sensors for drug testing; breath testing units and 
sensors for testing levels of THC; electrochemical drug sensors; all of the aforementioned goods for testing of human 
breath and/or other bodily fluids for testing for the presence of THC and other drugs.

Cl.41;Educational services, namely, providing displays, exhibits, and workshops in the field of effects of marijuana use; 
providing current events news information related to effects of marijuana use, via a global computer network.
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Priority claimed from 02/06/2015; Application No. : 30 2015 041 735 ;Germany 

3424446    17/11/2015
[International Registration No. : 1316135]
Bilstein & Siekermann GmbH + Co. KG
lndustriestraße 1 54576 Hillesheim Germany

Proposed to be Used
IR DIVISION
Cl.6;Nuts, bolts and fasteners, of metal; screw-nuts of metal; screw covers of metal; fixing bolts of metal; pivots of 
metal; threaded nuts of metal; set screws of metal; metal bolts [fasteners]; screw threaded fasteners of metal; screw bolts 
of metal; screw cups of metal; latch screws of metal; metal outlets; latch bolts of metal; screwed plugs of metal; 
shouldered screws of metal; plugs of metal; screws of metal, in particular manufactured by turning processes or cold 
pressing processes.

Cl.20;Screws, not of metal; plastic screws; screw-nuts, not of metal; screw-nuts of plastic; screw cups, not of metal; 
self-locking protective plastic caps for use with bolts; screwed plugs of plastic; plugs of plastic; latch screws of plastic; 
screw threaded fasteners of plastic.

Cl.40;Forming of metal, in particular of screws, screwed plugs, latch screws, screw-nuts and screw threaded fasteners 
of metal; cold forming of metal in particular of screws, screwed plugs, latch screws, screw-nuts and screw threaded 
fasteners of metal; machining of metal for manufacturing of screws, screwed plugs, latch screws, screw-nuts and screw 
threaded fasteners of metal; metal treating, in particular turning and cold pressing in particular of screws, screwed plugs, 
latch screws, screw-nuts and screw threaded fasteners; surface treatment by galvanization; coating, hardening, 
tempering, anodizing and annealing in particular of screws, screwed plugs, latch screws, screw-nuts and screw threaded 
fasteners.

Cl.42;Technical consultation services in particular with respect to product development of screws, screwed plugs, latch
screws, screw-nuts and screw threaded fasteners; computer-aided engineering design and drawing services, namely of 
screws, screwed plugs, latch screws, screw-nuts and screw threaded fasteners; development of new products, namely of 
screws, screwed plugs, latch screws, screw-nuts and screw threaded fasteners; technical drawing/drafting, namely of 
screws, screwed plugs, latch screws, screw-nuts and screw threaded fasteners; product development consultation, 
namely on screws, screwed plugs, latch screws, screw-nuts and screw threaded fasteners.
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Priority claimed from 02/06/2015; Application No. : 30 2015 042 493 ;Germany 

3424604    17/11/2015
[International Registration No. : 1316136]
Bilstein & Siekermann GmbH + Co. KG
lndustriestraße 1 54576 Hillesheim Germany

Proposed to be Used
IR DIVISION
Cl.6;Metals; metal hardware; nuts, bolts and fasteners, of metal; screw-nuts of metal; screw covers of metal; fixing bolts 
of metal; pivots of metal; threaded nuts of metal; set screws of metal; metal bolts [fasteners]; screw threaded fasteners of 
metal; screw bolts of metal; screw cups of metal; latch screws of metal; metal outlets; latch bolts of metal; screwed plugs 
of metal; shouldered screws of metal; plugs of metal; screws of metal, in particular manufactured by turning processes or 
cold pressing processes.

Cl.20;Screws, not of metal; plastic screws; screw-nuts, not of metal; screw-nuts of plastic; screw cups, not of metal; 
self-locking protective plastic caps for use with bolts; screwed plugs of plastic; plugs of plastic; latch screws of plastic; 
screw threaded fasteners of plastic.

Cl.40;Forming of metal, in particular of screws, screwed plugs, latch screws, screw-nuts and screw threaded fasteners 
of metal; cold forming of metal in particular of screws, screwed plugs, latch screws, screw-nuts and screw threaded 
fasteners of metal; machining of metal for manufacturing of screws, screwed plugs, latch screws, screw-nuts and screw 
threaded fasteners of metal; metal treating, in particular turning and cold pressing in particular of screws, screwed plugs, 
latch screws, screw-nuts and screw threaded fasteners; surface treatment by galvanization; coating, hardening, 
tempering, anodizing and annealing in particular of screws, screwed plugs, latch screws, screw-nuts and screw threaded 
fasteners.

Cl.42;Technical consultation services in particular with respect to product development of screws, screwed plugs, latch
screws, screw-nuts and screw threaded fasteners; computer-aided engineering design and drawing services, namely of 
screws, screwed plugs, latch screws, screw-nuts and screw threaded fasteners; development of new products, namely of 
screws, screwed plugs, latch screws, screw-nuts and screw threaded fasteners; technical drawing or drafting, namely of
screws, screwed plugs, latch screws, screw-nuts and screw threaded fasteners; product development consultation,
namely on screws, screwed plugs, latch screws, screw-nuts and screw threaded fasteners. 
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Priority claimed from 21/09/2015; Application No. : 014586663 ;European Union 

3424610    17/02/2016
[International Registration No. : 1316150]
pi-lar GmbH
Gotenring 4 50679 Köln Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life saving and teaching apparatus and instruments; software; apparatus and instruments for the supply, 
distribution, transformation, storage, regulation or control of electric current; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carries; games software; computer software for receiving and sending 
electronic messages and management thereof; data processing equipment and computers; data carriers of all types; 
videotapes; video cassettes; video game cartridges; computer programs [downloadable]; films, exposed; compact discs, 
CD-ROMs and DVDs; motion picture films.

Cl.37;Maintenance and installation of machines and systems.

Cl.38;Telecommunications; machine-to-machine (M2M) communications, namely automated information exchange 
between terminals, remote monitoring control, for others; automatic data transmission between technical devices; 
telecommunications; providing user access to search engines; providing access to information regarding broker 
services, for providing, rental and arranging of access to data networks; gathering, providing and transmission of 
messages and information of all kinds on the internet; providing access to internet portals.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; creation of machine-to-machine communications 
solutions (software), for others; computer programming; installing web sites on the internet for others (web hosting); 
design of network pages and home pages on the internet (web design); technical consultancy in the field of the internet 
page design; providing internet search engines; updating of computer software; computer hardware and software 
consultancy; services of an EDP programmer; repair and maintenance of computer software; installation and 
maintenance of database software for improving internal communications in a company; configuring computer networks 
by means of software; technical project management in the field of electronic data processing, rental of computers and 
computer software.
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Priority claimed from 21/09/2015; Application No. : 86763410 ;United States of America 

3424635    11/03/2016
[International Registration No. : 1316152]
Guilin GFS Monk Fruit Corporation
No.5 Liangfeng Road, Yanshan 541006 Guilin, Guangxi China

Proposed to be Used
IR DIVISION
Cl.3;Toothpaste; deodorant for personal use; non-medicated toiletries.

Cl.5;Dietary supplements for human consumption; dietary food supplements for human consumption; dietary 
supplemental drinks in the nature of sweetened vitamin beverages, mineral beverages and protein drinks for human 
consumption.

Cl.29;Sweetened beverages, namely, dairy-based beverages, soy-milk- based beverages for use as a milk substitute, 
and rice-milk-based beverages for use as a milk substitute; sweetened foods, namely, cheese, yogurt, and dried fruit.

Cl.30;Natural sweetener; non-alcoholic fruit extract additives for culinary, non-industrial use; sweetened foods, namely, 
breakfast cereals, cereal-based snack foods, ice cream, chocolate, and bakery products; sweetened beverages, namely, 
coffee and beverages with a tea base; fruit extract, namely, fruit extracts used as food flavorings; chewing gum.

Cl.32;Fruit juice concentrates; fruit juice; fruit extract, namely, non- alcoholic fruit extracts used in the preparation of 
beverages; vegetable juice; sweetened fruit-flavored beverages; sweetened beverages, namely, soy-based beverages not 
being milk substitutes, almond-based beverages not being milk substitutes, non-alcoholic rice-based beverages not being
milk substitutes, smoothies, and fruit flavored carbonated drinks.
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Priority claimed from 15/01/2016; Application No. : 528077 ;Czech Republic 

3424799    12/05/2016
[International Registration No. : 1316214]
Demokracie 2.1 s.r.o.
Zapova 1559/18 CZ-150 00 Praha Czech Republic

Proposed to be Used
IR DIVISION
Cl.9;Audio-visual teaching apparatus, data processing apparatus, voting machines, calculating machines, computer 
operating programs, recorded computer programs, computer programs [downloadable software], computer software 
applications downloadable, computer hardware, computer software, computer game programs, electronic publications 
[downloadable].

Cl.28;Board games and parlour games, apparatus for games, amusement gaming machines, automatic and coin-
operated, amusement gaming apparatus adapted for use with an external display screen or monitor.

Cl.35;Updating and maintenance of data in computer databases, business efficiency expert services, providing 
business information, provision of commercial and business contacts information, commercial information and advice for 
consumers [consumer advice shop], marketing and marketing studies, business organization consultancy, commercial or 
industrial management assistance, business management and organization consultancy, business investigations, sales 
promotion [for others], compilation of information into computer databases and systemization of information into 
computer databases,  providing business information via a web site, provision of an on-line marketplace for buyers and 
sellers of goods and services, marketing research and opinion polling, advertising, design and dissemination of 
advertising material, dissemination of advertising matter, direct mail advertising and updating of advertising material, 
public relations, compilation of statistics and analysis of market research data and statistics, publishing of publicity texts.

Cl.38;Communications by computer terminals, providing internet chatrooms, providing access to databases, message 
sending.

Cl.41;Arranging and conducting of workshops, educational services, teaching, coaching, training, providing education 
information, providing on-line electronic publications [not downloadable], arranging and conducting of conferences, 
congresses, seminars and symposiums, organization of competitions [education or entertainment], game services 
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provided online [from a computer network], layout services, other than for advertising purposes.

Cl.42;Cloud computing, monitoring of computer systems by remote access, electronic data storage, surveying, 
computer software design, development of computer software, updating of computer software, maintenance of computer 
software and computer software analysis, computer programming, computer software consultancy, information 
technology [IT] consulting services, consultancy in the design and development of computer hardware and software, 
rental of computer software, conversion of data and computer programs (except physical conversion), software as a 
service (SaaS), creating and maintaining web sites for others.
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3424801    06/05/2016
[International Registration No. : 1316234]
Yankuang Group Tangcun Industry Co., Ltd.
Tangcun Town, Zoucheng City Shandong Province China

Proposed to be Used
IR DIVISION
Cl.7;Belt conveyors; single hydraulic prop.

Cl.9;Wires, electric; cables, electric; electricity mains (materials for —) [wires, cables]; copper wire, insulated.
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Priority claimed from 17/08/2015; Application No. : UK00003122632 ;United Kingdom 

3424942    15/02/2016
[International Registration No. : 1315320]
FCFM Group Limited
295 Kings Road LONDON SW3 5EP United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Business advisory services; business management advisory services; business advisory services relating to 
business liquidations; business management services; business management assistance; business management and 
advice; business management consultancy services; business analysis, research and information services; market 
research; advisory, consultancy and information services relating to all of the aforementioned services.

Cl.36;Administration of financial affairs; administration of property portfolios; advice regarding credit; advice relating 
to investments; advisory services relating to credit and debit control, investment, grants and financing of loans; advisory 
services relating to credit; advisory services relating to financial investments; advisory services relating to investments; 
advisory services relating to financing; advisory services relating to finance; advisory services relating to investment 
finance; advisory services relating to financial investment; advisory services relating to financial matters; advisory 
services relating to investments and finance; arranging investments, in particular capital investments, financing services 
and insurance; arranging loans; arranging of credit; arranging of finance; arranging of financial investments; arranging of 
investments; arranging of loans; capital fund investment; capital fund management; capital investment; capital 
investment advisory services; capital investment consulting; capital investment consultation; capital investment fund 
management; capital investment services; computerised financial advisory services; computerised information services 
relating to investments; capital investment consultancy; consultancy services relating to credit; consultancy services 
relating to investment; consultancy services relating to finance; consultancy services relating to financial investment; 
consultation services relating to financial matters; consultations [financial]; consultations relating to credit; consultations 
relating to investment; credit advice; credit advisory services; debt management services; finance services; financial 
advice; financial advice and consultancy services; financial advice relating to investment; financial advisory and 
consultancy services; financial advisory and management services; financial advisory services relating to assets 
management; financial advisory services; financial affairs services; financial consultancy relating to property investment; 
financial consultancy and advisory services; financial consultancy services; financial consultation; financial consultation 
services; financial consulting; financial consulting and advisory services; financial consulting services; financial 
information and advisory services; financial information, data, advice and consultancy services; financial information for 
investors; financial information management and analysis services; financial information services; financial investment; 
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financial investment advisory services; financial investment management services; financial investment services; 
financial investments; financial loan services; financial management; financial management advisory services; financial 
management and planning; financial management relating to investment; financial management services; financial 
planning and investment advisory services; financial planning and management; financial services relating to investment; 
financial services related to property; investment advice; investment advisory services; investment advisory services 
relating to property; investment asset management; investment consultancy; investment consultation; investment 
consultations; investment fund management; investment fund services; investment information; investment 
management; investment management of funds; investment management services; investment of funds; investment 
portfolio management services; investment services; management (financial -); management of a capital investment fund; 
management of capital investment funds; management of financial assets; management of funds; management of 
investment funds; management of investments; management of property; property portfolio management; property 
investment; providing temporary loans; provision of loans; real estate affairs; financial research services; financial 
investment research services; research services relating to real estate acquisition; advisory, consultancy and information 
services relating to all of the aforementioned services.

Cl.41;Education and training; business training services; coaching in economic and management matters; coaching 
relating to finance; training courses relating to business and to finance; management training services; training in 
business skills; training in administration; providing on-line publications; arranging, conducting and organisation of 
conferences, exhibitions, seminars and workshops; educational research; advisory, consultancy and information services
relating to all of the aforementioned services.

Cl.42;Advisory services relating to technological research; advisory services relating to scientific research; building 
research services; preparation of reports relating to technical and scientific research; preparation of technological 
research reports; research and development services; advisory, consultancy and information services relating to all of 
the aforementioned services.
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Priority claimed from 07/07/2015; Application No. : 30 2015 212 687 ;Germany 

3424956    05/11/2015
[International Registration No. : 1316355]
Eyeo GmbH 
Lichtstraße 25 50825 Cologne DE

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.38;Telecommunication services.

Cl.42;Computer software design; computer software consultancy.
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Priority claimed from 06/01/2016; Application No. : 86867232 ;United States of America 

3425452    02/03/2016
[International Registration No. : 1315324]
Aeropostale Procurement Company, Inc.
112 W. 34th Street, 22nd Floor New York NY 10120 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Fragrance for personal use, namely, perfume, cologne and body spray; cosmetics; personal care products, namely, 
skin lotion, skin gel, body lotion, bath gel, shower gel and soap.

Cl.9;Eyewear, namely, sunglasses and cases for sunglasses; cases for computers, tablets and mobile phones.

Cl.14;Jewelry and watches and cases for holding watches.

Cl.18;Bags, namely, handbags, backpacks, book bags, sport bags, messenger bags, beach bags, cosmetic bags, all-
purpose carrying bags, tote bags, shoulder bags, clutch bags, wristlet bags, purses, coin purses and wallets.

Cl.25;Clothing, namely, shirts, t-shirts, tank tops, polo shirts, knit shirts, sweatshirts, hooded sweatshirts, sweatpants, 
pants, jeans, shorts, socks, loungewear and underwear; outerwear, namely, jackets; headgear, namely, hats and caps.

Cl.35;Retail store services and on-line retail store services featuring clothing and related accessories, including 
footwear, headgear, perfume, cologne, personal care products, bags, backpacks, wallets, eyewear, jewelry and 
sunglasses.
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Priority claimed from 14/10/2015; Application No. : 86788169 ;United States of America 

3425477    14/04/2016
[International Registration No. : 1316395]
Starcom MediaVest Group, Inc.
35 W. Wacker Drive Chicago IL 60601 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Advertising agency services; planning and purchasing media time for advertisements of others and promoting 
events of others; providing advertising consulting services in the field of facilitating the planning, buying and selling of 
media and the development of advertising content; marketing research and analysis services; preparing and placing 
advertisements for others; marketing, advertising, content development and brand consulting in the field of brand 
communication strategy services; marketing and advertising consulting services for others, namely, media planning 
services and media buying services and the development of marketing and advertising content; branding services, 
namely, analysis and consulting on brands for businesses; advertising consultation, namely, providing analysis, 
attribution information, reporting and optimization recommendations for online advertising content; content marketing 
services; creation of advertising content; curation of advertising content.

Cl.41;Special event planning; providing information relating to sports and sporting events; providing information 
relating to the organizing of educational, cultural, sporting, or entertainment exhibitions; entertainment and event 
production services, namely, arranging, coordinating and conducting sporting events in the nature of athletic 
competitions, an array of sporting events, sports and athletic competitions, and community sporting events, cultural 
exhibitions, entertainment performances in the nature of live or pre-recorded dance, music, theater, comedy, musical 
band, and rock group performances, showing movies, shows, plays or musical performances; production of television 
programs.
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Priority claimed from 28/08/2015; Application No. : 30 2015 105 629 ;Germany 

3425491    17/02/2016
[International Registration No. : 1315632]
Völpker Spezialprodukte GmbH
Fabrikstraße 1 39393 Völpke Germany

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; chemical lubricant additives; finishing agents (chemical preparations), wax-fillers for 
repairing and trowelling off objects, textile-impregnating waxes (impregnating chemicals); unprocessed artificial resins, 
tanning agents.

Cl.3;Laundry preparations; laundry bleach; furbishing preparations; polishing preparations; wood polishes; polishing 
ink; cleaning and polishing preparations for leather, floor and halls or saloons; polishing waxes; car polishes; shining 
preparations; cleaning pomades; waxes as additives far the production of cosmetics.

Cl.4;Industrial oils and greases; dust binding compositions (in form of oil); adhesion greases; lubricants; waxes for 
candles; the afore-mentioned goods only as raw materials and auxiliaries for use in industry; slip agents and antislip 
agents as wax additive for technical purposes; chemical lubricants with mold-release agents for the plastic industry; 
chemical lubricants with glazing agents for the paper industry; natural and synthetic waxes for industrial purposes 
including in form of raw materials, wax compounds; waxes for use in galvano technique; repair waxes; waxes for 
regulators; dust binding compositions (in form of wax).

Cl.40;Treatment of materials in connection with industrial chemicals, chemical lubricant additives, finishing agents, 
impregnating waxes, unprocessed artificial resins, abrasive, cleaning and polishing preparations, industrial oils and 
greases, lubricants, slip agents, antislip agents, waxes and dust binding compositions; recycling services, as far as 
included in class 40, in particular of chemicals; waste and waste water treatment and destruction.

Cl.42;Scientific and technological services in connection with chemicals, in particular waxes, greases, resins and 
tanning agents; industrial analysis and research services; conducting of chemical and physical analysis, in particular on 
heavy metals; technical consultancy in the field of chemical product development and harmful substance disposal; 
scientific and technological services concerning the commissioned production of specially chemicals; chemical product 
development on behalf of others; quality control.
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Priority claimed from 14/12/2015; Application No. : 302015000083086 ;Italy 

3425535    05/02/2016
[International Registration No. : 1315629]
SILDEHA Pharma S.r.l.
Via Egadi, 7 I-20144 MILANO (MI) Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science.

Cl.3;Essential oils; beauty products for skin treatment; dentifrices; cosmetic preparations; toiletries for personal 
hygiene, hair care lotions; soaps; perfumes.

Cl.5;Disinfectants; dietetic food and substances adapted for medical or veterinary use; dietary supplements for humans 
and animals; food for babies; veterinary and pharmaceutical products; sanitary preparations for medical purposes.
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Priority claimed from 30/04/2015; Application No. : 1309605 ;Benelux 

3425539    07/09/2015
[International Registration No. : 1315871]
Beheermaatschappij Jaguar B.V.
Handelsweg 180 NL-2988 DC RIDDERKERK

Proposed to be Used
IR DIVISION
Cl.29;Preserved, frozen, dried and cooked fruit and vegetables.

Cl.31;Grains and agricultural, horticultural and forestry products, not included in other classes; fresh fruits and 
vegetables.

Cl.35;Commercial business mediation services including advice concerning the purchase, sale, import and export of 
preserved, frozen, dried and cooked fruit and vegetables and of fresh fruit and vegetables; commercial business 
mediation services including advice concerning the bringing together, for the benefit of others (excluding the transport 
thereof), by electronic or other means, of agricultural, forestry and horticultural products, enabling customers to 
conveniently view and purchase those goods; company management; business administration; administrative services.
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Priority claimed from 14/12/2015; Application No. : 302015000083083 ;Italy 

3425689    05/02/2016
[International Registration No. : 1315630]
SILDEHA Pharma S.r.l.
Via Egadi, 7 I-20144 MILANO (MI) Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science.

Cl.3;Essential oils; beauty products for skin treatment; dentifrices; cosmetic preparations; toiletries for personal 
hygiene, hair care lotions; soaps; perfumes.

Cl.5;Disinfectants; dietetic food and substances adapted for medical or veterinary use; dietary supplements for humans 
and animals; food for babies; veterinary and pharmaceutical products; sanitary preparations for medical purposes.
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3426121    11/11/2015
[International Registration No. : 1316356]
Onefootball GmbH
Greifswalder Str. 212 10405 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Mobile phones; telephone receivers; telephone transmitters; transmitting sets (telecommunication); electronic 
publications (downloadable), computers and data processing equipment; screens and printers for computers; computer 
software, in particular for the scanning, displaying, processing and output of multimedia data on computer networks, 
including the internet; machine-readable data carriers of all types containing information, and sound and image recording 
carriers, in particular floppy discs, cd-roms, DVDs, chip cards, magnetic cards, video cassettes, compact discs and video 
discs; collections of information recorded on data carriers; video telephones; apparatus and equipment for the 
transmission of data, not included in the other classes; chips (integrated circuits); encoded service cards and identity 
cards; computer programs, computer operating programs (recorded); computer programs (downloadable software); 
computer keyboards; drives (disk -) for computers; DNA chips; DNA chips; DVD players; electronic pens (visual display 
units); electronic diaries; television apparatus; films, exposed; films on electronic data carriers or being data sets for 
electronic transmission; radiotelephony sets; apparatus for recording, transmission or reproduction of sound or images; 
holograms; identity cards, magnetic; exposed cinematographic film; readers (optical character -); computers; readers 
(data processing equipment); computer mice; mousepads (mousemats); modems; computer hardware monitors; monitors
(computer programs); notebook computers; optical apparatus and instruments; optical data carriers; scanners (data 
processing equipment); transmitters of electronic signals; memories for data processing equipment; telephone receivers; 
facsimile machines; word processors; apparatus for recording sound; tape recorders; sound recording carriers; 
apparatus for the reproduction of sound; transmission apparatus for images and/or sound; walkie-talkies; audiovisual 
teaching apparatus; teaching apparatus; video cassettes; video screens; camcorders; video recorders; video games 
adapted for use with external screens or monitors only; video cassettes.

Cl.16;Publications; printed matter; pamphlets; paper cardboard; books; stickers [stationery]; booklets; office requisites 
(except furniture); photographs and photographic products; drawings; handbooks [manuals]; calendars; catalogues; art 
prints; instructional and teaching material (except apparatus), not included in other classes; magazines (periodicals); 
architecture models; photographs; posters; prospectuses; tickets; bags (envelopes, pouches) of paper or plastics for 
packaging; drawings; periodicals; newspapers.

Cl.35;Inquiries, data search for others in databases and on the internet, for business research purposes; mediation and 
conclusion of commercial transactions for others; arranging subscriptions to telecommunication services for others; 
providing of addresses for advertising purposes; arranging of trading and economic contacts, also over the internet; 
arranging commercial transactions for third parties, also within the framework of e-commerce; provision of commercial 
and business contact information; arranging of contracts, for others, for the buying and selling of goods; arranging of 
contracts, for others, for the providing of services; arranging advertising contracts, for others; commercial intermediation 
services; retailing via the internet in the fields of electric goods and electronic goods, sound recording carriers and data 
carriers, printed matter, stationery, office requisites, bag makers' goods and saddlery, furnishings and decorative articles, 
clothing, shoes and textile goods, toys, sporting goods; presentation of goods on communication media, for retail 
purposes.

Cl.38;Cellular telephone communication; telecommunication service providers; data transmission services, not 
included in other classes; telephone and mobile telephone services; providing of telecommunication channels for 
teleshopping or teleservices; telephone and mobile telephone services; rental of telecommunication equipment; rental of 
telecommunication equipment; information about telecommunication; news agencies; providing telecommunications 
connections to a global computer network; providing user access to global computer networks; providing user access to 
computer programmes in data networks; providing access to information on the internet; forums [chat rooms] for social 
networking; electronic advertising (telecommunications); electronic mail; electronic exchange of messages via chat lines, 
chat rooms and internet forums; electronic mail; radio telecommunications; communications by fiber [fibre] optic 
networks; communications by computer terminals; cabling, routing and connection services for telecommunications; 
computer aided transmission of messages and images; paging services (by radio, telephone or other electronic 
communications systems); satellite transmission; facsimile transmission; telecommunications; telecommunications by 
means of platforms and portals on the internet; teleconferencing services; rental of facsimile apparatus; rental of 
message sending apparatus; rental of telephones; rental of access time to global computer networks; providing access to 
databases; web messaging; message sending.

Cl.42;Telecommunications engineering consultancy; computer software (updating of -); updating of computer software;
updating of internet pages; administration of user rights and authorisation on computer networks; consultancy with 
regard to the design of homepages and internet pages; provision of search engines for the internet; consultancy in the 

7526



field of computers; computer hardware and software consultancy; computer system analysis; designing and creating 
homepages and internet pages; software design services; computer system design; design of telecommunications 
systems; certification agency services (trust centres), namely issuing and management of digital codes and/or digital 
signatures; computer programming; engineering services; computer virus protection services; graphic design; scientific 
testing services; electronic storage of data or conversion of data on to blank CDs from physical to electronic media 
(premastering); electronic data security; preparation of data processing programmes; computer animation design; 
surveying; technical research; creating and maintaining web sites for others; installation and maintenance of software; 
installation and maintenance of internet access software; installation of computer software; configuring computer 
networks by means of software; conversion of computer programmes and data (other than physical alteration); 
conversion of data or documents from physical to electronic media; duplication of computer programs; development of 
new products, for others; server administration; security services for protection against illegal network access; technical 
consultation services [all fields]; technical project management in the field of electronic data processing and/or 
telecommunications; checking of digital signatures; rental and maintenance of memory space for use as websites for 
others (hosting); hiring out data processing equipment; leasing of computer software; hiring out data processing 
equipment; rental of web servers; maintenance of software; recovery of computer data; scientific research services; 
certification services relating to quality; providing or rental of electronic memory space on the internet (webspace); 
consultancy in the field of computers; electronic data storage; research and development (for others).
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Priority claimed from 03/11/2015; Application No. : 15 4 222 873 ;France 

3426126    14/01/2016
[International Registration No. : 1316362]
ESTEBAN, Société Anonyme
Zone Industrielle Sud, BP 15 F-34880 LAVERUNE France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumes, essential oils, cosmetics, hair lotions; dentifrices; depilatories; make-up removing 
products; lipstick; beauty masks; shaving products; preservatives for leather (polishes); creams for leather; incense; 
fragrant wood stick; perfumery; perfumery product; sachets for perfuming linen; perfumed products to be inhaled; room 
fragrances; perfume in the form of scented ceramics; potpourris [fragrances]; perfumed powder for vacuum cleaners; 
extracts of flowers; scented water; eau de toilette, perfume; oils for perfumes; bath oil; oil for bathing; oil for cosmetic 
use; toiletry oil; cosmetic bath preparation; cosmetic products for skin care; hygiene product for cosmetic use on the 
body; hair and skin care product for non-medical use.

Cl.4;Illuminating materials; perfumed candles; candles (for lighting); lighting wicks; fuels and lighting fuel; candle 
(taper); candle; firewood.

Cl.11;Apparatus for lighting, for steam generating, apparatus and machines for purifying air; deodorizing or ambient 
perfuming devices, namely electric home diffusers for fragrancing products, air fresheners, sanitizing devices and their 
components included in this class; deodorizing or ambient perfuming devices, namely electric home diffusing systems 
for fragrancing products, air fresheners, sanitizing devices and their components included in this class.
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Priority claimed from 07/07/2015; Application No. : 30 2015 212 691 ;Germany 

3426134    05/11/2015
[International Registration No. : 1315293]
Eyeo GmbH 
Lichtstraße 25 50825 Cologne DE

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.38;Telecommunication services.

Cl.42;Computer software design; computer software consultancy.

7529



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 13/11/2015; Application No. : 014799068 ;European Union 

3427192    02/05/2016
[International Registration No. : 1316416]
Meusburger Georg GmbH & Co KG
Kesselstr. 42 A-6960 Wolfurt Austria

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys, in particular steel, aluminium, bronze, and brass, unwrought or semi-wrought in 
the form of plates/sheets, bars and profiles; metal components (structural parts of metal); mould bases, die sets and 
standard components for mould making, die making and jigs and fixtures construction; metal goods; shaped metal parts 
which have been processed, drawn, stamped, forged, milled, drilled, turned and/or polished in any way; injection, 
compression and die casting moulds of metal; mould bases and standard components of metal for injection, compression
and die casting moulds and die sets for cutting, stamping, embossing and drawing dies; parts, replacement parts kind 
accessories for all of the aforesaid goods.

Cl.7;Machine tools and dies; cutting, stamping and drawing dies; machine-operated tools and dies, in particular cutting, 
stamping and drawing dies for machining materials of all kinds; cutting tools being parts of machines; injection, 
compression and die casting moulds of metal (parts of machines); base moulds of metal; mould bases and standard 
components of metal (parts of machines) for injection, compression and die casting moulds and die sets for cutting, 
stamping, embossing and drawing dies; tools as parts of machines; tool holders as parts of machine tools, parts, 
replacement parts and accessories for all of the aforesaid goods.

Cl.8;Hand-operated and/or hand-guided tools, apparatus and instruments, in particular pliers, vices, drills, files (tools), 
screwdrivers and spanners; tools, apparatus and instruments (hand-operated and/or hand-guided) for milling, filing, 
grinding, sharpening and polishing materials of all kinds; hand-operated and/or hand-guided cutting, stamping and 
drawing dies, apparatus and instruments; tools for metal processing; parts, replacement parts and accessories for all of 
the aforesaid goods.

Cl.9;Measuring, testing and checking (supervision) apparatus, devices and instruments; proximity switches, limit 
switches, counters and sensors, in particular for measuring, testing and checking (monitoring) of pressure, flow, 
temperature and magnetic fields; optical lenses and lamps; downloadable electronic publications; software; 
downloadable computer software (applications); downloadable electronic books, newspapers, periodicals, magazines, 
catalogues, brochures, newsletters, information brochures, leaflets, prospectuses, posters, folders and information 
portfolios; electronic books, newspapers, periodicals, magazines, catalogues, brochures, newsletters, information 
brochures, leaflets, prospectuses, posters, folders and information portfolios, all of the aforesaid sent via email; 
downloadable publications; electronic publications (downloadable), electronic publications, downloadable; downloadable 
publications in electronic form; computer software downloadable from the internet; parts, replacement parts and 
accessories for all of the aforesaid goods.

Cl.35;Retailing, intermediate trading and wholesaling, and online trading, including via the internet, a web-shop and/or 
via e-commerce, in relation to the following goods: cleaning, polishing, scouring and abrasive preparations, in particular 
for processing and maintenance of metals, metal goods, and metal and plastic parts; retailing, intermediate trading and 
wholesaling, and online trading, including via the internet, a web shop and/or via e-commerce, in relation to the following 
goods: industrial oils, greases and waxes, in particular for protecting, lubricating, separating and cutting metal goods, 
and metal and plastic parts, lubricants; retailing, intermediate trading and wholesaling, and online trading, including via 
the internet, a web-shop and/or via e-commerce, in relation to the following goods: common metals and their alloys, in 
particular steel, aluminium, bronze, brass, unwrought or semi-wrought in the form of plates/sheets, bars and profiles, 
metal components (structural parts of metal), mould bases, die sets and standard components for mould making, die 
making and jigs and fixtures construction, metal goods; retailing, intermediate trading and wholesaling, and online 
trading, including via the internet, a web-shop and/or via e-commerce, in relation to the following goods: shaped metal 
parts which have been processed, drawn, stamped, forged, milled, drilled, turned and/or polished in any way, injection, 
compression and die casting moulds of metal, mould bases and standard components of metal for injection, compression 
and die casting moulds and die sets for cutting, stamping, embossing and drawing dies; retailing, intermediate trading 
and wholesaling, and online trading, including via the internet, a web-shop and/or via e-commerce, in relation to the 
following goods: machine tools, cutting, stamping and drawing dies, machine-operated tools, in particular cutting, 
stamping and drawing dies in the form of machine tools for materials of all kinds, cutting tools, injection, compression 
and die casting moulds of metal (parts of machines), base moulds of metal; retailing, intermediate trading and 
wholesaling, and online trading, including via the internet, a web-shop and/or via e-commerce, in relation to the following 
goods: mould bases and standard components of metal (parts of machines) for injection, compression and die casting 
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moulds and die bases for cutting, stamping, embossing and drawing dies, tools in the form of parts of machines, tool 
holders in the form of parts for machine tools; retailing, intermediate trading and wholesaling, and online trading, 
including via the internet, a web-shop and/or via e-commerce, in relation to the following goods: hand-operated and/or 
hand-guided tools, apparatus and instruments, in particular pliers, vices, drills, files (tools), screwdrivers and spanners; 
retailing, intermediate trading and wholesaling, and online trading, including via the internet, a web-shop and/or via e-
commerce, in relation to the following goods: tools, apparatus and instruments (hand-operated and/or hand-guided) for 
milling, filing, grinding, sharpening and polishing materials of all kinds, hand-operated and/or hand-guided cutting, 
stamping and drawing dies, apparatus and instruments, tools for metal processing; retailing, intermediate trading and 
wholesaling and online trading, including via the internet, a web-shop and/or via e-commerce, in relation to the following 
goods: measuring, testing and checking (monitoring) apparatus, devices and instruments, proximity switches, limit 
switches, counters and sensors, in particular for measuring, testing and checking (monitoring) of pressure, flow, 
temperature and magnetic fields, optical lenses and lamps, downloadable electronic publications, software, downloadable 
software (apps); retailing, intermediate trading and wholesaling, and online trading, including via the internet, a web-shop 
and/or via e-commerce, in relation to the following goods: downloadable electronic books, newspapers, periodicals, 
magazines, catalogues, brochures, newsletters, information brochures, leaflets, prospectuses, posters, folders and 
information portfolios; retailing, intermediate trading and wholesaling, and online trading, including via the internet, a 
web-shop and/or via e-commerce, in relation to the following goods: downloadable electronic books, newspapers, 
periodicals, magazines, catalogues, brochures, newsletters, information brochures, leaflets, prospectuses, posters, 
folders and information portfolios, all of the aforesaid sent via email; retailing, intermediate trading and wholesaling, and 
online trading, including via the internet, a web-shop and/or via e-commerce, in relation to the following goods: 
downloadable publications, downloadable electronic publications, downloadable publications in electronic form, 
computer programs downloadable from the internet; demonstration and presentation of goods by means of websites; 
goods and services presentations; presentation of goods and services using electronic media, communications media 
and/or via internet portals.
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3427229    13/05/2016
[International Registration No. : 1316676]
SabreMark Limited Partnership
3150 Sabre Drive Southlake, TX 76092 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for travel planning, travel arrangement, travel itinerary management and travel expense 
management; computer digital maps; downloadable computer application software for mobile digital electronic devices 
and global computer communications networks for use in trip management.

Cl.35;Advertising services; marketing services; rental of advertising space; business information services; business 
management services; business management services relating to travel; business management services relating to travel 
expenses and cost management accounting relating to travel expenses; providing office functions; business services in 
the nature of postal address validation services; organization, administration, maintenance and searching of data in 
databases; providing computerized office management in the travel field for others; providing information and advice 
regarding all the aforementioned services; all aforementioned services also rendered via global computer network; 
providing business management services relating to travel by mobile digital electronic devices and global computer 
communications networks.

Cl.38;Telecommunications services; providing access to computer networks; providing access to computer databases; 
providing access to data, information and computer software on computer networks; transmission of data, information 
and computer software via global computer networks; electronic messaging services; providing information and advice 
regarding all the aforementioned services; all aforementioned services also rendered via global computer networks; 
providing electronic message alerts to travelers and others concerning itineraries, flights, weather, accommodations, 
destinations, and events by mobile digital electronic devices and global computer communications networks.

Cl.39;Travel planning services; travel arrangement services; travel information services; travel agency services, 
namely, making reservations and bookings for transportation, making reservations and bookings for cruises, making 
reservations and bookings for rail carrier transportation; travel ticketing services; travel ticket reservation services; travel 
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agency services, namely, providing information and making reservations for airline transportation, cruise transportation, 
rail carrier transportation, car rental, travel tour and travel; reservations and bookings of ground transport, air transport 
and water transport; airline and airport check-in services; providing customized driving directions; providing customized 
travel directions; providing aggregated travel information from multiple sources and manages and maintains the data to 
provide travel solutions to travelers and others via a website; providing information and consultancy regarding all 
aforementioned services; providing information, news and commentary in the field of travel; providing travel information 
in the field of travel planning and travel arrangement, geographic digital map images, travel itinerary management and 
travel expense management from online computer databases;  all aforementioned services also rendered via global 
computer networks; travel management, namely, management of accommodations and transportation; travel itinerary 
management services; travel itinerary management services also rendered via global computer networks.

Cl.42;Providing temporary use of non-downloadable computer software for travel planning, travel arrangement, and 
travel itinerary management, for reservations, bookings and ticketing, for airline and airport check-in and for route 
planning; rental of computer software; rental of data carriers and rental of a database server to third parties; weather 
information services; weather forecasting services; all aforementioned services also rendered via global computer 
networks; electronic data storage; providing information and advice regarding electronic data storage.

Cl.43;Arranging temporary housing accommodation; arranging meals; reservations and bookings regarding temporary 
accommodation and meals; information regarding temporary accommodation and bars, cafes and restaurants; providing 
information and consultancy regarding all aforementioned services; all aforementioned services also rendered via global 
computer networks; providing accommodation information, namely, ratings, reviews and recommendations of hotel and 
temporary housing accommodations by means of mobile digital electronic devices and global computer communications 
networks; travel agency services, namely, making reservations and bookings for temporary lodging and making 
reservations and bookings for restaurants and meals.
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Priority claimed from 23/12/2015; Application No. : 014957757 ;European Union 

3427239    14/04/2016
[International Registration No. : 1316671]
CARCODIS
Avenue Louise 272-274 B-1050 Bruxelles

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products and perfumes.

Cl.29;Processed fruits, mushrooms and vegetables (including nuts and pulses); edible oils.

Cl.30;Salt, seasonings, food flavorings other than essential oils and condiments.

Cl.33;Spirits and liqueurs.
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Priority claimed from 22/12/2014; Application No. : 30 2014 074 814 ;Germany 

3427253    22/06/2015
[International Registration No. : 1316810]
ThyssenKrupp AG
ThyssenKrupp Allee 1 45143 Essen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemical preparations for facilitating the alloying of metals; chemical additives for use 
in the casting of metals; chemical additives for use in the moulding of metals; manures; foundry sand, foundry moulding 
preparations and binding substances; adhesives used in industry.

Cl.4;Benzol, coal tar oil, coal and coke (fuel).

Cl.6;Ores; common metals and their alloys and products made therefrom, included in this class, namely, unwrought and
semi-wrought common metals and their alloys and products made therefrom, in particular rods, panels, bands, sheets 
and plates, in particular tailored blanks, pipes and fittings therefor, tinplate and blackplate, sleepers, rails and other track 
parts for railbound vehicles, in particular side guide rails and glide strips for magnetic suspension trains, special profiles, 
bungs, planks and trench sheets, sheet piling, light sections, sheet pile crossbeams and fittings, flood sheet piling, box 
sheet piling, steel poles, staves, flat panel and shipbuilding profiles; flat products of stainless steel (corrosion-resistant, 
acid-resistant, heat-resistant), nickel-based materials, titanium and titanium alloys, grain-oriented or non-grain-oriented 
electrical and/or magnetic steel materials or sheets, work platforms, temporary bridges, and scaffolding and falsework 
and parts therefor, namely, formwork, props, beams, wires and ropes, and wire mesh and other wire products, sheet metal
goods, weld filler materials, in particular, soldering wire, welding rods, and cored wires, storage and transport containers, 
prefabricated and collapsible transportable buildings and parts therefor, in particular container offices and workshops, 
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houses, halls, garages, bridges, windows, doors, gates, and roof, ceiling and wall construction elements, cast parts of 
metal, soldering materials, namely, soldering wire, rods of metal for brazing, goods of common metal not included in 
other classes, namely, containers, construction fittings, roof panels, facade panels, springs, windows, window sills, 
window frames, grilles, hooks, cramps, supports for propping up ships, runners, nails, profiles, space trusses, rings, 
loops, locks, screws, silos, pins, gate and door frames, gates and doors, supporting structures, staircases, door panels, 
door handles, screw-connection parts, wall panels, brackets, fences and parts therefor, fittings for the aforesaid goods, 
included in this class, metal building materials, in particular prefabricated sandwich components consisting 
predominantly of sheet metal for the construction of industrial buildings, halls and homes, ironmongery, small items of 
metal hardware, pipes and tubes of metal; non-electric cables and wires of common metal, transportable buildings of 
metal, metal building materials, scaffolding included in this class and concrete formwork elements and parts therefor of 
metal for concrete, rails and railway switches of metal, railway material of metal, fixtures of metal for guiding and gripping 
rail vehicles being parts for railway rails.

Cl.7;Drives for machines; transmission shafts, other than for land vehicles; construction machines; mechanical 
apparatus and mechanical devices and equipment consisting thereof for manufacturing precursors or products for the 
medicines and food industry, chemical industry, manures industry, plastics industry and cosmetics industry, including 
fittings for the aforesaid equipment; mechanical synthetic gas producers, other than gas producers for motor vehicles; 
machines for the food industry, including fittings; installations consisting of machines for the chemical industry for steam 
reforming, including fittings; installations consisting of machines for the chemical industry for producing manures, 
including fittings; gas treatment machines, including fittings; compressors (machines); hydraulic or pneumohydraulic 
pressure transducers, hydraulic or pneumohydraulic pressure boosters; machines for the textile industry; fittings for 
engine boilers; lifts, included in this class, mechanical escalators and moving walkways, platform lifts, lifting platforms 
for people, passenger bridges, moving staircases, stair lifts; parts for lifts, escalators, moving walkways, platform lifts, 
lifting platforms for people, passenger bridges (machines), moving staircases, stair lifts, included in this class; fluidisers, 
namely, apparatus for fluidising bulk material using gas flows to promote flow properties, including fittings; generators 
for generating energy to drive machines; machines for producing energy; electric generators; industrial robots 
(machines); machines for processing metal, wood and plastics; machine tools; drilling machines and parts therefor; 
machines for positioning, aligning and holding components; machine-driven elevating apparatus and machines for lifting 
goods; machines for securing, obtaining, processing and breaking off mineral substances, soil, stone, excavated 
material, used materials, ores, scree and masonry; machines for loading bulk material and piece goods; machines for 
producing mortar and concrete, and prefabricated parts made therefrom; excavators; conveying machines; machines for 
handling molten metals; electric and laser welding apparatus; welding electrodes; flaming machines for flaming cold or 
warm metal materials, metal work pieces or semi-finished metal products (like blocks, bars, coils or slabs); gas-operated 
cutting blow pipes; mixers (machines); mills (machines); presses (machines); pumps (machines), including fittings; 
electric beaters; motors and engines and parts therefor, other than for land vehicles; turbines and parts therefor, other 
than for land vehicles; gear boxes and parts therefor, other than for land vehicles; gate drives; tools (parts of machines); 
piston rods (parts of machines); bearings (parts of machines); centrifuges (machines); railroad constructing machines; 
drums (parts of machines); electric starter apparatus for motors and engines; electric cold-start systems for motors and 
engines; ship and aeroplane engines and parts therefor.

Cl.9;Apparatus for physical measurements and physical material testing and control of materials, in particular or raw 
materials; optical and electronic apparatus, included in this class; nautical, surveying, signalling and monitoring 
apparatus; simulators for the steering and control of vehicles for civil and military applications; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission, processing or reproduction of sound, images or data; data carriers; data processing apparatus 
and computers, included in this class; computer software; electric cables; fire-extinguishing apparatus; checking 
(supervision) apparatus and instruments; magnets; measuring apparatus and instruments; photovoltaic elements, 
namely, solar collectors for generating electricity; electric/electronic control and regulating apparatus, included in this 
class; life saving apparatus and equipment; sonars.

Cl.11;Steam generating installations, including fittings; distillation apparatus, including fittings; warming, heating and 
refrigerating installations, apparatus and machines, including fittings; drying installations and apparatus; machines for 
thermal treatment of residues (heating apparatus), including fittings; machines for producing coke, including fittings; 
furnaces for industrial purposes, including fittings; solar collectors (heating), including fittings.

Cl.12;Vehicles and apparatus for locomotion by land, air or water; parts for vehicles and apparatus for locomotion by 
land, air or water, included in this class; bodies of metal for vehicles and apparatus for locomotion by land, air or water; 
engines for land vehicles.

Cl.17;Semi-finished products of plastic and plastic mouldings for mechanical engineering, vehicle construction and 
house building, in particular for touch protection, spray guard, dust protection, noise protection, housing or 
encapsulation, and for building roofing, building facades, building partition walls, building balcony, building protection 
and gardening; plastics in extruded form for use in manufacture, in particular plastic mouldings for vehicle construction 
and house building; packing, stopping and insulating materials; plastic film, other than for wrapping; adhesive tapes, 
included in this class; plastic welding fillers in the form of wire, being powders or granules, included in this class; seals 
for windows.

Cl.19;Asphalt, coal tar, pitch and bitumen; building materials (non-metallic); scaffolding and formwork and parts 
therefor, included in this class, not of metal; cast, pressed, drawn or machined mouldings, not of metal, for building, in 
particular plastic molding and resin transfer molding components made of polyamide (PA), polycarbonate (PC), 
polyaryletherketone (PAEK), polyetherimide (PEI), polyethyleneterephthalate (PETP), polyoxymethylene (POM), 
polyethylmethacrylate (PMMA), polypropylene (PP), polyetrafluroethylene (PTFE), polyvinylchloride (PVC), polysulfone 
(PSU), polyvinylidenfluoride (PVDF) plastics.

Cl.35;Personnel management consultancy; temporary employment agencies; business management and organisation 
consultancy; professional business analysis of business processes; business management; business administration; 
business investigations; book-keeping; office functions; online service providers, namely, compilation of data relating to 
business matters, repair, installation and assembly of goods, entertainment and providing of training using computer 
databases; statistical services, namely, compilation of statistics; arranging and concluding of commercial transactions, 
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for others; auctioneering; marketing; advertising; marketing studies and analyses; opinion polling; organisation of trade 
fairs and exhibitions for commercial or advertising purposes; rental of office machines and office furnishings; 
compilation of information into computer databases; media consultancy, namely, organisational consultancy in the field 
of press and public relations; supply management of other vehicle commodities and non-durable vehicle parts; leasing of 
office equipment and facilities.

Cl.36;Financial affairs; financial sponsorship; real estate affairs; fleet management, namely, financial leasing of fleet 
vehicles, vehicle financing; credit leasing; financial services relating to loans; leasing and lease-purchase financing, 
namely, leasing of office space; real estate leasing; insurance.

Cl.37;Building construction; rental of scaffolding, formwork, work platforms and construction apparatus; painting and 
lacquering; rental of construction equipment; rental of construction equipment; rental of industrial machines, namely 
construction apparatus and equipment for earthworks, in particular sheet piling, construction machines for anchoring, 
drilling, pressing, vibrating, pile driving and drawing techniques, flood protection systems, included in this class; facility 
management in the field of technical facilities, namely, repair, maintenance and servicing of real estate, including 
permanently connected supply installations therefor; cleaning of buildings; assembly, maintenance and repair of lifts, 
escalators, moving walkways, platform lifts, lifting platforms for people, passenger bridges, moving staircases, stair lifts; 
assembly, maintenance and repair of equipment and machines for use in mining, open-cast mining, quarrying, ore or coal 
mining, demolition and road building; assembly, maintenance and repair of buildings; assembly, maintenance and repair 
of industrial machines and manufacturing installations; assembly, maintenance and repair of telecommunications 
apparatus; assembly, maintenance and repair of modules or systems for the power train and undercarriage parts of 
vehicles and apparatus for locomotion by land, air or water; assembly, maintenance and repair of vehicles and apparatus 
for locomotion by land, air or water and parts therefor; assembly, maintenance and repair of technical apparatus in real 
estate; assembly, maintenance and repair of transportable buildings, room modules, refrigerating chambers and parts 
therefor; assembly, maintenance and repair of fence and gate installations; assembly, maintenance and repair of rail 
systems; scaffolding; vehicle fueling services; leasing of stair elevators and lifts; leasing of building construction 
equipment, in particular of sheet piling machines such as pile driving, extracting equipment, drilling and pressing 
equipment, anchor equipment and flood protection systems.

Cl.38;Radio and television broadcasting; subscription television and radio broadcasting services, Internet and intranet 
communication and access services, namely, providing user access to global computer networks, providing access to 
platforms on the Internet, providing access to portals on the Internet, providing access to forums, chatlines and 
chatrooms on the Internet, e-mail services; telecommunications; services of news agencies, namely, compilation and 
supplying of information, texts, drawings and images as news and current affairs information; providing of access to and 
transmission of information, texts, drawings and images, messages and data on computer networks; rental of 
telecommunications equipment; online service providers, namely, compilation and supplying of information, texts, 
drawings, images and messages relating to business matters, repair, installation and assembly of goods, entertainment 
and training being provided by news agencies; providing of access to and transmission of information, texts, drawings, 
images, messages and data on computer networks relating to business matters, repair, installation and assembly of 
goods, entertainment and providing of training; online service providers, namely, providing of access to data networks; 
rental of access time to databases.

Cl.39;Removal services; transport; packaging and storage of goods; logistics in the transport and warehousing sector; 
water, steam, electricity and gas distribution, water, steam, electricity and gas supply (transport); removal of waste and 
hazardous waste, including in the form of contaminated soil; fleet vehicle leasing; tracking, locating and monitoring of 
ships; leasing of vehicle fleets.

Cl.40;Treatment of materials, namely, prefabrication of workpieces, production of profiles, production of slit strips, 
cutting of sheets and plates of metal, boards or trapezoids, curing of materials and surface finishing, in particular by 
means of hot dip galvanising, hot dip aluminising, zinc plating or organic coating; custom manufacture of bodies for 
vehicles, chassis parts, components for vehicle undercarriages and components for vehicle drives, in particular internal 
combustion engines, for others; toolmaking in the form of custom manufacture, for others; waste, waste water and 
pollutant treatment, recycling of waste, waste water, scrap and trash; services provided by print shops, namely, printing; 
services provided by locksmiths (metal treating); services provided by carpenters (woodworking).

Cl.41;Providing of training; sporting and cultural activities; radio, television, video and film production; publication of 
books, periodicals, newspapers and other publications, including in the form of radio, television, video and film 
programmes and in electronic form via databases and online services; rental of books, periodicals, newspapers; rental of 
radios, television sets, video equipment, movie projectors, CDs, tapes and DVD players and recorders, and cameras; 
provision of translation services; media consultancy, namely, providing of training and further training in the field of 
public relations; photography.

Cl.42;Architecture; urban planning; structural engineering; mining engineering; chemistry services; engineering in the 
field of computer science; engineering; design of interior decor; media consultancy, namely, consultancy and technical 
research in the field of information technology; physics (research); software programming; stress analysis (construction 
planning); technical drawing; surveying, included in this class; research, construction of prototypes for research 
purposes and for technical product development, and research in the field of technology for ships; material testing; 
technical consultancy in the field of computing; installation and maintenance of computer software; rental of data 
processing installations and computers; technical analysis of IT infrastructures; technical design and technical planning 
of installations and apparatus for telecommunications; contaminated site management, namely, technical design of 
property decontamination projects; computer rental.
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Priority claimed from 28/10/2015; Application No. : 1320001 ;Benelux 

3427693    28/04/2016
[International Registration No. : 1316886]
IDEAL FIBRES & FABRICS WIELSBEKE N.V.
Ooigemstraat 2 B B-8710 Wielsbeke

Proposed to be Used
IR DIVISION
Cl.22;Ropes, string, nets, tents, awnings, tarpaulins, sails, sacks and bags (not included in other classes); padding and 
stuffing materials (except of paper, cardboard, rubber or plastics); raw fibrous textile materials; fibers for textile use.

Cl.23;Yarns and threads for textile use.

Cl.27;Carpets, rugs, mats and matting, linoleum for covering existing floors and other floor coverings, namely vinyl 
floor coverings and plastic floor coverings.

7538



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

 

3427749    16/02/2016
[International Registration No. : 1317306]
MPG MAKINE PRODÜKSIYON GRUBU MAKINE IMALAT SANAYI VE TICARET ANONIM SIRKETI
2.Organize Sanayi Bölgesi Evrenköy Caddesi No.14 Selçuklu / Konya Turkey

Proposed to be Used
IR DIVISION
Cl.12;Vehicle bodies; tipping bodies for trucks; trailers for tractors; frigorific bodies for land vehicles; trailer hitches for 
vehicles; dampers for vehicles; lifting equipment, namely, tailboard lifts [parts of land vehicles].

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of 
statistics; rental of office machines; systemization of information into computer databases; telephone answering for 
unavailable subscribers; business management, business administration and business consultancy; accounting; 
commercial consultancy services; personnel recruitment, personnel placement, employment agencies, import-export 
agencies; temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a 
variety of goods, excluding the transport thereof, enabling customers to conveniently view and purchase those goods, 
namely, vehicle bodies, tipping bodies for trucks, trailers for tractors, frigorific bodies for land vehicles, trailer hitches for 
vehicles, dampers for vehicles and lifting equipment, namely, tailboard lifts [parts of land vehicles], such services may be 
provided by retail stores, wholesale outlets, by means of electronic media or through mail order catalogues.
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Priority claimed from 05/08/2015; Application No. : 1315037 ;Benelux 

3428001    05/02/2016
[International Registration No. : 1316656]
ALEXEM, sprl
Rue du Marché au Charbon 112 B-1000 BRUXELLES

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins; trunks and suitcases; umbrellas and parasols; walking sticks; 
whips, harness and saddlery; luggage, bags, wallets; leather laces; leather straps; trimmings of leather for furniture; 
boxes of leather.

Cl.25;Clothing, footwear, headgear; belts [clothing].

Cl.33;Alcoholic beverages (except beers); preparations for making alcoholic beverages; spirits and liqueurs; vodka.
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Priority claimed from 04/12/2015; Application No. : UK00003139232 ;United Kingdom 

3428135    12/04/2016
[International Registration No. : 1316670]
J & P Coats, Ltd.
1 George Square, Glasgow G2 1AL Scotland United Kingdom

Proposed to be Used
IR DIVISION
Cl.17;Yarns and threads, not for textile use; elastic threads and elastic yarns, not for use in textiles; covered rubber 
thread and yarns, not for textile use; yarns and thread of carbon fibres, other than for use in textiles; yarns and threads of 
ceramic fibres, other than for use in textiles; yarns and threads of plastic materials, not for textile use; yarns and threads 
of rubber, not for use in textiles; yarns of carbon fibre; carbon fibres, other than for textile use; semi-worked polymer 
resins in the form of fibres, other than for textile use; fibres impregnates with synthetic resins for use in manufacture; 
spun polyester fibre, other than for textile use; vulcanized fibre; plastics fibres, other than for textile use; glass fibre and 
glass wool for insulation; chemical fibres not for textile use; synthetic fibres, other than for textile use; yarns, threads and 
fibres for insulation, other than for textile use.

Cl.21;Yarns and threads, other than for insulation or textile use; glass yarns and glass threads, not for textile use; 
fibreglass yarns and threads, not for textile use; fibreglass other than for insulation or textile use; vitreous silica fibres, 
not for textile use.

Cl.23;Yarns and threads, for textile use.

Cl.40;Custom assembling of spools of yarns, threads and fibres for others; custom manufacture of spools of yarns, 
threads and fibres for others; custom assembling services, namely, taking existing spools of thread, yarn and fibre and 
rewinding these on to new spools of the same or different sizes for others; dyeing services; dyeing of yarns, threads, 
fibres and zip fasteners; advisory, consultancy and information services relating to all of the aforementioned services.
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Priority claimed from 05/10/2015; Application No. : 14643704 ;European Union 

3428182    05/04/2016
[International Registration No. : 1319026]
Fastems Oy Ab
Tuotekatu 4 FI-33840 Tampere Finland

Proposed to be Used
IR DIVISION
Cl.7;Robots; industrial robots for treatment of materials; industrial robots for feeding, transferring and transportation of 
workpieces; industrial robots for assembly and installation;  moving and handling equipment for treatment and 
production of materials; automated conveyors and conveyor belts; automated loading machines; automatic industrial 
machines for material sorting, collecting and delivery, dispensing machines and devices; machines, modules and robotic 
mechanisms for automated multi-level storages.

Cl.9;Optical, weighing, measuring, supervision -, control - and signaling apparatus and instruments for treatment of 
materials and for material handling systems; sensors for material handling systems; data processing equipment, 
computers; computer software; electronic control systems; production control systems; apparatus for recording, 
transmission or reproduction of sound or images for material handling quality control systems; magnetic data media, 
recording discs; laboratory robots.

Cl.37;Maintenance, repair and installation services relating to machines and apparatus in industrial material handling 
systems; maintenance, repair and installation services relating to machines and apparatus in factory automation systems.

Cl.42;Development, design and programming of production systems and production control systems; design and 
development of computer software, robots and data processing equipment; programming and installation of computer 
software; update and maintenance of computer software; scientific and technological services and research and 
development related thereto; industrial analysis and evaluation services; technical support and related consultation 
services for production control systems and factory automation systems; factory automation system platform as a 
service (PaaS); factory automation system software as a service (SaaS); factory automation infrastructure as a service 
(IaaS); testing, authentication and quality control services for industrial material handling systems and factory automation 
systems.
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3428239    11/04/2016
[International Registration No. : 1317039]
Gordonstoun Schools Ltd.
Gordonstoun School Elgin, Moray IV30 5RF United Kingdom

Proposed to be Used
IR DIVISION
Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies; arranging and 
conducting of conferences, seminars and workshops; boarding schools; organisation of education and sporting 
competitions; organisation of exhibitions for cultural or educational purposes; physical education; practical training; 
publication of books; provision of education and sports and facilities; photography; vocational guidance; information and 
advisory services for all of the foregoing.

Cl.43;Providing of food and drinks; temporary accommodation; catering; providing day care services for children; 
boarding houses; providing facilities for exhibitions; rental of meeting rooms and temporary accommodation; information 
and advisory services for all of the foregoing.
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3428242    26/02/2016
[International Registration No. : 1317035]
Limited Liability Company "RIZOLIN"
ul. Klubnaya, 10, s. Ul'yanovka, Omsky rayon RU-644528 Omskaya oblast Russian Federation

Proposed to be Used
IR DIVISION
Cl.17;Insulating materials; insulating fabrics; substances for insulating buildings against moisture; insulating tapes; 
adhesive bands, other than stationery and not for medical or household purposes; insulating plaster; waterproof 
packings; foils of metal for insulating.

Cl.19;Roofing, not of metal; roof coverings, not of metal; bituminous coatings for roofing; bitumen paper for building; 
bituminous products for building.

Cl.35;Sales promotion for others.
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Priority claimed from 20/01/2016; Application No. : 302016000004927 ;Italy 

3428260    10/02/2016
[International Registration No. : 1316610]
CLAIND S.R.L.
Via Regina, 24 - Localita' Lenno TREMEZZINA (CO) Italy

Proposed to be Used
IR DIVISION
Cl.7;Inert gas generators (machines); nitrogen generators for laser cutting applications; nitrogen generators for laser 
cutting applications; nitrogen generators for the food industry; nitrogen generators for industrial applications; 
compressors; spin driers; electrolysis equipment; pressure regulators; parts of the above mentioned products.

Cl.9;Electrolysers; air-gas generators for scientific experiments in laboratories; gas generators for analytical 
applications; air analysis apparatus; gases analysis apparatus; gas analyzer; oxygen analyzers; parts of the above 
mentioned products.
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3428386    09/05/2016
[International Registration No. : 1316880]
CALAF TRENCHING, S.L.U.
Carretera de Manresa, 50-60 E-08280 CALAF, BARCELONA Spain

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (other than for land vehicles); machine coupling and transmission components 
(other than for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic 
distribution machines; coupling devices for machine tools; machine coupling; excavators; ditchers [plows]; milling 
machines.

Cl.12;Vehicles; apparatus for locomotion by land, air or water, couplings for land vehicles.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; engineering services relating to the design of machine tools; design and development of machine tools.
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Priority claimed from 17/07/2015; Application No. : 302015000035259 ;Italy 

3428566    23/12/2015
[International Registration No. : 1316630]
Prestige Italia S.p.A.
Via Stazione 38 I-36070 TRISSINO (Vicenza) Italy

Proposed to be Used
IR DIVISION
Cl.18;Pads for horse saddles; horse collars; horse blankets; harness for horses; knee-pads for horses; bits for horses; 
blinkers for horses; nose bags [feed bags]; riding saddles; covers for horse-saddles; bits for animals [harness]; blinkers 
[harness]; jockey sticks; saddle trees; saddle belts; fastenings for saddles; horseshoes of metal; stirrups; stirrup 
leathers; reins; reins [harness]; saddlebags; girths of leather; halters; bridles [harness]; collars for animals; bags; bags 
for sports; rucksacks; draw reins; girths with stud guard; girths with belly guard; breastplates, being harness for horses; 
gogue; martingales; horse's boots; tendon boots; fetlock boots; bell boots; saddle pads; saddle cloths; ear bonnets [fly 
veils].

Cl.25;Riding coats; riding gloves; riding boots; gaiters; trousers; jodhpurs; moisture-wicking sports pants; polo shirts; 
shirts; moisture-wicking sports shirts; fleece vests; quilted vests; fleece pullovers; sweatshirts; morning coats; jackets 
[clothing]; socks; sweat-absorbent socks; sports socks; hats; fittings of metal for shoes and boots; clothing, footwear, 
headgear.
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3428725    15/03/2016
[International Registration No. : 1317323]
Soil Scout Oy
Eskolantie 1 FI-00720 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Measuring, detecting and monitoring instruments, indicators and controllers; measuring instruments; soil moisture 
meters; hygrometers; level measuring machines (for surveying); quantity indicators; sensors and detectors; temperature 
measuring instruments; temperature sensors; humidity sensors; magnetic sensors; electronic sensors; sensors used in 
meteorology; oil-water level sensors; monitoring instruments; scientific research and laboratory apparatus, educational 
apparatus and simulators; laboratory instruments (other than for medical use); temperature sensing apparatus for 
scientific use.

Cl.42;Design services; design of measurement systems; testing, authentication and quality control; environmental 
testing and inspection services; soil testing services; scientific and technological services; natural science services; 
earth science services; soil analysing services; quality control of soil products; measuring of earth samples; chemical 
analysis of land; consultancy services relating to the environment, involving measurement of environmental parameters; 
environmental testing; environmental surveys; laboratory services for soil analysis; monitoring of contaminated land; 
surveying and exploration; land surveying; surveying; geological research; weather information services.
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Priority claimed from 21/09/2015; Application No. : 86763357 ;United States of America 

3428739    11/03/2016
[International Registration No. : 1316658]
Guilin GFS Monk Fruit Corporation
No.5 Liangfeng Road, Yanshan 541006 Guilin, Guangxi China

Proposed to be Used
IR DIVISION
Cl.3;Toothpaste; deodorant for personal use; non-medicated toiletries.

Cl.5;Dietary supplements for human consumption; dietary food supplements for human consumption; dietary 
supplemental drinks in the nature of sweetened vitamin beverages, mineral beverages and protein drinks for human 
consumption.

Cl.29;Sweetened beverages, namely, dairy-based beverages, soy-milk-based beverages for use as a milk substitute, 
and rice-milk-based beverages for use as a milk substitute; sweetened foods, namely, cheese, yogurt, and dried fruit.

Cl.30;Natural sweetener; non-alcoholic fruit extract additives for culinary, non- industrial use; sweetened foods, 
namely, breakfast cereals, cereal-based snack foods, ice cream, chocolate, and bakery products; sweetened beverages, 
namely, coffee and beverages with a tea base; fruit extract, namely, fruit extracts used as food flavorings; chewing gum.

Cl.32;Fruit juice concentrates; fruit juice; fruit extract, namely, non-alcoholic fruit extracts used in the preparation of 
beverages; vegetable juice; sweetened fruit-flavored beverages; sweetened beverages, namely, soy-based beverages not 
being milk substitutes, almond-based beverages not being milk substitutes, non-alcoholic rice- based beverages not 
being milk substitutes, smoothies, and fruit flavored carbonated drinks.
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Priority claimed from 10/11/2015; Application No. : 014775118 ;European Union 

3428744    10/05/2016
[International Registration No. : 1317346]
Right Livelihood Award Foundation
Stockholmsvägen 23 SE-122 62 Enskede Sweden

Proposed to be Used
IR DIVISION
Cl.36;Financial affairs; monetary affairs; fundraising and sponsorship; arranging charitable collections for others; 
arranging of funds for overseas aid projects; benevolent fund services; charitable fund raising; charitable collections; 
charitable services, namely financial services; eleemosynary services in the field of monetary donations; financial 
sponsorship; fund sponsorship; financing services for sponsoring businesses; organising of charitable collections; 
organisation of financial collections; political fund-raising services; providing educational scholarships; providing college
scholarships; philanthropic services concerning monetary donations.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publishing and reporting; 
education, entertainment and sports; audio and video production, and photography; hosting awards; arranging and 
conducting award ceremonies; arranging of award ceremonies to recognise achievement; arranging of award ceremonies 
to recognise bravery; arranging and conducting conferences; organisation of meetings and conferences; arranging and 
conducting of symposiums; arranging and conducting of concerts; university services; educating at university or 
colleges; university education services; arranging teaching programmes; organisation of ceremonial events; organising 
events for cultural purposes; entertainment services in the nature of arranging social entertainment events; organisation 
of shows; publication of documents in the field of training, science, public law and social affairs; publication of printed 
matter and printed publications; publication of newspapers, periodicals, catalogs and brochures; publication of books, 
magazines, almanacs and journals; publication of electronic books and journals online; providing online publications; 
publication of educational materials; arranging of exhibitions for cultural purposes; arranging of exhibitions for 
educations purposes; organization of exhibitions for cultural or educational purposes; arranging and conducting 
competitions.
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